ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF April 2026
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Courts, Delhi

il IMS. NEELOFERCENTRAL (301, ExtensionRecovery ICS COMM-383/2026 02.04.2026 IHIND CARES GLOBAL LIMITED VSSHUBHANKAR (9999147160 ICONTACT@SEHGALA (01.04.2026

IABIDA PERVEEN| Block, Tis Hazari RAJ MANDIR RETAILS PRIVATESEHGAL INDCO.COM

[DISTRICT JUDGE Courts, Delhi LIMITED

(COMMERCIAL

ICOURT)-01
301, ExtensionRecovery ICS COMM-386/2026 02.04.2026 PAPPU SETH VS MUNICIPALROBIN 9560905884 robinbhardwaj@529@g(01.04.2026
Block, Tis Hazari ICORPORATION OF DELHI BHARDWAJ mail.com
Courts, Delhi
301, ExtensionRecovery ICS COMM-387/2026 02.04.2026 VIRENDER KUMAR YADAV VSRANJEET 09818010348 RANJEETSINGH348@ [01.04.2026
Block, Tis Hazari LAXMI NARAYAN SAHU SINGH GMAIL.COM
Courts, Delhi
301, ExtensionSec-9 OMP (I) COMM-363/2026  |02.04.2026 TATA CAPITAL LTD. VS. SHREESUNIL 0212190624 IDELHILAWYERS76@ (01.04.2026
Block, Tis Hazari IDEV NARAYAN SEHRAWAT GMAIL.COM
Courts, Delhi
301, ExtensionEX. [EX. COMM-173/2026 02.04.2026 IBANK OF BARODA VS IMRAN RAJNISH 0810872353 RAJNISHBANYAL@G [01.04.2026
Block, Tis Hazari IKUMAR IMAIL.COM
Courts, Delhi BANYAL
301, ExtensionEX. [EX. COMM-174/2026 02.04.2026 BENNETT COLEMAN CO LTD. VSMANU SETH 9971919431 IANMLEGALHELP@G [01.04.2026
Block, Tis Hazari IADSUN ADVERTISING AGENCY IMAIL.COM
Courts, Delhi
301, Extension[Injunction ICS COMM-392/2026 04.04.2026 INIRMALA DEVI VS NITIN WASON ROHIT 0891373332 IADV.RSROHIT@GMAI|02.04.2026
Block, Tis Hazari SHARMA L.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-393/2026 04.04.2026 RAHUL JAIN VS MOHD ARIF LOKESH 8527084956 LAWSLANCELEGAL@ [02.04.2026
Block, Tis Hazari KUMAR GMAIL.COM
Courts, Delhi IPATHAK
301, ExtensionEX. [EX. COMM-177/2026 04.04.2026 IALUTIX INSULATIONS VS AMRITPALLAV GUPTA[9910186086 IADVPALLAVGUPTA@ [02.04.2026
Block, Tis Hazari SUPPLY CO. PVT. LTD. GMAIL.COM
Courts, Delhi
301, ExtensionEX. [EX. COMM-182/2026 06.04.2026 IAXTS BANK LTD. VS IMRAN IMAYANK 98733-47330 IMAYANK_MAHAJANO|04.04.2026
Block, Tis Hazari IMAHAJAN l5@YAHOO.COM
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301, ExtensionRecovery CS COMM-408/2026 07.04.2026 KRISHAN MANGAL VS BALRAJRAHUL 8860838005 RAHUL.CHAUDHARY [06.04.2026
Block, Tis Hazari SINGH KUMAR M9@GMAIL.COM

Courts, Delhi CHOUDHARY

301, Extensionfi51 Misc. DJ-231/2026 07.04.2026 HDFC BANK LTD. VS SHAUKAKANISH BHOLA (9811452022 IANISH_BHOLA17@YA [06.04.2026
Block, Tis Hazari IALL IHOO.COM

Courts, Delhi

301, Extensionfi51 Misc. DJ-246/2026 09.04.2026 IHDFC BANK VS SHAUKAT ALI IANISH BHOLA 9811452022 IANISH_BHOLA17@YA [08.04.2026
Block, Tis Hazari [HOO.COM

Courts, Delhi

301, ExtensionSec-9 IARB. A. COMM-5/2026 10.04.2026 RAJENDRA KUMAR VS M/s/KARTIK 7011461996 IKAGGARWAL770@GM|[09.04.2026
Block, Tis Hazari IKOTAK MAHINDRA BANKKUMAR IAIL.COM

Courts, Delhi LIMITED IAGGRWAL

301, ExtensionRecovery ICS COMM-441/2026 13.04.2026 ISAPNA VS BABY & ANR. ISHASHI 9350129904 shashiprakashdhasman (10.04.2026
Block, Tis Hazari IPRKASH la@gmail.com

Courts, Delhi [DHASMANA

301, ExtensionSec-9 OMP (I) COMM-428/2026  [13.04.2026 HDFC BANK LTD. VS ROHITANISH BHOLA [9811452022 IANISH_BHOLA17@YA [10.04.2026
Block, Tis Hazari IKUMAR IHOO.COM

Courts, Delhi

301, Extensionfi51 Misc. DJ-258/2026 15.04.2026 M/s. SHIV ELECTRIC VS PUBLICROHIT KUMAR 9811384868 IADVOCATEVARUNHA [14.04.2026
Block, Tis Hazari WORK DEPARTMENT INS@GMAIL.COM

Courts, Delhi

301, ExtensionSec-9 OMP (I) COMM-441/2026 16.04.2026 TATA CAPITAL LTD. VS.SUNIL 0212190624 IDELHILAWYERS76@ (15.04.2026
Block, Tis Hazari SAMRIDDHI CONSTRUCTIONS SEHRAWAT GMAIL.COM

Courts, Delhi

301, ExtensionSec-9 OMP COMM-34/2026 16.04.2026 IBAJAJ PROCESSPACK LIMITED VSSADRE ALAM 9871441415 JALPALEGAL@GMAIL[15.04.2026
Block, Tis Hazari A4 GROUP MANPOWER| .COM

Courts, Delhi SOLUTIONS

301, ExtensionEX. [EX. COMM-201/2026 16.04.2026 BANK OF INDIA VS GURDIYALIVARUN 081161300 IADVVARUNSHARMA [15.04.2026
Block, Tis Hazari SINGH SHARMA @GMAIL.COM

Courts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

301, ExtensionRecovery ICS COMM-453/2026 17.04.2025 [ENKAY ENTERPRISES VSADITYA 0810128667 ladityamadanlaw@gmaill16.04.2026
Block, Tis Hazari BATHWEL IMADAN .com
Courts, Delhi
301, ExtensionRecovery ICS COMM-456/2026 18.04.2026 M/s. INFINITY AUTO WORLD VSAMIT JAIN 0911525000 lamitoswal14@gmail.co [17.04.2026
Block, Tis Hazari JYOTI SHAW m
Courts, Delhi
301, ExtensionSec-9 OMP (I) COMM-447/2026  [20.04.2026 TATA CAPITAL LTD. VS. SAABRISUNIL 0212190624 IDELHILAWYERS76@ [18.04.2026
Block, Tis Hazari ILOGISTICS SEHRAWAT GMAIL.COM
Courts, Delhi
301, Extensioni151 Misc. DJ-277/2026 22.04.2026 M/s. BHARTI BHAWAN VS NITINZULQUARNAIN|9525429896 IADVOCATEAZAMO112 [21.04.2026
Block, Tis Hazari IKHOSLA IAZAM 2020@GMAIL.COM
Courts, Delhi
301, ExtensionTrademark ICS COMM-474/2026 23.04.2026 M/s. S.K. EDUCATION PVT. LTD.ROHIT 0810189223 rohit1996vashist@gmai [22.04.2026
Block, Tis Hazari VS BACHPAN VATIKA PLAY|VASHIST l.com
Courts, Delhi ISCHOOL AND ORS.
301, ExtensionRecovery CS COMM-505/2026 30.04.2026 CANARA BANK VS DEEPAKPRATAP 9990366723 [prarana25000@gmail.c[29.04.2026
Block, Tis Hazari IKUMAR ICHANDRA om
Courts, Delhi RANA
301, ExtensionEX. [EX. COMM-220/2026 30.04.2026 IAXIS BANK LTD. VSMAYANK 0873347330 IMAYANK_MAHAJANO|29.04.2026
Block, Tis Hazari INARAYANGREEN & ANR. IMAHAJAN lF@YAHOO.COM
Courts, Delhi
301, ExtensionEX. [EX. COMM-221/2026 30.04.2026 IAXIS BANK LTD. VS L K CLUBMAYANK 0873347330 IMAYANK_MAHAJANO0[29.04.2026
Block, Tis Hazari HOUSE & ANR. IMAHAJAN l5F@YAHOO.COM
Courts, Delhi
301, ExtensionEX. [EX. COMM-222/2026 30.04.2026 REKHA ROHTAGI VS PRITI PALSIDDHANT 9555778834 siddhantmalik1794@g [29.04.2026
Block, Tis Hazari IPARASHAR PRAKASH imail.com
Courts, Delhi IMALIK
2 ISH. RAJESH KUMARICENTRAL [306 Execution (Comm) [Execution 01-04-2026 IMOHIT GAUR Vs HEMANTAMIT POONA (9899665895 whitepaperlawoffices@ [25.03.2026

IGOEL, DISTRICT (Comm.)/168/2026 IKUMAR VAID lgmail.com

JUDGE

(COMMERCIAL

ICOURT)-02




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

306 IOMP (I) (COMM.) OMP (I) (COMM.)/407/2026 [02-04-2026 TATA CAPITAL LTD Vs YASH|SUNIL 0212190624 delhilawyers76 @gmail. [28.03.2026
ICONSTRUCTION COMPANY SEHRAWAT com

306 [Execution (Comm) [Execution (Comm.)/176/2026(04-04-2026 IM/S CAPITAL HIND FINANCE PVTRITESH 0818951058 riteshoberoio58 @gmail [26.03.2026
ILTD Vs VIKRAM SHARMA OBEROI .com

306 Misc DJ Misc DJ/225/2026 04-04-2026 M/S S K EDUCATIONS PVT LTD VSROHIT 0810189223 rohitigg6vashist@gmai [28.03.2026
CHINTELS SCHOOL AND ORS VASHISHT l.com

306 Misc DJ Misc DJ/226/2026 04-04-2026 PARANSHU M SINGH Vs M2KNAVEEN 0350569040 naveeniola@yahoo.co (19.03.2026
ENTERTAINMENT PVT LTD SHARMA m

306 Execution (Comm) [Execution (Comm)/179/2026 [06-04-2026 IAIS HOLIDAYS PRIVATE LIMITEDKAMLESH 9999650796 ladvocatevikaskhatak@g(30.03.2026
Vs YORKER HOLIDAYS SERVICESSURESH mail.com
IPRIVATE LIMITED IPRASAD

306 Execution (Comm) [Execution (Comm)/180/2026[06-04-2026 SHISHPAL Vs MUNICIPALSATYENDRA  [9811161525 sksingh116 @gmail.com [02.04.2026
ICORPORATION OF DELHI KUMAR SINGH

306 Execution (Comm) [Execution (Comm)/181/2026 |06-04-2026 M/S PHOOL CHAND BHAGATPRAVEEN SURI/9810928188 [praveensuriz3@gmail.c |03.04.2026
ISINGH Vs VIKAS AGGARWAL om

306 CS (COMM) CS (COMM)/404/2026 06-04-2026 HENU NOGIA Vs MOHD IRSHADSAKET 9911893100 ladv.batra@gmail.com [03.04.2026
IAND ORS GAKHAR

306 Ex.COMM - AwardEx.COMM - Award by Arb.07-04-2026 IAXIS BANK LTD Vs MOHD FAIZAN MAYANK 9873347330 mayank_mahajanos5@y|02.04.2026

by Arb. Comm Comm./49/2026 IMAHAJAN lahoo.com
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306 Execution (Comm) [Execution 07-04-2026 HARJEET SHAH SINGH VsROBIN 0560905884 robinbhardwaj529@gm [02.04.2026
(Comm.)/185/2026 IMUNICIPAL CORPORATION OFBHARDWAJ lail.com
IDELHI
306 ICS (COMM) CS (COMM)/410/2026 07-04-2026 PUPINDER PAL SINGH VSSATYENDRA [9811161525 sksingh116 @gmail.com [04.04.2026
IMUNICIPAL CORPORATION OFKUMAR SINGH
IDELHI
306 IOMP (COMM.) IOMP (COMM.)/30/2026 08-04-2026 SCHINDLER INDIA PVT. LTD VsSONALJAIN [9810797596 sonaljainadvocate@gm [08.04.2026
IARN INFRASTRUCTURE INDIA| lail.com
LTD
306 IOMP (I) (COMM.) OMP (I) (COMM.)/426/2026 [08-04-2026 DMI FINANCE PVT LTD VsMUKESH 0873062233 mkslawoffice650@gmail06.04.2026
INIKMAN K MARAK KUMAR l.com
SHARMA
306 M Ex M Ex/280/2026 09-04-2026 IM/S CAPRISO FINANCE LTD RAKESH 9310707170 linfo@dsnlegal.com 30.03.2026
Vs HARISH CHANDRA AGRAWALKUMAR
HUF
306 Ex.COMM - Award Ex.COMM - Award by Arb.09-04-2026 [KOTAK MAHINDRA BANK LTD VsH KMONGA (9999495500 imohitmongaadvocate@ [29.03.2026
by Arb. Comm Comm./56/2026 RAMESH CHAND lgmail.com
306 Execution (Comm) [Execution 09-04-2026 IK K SEHGAL HUF AND ANR. Vs IDHANANJAY [9810047680 INA 07.04.2026
(Comm.)/190/2026 IM/S AUREUS CAPITAL AND ANR. [PURI
306 Execution (Comm) [Execution 10-04-2026 VIKAS BANSAL SATYENDRA (9811161525 sksingh116 @gmail.com [07.04.2026
(Comm.)/192/2026 Vs Municipal Corporation of Delhi [KUMAR SINGH
306 CS (COMM) CS (COMM)/436/2026 11-04-2026 IANURADHA GUPTA Vs SHIVAMSANTOSH 9313780408 sbpandeyy@yahoo.com [09.04.2026
IMISHRA KUMAR
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306 Misc DJ/225/2026 11-04-2026 IAYUSH BANSAL VS. KAVITHAANIRUDH 0871447449 09.04.2026
IKANWAR IAGGARWAL
306 [Execution (Comm) [Execution (Comm.)/197/2026[15-04-2026 KAILASHPATI POLYPLAST PVTABHAY RAJ|9899226008 [puneet@samayalaw.in [11.04.2026
LTD VERMA
Vs M/S RAGHAV INDUSTRIES
306 Ex.COMM - Award Ex.COMM - Award by Arb.17-04-2026 M/S OMKARA TRANSPORT PVTIVARUN GUPTA [9810476767 lgupta.varun1@gmail.co [16.04.2026
by Arb. Comm Comm./59/2026 ILTD Vs M/S PHUAR AGROTECH m
306 Execution (Comm) [Execution 22-04-2026 [HARKIRAT MANN Vs SANGEETAMANU 0811259231 lgurpreetsethil974@gm [21.04.2026
(Comm.)/209/2026 KANSOTIA PRABHAKAR ail.com
306 Execution (Comm) [Execution 22-04-2026 IANIL CHAUDHRY Vs RAJESH JAINDEVENDER 9810105402 INA 21.04.2026
(Comm.)/210/2026 KUMAR
SHARMA
306 ICS (COMM) CS (COMM)/490/2026 28-04-2026 IM/S KAY ESS TRADE LINKS Vs SUDESH 0811052237 sudeshgoyal@hotmail.c [24.04.2026
IM/S MOBILE POINT KUMAR GOYAL om
306 CS (COMM) CS (COMM)/498/2026 28-04-2026 IRAVI KUMAR CHAHAR VS.NARESH 9811576193 Inkdeo7@gmail.com 27.04.2026
IMANOJ KUMAR KUMAR
306 Execution (Comm) [Execution 30-04-2026 [PREM NARAYAN KOTHARI ISANJAY SHAH (9891111475 office@shahandshah.ne(28.04.2026
(Comm.)/218/2026 Vs RAMAN KUMAR CHAUDHARY it
3 MS. DEVENDERCENTRAL (Central 303, ExtensionEXECUTION [EXE. COMM/ 178/2026 |06.04.2026 LALIT KUMARANIL KUMAR{9313579493 ladv.anilsingh88
IKUMAR SHARMA, Block, Tis Hazari TATAR VS GILLSINGH
[IDISTRICT JUDGE, Courts, Delhi IAGRICULTURA
ICOMMERCIAL L
ICOURT-03

IMPLEMENTS



mailto:adv.anilsingh88@gmail.com
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Central 1303, ExtensionEXECUTION IEXE. AWARD BY ARB.06.04.2026 IAXIS BANKMAYANK 0873347330 imayank mahaja
Block, Tis Hazari ICOMM/ 43/2026 LTD. VSMAHAJAN
ICourts, Delhi INARENDER
KUMAR
Central 303, ExtensionSuit for Recovery CS/COMM/ 398/202606.04.2026 SUSHIL IAJEET KUMAR 9810655629 TRB.LAW10@
Block, Tis Hazari RECOVERY OF RS, KUMAR GUPTA|
Courts, Delhi 7,51,000/- VS RAHUL
IMEHRA
Central 303, ExtensionSuit for Recovery CS/COMM/ 400/2026/06.04.2026 IMANISH SIDDHARTHA 7011684029 verma.siddharthg
Block, Tis Hazari IRECOVERY OF RS, GUPTA VSVERMA
Courts, Delhi 10,35,000/- HIMANSHU
SHARMA
Central 303, ExtensionU/S 9 PETITION OMP(I)COMM./ 09.04.2026 ADITYA BIRLAJAJAY UPPAL 9811740125 IVIRTUOUS.PE
Block, Tis Hazari k27/2026 ICAPITAL LTD,
Courts, Delhi VS MAHADEYV|
STEEL AND|
IALUMINIUM
Central 303, ExtensionSuit for Recovery CS/COMM/ 427/2026(10.04.2026 SAHIBJEET R &V LAW|9560905884 robinbhard
Block, Tis Hazari IRECOVERY OF RS, SINGH BAGGAJASSOCIATES
Courts, Delhi 3,94,832/- VS MCD
Central 303, ExtensionSuit for Recovery CS/COMM/ 435/2026/11.04.2026 RAHUL GUPTASURENDER 9891297097 sksharmaadv(
Block, Tis Hazari RECOVERY OF RS, PROP OF M/SKUMAR SHARMA|
Courts, Delhi 15,809,448/~ GFC INDIA VS
IANJU GUPTA]
PROP OF M/S
Central 303, ExtensionSuit for Recovery CS/COMM/ 440/2026[13.04.2026 ELECTROHAR |ANUJ ARORA 9999238801 IANUJARORAA
Block, Tis Hazari RECOVERY OF RS, ID INDUSTRIAL
ICourts, Delhi 5,51836/- ISOLUTIONS VS|
IGAURAV
TRANSPORT
Central 303, ExtensionSuit for Recovery CS/COMM/ 451/2026/16.04.2026 M/S RRMMUUNISH VORA (9643434456 IMUNISHLAW
Block, Tis Hazari IRECOVERY OF RS, TRADING
Courts, Delhi 18,62,031/- INTERNATION
AL PVT. LTD,
VS M/S
Central 303, ExtensionSuit for Recovery CS/COMM/ 452/202616.04.2026 BANK OFCHITRA 9212888057 ICHITRAMALH
Block, Tis Hazari IRECOVERY OF RS, BARODA VSMALHOTRA
Courts, Delhi 11,23,573/- M/S PAPER
ICONVERTORS
& ORS.
Central 303, ExtensionSuit for Recovery ICS/COMM/ 477 /2026[24.04.2026 ALUTIX IPALLAV GUPTA (9910186086 ladvpallavgup
Block, Tis Hazari RECOVERY OF RS, INSULATIONS
Courts, Delhi 3,98,079/- VS
KHUSHWANT
CHAWLA



mailto:mayank_mahajan05@yahoo.com
mailto:TRB.LAW10@GMAIL.COM
mailto:verma.siddhartha1@gmail.com
mailto:VIRTUOUS.PEOPLE@GMAIL.COM
mailto:robinbhardwaj529@gmail.com
mailto:sksharmaadvocate@hotmail.com
mailto:ANUJARORAADV@GMAIL.COM
mailto:MUNISHLAW.VOHRA@GMAIL.COM
mailto:CHITRAMALHOTRASOBTI@GMAIL.COM
mailto:advpallavgupta@gmail.com
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Central 303, ExtensionSuit for Recovery CS/COMM/ 494/202628.04.2026 [UGRO CAPITALAMIT KUMAR[9990659331
Block, Tis Hazari RECOVERY OF RS, LIMITED VS ISINHA
Courts, Delhi 30,00,000/- M TRADERS
Central 303, ExtensionSuit for Recovery CS/COMM/ 502/202629.04.2026 IARUN NARULAIDHARMENDRA 9990855855 [DHARMENDRAA|
Block, Tis Hazari RECOVERY OF RS, VS AL FALAHICHAUDHARY
Courts, Delhi 15,69,217/- [ELECTRIC
ISTORE
Central 303, ExtensionSuit for Recovery CS/COMM/ 503/2026[29.04.2026 IARUN NARULAIDHARMENDRA [9990855855 IDHARMENDRAA
Block, Tis Hazari RECOVERY OF RS, VS RATANICHAUDHARY
Courts, Delhi 3,87,520/- ICHANDRA
KESHRWANTI
Central 303, ExtensionSuit for Recovery CS/COMM/ 504/2026/30.04.2026 INORTH EASTANAND 9811308918 IANAND@JUST|
Block, Tis Hazari RECOVERY OF RS, ICARRYING IPRAKASH DUBEY|
Courts, Delhi 7,58,931/- ICORPORATION]
LTD VS Q S
LOGISTICS
% IMS ANIL KUMARCENTRAL (304 EXECUTION [Execution (Comm)/170/2026 |01-04-2026 IVIPIN GUPTA Vs PAL SINGH Nishant 97164-00378 INA 13.03.2026
SISODIA, DISTRICT] Sharma(P),
UUDGE,
ICOMMERCIAL
ICOURT-04 304 [ARBITRATION  [OMP (I) (COMM)/405/2026 [01-04-2026 TATA CAPITAL LTD Vs SURENDERANISH 0811452022 IANISH_BHOLA17@YAHO(27.03.2026
SINGH IBHOLA(P),
304 RECOVERY CS (COMM)/407/2026 07-04-2026 IBANK KOF BARODA Vs GEETA IAMIT 9899913203 IADVSUDHASHUKLA@GMo4.04.2026
PANCHAL(P),
304 RECOVERY CS (COMM)/449/2026 16-04-2026 ISATISH KUMAR BHASIN AND ANRPRIYANKA 97173-91938 [YADAVNAGENDER1978@02.04.2026
Vs RADHEY SHYAM JAISWAL CHAUDHARY(P|
D,
304 RECOVERY CS (COMM)/416/2026 07-04-2026 IPROFESSIONAL BOOKLUKESH 9999-753-811 IVLOCOCOMMUNICATION01.04.2026
IPUBLISHERS Vs JOHN DOE VASHISHTHA(
P),
304 RECOVERY CS (COMM)/422/2026 09-04-2026 [UNION BANK OF INDIA VSALOK 9911000126 IALOK.ADV2001@gmail.c408.04.2026
IADITYA KAROTIYA AND ORS KUMAR(P),
304 EXECUTION [Execution (Comm)/195/2026 [13-04-2026 IM/S SQUARE PAPER Vs ROHANMayank 95609-05884 INA 12.04.2026
PAPER COMPANY Sarin(P),
304 IARBITRATION IOMP (I) (COMM)/433/2026 [13-04-2026 HDFC BANK LTD Vs MANISHANISH 9811452022 IANISH_BHOLA17@YAHO(08.04.2026

IPANCHAL

BHOLA(P),
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mailto:DHARMENDRAADVOCARE@GMAIL.COM
mailto:ANAND@JUSTJURIST.COM
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304 EXECUTION [Execution (Comm)/199/2026 [16-04-2026 RADHEY SHYAM Vs MUNICIPALRobin 0560905884 [Robinbhardwaj529@g [09.04.2026
ICORPORATION OF DELHI Bhardwaj(P), mail.com

304 RECOVERY CS (COMM)/450/2026 16-04-2026 BKL AGRO FOODS PRIVATEDEEPAK 8588-826-199 PKJ.ADV@GMAIL.COM  (13,04.2026
LIMITED Vs AMARJIT KUMARJAIN(P),
ISAH

304 RECOVERY CS (COMM)/458/2026 20-04-2026 CANARA BANK Vs RACHITSanjeev 97111-42200 ICHOPRA6791@GMAIL.C{15.04.2026
KHETAN PROP SHREE BALAJIChopra(P),
IENTERPRISES

304 EXECUTION [Execution (Comm)/196/2026 [15-04-2026 M/S MITTAL TIMBAR TRADERS VSSANDEEP 98733-67723 anilkumargupta80@gmail.c13.04.2026
INOIDA BUILDWELL VISHNU(P),

304 IARBITRATION IOMP (I) (COMM)/444/2026 [17-04-2026 TATA CAPITAL LIMITED VsSunil 92121-90624 DELHILAWYERS76@GMA13.04.2026
JOGENDER SINGH sehrawat(P),

304 [EXECUTION [Execution (Comm)/200/2026[16-04-2026 ICANARA BANK Vs SYED SARIM[Pratap Chandra [99903-66723 INA 14.04.2026
IALL [Rana(P),

304 IMISC. Misc DJ/273/2026 20-04-2026 RAVI KUMAR AGGARWAL VsMANINDER 0582036867 INA 16.04.2026

IAPPLICATION RANJEET KUMAR GUPTA JEET
SINGH(P),

304 IARBITRATION OMP (COMM)/36/2026 22-04-2026 IMS KANHA ELECTRONICS Vsvideh vaish(P), 8860533820 SYFASSOCIATES@GMAII18.04.2026
IDFC FIRST BANK LTD AND ORS

304 RECOVERY CS (COMM)/496/2026 29-04-2026 M/S S K EDUCATIONS PVT LTD VsROHIT 0810189233 ROHIT1996VASHISHT@G|23.04.2026
INANIKI TRIPATHI ENTERPRISESVASHIST(P),
IAND ANR

304 RECOVERY Counter Claim/17/2026 23-04-2026 SHARAD KUMAR JAIN Vs RAJANARJUN 0711285445 adv.ariunbhasarr@Gmail.c414.04.2026
SHARMA BHASKAR

304 RECOVERY CS (COMM)/497/2026 29-04-2026 IMS SUMITA BANU Vs MOHMMADNazim uddin/97181-56319 INAZIM.JKL@GMAIL.COM|23.04.2026
SALEEM AND ANRS IAhmed(P),

304 [EXECUTION [Execution (Comm)/169/2026 |01-04-2026 M/S HPL ELECTRIC AND POWERSunil Kumar98102-10832 jaswalsuniladvocate@gm(27.03.2026
LIMITED Vs RAVI RAMCHANDyJaswal(P),
IPOPTANI PROPRIETOR OF M/S
RAJ LIGHT HOUSE

304 IARBITRATION IOMP (I) (COMM)/417/2026 [06-04-2026 HDFC  BANK LIMITED  VSANISH 0811452022 IANISH_BHOLA17@YAHO(01.04.2026
IDEVASHISH TANTY BHOLA(P),

304 IARBITRATION IOMP (I) (COMM)/416/2026 [06-04-2026 HDFC BANK LIMITED Vs PAWANANISH 0811452022 IANISH_BHOLA17@YAHO(01.04.2026
IBALBIRSINGH MAAN BHOLA(P),
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304 EXECUTION [ExXCOMM - Award by Arbjo8-04-2026 Axis Bank Ltd Vs VEDANTMAYANK 09873347330 mayank_mahajano5@y(04.04.2026
Comm/54/2026 IENCLAVES IMAHAJAN(P), lahoo.com
304 EXECUTION [Execution (Comm)/187/2026 |08-04-2026 RATTAN LAL BHATIA PROP OFJAGRITI 8527506427 ILAWFIRM@UNSOI{NE (04.04.2026
IM/S MAYUR ENTERPRISES VsJAIN(P), IDLEGAL.COM
IKAVITA GUPTA PROP OF M/S ONS
IPLASTIC
304 IARBITRATION OMP (I) (COMM)/449/2026 [22-04-2026 TATA CAPITAL LIMITED VsSunil 9212190624 DELHILAWYERS76@GMA18.04.2026
IBALAJI GOODS CARRIER sehrawat(P),
304 RECOVERY CS (COMM)/476/2026 23-04-2026 IKIRAN SHOREWALA Vs MSASHWINI 0811514844 IASHWINLMISHRA1@YAH20.04.2026
MEENAKSHI MISHRA(P),
304 EXECUTION [Execution (Comm)/214/2026 [27-04-2026 SHRATTAN LAL GUPTA Vs SH[Parveen 98111-41796 praveengargofficial @gma20.04.2026
IAMIT SHANNON Garg(P),
SH. MANOJ KUMARICENTRAL (305 RECOVERY CS (COMM)/389/2026 02-04-2026 IMANDEEP SINGH Vs SANDEEPABHINAV(P), [8447220909 dandonapulkit@gmail.c[25.03.2026
[IDISTRICT JUDGE SINGH om
(COMMERCIAL
ICOURT)-05
305 IARBITRATION OMP (I) (COMM)/414/2026 |04-04-2026 IHDFC BANK LTD Vs GLAM RETAILANISH 0868987993 Ibdgspl1i999@gmail.com[29.03.2026
IPRIVATE LIMITED IBHOLA(P),
305 RECOVERY CS (COMM)/418/2026 08-04-2026 GIRDHAR GOPAL GUPTA VsDEV PRAKASH[7703863273 IN/A 04.04.2026
RAMESH KUMAR PACHAURI(P),
305 RECOVERY CS (COMM)/481/2026 25-04-2026 [Elgin Electronics Pvt Ltd Vs M/sSANJAY 9810759570 ladvpuneetgoel @gF- 03.04.2026
IKONE Elevator India Pvt Ltd ISINGH(P), mail.com
305 I[EXECUTION [Execution (Comm)/194/2026 [10-04-2026 M/S NEUTRAL NVOCC PVT LTD VSRENU(P), 9971113447 ladvsunilverma.delegal [04.04.2026
M/S FREIGHT CARE LOGITECH (@gemail.com
IPVT LTD
305 RECOVERY CS (COMM)/439/2026 11-04-2026 M/s Aditya Construction CompanyShikha Goel(P), 7009370271 IN/A 09.04.2026
Vs M/s Delhi Jal Board
305 RECOVERY CS (COMM)/445/2026 13-04-2026 [Dheeraj Narayan Agrawal HUF VsVineet 9717467867 ladvocatevineetdwivedi [11.04.2026

M/s Bram Health Care Private
[Limited

Dwivedi(P),

@!!mail.com
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305 RECOVERY CS (COMM)/454/2026 17-04-2026 M/s Dux Publication Vs Urmila [sana yusuf(P), [7011131090 eenu.Juka@gmail.com [12.04.2026
Book Store and another

305 RECOVERY CS (COMM)/457/2026 18-04-2026 IAMIT TANWAR Vs Municipalsatyendra 9811161525 sksinghll6 @gmail.com (16.04.2026
Corporation of Delhi lkumar singh(P),

305 RECOVERY ICS (COMM)/464/2026 20-04-2026 Bharat Arora Vs MUNICIPALvidya $agang911764458 IN/A 17.04.2026
ICORPORATION OF DELHI shrama(P),

305 EXECUTION [Execution (Comm)/206/2026[21-04-2026 M/S SPG Consumer Products PvtAmit Sagar(P), [-9886688109 bikram.singhlg24(a>g [18.04.2026
[Ltd Vs Shashank Kumar Gupta mail.com

305 RECOVERY CS (COMM)/475/2026 23-04-2026 M/S Ram Charan BansalShikha Goel(P), 8287634805 IN/A 22.04.2026
Construction Pvt ltd Vs Delhi Jal
Board

305 RECOVERY CS (COMM)/488/2026 27-04-2026 JANAK PERFUMERS VsSanjeev 0811129304 liigation @singhnassoci [20.04.2026
IDHANLAXMI INDUSTRIES Singh(P), ates.com

305 RECOVERY CS (COMM)/487/2026 27-04-2026 IPURPLE LILLIES RETAIL PRIVATERAHUL 8860838005 rahul.chaudhaiy49@gm25.04.2026
ILIMITED Vs SHIV HARWARE ANDKUMAR lail.com
SANITARY MART ICHOUDHARY(

P),

305 IARBITRATION OMP (1) (COMM)/437/2026 [13-04-2026 TATA CAPITAL LTD Vs NAND LALSunil 0212190624 Delhila\ryers76 @gmail.[03.03.2026
BUNKER sehrawat(P), com

305 IARBITRATION OMP (I) (COMM)/436/2026 [13-04-2026 TATA CAPITAL LTD Vs PARVEENSunil 0212190624 Delhila\ryers76 @gmail.[03.03.2026
YADAV sehrawat(P), com

305 IARBITRATION OMP (I) (COMM)/435/2026 [13-04-2026 TATA CAPITAL LTD Vs BENA RAM (Sunil 9212190624 Delhila\ryers76 @gmail.[19.03.206

sehrawat(P), com

305 IARBITRATION IOMP (I) (COMM)/452/2026 [25-04-2026 TATA CPITAL LIMITED Vs GOSunil 9212190624 Delhila\ryers76 @gmail.[20.03.2026

INFRA SOLUTION sehrawat(P), com
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(COMM)/418/2026

IBARMAN

BHOLA(P),

com

305 IARBITRATION OMP (I) (COMM)/443/2026 [17-04-2026 TATA CPITAL LIMITED Vs NITESHSunil 0212190624 Delhila\ryers76 @gmail.[20.03.2026
KUMAR SHARMA sehrawat(P), com
305 IARBITRATION OMP (I) (COMM)/442/2026 [17-04-2026 TATA CPITAL LIMITED Vs SAAJSunil 9212190624 Delhila\ryers76 @gmail.[28.03.2026
IMOVERS AND MANUFACTURERSjsehrawat(P), com
IPRIVATE LIMITED
305 IARBITRATION OMP (I) (COMM)/415/2026 |04-04-2026 HDFC BANK LTD Vs KAMLAANISH 0811452022 mishbhola17(ayahoo.co [01.04.2026
IRATHI BHOLA(P), m
305 IARBITRATION IOMP (I) (COMM)/413/2026 [04-04-2026 HDFC BANK LTD Vs SHANKARANISH 0811452022 nishbhola1y(ayahoo.co [01.04.2026
KUMAR GHOSH BHOLA(P), m
305 IMISC. Misc DJ/248/2026 09-04-2026 Ritesh Puri Vs Aakash EducationallSURENDER 089995217 IN/A 07.04.2026
IAPPLICATION Services Pvt Ltd and Others KUMAR(P),
305 IARBITRATION IOMP (I) (COMM)/431/2026 [13-04-2026 HDFC BANK LTD Vs BHAGMALANISH 0811452022 nishbhola17(ayahoo.co [10.04.2025
RAM LAL BHOLA(P), Im
305 IARBITRATION IOMP (I) (COMM)/432/2026 [13-04-2026 HDFC BANK LTD Vs RENU SANISH 0811452022 nishbhola17(ayahoo.co (10.04.2026
JAIPAL BHOLA(P), m
305 IMISC. Misc DJ/285/2026 25-04-2026 Ritesh Puri Vs Aakash EducationallSURENDER 0899952173 IN/A 23.04.2026
IAPPLICATION Services Pvt Ltd KUMAR(P),
6 ISH. RAM LALCENTRAL [10 RP (Civil)/13/2026 [RP (Civil)/13/2026 01-04-2026 SH MANEESH RATURI Vs KOTAKAJAY CHARAN (9818220552 IAJAYCHARAN.ADV@ [14.03.2026
IMEENA, DJ COMM- IMAHINDRA PRIME LTD GMAIL.COM
06 TIS HAZRI|
ICOURT CENTRAL
IDELHI
k10 OMP (DOMP (I) (COMM)/418/2026 [06-04-2026 HDFC BANK LTD Vs JAYANTIANISH 0811452022 anish_bhola17@yahoo. [01.04.2026
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410 CS CS (COMM)/395/2026 06-04-2026 ISTATE BANK OF INDIA Vs HRITIKVIJAY 0810210832 28.03.2026
(COMM)/395/2026 VERMA PRAKASH
K10 CS CS (COMM)/394/2026 06-04-2026 INDIAN BANK Vs ANJALI SURI |Arun Kumar9312400295 connect@snslegal.in  [01.04.2026
(COMM)/394/202 Shukla(P),
6
K10 OMP (DOMP (I) (COMM)/423/2026 [07-04-2026 TATA CAPITAL LTD Vs M/SANISH 9811452022 |Anish_bhola17@yahoo. |02.04.2026
(COMM)/423/2026 IASMARO FABRICATORS PRIVATEBHOLA(P), lcom
ILIMITED
K410 Misc DJ/232/2026 Misc DJ/232/2026 08-04-2026 SH AJAY MAHAJAN Vs ARUNMohit 0717268268 IADVMOHITSHR@GM [06.04.2026
INARULA Kumar(P), IAIL.COM
k10 CS CS (COMM)/417/2026 08-04-2026 M/S VIDALE CLOTHING Vs SHNEERAJ 9971163669 malhotraadv@gmail.co [06.04.2026
(COMM)/417/2026 [UTKARSH KUMAR KUMAR m
410 CS CS (COMM)/428/2026 10-04-2026 RAJ KUMAR AGGARWAL Vs NKGS.S. MITTAL 9654544154 ssmittal.associates@gm [01.04.2026
(COMM)/428/202 INFRASTRUCTURE LTD lail.com
6
k10 CS CS (COMM)/448/2026 16-04-2026 IM/S MATHRA DASS AHUJA ANDAvinash Kumarng871441764 aktrivedilawoffices@gm(10.04.2026
(COMM)/448/202 ISONS Vs Public Works Department{Trivedi(P), lail.com
6 IGNCTD
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410 CS CS (COMM)/447/2026 16-04-2026 ORANGE HOUSE PVT LTD Vs SH|YESH PALl9717375409 10.04.2026
(COMM)/447/2026 IYOGESH SETHI SINGH
K10 OMP (DOMP (I) (COMM)/440/2026 [16-04-2026 HDFC BANK LTD Vs GUNJANANISH 9811452022 |Anish_bhola17@yahoo. [10.04.2026
(COMM)/440/202 YADAV BHOLA(P), com
6
K10 Misc DJ/266/2026 Misc DJ/266/2026 17-04-2026 IM/S AGRICO ORGANICS LTD VsAmandeep 9873967070 lamandeep@adsandcom(16.04.2026
IADVANTA AGRI TECH Singh(P), [pany.com
K410 OMP (DOMP (I) (COMM)/445/2026 [18-04-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 [Delhilawyers76 @gmail. [13.04.2026
(COMM)/445/2026| IMAHAKAAY SOLUTION COMPANY sehrawat(P), com
k10 Misc DJ/276/2026 Misc DJ/276/2026 22-04-2026 IMONEYWISE FINVEST LTD VsSHREYAS JAIN (9899999672 advshreyasjain@gmail. 18.04.2026
ISHRI GYANESH CHHAJED com
k10 Counter Counter Claim/18/2026 23-04-2026 HARLAL GUPTA AND SONS PVIM.U REHMAN [9811022221 murehmani123@gmail.c23.04.2026
Claim/18/2026 LTD AND ANR Vs NVESONS om
IPAPER MILL
k10 OMP (DOMP (I) (COMM)/451/2026 [23-04-2026 IM/S TATA CAPITAL LTD Vs RLSunil 9212190624 Delhilawyers76 @gmail. [17.04.2026
(COMM)/451/2026 ILOGISTICS AND WAREHOUSING(sehrawat(P), com
IPRIVATE LIMITED
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410 Execution [Execution (Comm)/212/2026 [24-04-2026 IYOGESH AGGARWAL Vsssatyendra 0811161525 sksingh116 @gmail.com [21.04.2026
(Comm)/212/2026 IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI
K10 CS CS (COMM)/489/2026 28-04-2026 JOHNLEE  PHARMACEUTICALSUtsav jain(P), (9082798662 Yainutsav2i@gmail.co [23.04.2026
(COMM)/489/202 IPRIVATE LIMITED Vs CROSSFORD| m
6 HEALTHCARE PRIVATE LIMITED|
IAND ORS
7 ISH. MUKESHCENTRAL [COURT ROOM[CIVIL SUIT OMP(I)(COMM) 419/2026  |06.04.2026 IHDFC BANK LTD VS RAM AVTAR |ANISH BHOLA (9811452022 lanish_bhola17@yahoo. [02.04.2026
IKUMAR GUPTA, 302 com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-07
ICOURT ROOM(CIVIL SUIT CS(COMM) 396/2026 06.04.2026 SUREKHA DESIGNS PVT LTD VSKAMAL GARG [9500570576 mailkamalgarg@gmail. [30.03.2026
302 RAM PRATAP com
ICOURT ROOM(CIVIL SUIT IEX COMM AWARD BY ARB.[06.04.2026 KOTAK MAHINDRA PRIME LTDANKESH 0005694125 02.04.2026
302 ICOMM 46/2026 VS MOHIT GUPTA IMAURYA
ICOURT ROOM(CIVIL SUIT CS(COMM) 401/2026 06.04.2026 CANARA BANK VS NAGENDRASANJEEV 0711142200 chopra6791@gmail.com(23.03.2026
302 IKUMAR ICHOPRA
ICOURT ROOMCIVIL SUIT CS(COMM) 399/2026 06.04.2026 ISAIFUDDIN MOLLA VSTARUN SOOD 9654387645 tarunsood77@gmail.co [01.04.2026
302 MOHAMMAD ANWAR & ORS m
ICOURT ROOMCIVIL SUIT IEX COMM. AWARD BY ARB./08.04.2026 IAXIS BANK LTD VS JYOTI IMAYANK 0873347330 mayank_mahajano5@y(04.04.2026
302 COMM 52/2026 IMAHAJAN ahoo.com
ICOURT ROOM(CIVIL SUIT I[EX COMM. AWARD BY ARB.[08.04.2026 IAXIS BANK LTD VS RAJESHMAYANK 0873347330 Imayan_mahajanos5@ya|04.04.2026
302 ICOMM 53/2026 IYADAV MAHAJAN lhoo.com
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ICOURT ROOMCIVIL SUIT OMP(T) COMM 1//2026 10.04.2026 IARUN PASRICHA VS GODREJISAGAR 8010164371 ladvocatesagarsjaiswal @[07.04.2026
302 IFINANCE LIMITED SHIVAM lgmail.com
JAISWAL
ICOURT ROOMCIVIL SUIT CS(COMM) 443/2026 13.04.2026 RAVI KOCHAR VS WIN PLASTICKALPANA 0211033533 ladvocate_kalpana@yah|11.04.2026
302 INDUSTRIES HINGORANI 00.com
COURT ROOMCIVIL SUIT ICS(COMM) 444/2026 13.04.2026 SHASHANK KAPUR VS ARVINDERAMAR 9540365307 lamarlegalo4@gmail.co [11.04.2026
302 ISINGH GROVER IPANWAR m
ICOURT ROOMCIVIL SUIT CS(COMM) 470/2022 21.04.2026 IM/S UBS PUBLISHERSBHAWNA 8800883110 |Apexlegalpartners@gm [10.04.2026
302 IDISTRIBUTOR PVT LTD VS M/S lail.com
ISAVERA BOOK DISTRIBUTORS
ICOURT ROOM[CIVIL SUIT RP(CIVIL) 15/2026 21.04.2023 IDR. KAWALDEEP DHAM VS M/SDINESH 0810261191 dineshkothari@gmail.c [20.04.2026
302 IUNIQUE INTERNATIONAL KOTHARI & om
B.S.
RANDHAWA
COURT ROOM(CIVIL SUIT ICS(COMM) 482/2026 24.04.2026 IPARAS RICE PRODUCTS PVT LTDPANKAJ 0013883468 chamberno13thc@gmai [25.04.2026
302 VS BHAGYALAKSHMI IGUPTA, l.com
SUGAM
SHARMA
ICOURT ROOM(CIVIL SUIT CS(COMM) 533/2026 11.05.2026 STATE BANK OF INDIA VS VEDSUCHITA 8896932839 lagnihotrisuchita@gmaill08.05.2026
302 PRAKASH DIXIT .com
8 ISH. RAMESHCENTRAL [308 u/s 9 OFOMP (I)(COMM.)406/2026/02-04-2026 TATA CAPITAL LTDVsSAAJSunil sehrawat (9212190624 Delhilawyers76 @gmail. [01-04-2026
IKUMAR -1I1] IARBITRATION IANDMANUFACTURERS IMOVERS com
IDISTRICT JUDGE,| IACT IPRIVATELIMITED
ICOMMERCIAL
ICOURT
308 EXECUTION [Execution(Comm.)172/2026 [02-04-2026 IAMIT WADHAWANVsOPERAHARPREET 9958989068 ISATIJAANDASSOCIAT [01-04-2026
IGLOBAL PRIVATE LIMITED SINGH ES@GMAIL.COM
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308 RECOVERY CS (COMM)390/2026 04-04-2026 |Adtric solutionVsJaguar advertisingVineet Yadav  [9818851180 IVINEETYADAV1180@ [02-04-2026
and media GMAIL.COM

308 RECOVERY CS (COMM)391/2026 04-04-2026 MS  JINDAL  SANITARYWARERCHIT 9599043045 LEGAL@SIGMALEGA (02-04-2026
PVTLTD THROUGH ITS AR MRSINGHAL IL.IN
IANKITMIDDHAVsSANJEEV
SHARMA PROPRIETOROF SPS
[ENTERPRISES

308 u/s 9 OFOMP (I)(COMM.)410/2026 |04-04-2026 HDFC BANK LTD,Vs KUSHDEEPANISH BHOLA [9811452022 IANISH 02-04-2026

IARBITRATION SINGH BHOLA17@YAHOO.CO
IACT M
308 EXECUTION [Execution(Comm.)175/2026 |04-04-2026 IBANK OF BARODAVSsMOHD ALAM [Rajnish 0810872353 INOT AVAILABLE 02-04-2026
lkumarbanyal

308 IMISC APP. Misc DJ230/2026 06-04-2026 SUSHIL KUMAR SAHUVsM/sSunil Kumar 8860313311 ladvsg@yhoo.com 04-04-2026
Mohan Trading Compan

308 TRADE MARK CS (COMM)402/2026 06-04-2026 B D GUPTA AND SONS PVTRishi kant9268403018, rishikaant_mishra@ya |04-04-2026
LTDVsWAVE ENERGYMishra 0868987993 hoo.co.in
IANDINFRASTRUCTURES  INDIA
IPVTLTD

308 RECOVERY CS (COMM)403/2026 06-04-2026 PREM COLOR CHEM PVTARUN 9810768996 larunyadavi131@gmail.cl04-04-2026
LTDVsSITARAM MAHARAJKUMARYADAV o
SAKHARKARKAHANA LT

308 [EXECUTION Ex.COMM -Award byArb.|06-04-2026 Axis Bank LtdVsVIJAY KUMARMAYANK 0873347330 mayank_mahajanos5@y(04-04-2026

Comm.45/2026 SINGH IMAHAJAN lahoo.com

308 RECOVERY CS (COMM)411/2026 07-04-2026 IAMANDEEP SINGH ANANDVsM/SRAJEEVUPAD (9212002825 ladvrajeevupadhayay84 [06-04-2026

COMMERCIALREPROGRAPHERS [HAYAY @gmail.com
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308 EXECUTION Ex.COMM -Award byArb.07-04-2026 KOTAK MAHINDRA BANKRITESH 9999495500 mohitmongaadvocate@ [06-04-2026
Comm.47/2026 LIMITEDVsMOHAMMAD FARMAN lgmail.com
308 I[EXECUTION [Execution(Comm.)188/2026 [08-04-2026 CANARA BANKVSMADHU ANDARUN YADAV (9910431437, IArunYadav803@gmail. |07-04-2026
IANR 0625735051 com
308 EXECUTION [Execution(Comm.)189/2026 [08-04-2026 MS SHANTA INNERWEARSVINEET 8588957065 vineet1743@gmail.com(07-04-2026
IPVTLTDVsSANJAY HIRWANI KAUSHIK
308 EXECUTION [Ex.COMM -Award byArb.(08-04-2026 IAxis Bank LtdVsSANDEEPMAYANK 9873347330 mayank_mahajano5@y|o7-04-2026
Comm.55/2026 TRADERS IMAHAJAN ahoo.com
308 IMISC APP. Misc DJ245/2026 09-04-2026 [Dharam IndustriesVsDeepak Jain ~ mansimran 9818908905 IMANSIMRANKHURA [08-04-2026
khurana INA@GMAIL.COM
308 RECOVERY CS (COMM)434/2026 11-04-2026 INAVKAR TECHTEXNishchal Joshi (9891106587 ladv.nishchal@gmail.co [10-04-2026
LIMITEDVsMOHIB SHOES PVT m
LTD
308 iu/s 9 OFOMP (I)(COMM.)429/2026 [13-04-2026 HDFC BANK LTDVSRAJENDRAANISH BHOLA [9811452022 IANISH 11-04-2026
IARBITRATION KUMAR BHOLA17@YAHOO.CO
IACT M
308 u/s 9 OFOMP (I)(COMM.)430/2026 [13-04-2026 HDFC BANK LTDVsNILAM CHAND|ANISH BHOLA (9811452022 IANISH 11-04-2026
IARBITRATION BHOLA17@YAHOO.CO
IACT M
308 IMISC APP. Misc DJ261/2026 16-04-2026 SURYA ROSHNISHRIHAR 0548888420 ladvocate.shrihar@gmai [15-04-2026
LIMITEDVsOFFICE OF THETRIPATHI l.com
IDEPUTYCOMISSIONER POLICE|
(NOIDAZONE 1)
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INJUNCTION

308 IMISC APP. Misc DJ267/2026 17-04-2026 RAJ KUMARVsMS Neo DevelopersALOK BHATT (9818489589 Office@rajindersingh.c [16-04-2026
Pvt Ltd 0.in
308 RECOVERY CS (COMM)459/2026 20-04-2026 [Kiran AggarwalVsGaurav Kuma Sonu Vivek 0810106509 INOT AVAILABLE 18-04-2026
308 CS (COMM)460/2026 20-04-2026 JAYSHREE TEA ANDSanjay Aggarwal (90871369954 laggarwal.sanjay1974@g|18-04-2026
INDUSTRIESLTDVsMOHIT mail.com
IMALHOTRA PROP MMTRADING
COMPANY
308 u/s 9 OFOMP (I)(COMM.)446/2026 [20-04-2026 TATA CAPITAL LTD.VSBALAJISunil sehrawat (9212190624 Delhilawyers76 @gmail. [18-04-2026
IARBITRATION GOODS CARRIER com
IACT
iU/s 9 OFOMP (I)(COMM.)448/2026 [21-04-2026 HDFC BANK LTD.VSSANJAYANISH BHOLA (9811452022 IANISH 20-04-2026
IARBITRATION KUMAR BHOLA17@YAHOO.CO
IACT M
IEXECUTION [Execution(Comm.)211/2026 [23-04-2026 SPG CONSUMER PRODUCTSAmit Sagar 0086688109 IBIKRAMSINGH1327@ [22-04-2026
[PVTLTD.VsDEEPAK SALUJA lgmail.com
IMISC APP. Misc DJ291/2026 28-04-2026 IPraveen RanaVsVISHAL RANA ANDJAP  SIMRAN[8585952377 INOT AVAILABLE 27-04-2026
IANR ISINGH
PERMANENT CS (COMM)492/2026 28-04-2026 Ms Spinks IndiaVsSaturn TamponNatwar Rai 0818906064 natwarrai@gmail.com [27-04-2026
INJUNCTION IDruck India Pvt Ltd
PERMANENT ANDCS (COMM)493/2026 28-04-2026 IKAMALJEET KAURGirish Gaur 0811109763 GIRISHGAURADV@Y [27-04-2026
IMANDATORY IARORAVSNITIN KUMAR IAHOO.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

EXECUTION [Execution(Comm.)219/2026 [30-04-2026 Suresh Kumar Mittal ProprietorNipun Gupta 9899990070 legal.nkpartners@gmail{29-04-2026
OfMS Florance Surgical .com
CottonIndustries (Senior|
Citizen)VsVAISHALI
VIKRAMSINHRAJEBHOSLE
IPROPREITOR OF M/SRAJALAXMI
9 SH. ANIL ANTIL,CENTRAL [109 [Execution (Comm)/171/2026 |01-04-2026 HARSH SARDANA Vs  M/SPulkit 9999801409 pulkit.Iawoffice@gmail.[30.04.2026
IDISTRICT JUDGE,| INAVRANG EXIM LIMITED IAggarwal(P), com
ICOMMERCIAL
ICOURT-09
109 CS (COMM)/388/2026 02-04-2026 Hari Lal Yadav Vs Saurav Gupta RAVINDER 0818010348 01.04.2026
SINGH(P),
109 OMP (COMM)/28/2026 04-04-2026 IR BALUSUBRAMANI Vs SBI CARDS|S 9899339689 lg.greati8@gmail.com |04.04.2026
IAND PAYMENT SERVICESGOWTHAMAN(
ILIMITED P),
109 OMP (I) (COMM)/420/2026 [06-04-2026 TATA CAPITAL LTD Vs RSGSunil 0212190624 [Delhilawyers76(Q)l(maij04.04.2026
INFRATECH PRIVATE LIMITED [sehrawat(P), l.com
109 IOMP (I) (COMM)/424/2026 [08-04-2026 [DMI FINANCE PVT LTD Vs RANJITIPARVEEN(P), (90873062233 IMKSLAWOFFTCE6SO (07.04.2026
GOP @GMArL. COM
109 CS (COMM)/423/2026 09-04-2026 Union Bank of India Vs YASHKAMALJIT 9890410729 lkamalJitslnghranotgpg [08.04.2026
KUMAR SINGH mall.com
RANOT(P),
109 CS (COMM)/430/2026 10-04-2026 [Hamdard  National = FoundationSHIVENDRA [9953394364 shivendra@theacmeco. [09.04.2026
( India ) Vs Hamdard WelfarePRATAP com
Society SINGH(P),
109 OMP (T) (COMM)/2/2026  [10-04-2026 IKAPIL GUPTA Vs BAJAJ FINANCERajeev 98100 28877 lawyersinc@rediffmail. [09.04.2026
ILTD IAgarwal(P), com
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VISHANDASH KAMNANI

109 CS (COMM)/442/2026 13-04-2026 INAVKAR TECHTEX LIMITED VsNishchal 0891106587 ladv.nishchal@gmail.co [11.04.2026
GOPI LEATHERS AND CO Joshi(P), m
109 CS (COMM)/473/2026 23-04-2026 Kanchan Fashion Private Limited VsSubhash 0810459344 22.04.2026
Jatinder Arora Chandra(P),
109 Misc DJ/278/2026 22-04-2026 TEJ BHAN MARWAH Vs
MATADEEN GUPTA
109 CS (COMM)/480/2026 25-04-2026 I[ELIXI INTERNATIONAL SA VsSumeet Lall(P), 90810944677 SUMEET.LALL@CSLC [24.04.2026
IMEDICINE HOUSE HAMBERS.COM
109 CS (COMM)/491/2026 28-04-2026 ICICI Bank Vs MD ADIL IAdv.DEEPAK [9818030800 linduslegalia@gmail.co [27.04.2026
KAUSHIK m
109 Misc DJ/293/2026 29-04-2026 INITIN KUMAR Vs  ASHOKBHOOPINDER (8810260317 bsyadavadV@gmail.co [28.04.2026
CHOUDHARY SINGH m
109 OMP (COMM)/37/2026 30-04-2026 ORUGANTI SHANTHIDEEPTI VsArun Arun(P), (9871425155 [verma.arun2907@gm [29.04.2026
IAXIS FINANCE LIMITED lail.com
10 ISH. AJAY PANDEY,CENTRAL (307 Civil Counter Claim/16/2026 11-04-2026 IMANISH GOEL Vs PUSHPA GOELVikas Mishra  [9899265218 laduvikash@gmail.com [10-04-2026
IDISTRICT and ORS
ICOMMERCIAL
ICOURT
307 Civil CS (COMM)/382/2026 02-04-2026 IKRBL LIMITED Vs MANOJShravan Bansal [6201970125 lunitedmark@unitedand|o1-04-2026

lunited.com
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307 CS (COMM)/397/2026 06-04-2026 M/S DELHI PRAKASHAN VITRANBenu Dharf7678129258 lbenunayak2002@gmail|02-04-2026
PVT LTD Vs  MAGWORLDNayak .com
IENTERPRISES

307 Civil CS (COMM)/406/2026 06-04-2026 IANIL KUMAR JUNEJA Vs NAVALDEEPAK RAO 9899090801 deepakraoadvocate@g [02-04-2026
IKISHORE Imail.com

307 Civil CS (COMM)/424/2026 09-04-2026 [UNION BANK OF INDIA VSALOKKUMAR [9911000126 IALOKADV2001@GMAI08-04-2026
IKARISHMA BALIYAN L. COM

307 Civil CS (COMM)/429/2026 10-04-2026 IPUNJAB NATIONAL BANK VSNITIN GARG (9958986363 linfo@knowlex.in 02-04-2026
IRAMAN BENIWAL and ANR

307 Civil CS (COMM)/462/2026 20-04-2026 BHARAT ARORA Vs MUNICIPALvidya $agan9911764458 IADVOCATEVIDYASAG [18-04-2026
ICORPORATION OF DELHI ANDghrama IAR94@GMAIL.COM
IANR

307 Civil ICS (COMM)/466/2026 20-04-2026 M/s North Eastern CarryingANAND 0811308916 anand @justjurist.com [11-04-2026
Corporation Ltd Vs M/s TraditionalPRAKASH
Carriers Private Ltd DUBEY

307 Civil CS (COMM)/471/2026 21-04-2026 STATE BANK OF INDIA Vs ANUPTIRATH  LALjg643228307 lid- 16-04-2026
STEELS YADAV ladvtirath@gmail.com

307 Civil CS (COMM)/479/2026 24-04-2026 CANARA BANK (e-syndicate) VsiSumit Saurav  [7042039746 sumitsaurav@hotmail.c[23-04-2026
IVANSHIKA JAIN Prop of M/s om
Singhal Thread Industries

307 Civil CS (COMM)/484/2026 25-04-2026 IMOHD REHMAN Vs MOHD ALAMHimanshu 0625906963 HS@VIGILANTLEGU [23-04-2026
IAND ORS Sharma IMLAWFIRM.COM
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307 CS (COMM)/495/2026 28-04-2026 BANK OF BARODA Vs ASHOK|ICHITRA 0212888057 chitramalhotrasobti@g [21-04-2026
GUPTA IMALHOTRA mail.com
307 Civil CS (COMM)/507/2026 30-04-2026 IM/S BALAJI TEXTILE MILLS VsVinayak 0899628833 srivastava.vinayak@gm [29-04-2026
IM/S WEAVETEX INDIA Srivastava lail.com
307 Civil [EXCOMM - Award by Arbj06-04-2026 [DRA CONSULTANTS PVT LTD (JV)Vivekanand 9810149231 vivekanandlaw@gmail. |02-04-2026
Comm/44/2026 Vs DELHI JAL BOARD ISemwal com
307 Civil [EXCOMM - Award by Arbf11-04-2026 IAXIS BANK LIMITED Vs VIKASMAYANK 9873347330 mayank_mahajanos@y|04-04-2026
Comm/57/2026 KUMAR MAHAJAN lahgo.com
307 Civil [Execution (Comm)/186/2026 |07-04-2026 M/s NEW INDIA COLOURManish Raghav 9873645048 raghavlawefile@gmail.c|04-04-2026
COMPANY LTD Vs M/s SURYA| om
IPROCESSORS PVT LTD
307 Civil [Execution (Comm)/198/2026 [15-04-2026 RAJESH KUMAR BANSAL VsShubham 9999877470 shubhamagarwal 113-04-2026
SANJAY GUPTA IAgarwal 308@gmail.com
307 Civil [Execution (Comm)/202/2026[16-04-2026 ISARANSH JAIN Vs SAGAR SAHNI Queency Jain  [9821766102 queencyjain1999@gmai(07-04-2026
l.com
307 Civil [Execution (Comm)/205/2026[18-04-2026 VIKAS VERMA Vs MUNICIPALsatyendra 0811161525 sksinghll6 @gmail.com [17-04-2026
ICORPORATION OF DELHI lkumar singh
307 Civil [Execution (Comm)/208/2026[17-04-2026 BANK OF INDIA Vs RAKESH|Varun Sharma [9811161300 |JAdvvarunsharma@gma [15-04-2026
KUMAR YADAV il.com
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IAND OTHERS

307 Misc DJ/294/2026 29-04-2026 ININE PROJECT PVT LTD VsMilind Garg(P [9560846436 29-04-2026
IALPHA PACIFIC SYSTEMS PVT|
LTD
307 Civil OMP (COMM)/35/2026 17-04-2026 Labcorp Diagnostics Pvt Ltd / VimalRamesh Babu [9313010745 lkumarrakesh41@rediff {11-04-2026
[Kumar Saini Vs Barrackpore City| Imail.com
[Hospital Pvt Ltd
307 Civil IOMP (I) (COMM)/439/2026 [15-04-2026 HDFC BANK LTD Vs AVNEESHANISH BHOLA [9811452022 lanish_bhola17@yahoo. [11-04-2026
ISARAN com
11 ISH. MUKESHCENTRAL [|COURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/422/2026 [06-04-2026 HDFC BANK LTD Vs GAURAVAnish Bhola 0811452022 |Anish_bhola17@yahoo.|01.04.2026
[KUMAR, DISTRICT| 309 RAHEJA lcom
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM(CS (COMM) CS (COMM)/421/2026 08-04-2026 [PUNJAB AND SIND BANK VsVinod Gupta 0811135305 counsel.vinodgupta@g [31.03.2026
309 ICHINTAN NAITHANI AND ANR imail.com
COURT ROOMOMP (I) (COMM) |OMP (I) (COMM.)/425/2026 |08-04-2026 JANA SMALL FINANCE BANKOjasvi Sharma [8505853818 chambers.infinitylaw@ [04.04.2026
309 ILIMITED Vs Deepak Kumar lgmail.com
ICOURT ROOMOMP (COMM) OMP (COMM.)/32/2026 09-04-2026 VISHAL MEGA MART PVT. LTD VsAjay Kohli 0910040471 lkohlisobti@gmail.com [08.04.2026
309 IAURADECOR PVT. LTD
ICOURT ROOM(CS (COMM) CS (COMM)/425/2026 09-04-2026 IMITTAL SAREES Vs DRAUPADIBhishm N Singh 8930113534 ladvbhishmnarain@gmalo6.04.2026
309 SELECTIONS AND ORS fil.com
ICOURT ROOM(CS (COMM) CS (COMM)/431/2026 10-04-2026 M/S SIRAJ INTERNATIONAL LLP[Satyavan Rai 0911511417 Satyavan.rai55@gmail.c|08.04.2026
309 Vs M/S GARG INTERNATIONAL om
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ICS (COMM) CS (COMM)/437/2026 11-04-2026 M/s Aditya Construction CompanyShikha Goel 8287634805 09.04.2026

309 Vs Delhi Jal Board and anr
ICOURT ROOMIOMP (COMM) OMP (COMM.)/33/2026 15-04-2026 M/s ALKA FABRICS PVT LTD ANDAakash Naval 9999424323 laakashnaval@navaland [08.04.2026
309 ORS Vs M/s INTEC CAPITAL lassociates.com

LIMITED
ICOURT ROOMOMP (I) (COMM) |OMP (I) (COMM.)/438/2026 [15-04-2026 IHDFC BANK LTD Vs ANU SHARMA |Anish Bhola 0811452022 |Anish_bhola17@yahoo. [10.04.2026
309 com
COURT ROOMEEX. COMM-Ex.COMM - Award by Arb.16-04-2026 RAJNEESH KUMAR Vs M/sKapil Jain 09810510137 - 16.04.2026
309 IAWARD BY ARB.Comm./58/2026 IMETRICSDOLLES QUICK FIRE

ICOMM [TRADING PVT LTD

COURT ROOMMISC DJ Misc DJ/262/2026 16-04-2026 [PUMA SE Vs SACHIN SHEOKAND [Prachi Gupta  |9911703098 Iprachi.gupta@pamslegal11.04.2026
309 l.com
COURT ROOMEX (COMM) [Execution 17-04-2026 M/s SQUARE PAPER THROUGHNarender 0313362890 mbhandari2oo9@gmail.l02.04.2026
309 (Comm.)/203/2026 ITS PROPRIETOR AKSHAY SAINIBhandari com

Vs NADEEM KHAN KHAN JAVED

IKHAN
COURT ROOM(CS (COMM) CS (COMM)/467/2026 21-04-2026 Chanchal Gupta Vs Pradip Sureka  |Ashish Verma [9717944394 ladvashishverma@gmail10.04.2026
309 .com
ICOURT ROOM(CS (COMM) ICS (COMM)/468/2026 21-04-2026 M/S UBS PUBLISHERSBhawna 8800883110 lapexlegalpartners@gmal10.04.2026
309 IDISTRIBUTOR PVT LTD Vs M/s lil.com

ISRI RAM BOOKS
COURT ROOMCCS (COMM) CS (COMM)/472/2026 22-04-2026 Matri Jewellers Prop Uttam PanditSandeep Sharmal9818792055 sandeepadv@yahoo.co [08.04.2026
309 Vs Sahu Jewells Partnership Firm m

through Partners
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ROOMMISC DJ Misc DJ/280/2026 23-04-2026 IANB AUTO INDIA PVT LTD VSArchit 0871443380 ladvarchitarora@gmail.c/05.03.2026
309 KAFILA FORGE PVT LTD |Arora/Abdus om
Samad Ansari
ICOURT ROOM(CS (COMM) CS (COMM)/483/2026 25-04-2026 M/s JAIN SAREE NIKETAN Vs M/sManish K119953575001 themkslawhouse@gmai|24.04.2026
309 IBUNNY UNIVERSAL TRADERS Singh l.com
COURT ROOMCS (COMM) CS (COMM)/485/2026 27-04-2026 ISH HARI KRISHAN MAHAJAN VsM L Mahajan 9811688721 lgauravmahajan_23@ya|22.04.2026
309 MS JHULELAL TRADERS lhoo.co.in
ICOURT ROOM(CS (COMM) CS (COMM)/499/2026 29-04-2026 VAISHNO WIRE PVT LTD VsRakesh Kumar (9711771000 rakesh.advocate18@gm [25.04.2026
309 IDEEPAK TYAGI lail.com
ICOURT ROOM(CS (COMM) CS (COMM)/500/2026 29-04-2026 Anil Kumar Aggarwal Vs M/s BRLJ\Vidit gupta 9910995511 la445defcol@gmail.com [28.04.2026
309 GOPAL CONSTRUCTION|
ICOMPANY PVT.LTD.
12 SH. LAL SINGH,CENTRAL jo1 IOMP (COMM.) /27/2026 01-04-2026 GNCTD Vs M/S M CBABLI KALA (9953249558 babli.advo8@gmail.co [19-03-2026
[IDISTRICT JUDGE, ICONTRUCTIONS m
ICOMMERCIAL
ICOURT
l4o1 IOMP (I) (COMM.)/ 409/2026 02-04-2026 TATA CAPITAL LTD. Vs HASAN|SUNIL 0212190624 Delhilawyers76 @gmail [28.03.2026
MOHAMMAD SEHRAWAT .com
lho1 OMP (COMM.)/  [29/2026 04-04-2026 GIRDHARI LAL AND SONS VSALOKSINHA [9811969215 ladvocatealoksinha@gm [02.04.2026
IAARUSH ELECTRICK WORKS lail.com
Through its Proprietor Smt Supriya|
Chaudhary
ko1 IOMP (I) (COMM.)/ |411/2026 04-04-2026 [HDFC BANK LTD. Vs JASPREETANISH BHOLA [9811452022 |Anishbhola17(auiyahoo./01.04.2026

SINGH

com
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401 IOMP (I) (COMM.)/ u12/2026 04-04-2026 IHDFC BANK LTD. Vs MUSTUFA  |ANISH BHOLA [9811452022 lAnishbhola17(auiyahoo./01.04.2026
com
lho1 [Execution (Comm.) [/183/2026 06-04-2026 [FORMAL JUNCTION LLP VsDIXIT MEHTA 26.03.2026
ILAKHDATAR TEXTILES
l4o1 CS (COMM)/ 405/2026 06-04-2026 IAPEIROGON TECHNOLOGIESGaurav Patel 0455160761 E-mailj03.04.2026
IPRIVATE LIMITED Vs JOHN DOE tatvalawlln@P1nail.com|
ko1 Ex.COMM - Award|./50/2026 07-04-2026 IAxis Bank ILtd Vs HMSMAYANK 9873347330 mayan_mahajano5@g [02.04.2026
by Arb. Comm [ELECTRONICS MAHAJAN Imail.com
l4o1 Ex.COMM - Award51/2026 07-04-2026 Axis Bank Ltd Vs RAVI DUPATTAMAYANK 09873347330 Imayan_mahajano5@g [02.04.2026
by Arb. Comm./ HOUSE MAHAJAN Imail.com
lho1 CS (COMM)/ 412/2026 07-04-2026 STATE BANK OF INDIA VsMS.S.SOOD [9811786067 Imsssoodavocate@gmail 20.03.2026
BRAHAMJEET SINGH .co,
l4o1 ICS (COMM) /413/2026 07-04-2026 STATE BANK OF INDIA VsMS.S.SOOD [9811786067 msssoodavocate@gmail [23.03.2026
IPARVEEN SHOKEEN .co,
lho1 CS (COMM)/ 414/2026 07-04-2026 IB D GUPTA AND SONS PVT LTD VsRISHI KANT9268403018 rishikaant_mishra@ya [29.03.2026
CHATTERJEE ENGINEERINGMISHRA lhoo.co.in
IPRIVATE LIMITED
401 ICS (COMM) /415/2026 07-04-2026 RAJ KUMAR BINDAL Vs AnkitaSUNIL MITTAL [9810513998 SUNILMITTAL37@gm (05.04.2026
Jain Prop A J Enterprises lail.com
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401 ICS (COMM) /419/2026 08-04-2026 Rajyavardhan Vanijya Private ARCHIT 0811156111 ILEGAL@SIGMALEGA (04.04.2026
ILimited Vs Sajjan Jain SINGHAL L..IN
lho1 CS (COMM)/ 420/2026 08-04-2026 BINDAL MARKETING CO. VsARCHIT 0811156111 LEGAL@SIGMALEGA (05.04.2026
[Komal Prop M K Enterprises SINGHAL L..IN
ko1 [Execution 191/2026 10-04-2026 M/S AMPRO Vs M/S DAZZLEALOK DEV 9718090890 devalokgg@gmail.com [06.04.2026
(Comm.)/ IACCESSORIES INDIA LLP
ko1 Execution 193/2026 10-04-2026 [UNION BANK OF INDIA Vs LATEKAMALJIT 9890410729 lkamaljitsinghranot@g |08.04.2026
(Comm.)/ SATYAPAL SINGH THROUGHSINGH RANOT Imail.com
ILEGAL HEIRS MRS RAJESHWAR]
IAND ORS
l4o1 ICS (COMM) /438/2026 11-04-2026 Mohan Lal Proprietor of UttamHARISH 8285202359 [Harish@brahamilegalse(08.04.2026
Industries THROUGH AR VARUNKUMAR rvices.com
SONI Vs LAXMI NARAYAN|
SHARMA PROP OF SHRI LAXMI
TOOLS
ko1 IOMP (I) (COMM.) |/434/2026 13-04-2026 HDFC BANK LTD. Vs GAURAVANISH BHOLA (9811452022 |Anishbhola17(auiyahoo.[10.04.2026
IKAPOOR com
ko1 CS (COMM) /446/2026 15-04-2026 Ms Mahavir Prasad Jain And Sons VSSHRAVAN KR.6201970125 lunitedmark'a 10.04.2026
[Pawan Kumar Aggarwal Owner BANSAL lunitedandunited.com
lho1 Execution 18-04-2026 IMS SASSOON FABQUEENCY JAIN[9821766102 queencyjain1999@gmai(01.04.2026
(Comm.)/204/202 INTERNATIONAL PVT LTD Vs l.com
6 SAGAAR SAHANI
ko1 M Ex/ 344/2026 20-04-2026 INathmal Verma Vs Niswa Engg 16.04.2026
Solution India P Ltd through its
Managing Director Nidhi Gupta
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401 ICS (COMM) /461/2026 20-04-2026 JAYSHRRE TEA AND INDUSTRIESSanjayAggarwal (9871369954 laggarwal.sanjay1974@g|18.042026
ILTD Vs HEMLATA JAIN PROP M/S mail.com
SANMATI SALES AGENCY
lho1 CS (COMM)/ 465/2026 20-04-2026 IM/S NORTH EASTERN CARRYINGANAND 0811308916; anand @justjurist.com [10.04.2026
ICORPORATION LTD. Vs M/S Q andPRAKASH
S LOGISTICS IDUBEY
ko1 CS (COMM)/ 469/2026 21-04-2026 IBHARAT BHUSHAN KAPOOR VsMANISH 981152911 mangla.ipr@gmail.com (18.04.2026
IDHANPAT RAI PUBLISHINGSINGHAL
ICOMPANY PRIVATE LIMITED
Ko1 IOMP (I) (COMM.)/ 450/2026 22-04-2026 IMOHD FAIZ Vs YASAR NASEEM  ZAHOOR 8010174874 Zahoormirza84@gmail.|17.04.2026
MEHNDI com
l4o1 ICS (COMM) /478/2026 24-04-2026 IARTHANT ELECTRICALSSurenderKumar 9999993833 ISURENDERSUPARN@ (18.04.2026
MTHROUGH POWER OF ATTORNEY| GMA1L.COM
TANUSHREE PUROHIT Vs MS
ORION INDUSTRIES AND ORS
ko1 Execution 217/2026 28-04-2026 RAHUL KAPOOR Vs MANOJ| 24.04.2026
(Comm.)/ GUPTA
13 ISH. RAKESHICENTRAL [COURT ROOM(CIVIL SUIT CS (COMM)/384/2026 02-04-2026 ILABOTEK TECHNOLOGIESSH. MIHIR9555358834 Contact@thelawers.co [02-04-2026
PANDIT, DISTRICT] ko2 PRIVATE LIMITED GARG m
JUDGE, Vs FATEHPURIA TRANSFORMERS
ICOMMERCIAL IAND SWITCHGEARS (P) LTD
ICOURT
ICOURT ROOM(CIVIL SUIT CS (COMM)/385/2026 02-04-2026 Design Phi Studio through itsARAWALI LAW|/9810272564 nakhanadvocate@gmail(o2-04-2026
ko2 proprietor Wasim Ahmed IASSOCIATES .com
Vs Dr Kashish Kulshreshthra alias
INidhi alias Khushi
COURT ROOMCIVIL SUIT IOMP (I) (COMM.)/421/2026 [06-04-2026 HDFC BANK LTD ISH. ANISH| 06-04-2026
o2 Vs SHARDA KUMARI BHOLA
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ICIVIL SUIT Ex.COMM - Award by Arb.o7-04-2026 |Axis Bank Ltd IMAYANK 09873347380 07-04-2026

o2 Comm./48/2026 Vs RAGHUNANDAN CHAUDHARI MAHAJAN
ICOURT ROOMCIVIL SUIT [Execution 07-04-2026 Pappu Seth ROBIN 9580905884 07-04-2026
ko2 (Comm.)/184/2026 Vs Municipal Corporation of DelhiBHARDWAJ

IAnd Another
COURT ROOMCIVIL SUIT CS (COMM)/409/2026 07-04-2026 SH ATUL KANSAL SOLESANCHIT 9999605495 ladvsanchitgoyal@gmail [07-04-2026
o2 IPROPRIETOR MS ATULGOYAL .com

KUMARANUJ KUMAR

Vs DAHARAMVIR GAHALOT
ICOURT ROOMCIVIL SUIT CS (COMM)/426/2026 09-04-2026 VECTUS POLYMERS PRIVATEshrihar tripathi (9548888420 |Advocate.shrihar@gmai|09-04-2026
402 ILIMITED l.com

Vs KIRAN
ICOURT ROOM[CIVIL SUIT CS (COMM)/432/2026 10-04-2026 Super Cassettes Industries Pvt. Lt ~ [KK Khaitan 0810389109 [kkkheitan@tseaies.com [10-04-2026
ko2 Vs M/S RAM NET COM
COURT ROOMCIVIL SUIT CS (COMM)/433/2026 10-04-2026 Hamdard  National  Foundationshivender singh (9953394364 shivender@theacmeco. [10-04-2026
lho2 ( India) com

Vs Hamdard Jankalyan Avam

Shiksha Sa
COURT ROOMCIVIL SUIT OMP 13-04-2026 Sh Siddhant Shangle IAK Trivedi 0871441764 aktrivedilawoffices@gm13-04-2026
402 (COMM.)/3/2026 Vs Government of NCT of Delhi ail.com

[Public Works Department
COURT ROOM(CIVIL SUIT [Ex.COMM - Award by Arb.17-04-2026 IM/S MAA DURGA INDUSTRIES 17-04-2026
o2 Comm./60/2026 Vs M/S EKOM AGARO OVERSEAS
COURT ROOMCIVIL SUIT CS (COMM)/455/2026 18-04-2026 INezpack Industries Pvt Ltd lAakash 8743904246 ch.aakash86@gmail.co [18-04-2026
ko2 Vs Himalaya Food International Itd |chaudhry m
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ICOURT ROOMCIVIL SUIT CS (COMM)/463/2026 20-04-2026 Manoj Kumar Charanpreet 8860577210 singh.charanpreetg@g [20-04-2026
uo2 Vs Chairman, CBDT and Ors singh mail.com
ICOURT ROOMCIVIL SUIT ICS (COMM)/486/2026 27-04-2026 KARUR VYSYA BANK LTD Sandeep 8800892099 dhariwalsandeepgos@gl27-04-2026
ko2 Vs Ravinder Ahuja Imail.com
COURT ROOMCIVIL SUIT CS (COMM)/506/2026 30-04-2026 Gaurav Jain S.B. Pandey 9313780408 sbpandey7@yahoo.com [30-04-2026
ko2 Vs Kawaljeet Singh Sheen
14 ISH. ASHUTOSHWEST 201 CS CS (COMM)/320/2026 01-04-2026 IBANK OF INDIA Vs M/S CAKES 98Amrendra Nath9g10717081 ladvamrendra22@gmail [27-03-2026
[KUMAR, DISTRICT] [Extn Block MTHROUGH ITS PROPRIETORShukla(P), .com
WUDGE IMAYANK KHURANA
(COMMERCIAL
ICOURT) IOMP (1) OMP (I) (COMM)/719/2026 [02-04-2026 AXIS BANK LTD Vs ASHWANIADV 9871040589 [indolexlaw@gmail.com [30-03-2026
KUMAR SINGH DHEERAJ(P),
CS CS (COMM)/341/2026 07-04-2026 SURESH DATT PARASHARSumit 9911995000 mail@nagpal.law 04-04-2026
PROPRIEOTR  OF  VAIDRISHINagpal(P),
LABORATORIES AND ANR-- Vg
GREENLIVYA WELLNESS
CS CS (COMM)/357/2026 11-04-2026 STATE BANK OF INDIA VsMANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
JASWANT SINGH IPANDEY(P), lil.com
CS CS (COMM)/356/2026 11-04-2026 ISTATE BANK OF INDIA Vs SATPAL MANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
PANDEY(P), il.com
CS CS (COMM)/358/2026 11-04-2026 STATE BANK OF INDIA Vs DEVIMANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
IDASS PANDEY(P), lil.com
CS CS (COMM)/359/2026 11-04-2026 ISTATE BANK OF INDIA Vs RAJU MANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
PANDEY(P), fil.com
IOMP (I) IOMP (I) (COMM)/744/2026 [11-04-2026 HDFC BANK LTD Vs HARISHADV. LALIT|9555861211 lalitpandeyadvassociate 09-04-2026
CHAND YADAV PANDEY(P), s@gmail.com
OMP (1) IOMP (1) (COMM)/743/2026 [11-04-2026 Shriram Finance Ltd Vs MOHDManoj 0811133644 manojk.adv@gmail.co |09-04-2026
ISHA [Kumar(P), m
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IOMP (I) OMP (I) (COMM)/770/2026 [13-04-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT|9555861211 lalitpandeyadvassociate [10-04-2026
Vs PARADISE MOTORS AND ORS PANDEY(P), s@gmail.com

IOMP (I) OMP (I) (COMM)/772/2026 [13-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.co [10-04-2026
IANIL KUMAR PATHAK(P), m

CS CS (COMM)/363/2026 13-04-2026 STATE BANK OF INDIA VsGopal Chand9810210832 INot mentioned 09-04-2026
RAMESH Sharma(P),

OMP (1) OMP (1) (COMM)/764/2026 [13-04-2026 IYes Bank Ltd Vs YUSUF AHMEDADV. LALITj9555861211 lalitpandeyadvassociate [10-04-2026
KHAN PANDEY(P), s@gmail.com

OMP (1) OMP (I) (COMM)/765/2026 [13-04-2026 IYes Bank Ltd Vs NAMRATA SOOD |ADV. LALITj9555861211 lalitpandeyadvassociate [10-04-2026

PANDEY(P), s@gmail.com
OMP (1) OMP (I) (COMM)/769/2026 [13-04-2026 IYes Bank Ltd Vs MANISH MANISH ADV. LALITj9555861211 lalitpandeyadvassociate [10-04-2026
PANDEY(P), s@gmail.com

OMP (1) OMP (I) (COMM)/771/2026 [13-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.co [10-04-2026
CHANDRA MOHAN IPATHAK(P), Im

CS CS (COMM)/369/2026 15-04-2026 PANKAJ GUPTA Vs PAWANAjay Gupta(P), 9810226738 ajaygs557@yahoo.com  [10-04-2026
KUMAR

CS CS (COMM)/367/2026 15-04-2026 ICANARA BANK Vs RAJNI SARNAICHITRA 9212888057 INot mentioned 11-04-2026
[PROP M/S DIVYA FASHION IMALHOTRA(P),

CS CS (COMM)/370/2026 15-04-2026 lAnand Kumar Dalmia Vs PIRAMALSameer 0810134864 sameerdewan123@redifl11-04-2026
IFINANCE LIMITED Dewan(P), fmail.com

CS CS (COMM)/368/2026 15-04-2026 IPRADEEP GUPTA AND SONS HUFAjay Gupta(P), 9810226738 ajaygs57@yahoo.com  [10-04-2026
Vs PAWAN KUMAR

OMP (1) OMP (I) (COMM)/779/2026 [16-04-2026 Shriram Finance Ltd Vs RAHULManoj 0811133644 manojk.adv@gmail.co [12-04-2026
IYADAV [Kumar(P), m

OMP (I) IOMP (I) (COMM)/780/2026 [16-04-2026 Shriram Finance Ltd Vs JAY SHREEManoj 0811133644 manojk.adv@gmail.co [12-04-2026
IKRISHNA TPT SERVICE Kumar(P), m

IOMP (I) OMP (I) (COMM)/794/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [14-04-2026

MUSKAN SEHDEV

PATHAK(P),

m
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IOMP (I) IOMP (I) (COMM)/796/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srceslegal.co [14-04-2026
RAKESH ARORA IPATHAK(P), m
IOMP (I) OMP (I) (COMM)/797/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.co [14-04-2026
SHEKHAR HANDA IPATHAK(P), m
IOMP (I) OMP (I) (COMM)/792/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [14-04-2026
ISAROJ JOSHI IPATHAK(P), m
IOMP (I) OMP (I) (COMM)/793/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [14-04-2026
IMAHIPAL FAKIRA PATHAK(P), m
OMP (1) OMP (1) (COMM)/808/2026 [18-04-2026 IYes Bank Ltd Vs PRAMOD KUMAR ADV. LALITj9555861211 lalitpandeyadvassociate [16-04-2026
PANDEY(P), s@gmail.com
OMP (1) OMP (I) (COMM)/810/2026 [18-04-2026 IYes Bank Ltd Vs ASHWANI KUMAR ADV. LALITj9555861211 lalitpandeyadvassociate [16-04-2026
PANDEY(P), s@gmail.com
OMP (1) OMP (I) (COMM)/811/2026 [18-04-2026 IYes Bank Ltd Vs ARUN TYAGI IADV. LALIT|9555861211 lalitpandeyadvassociate [16-04-2026
PANDEY(P), s@gmail.com
CS CS (COMM)/376/2026 18-04-2026 SURINDER KUMAR SOLEArti Sharma(P), 9810186530 linsightlegalgg@gmail.c [15-04-2026
[PROPRIETOR OF M/S SUNGRACE om
INKS Vs RAVINDER MAWRI SOLE
PROPRIETOR OF M/S K G
IOMP (I) OMP (I) (COMM)/807/2026 [18-04-2026 IYes Bank Ltd Vs SHRIPAL KESHRI |ADV. LALIT|9555861211 lalitpandeyadvassociate [16-04-2026
PANDEY(P), s@gmail.com
IOMP (I) OMP (I) (COMM)/809/2026 [18-04-2026 IYes Bank Ltd Vs LUKMAN LUKMANADV. LALIT|9555861211 lalitpandeyadvassociate [16-04-2026
PANDEY(P), s@gmail.com
IOMP (I) OMP (I) (COMM)/820/2026 [20-04-2026 IYes Bank Ltd Vs SEEMA SINGH IADV. LALIT|9555861211 lalitpandeyadvassociate [17-04-2026
PANDEY(P), s@gmail.com
OMP (1) OMP (I) (COMM)/819/2026 [20-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.co [16-04-2026
INARENDRA KUMAR IPATHAK(P), Im
OMP (I) OMP (I) (COMM)/821/2026 [20-04-2026 IYes Bank Ltd Vs ANJANI KUMARI ADV. LALIT|9555861211 lalitpandeyadvassociate [17-04-2026
IPANDEY(P), s@gmail.com
OMP (I) IOMP (I) (COMM)/822/2026 [20-04-2026 TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [17-04-2026

Vs ANAVI MOTORS AND ORS

PANDEY(P),

s@gmail.com
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IOMP (I) OMP (I) (COMM)/832/2026 [21-04-2026 HDFC BANK LTD Vs POONAM jjay uppal(P), [98117 40125 IVirtuous.people@gmail 18-04-2026
IDEVI . com
OMP (1) IOMP (I) (COMM)/831/2026 [21-04-2026 IYES BANK LTD Vs YASH YADAV  KARTIK 9731424935 kartikevashannal1409@[20-04-2026
KUMAR(P), lgmail.com
CcS CS (COMM)/386/2026 [21-04-2026 ABHAY MUNJAL PROP M/SCHANDER 8368100614 ladvpallavaneja@gmail. [17-04-2026
IABHAY TRADERS Vs M/S JUNOSHEKHAR(P), com
BITUMIX PVT LTD AND ORS
CS ICS (COMM)/387/2026 21-04-2026 Sunil Kumar Pandey Vs Bharat IABHISHEK 8130081167 ladvabhishektyagii2@g [15-04-2026
TYAGI(P), mail.com
CS ICS (COMM)/394/2026 22-04-2026 IMEENU PROP OF M/S TAKSHManish 0599925926 ladvocategirish156 @gm [16-04-2026
[ENTERPRISES Vs RAJESH PALYadav(P), lail.com
PROP OF M/S PAL TRADING
ICOMPANY
CS CS (COMM)/402/2026 23-04-2026 M/S OMSONS MARKETING PVTAnand 0811962839 ladu.irshad1@gmail.com(18-04-2026
LTD Vs M/S BPSSharma(P),
INFRASTRUCTURE PVT LTD|
(DRINKS ON FIRE)
CS CS (COMM)/407/2026 24-04-2026 VINTAGE CREDIT AND LEASINGGAURAV 9999797229 imalhotra_ gauravig76@[22-04-2026
[PVT LTD Vs Amit Kumar and Anr  MALHOTRA(P), [vahoo.co.in
CS CS (COMM)/406/2026 24-04-2026 Gangotri Electronics Pvt Ltd Vs IB[Kartik 8126399945 |JAdvocatebhagat24@gm [20-04-2026
[Lightings Pvt Ltd Bhagat(P), lail.com
CS CS (COMM)/412/2026 25-04-2026 IM/S Rakesh Timber Traders Vs M/s|Akshat 8160450416 lakshat.lawgreen@gmail[23-04-2026
BHAWNA MOTELS AND RESORTSGupta(P), .com
IPVT LTD AND ORS
IOMP (I) IOMP (I) (COMM)/849/2026 [25-04-2026 IAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.co [23-04-2026
RAGHUVEER SINGH IPATHAK(P), m
IOMP (I) OMP (I) (COMM)/864/2026 [27-04-2026 YES BANK LTD Vs RAHULKARTIK 9731424935 kartikevashannal1409@[24-04-2026
SUKHIJA KUMAR(P), lgmail.com
OMP (1) OMP (I) (COMM)/863/2026 [27-04-2026 IYES BANK LTD Vs SAHIL TANWAR KARTIK 0731424935 kartikevashannal1409@24-04-2026
KUMAR(P), lgmail.com
IARB IARB A (COMM)/2/2026 29-04-2026 RAJENDRA Vs MARGOOBYJITENDER not mentioned [Not mentioned 07-05-2026
QURESHI TANWAR(P),
OMP (I) IOMP (I) (COMM)/866/2026 [29-04-2026 TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [17-04-2026

Vs CAR CAR-O-BAR SERVICES
IPRIVATE LIMITED AND ORS

PANDEY(P),

s@gmail.com
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IOMP (I) OMP (I) (COMM)/732/2026 |09-04-2026 IYES BANK LTD Vs MEENU RANI  [KARTIK 0731424935 kartikevashannal1409@|07-04-2026
KUMAR(P), lgmail.com
OMP (1) IOMP (I) (COMM)/731/2026 [09-04-2026 IYES BANK LTD Vs MEENU RANI [ KARTIK 9731424935 kartikevashannal1409@|07-04-2026
KUMAR(P), lgmail.com
IOMP (I) OMP (I) (COMM)/730/2026 09-04-2026 YES BANK LTD Vs RANDHIRKARTIK 9731424935 lkartikevashannal1409@|07-04-2026
IRANDHIR KUMAR(P), lgmail.com
CS ICS (COMM)/347/2026 09-04-2026 Shree Krishna Paper Mills andDAVESH 7982104633 mail@dvipattorneys.co [08-04-2026
Industries Limited Vs Bunpai IndiaVASHISHTHA( m
IPrivate Limited P),
CS Counter Claim/17/2026 16-04-2026 IBUNPAI INDIA PRIVATE LIMITEDKUNAL 9999757185 TP.KUNALKHANNA@ |[15-04-2026
Vs SHREE KRISHNA PAPER MILLSKHANNA(P), GMAIL.COM
IAND INDUSTRIES LIMITED
OMP (1) OMP (I) (COMM)/795/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.co [14-04-2026
IMUSHAHID HUSSAIN IPATHAK(P), Im
CS CS (COMM)/428/2026 30-04-2026 Triveni Trust Vs Tript Singh |Akhil Mittal(P), |9212504099 imittalsolicitors@gmail. [28-04-2026
com
15 IMS. PREETIWEST 209 CS(COMM 319/2026 01.04.2026 MS ALUTECH INDUSTIRES VS.ADITYA 09873539952 suvigyalegal@gmail.co [01.04.2026
IAGARWAL GUPTA, [Extn Block PAVNEET KHURANA ILOROYIA m
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 ICS(COMM 321/2026 02.04.2026 IOZONE OVERSEAS PVT LTD VS.MAHESH 9810133604 tridentlaw@hotmail.co [02.04.2026
IASHOK KUMAR KATYAYEN m
ICS(COMM 322/2026 02.04.2026 PARMESHTHI ENTERPRISES VS.,VAIBHAV 9999556464 ladvaibhavgupta@hotm [02.04.2026
(OASIS DISTILLERIES LTD GUPTA lail.com
ICS(COMM 323/2026 02.04.2026 IABC FIRE ENGINEERS INDIA VS.ABHINAV 0315199843 02.04.2026
SUNEJA TOER 11 FLAT OWNERSUGANDHA
WELFARE ASSOCIATION
OMP(I)/COMM 723/2026 06.04.2026 IYES BANK VS. RAJ KUMAR IANANJAY 7030378800 lasaplegalandadvocates [06.04.2026
SINGH (@gmail.com
ICS(COMM 351/2026 10.04.2026 IKUNAL AGGRWAL VS. VIMAL INAVNEET 0811224831 navneetgoyal.ad @gmail({10.04.2026
IGOEL .com
ICS(COMM 353/2026 11.04.2026 STATE BANK OF INDIA VS.MANOJ 9654371856 ladvpandeymanoj@gma [11.04.2026
SUSHIL KUMAR PANDEY lil.com
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ICS(COMM 354/2026 11.04.2026 STATE BANK OF INDIA VS. NITINMANOJ 0654371856 ladvpandeymanoj@gma [11.04.2026
JAIN IPANDEY lil.com
ICS(COMM 355/2026 11.04.2026 IV MAHASHAY AND CO. VS. KENGEAMRENDRA (9599801188 iglobalvisionlawoffice@ [11.04.2026
ICONSTRUCTION CO KR DUBEY lgmail.com
OMP(1)/COMM  [738/2026 11.04.2026 HDFC BANK VS. RAJESHWAR[LALIT PANDEY [8130383143 lalitpandeyadvassociate [11.04.2026
VERMA s@gamil.com
OMP(1)/COMM  [739/2026 11.04.2026 HDFC BANK VS. RAHUL VERMA |LALIT PANDEY (8130383143 lalitpandeyadvassociate [11.04.2026
s@gamil.com
OMP(I)/COMM  [740/2026 11.04.2026 [HDFC BANK VS. MANOJ JHA ILALIT PANDEY [8130383143 lalitpandeyadvassociate [11.04.2026
s@gamil.com
ICS(COMM 360/2026 13.04.2026 IMS BANIAY KI DUKAN PVT LTDNITIN GOEL [9958617492 ladvnitin@hotmail.com [13.04.2026
IVS. ARIETIS HEALTHCARE PVT|
ILTD
OMP(I)/COMM 747/2026 13.04.2026 IYES BANK VS. ASHOK KUMAR ILALIT PANDEY (8130383143 lalitpandeyadvassociate [13.04.2026
s@gamil.com
OMP(I)/COMM 748/2026 13.04.2026 IYES BANK VS. NAFEES AHMED  [LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.04.2026
s@gamil.com
OMP(I)/COMM 749/2026 13.04.2026 IDFC BANK LTD VS. AMJADSANJEEV 9717028845 litigation@srclegal.com 13.04.2026
ISHRAT IPATHAK
OMP(I)/COMM 750/2026 13.04.2026 YES BANK VS. MUKTESHDANSSANJEEV 9717028845 litigation@srclegal.com [13.04.2026
IAJITDAN GADHAVI IPATHAK
ICS(COMM) 364/2026 15.04.2026 INDU MAHAJAN VS. VINEET SUNIL 0891880710 lalwanisuniliig9go@gm [15.04.2026
ILALWANI lail.com
ICS(COMM) 371/2026 16.04.2026 IPRAMIT SANGHAVI VS. M/ PVRDAVESH 7082104633 mail@ad.pattorneyes.col16.04.2026
INOX LTD IVASHISHTHA m
OMP(I)/COMM 777/2026 16.04.2026 HDFC BANK VS. GULSHANAJAY UPPAL [9811740125 virtuous.people@gmail. [16.04.2026
IKUMAR com
OMP(I)/COMM  [790/2026 17.04.2026 IYES BANK VS. ANIL GARG ILALIT PANDEY [8130383143 lalitpandeyadvassociate [17.04.2026

s@gamil.com
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IOMP(I)/COMM 790/2026 17.04.2026 IDFC BANK LTD VS. SARVANANDSANJEEV 9717028845 litigation@srclegal.com [17.04.2026
[PANDEY IPATHAK
IMISC.DJ/COMM l20/2026 17.04.2026 RAKESH KUMAR VS.UTSAV GARG (8800384404 lutsavgargadvocte@gma|17.04.2026
SARVMANGAL HOLY STORE PVT] il.com
LTD
IMISC.DJ/COMM ©26/2026 18.04.2026 SKAI TUBES VS. RAI INNOTECH|KARTIK 8076189601 office@veralex.in 18.04.2026
PVT LTD JINDAL
ICS(COMM 383/2026 20.04.2026 RAJ SINGH VS. BHUPENDERMOHD. 8826785667 irshad.mohammws01@ [20.04.2026
ISINGH & ORS IRSHAD lgmail.com
ICS(COMM 385/2026 20.04.2026 PUNJAB NATIONAL BANK VS.SAURAV 0899331166 sauravbhasin10@gmail.[20.04.2026
SHANTI BHASIN com
OMP(I)/COMM 823/2026 20.04.2026 IDFC BANK LTD VS. NAZREENSANJEEV 0717028845 litigation@srclegal.com [20.04.2026
KHAN IPATHAK
OMP(I)/COMM 824/2026 20.04.2026 IYES BANK VS. ALOK ANJAN SANJEEV 0717028845 litigation@srclegal.com [20.04.2026
IPATHAK
OMP(I)/COMM 825/2026 20.04.2026 IDFC BANK LTD VS. HARISHSANJEEV 9717028845 litigation@srclegal.com [20.04.2026
IKUMAR YADAV IPATHAK
OMP(I)/COMM 826/2026 20.04.2026 TSC FINSERV PVT LTD VS. ANAVISANJEEV 9717028845 litigation@srclegal.com [20.04.2026
IMOTORS IPATHAK
OMP(I)/COMM 827/2026 20.04.2026 IDFC BANK LTD VS. KAMNASANJEEV 9717028845 litigation@srclegal.com [20.04.2026
CHOPRA IPATHAK
OMP(I)/COMM 828/2026 20.04.2026 IYES BANK VS. TARUNSANJEEV 9717028845 litigation@srclegal.com [20.04.2026
IASSOCIATES IPATHAK
OMP(I)/COMM 841/2026 22.04.2026 IYES BANK VS. PARAS MALHOTRA [LALIT PANDEY [8130383143 lalitpandeyadvassociate [22.04.2026
s@gamil.com
OMP(I)/COMM 842/2026 22.04.2026 IYES BANK VS. NAVEEN YADAV ILALIT PANDEY (8130383143 lalitpandeyadvassociate [22.04.2026
s@gamil.com
2/2026 22.04.2026 GURBAKSH SINGH VS. AMARJITMEHAK KALRA|9582051221 info@innovlegum.om [22.04.2026

OMP/MISC/COM
M

SINGH




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

ICS(COMM 400/2026 23.04.2026 IMS KAGO VS. PACKSTERMANISH 064370160 manish@xanderlegalsol(06.04.2026
TECHNOLOGY OPC KUMAR lutions.com
CS(COMM 408/2026 24.04.2026 PREM CHAND VS. RAKESHKUSHAGRA [9999448787 lkushagrabansal@akass [24.04.2026
IKUMAR ociates.org.in
OMP(1)/COMM  (847/2026 25.04.2026 TSC FINSERV PVT LTD VS. YUWINLALIT PANDEY (8130383143 lalitpandeyadvassociate [25.04.2026
IAUTOS s@gamil.com
OMP(I)/COMM 857/2026 27.04.2026 IDFC FIRS TBANK VS. NIRMALSANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IRAVIDAS IPATHAK
IOMP(I)/COMM 858/2026 27.04.2026 IYES BANK VS. RJEEV BHATI SANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IPATHAK
OMP(I)/COMM 859/2026 27.04.2026 IDFC BANK VS. DHARAM DAS SANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IPATHAK
OMP(I)/COMM 860/2026 27.04.2026 IDFC BANK VS. PREMPALSANJEEV 0717028845 litigation@srclegal.com [27.04.2026
RAMPAL IPATHAK
OMP(I)/COMM 861/2026 27.04.2026 IYES BANK VS. PRADEEPSANJEEV 9717028845 litigation@srclegal.com [27.04.2026
RAJENDER IPATHAK
OMP(I)/COMM 862/2026 27.04.2026 IYES BANK VS. MEENA SHARMA SANJEEV 9717028845 litigation@srclegal.com [27.04.2026
IPATHAK
ICS(COMM 416/2026 27.04.2026 M/S NKR CONSTRUCTION VS.KAILASH 0811330731 advocatesharmakailash [27.04.2026
INEELANSH ELECTROTECHKUMAR (@gmail.com
SYSTEM
ICS(COMM 417/2026 27.04.2026 IPUNJAB NATIONAL BANK VS/SANCHEET 0548667393 sssanchitog@gmail.co [27.04.2026
IDINESH KUMAR THAPAR SHARMA m
CS(COMM 419/2026 28.04.2026 RAM AVTAR VS. PRAMOD KUMAR [SWENKA 0069075551 ladvswenkatripathi@gm [28.04.2026
TRIPATHI lail.com
CS(COMM 422/2026 29.04.2026 SANDEEP SINGH GUJRAL VSMALAYA 0810570525 malaya.chand @yahoo.c [29.04.2026
HARJEET SINGH KUMAR om
OMP(I)/COMM 865/2026 29.04.2026 IYES BANK VS, MANISHASANJEEV 9717028845 litigation@srclegal.com [29.04.2026
CHAUHAN IPATHAK
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(COMM)/726/2026

IDANISH

KUMAR(P),

ICS(COMM 430/2026 30.04.2026 VINEE MALHOTRA VS. VIKAS 30.04.2026
CHAUDHARY
ICS(COMM 431/2026 30.04.2026 GSI ENTERPRISES VS. KUKREJABHASKAR VALI|9910358225 office@vali.co.in 30.04.2026
BROTHERS
ICS(COMM 429/2026 30.04.2026 ILT. CO MEHAR LTTLE ANGELS SRGHANISHT 8130775177 ladvghansihtbagaira@g [30.04.2026
SEC SCHOOL BAGARIA mail.com
16 ISH. RAGHUBIRWEST 203 CS 04-04-2026 M/s Astrovex Bizz 24 Pvt Ltd VSMANISH 98711313377 legalworldrajeev@gmail02-04-2026
ISINGH, DISTRICT) [Extn Block (COMM)/328/202 Suresh Dubey [KUMAR(P), .com
JUDGE 6
(COMMERCIAL
ICOURT)-03 [ExCOMM - Award 04-04-2026 |Axis Bank Ltd Vs KARAN KUMAR [MAYANK 02-04-2026
by Arb| IMAHAJAN(P),
Comm/48/2026
[ExCOMM - Award| 04-04-2026 Axis Bank Ltd Vs JITENDERMAYANK 02-04-2026
by Arb| SHARMA MAHAJAN(P),
Comm/46/2026
[ExXCOMM - Award 06-04-2026 |Axis Bank Ltd Vs AJAYMAYANK 04-04-2026
by Arb) VISHWAKARMA MAHAJAN(P),
IComm/51/2026
CS 06-04-2026 IMS SLITT COAT ENGINEERSManoj 0810204312 llexcitusassociates1i@ga [04-04-2026
(COMM)/330/202 MHROUGH ITS PARTNER LAXMIKumar(P), mil.com
6 PAT JANGIR Vs MEDI HEAL
SOLUTION
ICounter 06-04-2026 [EutAir Equipments LLP Vs C SShobhan 9990444187 katyal.siddhant@gmail. |04-04-2026
Claim/11/2026 Construction  Company  Privatemahanti(P), com
Limited
OMP D 06-04-2026 IMITUSHI CREDIT AND HOLDINGADV. LALIT] 04-04-2026
(COMM)/721/2026 PVT LTD Vs BRIJESH KUMAR IPANDEY(P),
OMP (€3] 09-04-2026 YES BANK LTD Vs SHABANAKARTIK 08-04-2026
(COMM)/729/2026 IMAM KUMAR(P),
OMP (€3] 09-04-2026 YES BANK LTD Vs SAKAWATKARTIK 08-04-2026
(COMM)/728/2026 KHAN KUMAR(P),
OMP (D 09-04-2026 IYES BANK LTD Vs PRABHANSHUKARTIK 08-04-2026
(COMM)/727/2026 SHEKHAR KUMAR(P),
OMP (03] 09-04-2026 YES BANK LTD Vs MOHAMMADKARTIK 08-04-2026
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OMP (€3] 09-04-2026 Shriram Finance Ltd Vs NAUSHADManoj 08-04-2026
(COMM)/725/2026 IAHMAD Kumar(P),

ExCOMM - Award 09-04-2026 Indusind Bank Ltd Vs ASHOK KRManoj 08-04-2026
by Arb KUSHWAHA Kumar(P),

Comm/59/2026

ExCOMM - Award 09-04-2026 Indusind Bank Ltd Vs KRISHANManoj 08-04-2026
by Arb IKUMAR Kumar(P),

Comm/58/2026

ExCOMM - Award 09-04-2026 Indusind Bank Ltd Vs SUNILManoj 08-04-2026
by Arb IKUMAR TELI [Kumar(P),

Comm/57/2026

CS 09-04-2026 IBANK OF BARODA Vs MUKESH Deepa Gupta(P),|9312292558 ladvocate.deepa.gupta@ [08-04-2026
(COMM)/346/202 lgamil.com

6

[Execution 10-04-2026 Canara Bank Vs SANDEEP KUMAR|sumit 09-04-2026
(Comm)/142/2026 ICHATURVEDI virmani(P),

OMP (D 11-04-2026 IHDFC BANK LTD Vs RAJESHWAR |ADV. LALIT 10-04-2026
(COMM)/736/2026 VERMA IPANDEY(P),

OMP (D 11-04-2026 IHDFC BANK LTD Vs PIYUSH JHA |ADV. LALIT] 10-04-2026
(COMM)/737/2026 IPANDEY(P),

CS 11-04-2026 ISTATE BANK OF INDIA Vs SATISH MANOJ 8130506139 ladvpandeymanoj@gam [10-04-2026
(COMM)/352/2026 PANDEY(P), lil.com

OMP D 13-04-2026 IYes Bank Ltd Vs NEETU TOMER  ADV. LALIT] 11-04-2026
(COMM)/759/2026 IPANDEY(P),

OMP 0 13-04-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT] 11-04-2026
(COMM)/757/2026 Vs SUNSHINE AUTO SALES IPANDEY(P),

OMP (D 13-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 11-04-2026
(COMM)/758/2026 ROHIT KUMAR IPATHAK(P),

OMP (D 13-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 11-04-2026
(COMM)/756/2026 RAVI CHHILLAR IPATHAK(P),

OMP (03] 15-04-2026 IDFC FIRST BANK LIMITED VsRAHUL 13-04-2026

(COMM)/773/2026

IMADHUMITA SINGH

KASHYAP(P),
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Execution 15-04-2026 pramod kumar narang Vs poojaJaspreet 13-04-2026
(Comm)/143/2026 lanand Singh(P),
OMP 6 16-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 15-04-2026
(COMM)/776/2026 VIKAS GUPTA PATHAK(P),
Execution 16-04-2026 Kartar Kaur Shokeen Vs M/s GurujiYogesh Kumar 15-04-2026
(Comm)/144/2026 [Fashion Chandna(P),
CS 17-04-2026 JASBIR SINGH Vs TEJENDERMohan Kuman9990015815 mohan396@gamil.com [16-04-2026
(COMM)/374/2026 SINGH Kaushik(P),
OMP (D 17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 16-04-2026
(COMM)/782/2026 ISATRAF KHAN SAIFI IPATHAK(P),
OMP (D 17-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 16-04-2026
(COMM)/781/2026 IABHA SINGHAL IPATHAK(P),
M-Ex/170/2026 17-04-2026 WORLDFA EXPORTS PVT LTD VsSameer 16-04-2026
SHAUKAT AZIZ Dewan(P),
CS 18-04-2026 Mr Anil Kumar Proprietor MsHritik 0811427955 munishlaw.vohra@gam 17-04-2026
(COMM)/375/2026 [Kapoor Press Vs Mr Mushahid AliKashyap(P), lil.com
[Proprietor Ms Prime Packaging India|
Misc DJ/424/2026 18-04-2026 [Fire Hut Commercial EquipmentSHREY 17-04-2026
[Private Limited Vs Kaltech BuildingKUMAR(P),
Controls Private Limited
OMP D 18-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 17-04-2026
(COMM)/799/2026 SAJJAD AHMAD IPATHAK(P),
OMP ) 20-04-2026 IYes Bank Ltd Vs SEEMA KUMARI | ADV. LALIT) 18-04-2026
(COMM)/815/2026 IPANDEY(P),
CS 20-04-2026 IASHOK BABBAR (SENIORDEVENDER 0899776633 Ipspkjuris@gamil.com [18-04-2026
(COMM)/379/2026 CITIZEN) Vs JITENDER VERMAKUMAR
IALIAS SONU VERMA JAIN(P),
OMP 6 20-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 18-04-2026
(COMM)/813/2026 ILOKESH DAGAR PATHAK(P),
OMP 6 20-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 18-04-2026

(COMM)/812/2026

IMOHIT CHARAN

PATHAK(P),
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OMP ) 20-04-2026 IYes Bank Ltd Vs DIVYAM GUPTA  ADV. LALIT) 18-04-2026
(COMM)/814/2026 IPANDEY(P),
Misc DJ/435/2026 21-04-2026 Fire Hut Commercial EquipmentSHREY 20-04-2026
Private Limited Vs Kaltech BuildingKUMAR(P),
Controls Private Limited
OMP (03] 22-04-2026 IYes Bank Ltd Vs HARISHREEADV. LALIT] 21-04-2026
(COMM)/838/202 IMEHTA PANIGRAHI PANDEY(P),
6
OMP (03] 22-04-2026 IYes Bank Ltd Vs RAM BARAN IADV. LALIT] 21-04-2026
(COMM)/839/202 PANDEY(P),
6
[ExXCOMM - Award 24-04-2026 Kotak Mahindra Prime Ltd VsSunny Arora(P), 22-04-2026
by Arb IGEETA RANI
Comm/70/2026
CS 24-04-2026 JAGDISH SINGH Vs JAY DEVI R.P Singhlo811131392 ratanpalsinghdivaniya [22-04-2026
(COMM)/405/202 Divaniya (@gamil.com
6
[Execution 24-04-2026 IM/S AUTOVIKAS SALES ANDYOMESH 22-04-2026
(Comm)/160/2026 SERVICES PVT LTD THROUGH ITSSHARMA(P),
IAUTHORISED REPRESENTATIVE|
SH DHARAMVIR SINGH Vg
CS 24-04-2026 Zion International Food IngredientsINIKITA 0711894248 INot Mentioned 22-04-2026
(COMM)/403/202 Private Limited Vs MOHD AKHTAR [GUPTA(P),
6
CS 24-04-2026 Vinay Arora Vs Sarabjeet SinghLavnish 09873925325 lavinshk@ymail.com |22-04-2026
(COMM)/404/202 Makan Prop of Voodo Kumar(P),
6
ExCOMM - Award 25-04-2026 UGRO CAPITAL LTD Vs SHARMASanjay Kumar 24-04-2026
by Arb| ENTERPRISES Singh(P),
Comm/72/2026
CS 25-04-2026 Mr Ramesh Chander Soni Vs MrCHARIT 8595653336 sulekachandco@gamil.c[24-04-2026
(COMM)/411/2026 Giriraj Binani IGOYAL(P), om
OMP (D 27-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 25-04-2026
(COMM)/852/202 IADNAN MD IPATHAK(P),
6
OMP (D 27-04-2026 IYES BANK LTD Vs PAYAL TYAGI  [KARTIK 25-04-2026
(COMM)/850/202 KUMAR(P),
6
OMP (03] 27-04-2026 YES BANK LTD Vs RAM GYANKARTIK 25-04-2026

(COMM)/851/2026

SINGH

KUMAR(P),
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IDANISH

Misc DJ/458/2026 27-04-2026 Shree Radhe Process Vs DEV[SATYA 25-04-2026
GARMENTS PRAKASH(P),
OMP 29-04-2026 M/S QUGEN PATHLABS P LTDVinod Pant(P), 27-04-2026
(COMM)/9/2026 MTHROUGH ITS DIRECTOR SH
UPINDER SINGH Vs M/S
HOPEBERRY DIAGNOSTICS AND
CS 30-04-2026 IANGEL INDIA CAD CAM PVT LTDJatin 9811881981 [Not Mentioned 29-04-2026
(COMM)/424/202 Vs B K ENTERPERISES THROUGH|Sharma(P),
6 ITS PROPRIETOR MR RAJESH|
CHAUDHARY
CS 30-04-2026 M S ARUN BAGGA TRADERSADITYA 8527002868 ladityakesinghal @yahoo [29-04-2026
(COMM)/425/2026| MTHROUGH ITS PROP ASHOKKUMAR .com
BAGGA Vs WAGERSINGHAL(P),
INTERNATIONAL PVT LTD
7 ISH. HARISHWEST 202 ICS (COMM) ICS (COMM)/326/2026 02-04-2026 Prem Singh Vs The New IndiaNAVDEEP 0810235448 IN_SINGH1908 @YAHO[]24.03.2026
IKUMAR, [Extn Block |Assurance Co Ltd SINGH 0.CO.IN
IDISTRICT JUDGE|
(COMMERCIAL-04)
ICS (COMM) CS (COMM)/333/2026 06-04-2026 Shivay Interlining Vs Vinay Mittal ~|[PUNEET 0310121346 INOT MENTION 02.04.2026
MAHESHWARI
OMP (I) (COMM.) OMP (I) (COMM.)/722/2026 [06-04-2026 [UTKARSH SMALL FINANCE BANKAvinash kumar [9811182985 |Avinash.adv@gmail.co [02.04.2026
LTD Vs SWAPNIL SUBHASH| m
SHINDE
CS (COMM) CS (COMM)/336/2026 07-04-2026 STATE BANK OF INDIA Vs SURAJMANO PANDEY|9654371856 [pandeymanoj@gmail.co[23.04.2026
IPRAKASH Im
ICS (COMM) CS (COMM)/337/2026 07-04-2026 ISTATE BANK OF INDIA Vs VIVEK [MANO PANDEY|9654371856 [pandeymanoj@gmail.co[23.04.2026
Im
ICS (COMM) CS (COMM)/338/2026 07-04-2026 [Rama Nand Vats Vs Ms MainstreetNARENDER 9811480411 marendersharma634@G|04.04.2026
Buildcon Pvt Ltd IKR. SHARMA mail.co
ICS (COMM) CS (COMM)/345/2026 08-04-2026 IMAHALAXMI STEEL TRADERS VsSM GUPTA 0810235448 Smguptag@gmail.com [06.04.2026
|Aditiya Enterprises and Ors
IOMP (I) (COMM.) OMP (I) (COMM.)/735/2026 [09-04-2026 TSC FINSERV PRIVATE LIMITEDLALIT PANDEY [8130383143 ILALITPANDEYADV@G(08.04.2026
Vs I CAR IMAIL.COM
OMP MISC.OMP MISC.[11-04-2026 IAKASA FINANCE LIMITED VsARVIND 0818140844 arvind. 06.04.2026
(COMM.) (COMM.)/1/2026 IARVIND ROAD CARRIER PRIVATEJADON Uadon(@arvindandarvj
LIMITED nd.com
IOMP (I) (COMM.) OMP (I) (COMM.)/745/2026 [11-04-2026 HDFC BANK LTD Vs MOHD |LALIT PANDEY [8130383143 ILALITPANDEYADV@G(09.04.2026

IMAIL.COM
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IOMP (I) (COMM.) OMP (I) (COMM.)/746/2026 11-04-2026 I[HDFC BANK LTD Vs KULDEEP [LALIT PANDEY [8130383143 ILALITPANDEYADV@G(09.04.2026
SINGH IMAIL.COM
ICS (COMM) CS (COMM)/362/2026 13-04-2026 IMS CHAUDHARY TIMBERJASPREET 0899641617 INO INDEXING 20.042026
INDUSTRIES PRIVATE LIMITEDSINGH
Vs MR ABDUL
OMP (I) (COMM.) OMP (I) (COMM.)/751/2026 [13-04-2026 IYES BANK LTD Vs VIDIT TYAGI S. LKATYAL 9811250543 legai@Katvalassociates. [13.04.2026
com
IOMP (I) (COMM.) [OMP (I) (COMM.)/752/2026 [13-04-2026 IYES BANK LTD Vs SHIV SHANKAR [S. L KATYAL 9811250543 legai@Katvalassociates. [13.04.2026
com
OMP (I) (COMM.) OMP (I) (COMM.)/766/2026 [13-04-2026 TSC FINSERV PRIVATE LIMITED[LALIT PANDEY [8130383143 LALITPANDEYADV@G{13.04.2026
Vs SUNSHINE AUTO SALES IMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/767/2026 [13-04-2026 IYes Bank Ltd Vs KUMARILALIT PANDEY (8130383143 ILALITPANDEYADV@G(10.04.2026
IMANISHA IMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/768/2026 [13-04-2026 IYes Bank Ltd Vs LOKENDRALALIT PANDEY (8130383143 ILALITPANDEYADV@G(10.04.2026
KUMAR IMAIL.COM
ICS (COMM) CS (COMM)/365/2026 15-04-2026 IDAN BAHADUR Vs GENUINEVARUN KHERA991126323 IVirmanilawco@email.c {10.04.2026
SUPPLIES AND SERVICES om
IOMP (I) (COMM.) |OMP (I) (COMM.)/774/2026 [15-04-2026 IYes Bank Ltd Vs MOHIT MOHIT ILALIT PANDEY [8130383143 LALITPANDEYADV@G(10.04.2026
IMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/775/2026 [15-04-2026 IDFC FIRST BANK LTD VsRAHUL 9891009515 ILEXPACIFICQ3@GMA [11.04.2026
IGHYASUDDIN SIDDIQUI KASHYAP IL.COM
CS (COMM) CS (COMM)/372/2026 16-04-2026 ISARITA ENGINEERING WORKS VSRAJA  SINGH/9811239449 RAJSINGHRANA@GM [11.04.2026
SUBHASH INFRA ENGINEERS PVTRANA IAIL.COM
LTD
IOMP (I) (COMM.) |OMP (I) (COMM.)/778/2026 [16-04-2026 Shriram Finance Ltd Vs MANOJMANOJ 9811565635 IMANOJKUMAR.ADV@[13.04.2026
CHAUHAN IKUMAR IYAHOO.COM
IOMP (I) (COMM.) |OMP (I) (COMM.)/798/2026 {17-04-2026 IYes Bank Ltd Vs TARKESHVARLALIT PANDEY [8130383143 ILALITPANDEYADV@G(16.04.2026
IYADAV IMAIL.COM
CS (COMM) IOMP (I) (COMM.)/806/2026 18-04-2026 IYes Bank Ltd Vs SHRI MAHALALIT PANDEY [8130383143 ILALITPANDEYADV@G(16.04.2026
IDURGA TRANSPORT IMAIL.COM
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IOMP (I) (COMM.) OMP (I) (COMM.)/829/2026 [20-04-2026 IYes Bank Ltd Vs SUDHARAJLALIT PANDEY (8130383143 LALITPANDEYADV@G(16.04.2026
GURJAR IMAIL.COM
IOMP (I) (COMM.) |OMP (I) (COMM.)/834/2026 [21-04-2026 IYES BANK LTD Vs KULJEET KAUR [LALIT PANDEY [8130383143 ILALITPANDEYADV@G(16.04.2026
IMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/835/2026 [21-04-2026 YES BANK LTD Vs JITENDRAS.L KATYAL (9811250543 legai@Katvalassociates. [13.04.2026
SHARMA com
IOMP (I) (COMM.) OMP (I) (COMM.)/840/2026 [22-04-2026 IYes Bank Ltd Vs SIJAUDDINLALIT PANDEY (8130383143 LALITPANDEYADV@G|21.04.2026
SIJAUDDIN IMAIL.COM
CS (COMM) ICS (COMM)/399/2026 23-04-2026 SUPRABHA MITRA VSARCHIT 0599043045 LegalTfsigmalegal.in  [21.04.2026
RAVINDERA BHANU SRIVASTAVA [SINGHAL
CS (COMM) CS (COMM)/409/2026 24-04-2026 CANARA BANK Vs BHURA [SUMIT 0873245548 [Virmanilawco@email.c [21.04.2026
IPROPRIETOR OF BHURAVIRMANI om
IENTERPRISES
IOMP (I) (COMM.) OMP (I) (COMM.)/845/2026 [25-04-2026 HDFC BANK LTD Vs DUVERAAJAY UPPAL [9811740125 Virtuous.people@gmail [20.04.2026
RETAILS PVT LTD . Com
IOMP (I) (COMM.) OMP (I) (COMM.)/846/2026 [25-04-2026 HDFC BANK LTD Vs DAVINDERAJAY UPPAL [9811740125 Virtuous.people@gmail [20.04.2026
IKAUR . Com
18 SH. RAJ KUMARWEST 210 OMP (DOMP (I) (COMM.)/720/2026 [04-04-2026 IAXIS BANK LTD Vs NAMRATAJitender kumar9810511644 advjiten@yahoo.com  [04-04-2026
TRIPATHI, [Extn Block (COMM.)/720/202 SINGH garg
[IDISTRICT JUDGE 6
(COMMERCIAL
ICOURT) [ ICS (COMM)/334/2026 07-04-2026 Pradeep Bansal Vs Manmeet Kour [Manoj Kumar 9811133644 IMANOJK.ADV@GMAI [07-04-2026
(COMM)/334/2026| IL.COM
CS CS (COMM)/335/2026 07-04-2026 STATE BANK OF INDIA Vs JAIRakesh kumar [9711771000 rakesh.advocate18 @gm [07-04-2026
(COMM)/335/2026 INARAYAN lail.com
CS CS (COMM)/339/2026 07-04-2026 Mithlesh Kaushik Vs M/s MainstreetVinod Kumar 9350999608 ladvocatevinod1969@g [07-04-2026
(COMM)/339/2026| Buildcon Pvt Ltd and anr imail.com
CS CS (COMM)/340/2026 07-04-2026 IARTHANT ELECTRICALSVijay Lakshmi9811373999 ladvvijaylakshmijain@g [07-04-2026
(COMM)/340/202 THROUGH POWER OF ATTORNEYWJain Imail.com
6 SH GOVIND KUMAR Vs DRONE
POWER INTERNATIONAL
CS CS (COMM)/342/2026 07-04-2026 M/s Sita Ram And Company Pvt LtdUday Kumar (8882303942 ladvudaykumar@gmail. [07-04-2026
(COMM)/342/2026| Vs Poonam Nathani com
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Ex.COMM - AwardEx.COMM - Award by Arb.08-04-2026 CHEMRIX BIOTECH PVT LTD VsSanjeev Singh [9811129304 Sanjeev.singh@singhna [08-04-2026

by Arb.,Comm./56/2026 M/s CHANAKYA PHARMA ssociates.com

Comm./56/2026

CS CS (COMM)/348/2026 09-04-2026 VINTAGE CREDIT AND LEASINGSachin Katyal [011-26211488 legal @Katyalassociates. |09-04-2026

(COMM)/348/202 PVT LTD Vs SANDEEP ASHOK com

6 WADHWA

OMP (DOMP (I) (COMM.)/724/2026 [09-04-2026 IAXIS BANK LTD Vs VAKIL AHMAD [Sachin Katyal |011-26211488 legal @Katyalassociates.|09-04-2026

(COMM.)/724/202 com

6

OMP (DOMP (I) (COMM.)/742/2026 [11-04-2026 HDFC BANK LTD Vs CHOTE |[LALIT PANDEY [8130383143 LALITPANDEYADV@Gj11-04-2026

(COMM.)/742/202 SINGH IMAIL.COM

6

OMP (DOMP (I) (COMM.)/760/2026 [13-04-2026 TSC FINSERV PRIVATE LIMITEDVarun Mehlawat(9873486348 IVARUN_MEHLAWAT! [13-04-2026

(COMM.)/760/202 Vs SUNSHINE AUTO SALES AND @YAHOO.CO.IN

6 OTHERS

OMP (DOMP (I) (COMM.)/761/2026 [13-04-2026 IYes Bank Ltd Vs YOGESH KUMAR A. K. Raut 9999132159 akroutadvocate@gmail. [13-04-2026

(COMM.)/761/202 com

6

OMP (DOMP (I) (COMM.)/762/2026 [13-04-2026 IYes Bank Ltd Vs ASHOK KUMAR  Manoj Pandey (9654371824 ladvpandeymanoj@gma [13-04-2026

(COMM.)/762/202 lil.com

6

OMP (DOMP (I) (COMM.)/763/2026 [13-04-2026 IAXIS BANK LTD Vs PIYUSHLALIT PANDEY 8130383143 LALITPANDEYADV@G(13-04-2026

(COMM.)/763/202 IMAHAJAN IMAIL.COM

6

IM-Ex/168/2026  M-Ex/168/2026 15-04-2026 IRADHA RANI Vs VARUN SAHANI |LALIT PANDEY [8130383143 ILALITPANDEYADV@G(15-04-2026
IMAIL.COM

CS CS (COMM)/366/2026 15-04-2026 MS WISDOM THE EDUCATIONALAnanjay Singh [7030378800 INot Provided 15-04-2026

(COMM)/366/202 PUBLISHER Vs SHARDA VIDYA|

6 IMANDIR

Ex.COMM - AwardEx.COMM - Award by Arb.16-04-2026 |Axis Bank Ltd Vs SHEKH KADIR  |Ananjay Singh [7030378800 [Not Provided 16-04-2026

by Arb/Comm./69/2026

Comm./69/2026

Misc DJ/415/2026 Misc DJ/415/2026 16-04-2026 M/S FRANCO LEONE LTD Vs OMAnanjay Singh [7030378800 Not Provided 16-04-2026

RETAIL

OMP OMP (COMM.)/8/2026 17-04-2026 [UNION OF INDIA Vs M/SRohan Taneja [9953542080 rohan.taneja@kred- 17-04-2026

(COMM.)/8/2026 IAWASTHI CONSTRUCTION CO jure.in

OMP (DOMP (I) (COMM.)/788/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsManoj Kumar [9811133644 MANOJK.ADV@GMAI (17-04-2026

IABHISHEK NARESH KUMAR L.COM

(COMM.)/788/202
6
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OMP (DOMP (I) (COMM.)/789/2026 [17-04-2026 IDFC FIRST BANK LIMITED VsAnanjay Singh [7030378800 INot Provided 17-04-2026
(COMM.)/789/202 GOVINDA VINOD AND ANR
6
OMP (DOMP (I) (COMM.)/805/2026 18-04-2026 IYes Bank Ltd Vs ANSHU AWASTHI Sudhir Gupta  [9313885241 ISGADV0472@GMAIL. [18-04-2026
(COMM.)/805/202 COM
6
CS CS (COMM)/377/2026 20-04-2026 STATE BANK OF INDIA VsSUNITA SINGH 9871040589 INDOLEXLAWT@MAI [20-04-2026
(COMM)/377/2026 INARESH IL.COM
CS CS (COMM)/378/2026 20-04-2026 STATE BANK OF INDIA Vs SATISHDEEPAK 9899951648 IBANSALASSOCIATESL{20-04-2026
(COMM)/378/2026) IKUMAR IKUMAR IAWFIRM @GMAIL.CO
BANSAL M

CS CS (COMM)/380/2026 20-04-2026 SH TILAK RAJ BANGA Vs SHAVNEESH 9818479699 lavneeshgarg@mail.com|20-04-2026
(COMM)/380/202 IPANKAJ AHUJA GARG
6
CS CS (COMM)/384/2026 20-04-2026 [Punjab National Bank  VsSachin Katyal [011-26211488 legal@Katyalassociates. [20-04-2026
(COMM)/384/202 RIAZUDDIN com
6
CS CS (COMM)/390/2026 21-04-2026 PRADEEP KUMAR GUPTA VsSachin Katyal |011-26211488 legal @Katyalassociates. [21-04-2026
(COMM)/390/202 IPAWAN KUMAR com
6
CS CS (COMM)/392/2026 21-04-2026 IKRISH FABTEX PRIVATE LIMITED 21-04-2026
(COMM)/392/2026 Vs PARAGON APPAREL PRIVATE

LIMITED AND ORS
Execution [Execution (Comm.)/154/2026[22-04-2026 [Pradeep Bhagat Vs Aman gupta Varun Mehlawat|9873486348 IVARUN_MEHLAWAT' [22-04-2026
(Comm.)/154/2026 @YAHOO.CO.IN
Execution [Execution (Comm.)/155/2026[22-04-2026 Surinder Mohan Jindal Vs KrishanA. K. Raut 9999132159 akroutadvocate@gmail. [22-04-2026
(Comm.)/155/2026 ILal Raj Suneja com
OMP (DOMP (I) (COMM.)/843/2026 [22-04-2026 IYes Bank Ltd Vs DEEPAK KUMAR [Manoj Pandey 9654371824 ladvpandeymanoj@gma [22-04-2026
(COMM.)/843/202 lil.com
6
OMP (DOMP (I) (COMM.)/844/2026 [22-04-2026 IYes Bank Ltd Vs SUDESH JAGDISH|LALIT PANDEY [8130383143 ILALITPANDEYADV @Gf22-04-2026
(COMM.)/844/202 IYADAV IMAIL.COM
6
CS CS (COMM)/395/2026 23-04-2026 SANGEETA NARULA Vs PARMEET|LALIT PANDEY (8130383143 ILALITPANDEYADV@G{23-04-2026
(COMM)/395/2026 IKAUR IMAIL.COM
CS CS (COMM)/401/2026 23-04-2026 INAVEEN SABHARWAL Vs M/SAnanjay Singh [7030378800 [Not Provided 23-04-2026

(COMM)/401/2026

GROWEL IMPEX PVT LTD
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Execution [Execution 24-04-2026 Canara Bank Vs Ram KumarAnanjay Singh [7030378800 INot Provided 24-04-2026
(Comm.)/162/2026|(Comm.)/162/2026 [Proprietor of Ram Trading
Execution [Execution 25-04-2026 IAKSHAY JAIN Vs GUFRAN lAnanjay Singh [7030378800 Not Provided 25-04-2026
(Comm.)/164/2026|(Comm.)/164/2026
CS CS (COMM)/410/2026 25-04-2026 Canara  Bank Vs  KISHORERohan Taneja (9953542080 rohan.taneja@kred-  [25-04-2026
(COMM)/410/2026 VASWANI PROP. OF M/s M K| jure.in

Creation
CS CS (COMM)/413/2026 27-04-2026 SH PARVEEN KUMAR GARG PROPManoj Kumar [9811133644 IMANOJK.ADV@GMALI [27-04-2026
(COMM)/413/2026 OF GSV PRODUCTS Vs M/S L.COM

ELEGANCE TMT PRIVATE

ILIMITED through its Directors AND
CS CS (COMM)/414/2026 27-04-2026 M/s ALLEGIANCE PETROLEUM |Ananjay Singh [7030378800 INot Provided 27-04-2026
(COMM)/414/2026 Through its Partner Mr Saurabh

Garg Vs M/S ELEGANCE TMT

PRIVATE LIMITED Through its
[Ex.COMM - AwardEx.COMM - Award by Arb.28-04-2026 [UGRO CAPITAL LTD Vs M/S D SSudhir Gupta (9313885241 ISGADV0472@GMAIL. [28-04-2026
by Arb.Comm./73/2026 TRADERS AND OTHERS COM
Comm./73/2026
CS CS (COMM)/420/2026 28-04-2026 INDIAN BANK Vs M/s EGYMARTSUNITA SINGH |9871040589 INDOLEXLAWT@MALI [28-04-2026
(COMM)/420/202 and anr L.COM
6
CS CS (COMM)/423/2026 29-04-2026 INitish Garg Vs GRD Motors IDEEPAK 0899951648 IBANSALASSOCIATESL[29-04-2026
(COMM)/423/2026| KUMAR IAWFIRM @GMAIL.CO

IBANSAL M

Execution [Execution (Comm.)/172/2026|30-04-2026 VINTAGE CREDIT AND LEASINGAVNEESH 0818479699 lavneeshgarg@mail.com [30-04-2026
(Comm.)/172/2026 PVT LTD Vs ANIL KUMAR ANDGARG

OTHERS
OMP (DOMP (I) (COMM.)/868/2026 [30-04-2026 IDFC FIRST BANK LIMITED Vs 30-04-2026
(COMM.)/868/202 PUNEET GULATI
6
OMP (DOMP (I) (COMM.)/869/2026 [30-04-2026 IDFC FIRST BANK LIMITED VsSudhir Gupta [9810511644 ladvjiten@yahoo.com  [30-04-2026
(COMM.)/869/202 SURESH KUMAR
6
OMP (DOMP (I) (COMM.)/870/2026 [30-04-2026 IDFC FIRST BANK LIMITED VsManoj Kumar [9811133644 IMANOJK.ADV@GMALI [30-04-2026
(COMM.)/870/202 INITHAL SINGH L.COM
6
OMP (DOMP (I) (COMM.)/871/2026 [30-04-2026 IDFC FIRST BANK LIMITED VsRakesh kumar [9711771000 rakesh.advocate18 @gm [30-04-2026
(COMM.)/871/202 SAMEER BHILWARE ail.com
6
Execution [Execution 01-04-2026 Canara Bank Vs Akshay proprietor ofVinod Kumar (9350999608 ladvocatevinod1969@g [01-04-2026

(Comm.)/128/2026

(Comm.)/128/2026

M /s Aska

Imail.com
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(COMM)/324/2026|

Execution [Execution 18-04-2026 IPUNJAB AND SINDH BANK Vs MSVijay Lakshmi9811373999 ladvvijaylakshmijain@g [18-04-2026
(Comm.)/146/2026|(Comm.)/146/2026 VANITY UNISEX SALONYJain mail.com
THROUGH ITS PROPRIETOR|
SHANTA AND ANR
Execution [Execution 18-04-2026 Sahil industries Vs SRK Enterprises [Uday Kumar  [8882303942 ladvudaykumar@gmail. (18-04-2026
(Comm.)/148/2026|(Comm.)/148/2026 com
Execution [Execution (Comm.)/161/2026[24-04-2026 SACHIN JAIN Vs Ram SinghSanjeev Singh [9811129304 Sanjeev.singh@singhna [24-04-2026
(Comm.)/161/2026 [Haritwal ssociates.com
OMP (DOMP (I) (COMM.)/804/2026 [18-04-2026 TSC FINSERV PRIVATE LIMITEDSachin Katyal [011-26211488 legal @Katyalassociates. [18-04-2026
(COMM.)/804/202 Vs ANAVI MOTORS AND ORS com
6
OMP (DOMP (I) (COMM.)/830/2026 [20-04-2026 TSC FINSERV PRIVATE LIMITEDSachin Katyal [011-26211488 legal @Katyalassociates. [20-04-2026
(COMM.)/830/202 Vs ANAVI MOTORS AND OTHERS com
6
OMP (DOMP (I) (COMM.)/867/2026 [30-04-2026 IDFC FIRST BANK LIMITED VsA. K. Raut 9999132159 lakroutadvocate@gmail. [30-04-2026
(COMM.)/867/202 BISHAN SAWROOP lcom
6
OMP (DOMP (I) (COMM.)/867/2026 [30-04-2025 IDFC FIRST BANK LIMITED VsVarun Mehlawat|o873486348 IVARUN_MEHLAWAT' [30-04-2025
(COMM.)/867/202 BISHAN SAWROOP @YAHOO.CO.IN
6
19 ISH. NARESHWEST ko3 [Execution [Execution 01-04-2026 |Ashishh Aggarwal Proprietor M/s
[KUMAR [Extn Block (Comm.)/129/2026|(Comm.)/129/2026 IAggarwal Cutter Vs Kuljit Singh
IMALHOTRA, [Proprietor G F Electronics
IDISTRICT JUDGE
(COMMERCIAL Execution Execution 01-04-2026 bank of baroda Vs reyaz
ICOURT) (Comm.)/130/2026((Comm.)/130/2026
Execution [Execution (Comm.)/131/2026(01-04-2026 OM LOGISTICS LTD Vs BAKUL
(Comm.)/131/2026 ICASTING PRIVATE LIMITED
CS CS (COMM)/316/2026 01-04-2026 Indian Bank Vs Kalachand Mandal |Subhodh kumarn9811375940 ladvsubodhkumarsingh [30.03.2026
(COMM)/316/2026 singh (@gmail.com
CS CS (COMM)/317/2026 01-04-2026 BANK OF INDIA Vs M GAmrendra Nathi9910717051 ladvamrendra22@gmail [30.03.2026
(COMM)/317/2026 [ENTERPRISES THROUGH ITSShukla .com
IPROPRIETOR SACHIN GUPTA
Ex.COMM - AwardEx.COMM - Award by Arb.02-04-2026 |Axis Bank Ltd Vs LALIT VASHISHT
by Arb,Comm./45/2026
Comm./45/2026
CS CS (COMM)/324/2026 02-04-2026 |Atul Bansal Vs Manmeet Kour
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CS CS (COMM)/325/2026 02-04-2026 Mithlesh Kaushik Vs Ms Mainstreet|
(COMM)/325/2026 Buildcon Pvt Ltd
Contempt Contempt Petition/10/2026 [04-04-2026 Contitech India Pvt Ltd Vs POOJAVinny Shangloo [9211212221 rishabhrelan@gmail.co [25.03.2026
Petition/10/2026 IAMAN GERA Proprietor SOIL m
INFRASTURCTURE
Execution [Execution 04-04-2026 IPARK NON WOVEN PVT LTD Vs
(Comm.)/134/2026 (Comm.)/134/2026 MAG FILTERS AND EQUIPMENT]
IPRIVATE LIMITED
CS ICS (COMM)/327/2026 04-04-2026 IMASKEEN TOYS PRIVATEGursimar Singh [9910266125 lgursimarsadana@yaho [02.04.2026
(COMM)/327/2026 ILIMITED Vs MY CHHOTA SCHOOL 0.in
IPRIVATE LIMITED
CS CS (COMM)/331/2026 06-04-2026 OM LOGISTICS LIMITED Vs
(COMM)/331/2026 SARAVI INDUSTRIES PRIVATE
ILIMITED
CS CS (COMM)/332/2026 06-04-2026 VINTAGE CREDIT AND LEASING|
(COMM)/332/2026| IPVT LTD Vs AKSHAY PRADHAN
CS CS (COMM)/343/2026 08-04-2026 ISARAOGI SUPER SALES Vs BINDUwvarun bedi 8285672608 ladvocatevarunbedi@g [07.04.2026
(COMM)/343/2026| IDEVI imail.com
CS CS (COMM)/344/2026 08-04-2026 IAMIRSONS TIMBER Vs RAMGursat Singh/9811105891 lgursat@gsvlegal.com |06.04.2026
(COMM)/344/202 IKRISHNA TRIPATHI Vachher
6
Ex.COMM - AwardEx.COMM - Award by Arb.09-04-2026 Indusind Bank Ltd Vs NEHA
by Arb,Comm./64/2026
Comm./64/2026
Ex.COMM - AwardEx.COMM - Award by Arb.09-04-2026 Indusind Bank Ltd Vs BAHADUR|
by Arb.Comm./65/2026 SINGH
Comm./65/2026
CS ICS (COMM)/349/2026 09-04-2026 [P P Taxofab Private Limited Vs M/S
(COMM)/349/202 ISharma Enterprises
6
OMP (DOMP (I) (COMM.)/733/2026 [09-04-2026 YES BANK LTD Vs NEERAJ
(COMM.)/733/202 IBANSAL
6
OMP (DOMP (I) (COMM.)/734/2026 [09-04-2026 YES BANK LTD Vs RANDHIR
(COMM.)/734/202 RANDHIR
6
CS CS (COMM)/350/2026 10-04-2026 IARUN KUMAR Vs SANJAYRahul Kumar (9811075210 ladvsanjayrathi@gmail.c/08.04.2026
(COMM)/350/202 INARULA om
6
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JITENDER VERMA alias SONU|
VERMA

sharma

OMP (DOMP (I) (COMM.)/741/2026 [11-04-2026 HDFC BANK LTD Vs MANMEET
(COMM.)/741/202 SINGH
6
CS CS (COMM)/361/2026 13-04-2026 Ajanta Labels Company PrivateSanchit Goyal (9999605495 ladvsanchitgoyal@gmail [10.04.2026
(COMM)/361/2026 Limited Vs Mohib Shoes Private .com

Limited
OMP (DOMP (I) (COMM.)/753/2026 13-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak |9717028845 11.04.2026
(COMM.)/753/202 IMONIKA BANSALA
6
OMP (DIOMP (I) (COMM.)/754/2026 [13-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak 11.04.2026
(COMM.)/754/202 SANJEEV VERMA
6
OMP (DOMP (I) (COMM.)/755/2026 [13-04-2026 TSC FINSERV PRIVATE LIMITED[LALIT PANDEY [8130383143 LALITPANDEYADV@G{11.04.2026
(COMM.)/755/202 Vs SUNSHINE AUTO SALES IMAIL.COM
6
Misc DJ/408/2026 Misc DJ/408/2026 16-04-2026 wasim khan Vs Ravi Shani IAnurudh Prasad|i8433452266

Shukla
Misc DJ/409/2026 Misc DJ/409/2026 16-04-2026 [Ravi Shani Vs Wasim Khan IAnurudh Prasad|i8433452266
Shukla

Misc DJ/419/2026 Misc DJ/419/2026 17-04-2026 SUMAN BALA Vs MUKESH|

RAMPUTRA
OMP (DOMP (I) (COMM.)/783/2026 17-04-2026 IYes Bank Ltd Vs SUNIL KUMAR ILALIT PANDEY [8130383143 LALITPANDEYADV@G(16.04.2026
(COMM.)/783/202 IMAIL.COM
6
OMP (DOMP (I) (COMM.)/784/2026 [17-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak [9717028845 ILITIGATION@SRCSLE
(COMM.)/784/202 IAJAY VED PARKASH GAL.COM
6
OMP (DOMP (I) (COMM.)/785/2026 [17-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak [9717028845 litigation@srcslegal.co
(COMM.)/785/202 RITIKA KATHURIA Im
6
OMP (DOMP (I) (COMM.)/786/2026 [17-04-2026 IYes Bank Ltd Vs RAJESH KUMARLALIT PANDEY (8130383143 ILALITPANDEYADV@G(16.04.2026
(COMM.)/786/202 VARYANI IMAIL.COM
6
OMP (DOMP (I) (COMM.)/787/2026 [17-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak 9899641617 litigation@srcslegal.co [18.03.2026
(COMM.)/787/202 SUNIL KUMAR Im
6
Misc DJ/425/2026 Misc DJ/425/2026 18-04-2026 IASHOK BABBAR and ORS Vspramod k119899776633 17.04.2026
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OMP (DOMP (I) (COMM.)/800/2026 18-04-2026 IYes Bank Ltd Vs ANWAR AHMED |[LALIT PANDEY (8130383143 ILALITPANDEYADV@G(17.04.2026
(COMM.)/800/202 IMAIL.COM
6
OMP (DOMP (I) (COMM.)/801/2026 18-04-2026 IYes Bank Ltd Vs BHAGWAT SINGH [LALIT PANDEY (8130383143 ILALITPANDEYADV@G(17.04.2026
(COMM.)/801/202 IMAIL.COM
6
OMP (DOMP (I) (COMM.)/802/2026 18-04-2026 IYes Bank Ltd Vs DEEPAK KUMAR |[LALIT PANDEY (8130383143 LALITPANDEYADV@G{17.04.2026
(COMM.)/802/202 IMAIL.COM
6
OMP (IOMP (I) (COMM.)/803/2026 [18-04-2026 IYes Bank Ltd Vs SUNITA DEVI ILALIT PANDEY [8130383143 LALITPANDEYADV@G{17.04.2026
(COMM.)/803/202 IMAIL.COM
6
CS ICS (COMM)/381/2026 20-04-2026 BRAND VISAGEKAMLESHSUR (8527954456 IVIBHASHARMA74@G [15.04.2026
(COMM)/381/2026 ICOMMUNICATIONS PRIVATEESH PRASAD IMAIL.COM
LIMITED Vs Columbus Shoes
Marketing Pvt Ltd
CS ICS (COMM)/382/2026 20-04-2026 [Punjab National Bank Vs HARJITISAURAV 0899331166 ISAURAVBHASIN10@G|17.04.2026
(COMM)/382/202 SINGH HASPAL BHASIN IMAIL.COM
6
OMP (DOMP (I) (COMM.)/816/2026 [20-04-2026 TSC FINSERV PRIVATE LIMITED[LALIT PANDEY [8130383143 ILALITPANDEYADV@G(18.04.2026
(COMM.)/816/202 Vs ANAVI MOTORS IMAIL.COM
6
OMP (DOMP (I) (COMM.)/817/2026 [20-04-2026 TSC FINSERV PRIVATE LIMITEDLALIT PANDEY [8130383143 LALITPANDEYADV@G(16.04.2026
(COMM.)/817/202 Vs ANAVI MOTORS IMAIL.COM
6
OMP (DOMP (I) (COMM.)/818/2026 [20-04-2026 IDFC FIRST BANK LIMITED Vssanjeev pathak [9717028845 litigation @srcslegal.co
(COMM.)/818/202 IKHALID ALI m
6
CS CS (COMM)/391/2026 21-04-2026 Beenu Gujral Vs Jasvinder SinghSIDDHARTH [9350550880 IADVOCATESETHI@G [16.04.2026
(COMM)/391/2026 [Kapoor IKHURANA IMAIL.COM
Misc DJ/436/2026 Misc DJ/436/2026 21-04-2026 OM LOGISTICS LIMITED Vs 20.04.2026
IAISHWARYA HEALTHCARE And|
Ors
OMP (DOMP (I) (COMM.)/836/2026 [21-04-2026 IHDFC BANK LTD Vs BHARAT LALAJAY UPPAL 20.04.2026
(COMM.)/836/202 IMEENA
6
Execution [Execution (Comm.)/153/2026[22-04-2026 SAROJ GOYAL Vs SAGAR SALES
(Comm.)/153/2026
CS CS (COMM)/393/2026 22-04-2026 Manjeet Singh Gujral Vs Jasvinder

(COMM)/393/2026|

Singh Kapoor
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OMP (DOMP (I) (COMM.)/837/2026 [22-04-2026 Yes Bank Ltd Vs NARENDER|
(COMM.)/837/202 SHARMA
6
CS CS (COMM)/396/2026 23-04-2026 IAZVIK GLASSES PVT LTD Vs SHRIISHAA 8920774178 IADV.PRAMARTHG@G [20.04.2026
(COMM)/396/202 IBALAJI ENTERPRISES ISRIVASTAVA IMAIL.COM
6
CS CS (COMM)/397/2026 23-04-2026 IABHINAV BAJAJ Vs PRATEEKAYUSH PURI (9811439334 OFFICEAYUSHPURI@ [30.03.2026
(COMM)/397/2026 BATRA GMAIL.COM
CS CS (COMM)/398/2026 23-04-2026 IALUTECH INDUSTRIES Vs VEDNANCY JAIN [9660729214 E3LEGAL@GMAIL.CO (18.04.2026
(COMM)/398/202 IPRAKASH MISHRA PROPRIETOR| M
6 IOF OMKAR TRADING COMPANY
OMP (DOMP (I) (COMM.)/848/2026 [25-04-2026 TSC FINSERV PRIVATE LIMITED
(COMM.)/848/202 Vs CAR CAR O BAR SERVICES
6 PRIVATE LIMITED
[Execution [Execution (Comm.)/165/2026/27-04-2026 BR SETHI THROUGH LRs Vs
(Comm.)/165/2026 IKIRON KAPOOR
CS CS (COMM)/415/2026 27-04-2026 SWASTIK INTERCHEM PVT LTDOJASVI 9990503001 KHANEJALAW@GMAI[25.04.2026
(COMM)/415/2026 Vs Arun Kumar Dutt Proprietor of KHANEJA L.COM
IAK Dutt and Co
OMP (DOMP (I) (COMM.)/853/2026 [27-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [25.04.2026
(COMM.)/853/202 IANUJ SINGH IPATHAK Im
6
OMP (DOMP (I) (COMM.)/854/2026 [27-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [25.04.2026
(COMM.)/854/202 GURVINDER SINGH IPATHAK m
6
OMP (DOMP (I) (COMM.)/855/2026 [27-04-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [25.04.2026
(COMM.)/855/202 SHIVAAY ROADSIDE ASSISTANCEPATHAK m
6 INDIA
OMP (DOMP (I) (COMM.)/856/2026 [27-04-2026 IDFC FIRST BANK LIMITED Vs MOSANJEEV 9717028845 litigation@sreslegal.co [25.04.2026
(COMM.)/856/202 IASRAR ALI PATHAK Im
6
Ex.COMM - AwardEx.COMM - Award by Arb.28-04-2026 BR SETHI THROUGH LRs Vs
by Arb.Comm./74/2026 RAJAT KAPOOR
Comm./74/2026
CS CS (COMM)/418/2026 28-04-2026 IVIJAY KEDIA Vs SANCHIT MITTAL KAPIL 0811330059 K18912@GMAIL.COM [27.04.2026
(COMM)/418/2026 SINGHAL
CS CS (COMM)/421/2026 29-04-2026 Bank of Baroda Vs Parveen Bansal

(COMM)/421/2026
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Execution [Execution (Comm.)/171/2026[30-04-2026 RAM JAISWAL PROP OF SHAKT]
(Comm.)/171/2026 STEEL Vs VINAYAK AGGARWAL
IPROP SALASAR STEEL
CS ICS (COMM)/426/2026 30-04-2026 GSI ENTERPRISES PRIVATE|
(COMM)/426/202 ILIMITED Vs LAKHVEER SINGH
6
CS CS (COMM)/427/2026 30-04-2026 State Bank of India Vs Subhash
(COMM)/427/2026 [Kumar
20 ISH. PULASTYANEW DELHI)1 ICS(COMM) 235/2026 01.04.2026 ROSHAN LAL AGGARWAL VS M/SDEEPAK 9810798989 INOT AVAILABLE 30.03.2026
IPARAMCHALA, [DISTRICT SIMPLEX SYSTEMS AND ORS IAGGARWAL
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-o01 1 ICS(COMM) 234/2026 01.04.2026 RAHUL D C VS MAXIFY DIGITALA.G. 9811783019 akshay.goelio@aganda [19.02.2026
ILABS PVT LTD &ASSOCIATES ssociates.in
1 OMP(COMM) 59/2026 04.04.2026 IFIBREX CONSTRUCTIONJEETENDER 9810050748 GUPTAJEETEND@GM|30.03.2026
CHEMICALS PV. TLTD. V. PUNEETIGUPTA IAIL.COM
JAIN
1 MISC. DJ 560/2026 06.04.2026 KHEM KARAN SURANA VS. HEROMEENAKSHI (9871494890 IMEENAKSHIJOSHI@ [01.04.2026
IMOTOCORP LIMITED & OS. JOSHI GMAIL.COM
1 OMP(I)COMM 116/2026 07.04.2026 MTOYOTA FINANCIAL SERVICESVANDANA 011-47018254 INFO@PATINELAWO (04.04.2026
INDIA LTD. VS. MR.KAPOOR IFFICES.COM
INANDKISHORE AMBADAS BATHE
1 OMP(I)COMM 125/2026 08.04.2026 IVIVRITI CAPITAL LTD. VS. SURAJMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
KUMAR KUMAR @GMAIL.COM
SHARMA
1 OMP(I)COMM 124/2026 08.04.2026 VIVRITI CAPITAL LTD. VS. VIBHAMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IKUMARI KUMAR @GMAIL.COM
SHARMA
1 IOMP(I)COMM 122/2026 08.04.2026 IVIVRITI = CAPITAL LTD. VSMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
INARENDRA KUMAR @GMAIL.COM
SHARMA
1 OMP(I)COMM 121/2026 08.04.2026 VIVRITI CAPITAL LTD. VS. AZADMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IAHEMAD IKUMAR @GMAIL.COM
SHARMA
1 OMP(I)COMM 123/2026 08.04.2026 VIVRITI CAPITAL LTD. VS.MUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IANURAJ S. KUMAR @GMAIL.COM
SHARMA
1 EX.COMM- 65/2026 08.04.2026 IAXIS BANK LTD. VS. SUNIL IMAYANK 9873347330 IMAYANK_MAHAJANO(04.04.2026
IAWARD BY ARB, MAHAJAN 5@YAHOO.COM
ICOMM/65/2026
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EX.COMM- 66/2026 08.04.2026 IAXIS BANK LTD. VS. SANJAYAMAYANK 0873347330 IMAYANK_MAHAJANO0|04.04.2026

IAWARD BY ARB, IKUMAR BARIK MAHAJAN 5F@YAHOO.COM

ICOMM/65/2026

OMP(I)COMM 120/2026 08.04.2026 IBALAJI HOTEL BOARDING AND REJESHWAR [9811319051 IRSINGH.ADV65@GMA|07.04.2026
ILOADING VS. INDIAN RAILWAYSSINGH IL.COM
ICAT. AND TOURISM

OMP(I)COMM 119/2026 08.04.2026 VIVRITI CAPITAL LTD. VSMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
SHAHID KHAN KUMAR @GMAIL.COM

SHARMA

EX(COMM) 53/2026 08.04.2026 IASG STEEL TECH PVT. LTD. VS [SUNIL DAHIYA |9555650325 IADVSUNILDAHIYA197/|07.04.2026
IADITYA INFRA SOLUTION 9@GMAIL.COM

ICS(COMM) 260/2026 10.04.2026 SUSHIL KUMAR SINGH VSARVIND 8285669607 larvind_aras7@rediffmalo4.04.2026
SUDHIR BHARGAVA KUMAR lil.com

ICS(COMM) 2363/2026 11.04.2026 DR. MOREPEN LIMITED VSSRIJAN 0899966225 IOFFICEOFSRIJANTIW (07.04.2026
INETAJI MEDICINETIWARI IARI@GMAIL.COM
IDISTRIBUTORS

EX.COMM- 67/2026 11.04.2026 SAT VISHWA INFRA VS INOXASHISH 9953194417 lashishbansal@gmail.co [06.04.2026

IAWARD BY ARB, WIND LTD BANSAL m

ICOMM/65/2026

IOMP(COMM) 65/2026 11.04.2026 ROHIT PODDAR VS BHIKJIRAVI KRISHAN|9711752002 ravikrishanchandna@g [07.04.2026
IMAINTENANCE COMBINE ICHANDNA imail.com

ICS(COMM) 262/2026 11.04.2026 IM/S GROOM TOWN PVT LTD VSSRIJAN 0899966225 IOFFICEOFSRIJANTIW [07.04.2026
IM/S AADARSH ENTERPRISES TIWARI IARI@GMAIL.COM

OMP(COMM) 15/2026 11.04.2026 PREMIER TECH BRISANZIA VSVIBHUJAIN [9729615170 ladmin@vijawoffice.in [07.04.2026
SHREE KHODIAR

IOMP(I)COMM 129/2026 13.04.2026 IKOTAK MAHINDRA BANK VSTIKSHTA MODI9004488967 IDELHIBRANCH@AKH|06.04.2026
TIWAM STAINLESS TUBES ILMODI.COM
IPRIVATE LTD &ORS

ICS(COMM) 264/2026 13.04.2026 KVM AIR CARGO PRIVATEDIKSHA SARIN (8130457055 INOT AVAILABLE 06.04.2026
LIMITED VS NCUBE LOGISTICS
ISOLUTIONS INDIA PVT LTD

EX.COMM- 68/2026 13.04.2026 AXIS BANK LTD VS SHANKARNIKHIL 9953286200 INIKHIL.SHARMA@FT |04.04.2026

IAWARD BY ARB, SINGH SHARMA IRSTASSOCIATES.IN

COMM

IMISC. DJ 693/2026 15.04.2026 M/S WHITE LIGHT UNIVERSE VS.PRATEEK 8076963580 IADVPRATEEKKUMAR [10.04.2026
IM/S ALLIANCE FABTECH PV. LTD. KUMAR 7@GMAIL.CO
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ICS(COMM) 270/2026 17.04.2026 WINGS PHARMACEUTICALS PVTISACHIN 0811180270 linfo@litlegal.in 11.04.2026
ILTD VS IGMA LTD GUPTA
1 ICS(COMM) 260/2026 20.04.2026 M/S LAMBDA INFRATECH LTD.PAWAN 0582306962 IVIEWLEGAL@GMALIL. |06.04.2026
IVS. M/S SHPOORJI & PALLONJI &PANDEY COM
ICOM PVT. LTD.
1 ICS(COMM) 280/2026 20.04.2026 SH. NAIPAL SINGH VS. BHASINB. K. PANDEY [9811576230 IBASHISHTHAPANDEY[15.04.2026
INFOTECH AND| @GMAIL.COM
INFRASTRUCTURE PVT. LTD.
1 ICS(COMM) 279/2026 20.04.2026 RITU LOHIA VS. APARNA CAUR  [MANISH 0818218885 IMANISHKAUSHIK.LA [15.04.2026
IKAUSHIK W@GMAIL.COM
1 IOMP(COMM) 70/2026 21.04.2026 I[HOTEL CUBIC INN AND ORS. VS. AMAN BHALLA 8826971251 IAMANBHALLACHAM [13.04.2026
VINAY SEHRAWAT & ANR BERS@GMAIL.COM
1 [EX.COMM- 73/2026 21.04.2026 IM/S KAPSTON SERVICES LTD. VS.K. AMARNATH|9440296996 INOT AVAILABLE 30.03.2026
IAWARD BY ARB. IKARVY DIGI KONNECT LTD. REDDY AND|
COMM ICHANDRAKAN
TH REDDY
1 [EX.COMM- 77/2026 22.04.2026 IM/S MULLER MARTINI PVT. LTD.ANIL SHARMA|9899123578 IANNISHARMA13@GM [17.04.2026
IAWARD BY ARB, IVS. DR. ER. RAJAINDEDRR JAIN AND ARPIT] IAIL.COM
COMM SHARMA
1 ICS(COMM) 288/2026 22.04.2026 ROHIT SACHDEV VS. RMPLARCHIN 9599046045, legal@sigmalegal.in 15.04.2026
ICONSTRUCTION COMPANY ANDSINGHAL 0811156111
ORS.
1 ICS(COMM) 291/2026 22.04.2026 ROHIT SACHDEV VS. RMPLARCHIN 0599046045, legal@sigmalegal.in 08.04.2026
ICONSTRUCTION COMPANY ANDSINGHAL 0811156111
ORS.
1 ICS(COMM) 200/2026 22.04.2026 IFREYSSINET MENARD INDIA PVT.GURINDER  &9811176622 contact@gurinderpartn [15.04.2026
ILTD. VS NKG INFRASTRUCTURE |[PARTNERS lers.com
1 ICS(COMM) 292/2026 22.04.2026 SUPRABHA MITRA VS. ASHRAF  |ARCHIN 0599046045, legal@sigmalegal.in 11.04.2026
SINGHAL 0811156111
1 ICS(COMM) 287/2026 22.04.2026 IAVIRAL TALWAR MS DU SOLEILMIKHIL VIJ 9971781910 IMIKHILVIJ@GMAIL.C[16.04.2026
ICO. VS. MS TASTE ACES PVT. LTD. OM
1 ICS(COMM) 294/2026 23.04.2026 IMR. RAVINDRA KUMAR MISHRAARVIND 0810680082 lkumar- 15.04.2026
IVS. M/S. NEUZEN TECHNOLIGIESKUMAR arvindkaku@yahoo.in
IPRIVATE LIMITED AND OTHERS
1 IOMP(MISC) 25/2026 23.04.2026 IMANRAJ ENTERPRISE VS UNIONRAHUL 0350683101 rahuladvo1@gmail.com [16.04.2026

(COMM)

OF INDIA

KUMAR SINGH
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ICS(COMM) 295/2026 24.04.2026 ZEA MAIZE PVT LTD VS Bo9SUNIL KUMARQ971113447 IADVSUNILVERMA.DE [21.04.2026
BAVERAGES PVT LTD VERMA LEGAL@GMAIL.COM
1 EX.COMM- 80/2026 25.04.2026 BRILLTECH ENGINEERS PRIVATEANKUR 0811126091 lankursinghaladvocate@[22.04.2026
IAWARD BY ARB. ILIMITED VS MAHARISHISINGHAL lgmail.com
COMM [DAYANAND C.G.H.S LIMITED
1 EX (COMM) 61/2026 25.04.2026 VISHWAKARMA KUMARIGS GANGWAR [9717211123 info@jurisvista.in 20.04.2026
IPROPRIETOR OF M/S PERFECT]
PREFAB SYSTEM VS M/S JRS
INFRA & ORS.
1 MISC. DJ 736/2026 25.04.2026 INATIONAL RURALAMRITANAND (9971846684 lamritananda@csmcha [22.04.2026
INFRASTRUCTURE A mbers.com
DEVELOPMENT  AGENCY  VSCHAKRAVORT
IDECCAN CONSULTINGY
1 [EX (COMM) 64/2026 27.04.2026 LALIT KUMAR ARORA  VSASHISH 9999040028 lashishsareen@live.com [24.04.2026
SKYLARK CABLES & CORDS PVT.SAREEN
ILTD.
1 ICS(COMM) 300/2026 27.04.2026 IM/S NECTOR FOODS PVT. LTD.ASVANI 999972994 INAsirazizandcompan@ [23.04.2026
V/S M/S GOODLIFE NUTRITIONKUMAR lgmail.com
IAND MR. NAVEEN KUMAR IAGARWAL
1 [EX (COMM) 63/2026 27.04.2026 IBORDERFREE CUISINES LLP V/SUDIT MEHRA [9460161348, udit.tslo@gmail.com [22.04.2026
[V. DINESH KALRA & ORS. 0891518158
1 IOMP(COMM) 75/2026 30.04.2026 SARVOTTAM POULTRY FEEDSRAGHVENDRA [981004803 off. rmb@gmail.com 28.04.2026
SUPPLY CENTRE PVT. LTD. V/SMOHAN BAJAJ
ISHIV SHKTI AGRI COMMODITIES
1 ICS(COMM) 309/2026 30.04.2026 VIJAY HIRA V/S BRAJENDRABRAJ 0268235721 brajpbhushan.adv@gmai|27.04.2026
IKUMAR SHARMA BHUSHAN LAL l.com
1 ICS(COMM) 307/2026 30.04.2026 BANK OF BARODA V/S ISHWARANSHUMAN  [9990042642 SRILANSHU83@GMALI [21.04.2026
[PAL SINGH ISRIVASTAVA L.COM
1 IOMP(I)COMM 138/2026 30.04.2026 L&T FINANCE LIMITED V/SARVIND 081840844 arvind.jadon@arvindan [27.04.2026
RAJESH SINGH CHAUHAN & ANR.[KUMAR JADON| darvind.com
1 EX (COMM)84/2026 30.04.2026 KAML KUMAR V/S ENERGYROHIT 8383015803 saraswatrohit.adv@gmal27.04.2026
IAWARD BY| [EFFICIENCY SERVICES LTD. SARASWAT  [&9968701034 fil.com
IARBTN. COMM
1 ICS(COMM) 308/2026 30.04.2026 M/S NECTOR FOODS PVT. LTD.ASHVANI 9999726994 legal @nectorinternatio [24.04.2026
V/S M/S GOOD LIFE NUTRITIONKUMAR nal.com
& MR. NAVEEN KUMAR IAGARWAL
1 ICS(COMM) 268/2026 16.04.2026 IBANK OF BARODA V/S KAMLESHSUDHA 09899913203 &advsudhashukla@gmail|08.04.2026
IPATHAK SHUKLA AND|7428611468 .com
IAMIT

IPANCHAL
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EX (COMM) 56/2026 16.04.2026 THE BRITISH MOTOR CAR CO.S.K. GANDHI, 9810122555 listing@lexindis.com  [10.04.2026
(1934) PVT. LTD. V/S APEEJAY TEAMAJULA
ILTD. .GANDHI
1 OMP(MISC.) 20/2026 16.04.2026 IHITACHI PAYMENT SERVICES (P)ASEEM 0811062351 mehrotra_aseem@yaho(10.04.2026
(COMM) (LTD.) V/S JASMEET SINGHMEHROTRA 0.co.in
MARWAH
21 ISH. SANJAYNEW DELHIj25 CS (COMM) 232/2026 01-04-2026 ISTATE BANK OF INDIA Vs KAKULI|ADAITA 9999132159 akroutadvocate@gmail. [14.03.2026
IKHANAGWAL IDISTRICT KUMAR com
IDISTRICT JUDGE ROUT(P),
(COMMERCIAL
ICOURT) 25 Execution (Comm) |50/2026 01-04-2026 IM/S TELIMART INDIA PVT LTD VsSAURABH 8860625759 15.03.2026
IM/S PRIMATEL FIBCOM LTD VERMA(P), ladvocatesaurabhverma
(@gmail.com
25 [ExXCOMM - Award60/2026 01-04-2026 RAJWANT SINGH Vs DELHIMAYANK 0891467867 office.mayankbhargava [25.03.2026
by Arb Comm IMETRO RAIL CORPORATION[Bhargava(P), (@gmail.com
ILIMITED
25 ICS (COMM) 233/2026 01-04-2026 STATE BANK OF INDIA VSADAITA 0999132159 lakroutadvocate@gmail. [14.03.2026
SURUCHI VASHISHTH KUMAR com
ROUT(P),
25 IARB A (COMM) 4/2026 02-04-2026 [FOOD WORKS GOURMET PVT LTDRishi Raj|8805615212 ot provided 01.04.2026
Vs CLIX CAPITAL SERVICES PVTSingh(P),
ILTD
25 CS (COMM) 238/2026 02-04-2026 BANK OF BARODA Vs HAIDERANSHUMAN (9990042642 not provided 19.03.2026
KHAN ISRIVASTAVA(P
D,
25 ICS (COMM) 239/2026 02-04-2026 HAVELLS INDIA LIMITED VsSANCHAY 0711184111 28.03.2026
ISAHIL RANA AND ANR IMEHROTRA(P) sanchay.mehrotra@lexs
3 lunraj.com
nitinkgupta@lexsunraj.
25 ICS (COMM) 245/2026 04-04-2026 CANARA BANK (THROUGH ITS/Chandra 0654643317 cb.tiwarilaw@gmail.co [28.03.2026
IAR) Vs ARCHANA DEVI PROP OFBhushan m
M/S SWATI GARMENTS Tiwari(P),
25 ICS (COMM) 246/2026 04-04-2026 CENTRAL BANK OF INDIA VsJyoti Chib(P), [7042814207,9999 ot provided 29.03.2026
SANJAY GUPTA 742097
25 IOMP (COMM) 61/2026 06-04-2026 IDELHI URBAN SHELTERANANT VIJAY[9810129691 30.03.2026
IMPROVEMENT BOARD (DUSIB)SINGH(P), maveen@dlrpartners.co
Vs MUKESH GOEL m
25 OMP (COMM) 60/2026 06-04-2026 IDELHI URBAN SHELTERANANT VIJAY[9810129691 naveen@dlrpartners.co [30.03.2026
IMPROVEMENT BOARD (DUSIB)SINGH(P), m
Vs MUKESH GOEL
25 ICS (COMM) 248/2026 06-04-2026 INDIAN BANK Vs LALIT KUMARMARIMUTHU |9555966566 131.03.2026
IARYA (PROP BALAJI SOLUTION) [P(P), ladvpmarimuthu@gmail
.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

25 ICS (COMM) 249/2026 06-04-2026 INDIAN BANK Vs KABIR (Prop TheMARIMUTHU |9555966566 31.03.2026
[Ultimate Ace) P(P), ladvpmarimuthu@gmail
.com
25 ICS (COMM) 250/2026 06-04-2026 INDIAN BANK Vs NITIN GUPTAMARIMUTHU |9555966566 01.04.2026
(PROP YATISH MEDICOS) P(P),
ladvpmarimuthu@gmail
.com
25 OMP (I) (COMM) 113/2026 06-04-2026 HERO FINCORP LTD VSMAYANK 9873347330 mayank_mahajano5@y|[20.01.2026
IDIBYENDU BISWAS IMAHAJAN(P), lahoo.com
25 OMP (I) (COMM) [111/2026 06-04-2026 IM/S CLIX CAPITAL SERVICES PVTRavi  Shankang6s4121121 lassociatesrsgargi@gma [31.03.2026
ILTD Vs SM RAGHUVARMA Garg(P), lil.com
25 OMP (I) (COMM) (110/2026 06-04-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 not provided 02.04.2026
ROHIT JAIN ISINHA(P),
25 [Execution (Comm) [52/2026 06-04-2026 IM/S DEVASTRA ENTERPRISESVIVEK [Not provided [Not provided 02.04.2026
IPVT LTD Vs M/S AIRBORNE AEROMALHOTAR
SERVICES PVT LTD
25 CS (COMM) 257/2026 07-04-2026 [Unicorn Denmart Limited Vs DentooGunjan 0313350568 gk@cgk.legal;01.04.2026
Craft Dental Labs Private Limited ~ [Kumar(P), lassociate@cgk.legal
25 ARB A (COMM)  |5/2026 07-04-2026 RAKESH KUMAR GANDHI VsAdv Anjali8130486166 ladvnehasehrawat.law@ [02.04.2026
IPIRAMAL FINANCE LTD§Sisodia(P), lgmail.com
MTHROUGH ITS AUTHORISED|
REPRESENTATIVE
25 OMP (I) (COMM) f114/2026 07-04-2026 STANDARD PLATTER CATERING[LALIT 0625461696, 987 01.04.2026
IAND HOSPITALITY PRIVATEKUMAR(P), 1343596 katyanilegalservices@g
LIMITED Vs INDIAN RAILWAY| mail.com
CATERING AND TOURISM|
25 IOMP (COMM) 62/2026 09-04-2026 M/S TNP AIRLINES PVT LTD VsNAVEEN naveen@dlrpartne not provided 31.03.2026
IM/S SHARK AVIATION SERVICES [KUMAR(P), rs7030603604
25 IOMP (I) (COMM) [127/2026 09-04-2026 HERO MOTOCORP LTD Vs M/SRahul 9871133184 08.04.2026
SIDDHI SREE VINAYAKA MOTORS [Saxena(P), irmalhotra@insightlegal
.co.in
25 IOMP (COMM) 63/2026 09-04-2026 M/S DATA TECHNOSYS|Love Gupta(P), [9711583588 love@ldaschambers.co [31.03.2026
(ENGINEERS) PVT LIMITED Vg m
IM/S RAIL VIKAS NIGAM LIMITED
25 CS (COMM) 261/2026 10-04-2026 Okaya Power Pvt Ltd Vs ArteoACHIN 9811112638 02.04.2026
Controls Pvt Ltd IMITTAL(P), imittalsoffice@gmail.co
Im
25 IOMP (I) (COMM) [128/2026 11-04-2026 HERO HOUSING FINANCEAshish  kumarj9821500225 laksingh@anslegal.in  [24.03.2026
LIMITED Vs MR MOHD LUCKYjsingh(P),
IAND ANR
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25 OMP (COMM) 64/2026 11-04-2026 IMS SAVITRI PODDAR Vs BHIKAJIRavi Krishan [9711752002 09.04.2026
MAINTENANCE COMBINE AND|Chandna(P), [RAVIKRISHANCHAND|
ORS INA@GMAIL.COM
25 Misc DJ 682/2026 13-04-2026 PARMOD KUMAR DANG Vs ALOKMADHUR [Not provided [Not provided 08.04.2026
ID MART IPRABHAT
IBHARGAVA(P),
25 OMP (MISC)17/2026 13-04-2026 IMR SUNDEEP ARORA Vs DELHIJitesh 0310460742 lakanksha.tanvi@tlaadv [04.04.2026
(COMM) TRANSCO LIMITED Narang(P), ocates.com
25 ExCOMM - Award69/2026 13-04-2026 IAXIS BANK LTD VSVIMAL not provided not provided 30.03.2026
by Arb Comm PURUSHOTTAM RAJ SHARMA IKHURANA(P),
25 OMP (MISC)16/2026 13-04-2026 INDAG RUBBER LIMITED VsAasheesh 9560284991 lkgconsorsllp@gmail.co [04.04.2026
(COMM) JAGDISH TYRES PVT LTD Gupta(P), m
25 OMP (MISC)18/2026 13-04-2026 Mr SUNDEEP ARORA Vs DELHILJitesh 0310460742 lakanksha.tanvi@tlaadv [04.04.2026
(COMM) TRANSCO LIMITED Narang(P), ocates.com
25 CS (COMM) 266/2026 15-04-2026 WHITE FOX DESIGNS LLP VsChitranjan 0818461880, ot provided 04.04.2026
Skootr Global Pvt Ltd and ors Tyagi(P), 7503463414
25 ICS (COMM) 265/2026 15-04-2026 MOVIN EXPRESS PRIVATEJeevesh 0811617186 jeevesh@mavenlegal.ne|01.04.2026
LIMITED Vs TESUL PRIVATEMehta(P), It
LIMITED
25 OMP (I) (COMM) 130/2026 15-04-2026 SOLFIN SUSTAINABLE FINANCEKUSHAGRA 9999468603 lkushagrabansal@akass [07.04.2026
IPRIVATE LIMITED Vs KISHOREBANSAL(P), ociates.org.in,
IRAM MUNDEL AND ANR
25 ICS (COMM) 267/2026 15-04-2026 STAR DELTA ENTERPRISES ITSDhurendra 9818020953,92113(dhurendrasinghadv@g |07.04.2026
[PROP SURESH CHAND GUPTA VsSingh(P), 07189 mail.com
IMS NKG INFRASTRUCTURE LTD
25 IOMP (COMM) 69/2026 16-04-2026 Maa Bijashan Siksha Prashar SamitiASHUTOSH 8377003640, lambarilawassociates@g(09.04.2026
Vs Extramarks Education IndiaNANDAN 0311668810 imail.com
Private Limited IATREY(P),
25 IOMP (I) (COMM) [132/2026 17-04-2026 VINOD KRISHNA Vs M/S AARUSHVIDIT 0910995511 a445defcol@gmail.com|09.04.2026
INFRA PROMOTERS PVT LTD IGUPTA(P),
25 CS (COMM) 273/2026 17-04-2026 MHE SUPREME INDUSTRIESAADISH 9810083029 09.04.2026
LIMITED Vs SHANTI NATHJAIN(P), debaslshmoitra@gmall.
IMANUFACTURERS com
25 CS (COMM) 274/2026 17-04-2026 MOHANLAL SHANKARLAL AGROSUDARSHAN [9810132015 legal @unitedworld.co.i {11.04.2026
I[FOODS PRIVATE LIMITED AND BANSAL(P), n
IANR Vs KSL KANTOOR FOOD
IPRODUCTS LLP AND ORS
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25 IOMP (I) (COMM) 133/2026 17-04-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[01 1-42641454 not provided 15.04.2026
INAVEEN SANGWAN ISINHA(P),
25 ICS (COMM) 275/2026 18-04-2026 PUNJAB AND SIND BANK VsMANOJ 9811254078/9560 10.04.2026
VIRENDER KUMAR KUMAR 262990 IManvakil378 @Gmail.C
IARORA(P), om
25 CS (COMM) 278/2026 20-04-2026 M/S FIBRE SOLUTION INDIA Vsamarendra 9260958246/9599 not provided 25.11.2024
M/S AASHREYA ELECTRONICSkumar 801188
IAND TRADERS dubey(P),
25 Execution (Comm) [57/2026 20-04-2026 IAG PACKAGING Vs SH ATULVivek 8447553376 anjum- 09.04.2026
WASON Malhotra(P), ladvocate@hotmail.com
25 ICS (COMM) 276/2026 20-04-2026 IRSPL HEALLTH PRIVATEShravan 0650682928 15.04.2026
LIMITED Vs M/S IKAGBansal(P), Rishi@unitedandunited
[ENTERPRISES AND ANR .com
25 CS (COMM) 277/2026 20-04-2026 IM/S FIBRE SOLUTION INDIA Vsamarendra 9260958246/9599 not provided 25.11.2024
M/S UNITED MEDIAkumar 801188
IELECTRONICS dubey(P),
25 OMP (MISC)23/2026 21-04-2026 PROELIUM LEARNINGDhruv 8810310103 16.04.2026
(COMM) ISOLUTIONS PVT LTD Vs ANANDVarma(P), dhruvvarma.law@gmail
SAGAR PUBLIC SCHOOL .com
25 OMP (I) (COMM) 134/2026 21-04-2026 RISHI  GUPTA Vs RACHITRAVI PAL(P), (9821003313 legal@dextereouslawoff|20.04.2026
ISRIVASTAVA AND ORS lices.com
25 Execution (Comm) 58/2026 21-04-2026 MHE SUPREME INDUSTRIESSHRIHAR +91 954 888 8420 03.04.2026
ILIMITED Vs VISHAL HIRE TRIPATHI(P), Legal@boostip.in
25 Execution (Comm) [59/2026 22-04-2026 STATE BANK OF INDIA VsDharmendra 8800784740 not provided 25.02.2026
SANDEEP KUMAR Singh(P),
25 ExCOMM - Award76/2026 22-04-2026 M/S MULLER MARTINI (INDIA)ANIL 9899123578 lannisharma13@gmail.c [16.04.2026
by Arb Comm PVT LTD Vs DR ER RAJAINDERRSHARMA(P), om
JAINA
25 ExCOMM - Awardys/2026 22-04-2026 M/S MULLER MARTINI (INDIA)ANIL 9899123578 16.04.2026
by Arb Comm [PVT LTD Vs DR ER RAJAINDERRSHARMA(P), lannisharmai13@gmail.c
JAINA om
25 CS (COMM) 286/2026 22-04-2026 IM/S AMIRSONS TIMBER Vs VIJAYGURSAT 9811105891 gursat@gsvlegal.com 06.04.2026
INIRMAN COMPANY PRIVATESINGH
LIMITED VACHHER(P),
25 ICS (COMM) 293/2026 23-04-2026 MOHD JAVED QURESHI VsHemant 7509441828 19.04.2026
SHREYA HOSPITALITY SERVICESKushwah(P),
IPVT LTD AND ORS IMohdazhar1798 @gmail
.com
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25 IARB A (COMM)  [6/2026 23-04-2026 M/S MODERN SERVICES Vs M/SNarendra 0811403864 lkalra.narendra@gmail.c01.04.2026
SMFG INDIA CREDIT CO LTD Kalra(P), om
25 OMP (I) (COMM) 136/2026 24-04-2026 L. AND T FINANCE LIMITED VsArvind 0818140844 8 11.04.2026
BIJENDER GREWAL AND ORS Jadon(P), arvind.
jadon@arvindandarvin
d.com
25 Execution (Comm) 62/2026 25-04-2026 |Allied Tubes Pvt Ltd Vs M/S EKRAJAGRITI 8527506427, 14.04.2026
IDECOR PVT LTD JAIN(P), 7042312792 lawfirm@unsolvedlegal |
com
25 ExCOMM - Award81/2026 27-04-2026 Ms Saket Infra Developers Pvt Ltd VSVIPUL JAI(P), (9582152999 vipul@pslchamhers.co [20.04.2026
by Arb Comm Institute for Design of Electrical m
Measuring Instruments (IDEMI)
THROUGH DEVELOPEMENT]
25 ICS (COMM) 299/2026 27-04-2026 RASEEL GUJRAL ANSAL Vs ARTIDHRITIMAN  |+91 9810222509 [piyush.sharma@unityle|21.04.2026
JINDAL AND ORS BHATTACHAR lgal.com
YYA(P),
25 [ExXCOMM - Award82/2026 27-04-2026 IM/S AARPEE REFRIGERATIONRahul Rai(P), [9971824432 ladvocates@lexpractica. [20.04.2026
by Arb Comm AND AIR CONDITIONING Vs com
[UNION OF INDIA (THROUGH THE
IEXECUTIVE ENGINEER (E)
25 CS (COMM) 298/2026 27-04-2026 [RGA DESIGN LLP Vs ARTI JINDALDHRITIMAN  [+91 9810222509 |piyush.sharma@unityle [21.04.2026
IAND ORS BHATTACHAR lgal.com
YYA(P),
25 CS (COMM) 304/2026 29-04-2026 [UNION BANK OF INDIA VsJitendra 0810197621 23.04.2026
IABHINAV SALES AGENCIES Garg(P), jitendragargadv@gmail.
com
25 IARB A (COMM) 7/2026 29-04-2026 IKATYAYINI PAPERS MILLSAKhil not provided ladmin@diazlegal.in 27.04.2026
IPRIVATE LIMITED Vs L AND TShankhwar(P),
IFINANCE LIMITED AND ANR
25 ExCOMM - Award63/2026 06-04-2026 IMS ECARTES TECHNOLOGY PVTVarun Garg(P), 9999829477 31.03.2026
by Arb Comm ILTD Vs MINISTRY OF RAILWAYS varun@sarvottamlaw.c
THROUGH CENTRAL om
ORGANISATION FOR|
25 OMP (I) (COMM) 112/2026 06-04-2026 I[HERO FINCORP LTD Vs SANDEEPMAYANK 9873347330 20.01.2026
IKUMAR IMAHAJAN(P), mayank_mahajanos@y
lahoo.com
25 [Execution (Comm) [55/2026 13-04-2026 ISTATE BANK OF INDIA Vs DANISHShiv Tyagi(P), [9811059032 shivktyagi@gmail.com [07.04.2026
IALT
25 ExCOMM - Award78/2026 23-04-2026 M/S JANAK POSITIONING ANDRADHIKA 8826337936 vashsethi.legal@gmail.c|16.04.2026
by Arb Comm SURVEYING SYSTEMS PRIVATEVASHISHT(P), om
LIMITED Vs M/S NAZARAT)
DEPUTY COLLECTOR|
25 Execution (Comm) |60/2026 24-04-2026 CANARA BANK Vs NISHANT[Ekant 8376841313 not provided 18.04.2026
JAYSWAL ILuthra(P),
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25 ICS (COMM) 310/2026 130-04-2026 I[HAMDARD NATIONALSHIVENDRA 9953394364 shivendrafltheacmeco.c [28.04.2026
[FOUNDATION (INDIA) AND ANRPRATAP om
Vs DAMIT GEHLOT AND ANR SINGH(P),
25 CS (COMM) 311/2026 30-04-2026 IMEHBOOB Vs SHRIHARI DALMIA Nishchal 0891106587 ladv.nishchal@gmail.co [25.04.2026
Joshi(P), m
25 ExCOMM - Award85/2026 30-04-2026 IDHARAMBIR SANDHU Vs UNIONAmit Dubey(P), [9910162280 27.04.2026
by Arb Comm OF INDIA THROUGH SENIOR| Amitjurist@gmail.com
IDIVISIONAL ENGINEER- 1
22 IMS. DEEPALINEW DELHI]20 SUIT FORCS (COMM)/236/2026 01-04-2026 SARANJEET SINGH GUJRAL VSTARUN 0818202041 tarun2251@gmail.com [23-03-2026
ISHARMA, DISTRICTDISTRICT RECOVERY SHAPOORJI PALLONJI ANDKAPOOR(P),
WUDGE ICOMPANY PVT LTD
(COMMERCIAL
ICOURT)-03
20 SECTION 27 OFOMP (E) (COMM)/7/2026 |01-04-2026 IMS DYNAMIC KREATIONS VSVINEESH INOT AVAILABLE [NOT AVAILABLE 24-03-2026
IARBITRATION & IGAGAN KAPOOR TYAGI
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/109/2026 [01-04-2026 SHREE KARNI LIGHT HOUSE VSSUKH DEV|9810719792 INOT AVAILABLE 24-03-2026
IARBITRATION & IUNION OF INDIA SINGH(P),
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/237/2026 01-04-2026 SANJAY SONI VS MADHYASANJAY 9312219064 skumaradv212@gmail.c[25-03-2026
RECOVERY IPRADESH STATE TOURISMKUMAR(P), om
IDEVELOPMENT CORPORATION
20 SUIT FORCS (COMM)/244/2026 02-04-2026 BANK OF INDIA VS AKASHKADAMBINI [7838821105 kkmudgil2g@gmail.co [19-03-2026
RECOVERY KUMAR KUMAR m
MUDGIL(P),
20 SUIT FORCS (COMM)/242/2026 02-04-2026 VISHALAKSHI DIAMOND GOLDDHRUV 8587030456 dhruv_lawfac@yahoo.c [23-03-2026
RECOVERY IAND SILVER PVT LTD VS AJAYSHARMA(P), om
IKUMAR
20 SUIT FORCS (COMM)/241/2026 02-04-2026 SUPRABHA MITRA VS ASHRAF  ARCHIT 8447958168 llawyer.architsinghal @g [23-03-2026
RECOVERY ISINGHAL(P), imail.com
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SUIT FORCS (COMM)/243/2026 02-04-2026 STATE BANK OF INDIA VSRUCHI 0811170646 ruchikhurana@hotmail.[24-03-2026
RECOVERY HARDEEP KAUR KHURANA(P), com
20 OBJECTION  U/SOMP (COMM)/58/2026 02-04-2026 IM/S VIKAS CABLE COMPANY VSPREETI 0810249655 [preeti_gupta.1985@yahf27-03-2026
34 OF| ODISHA SMALL INDUSTRIESGUPTA(P), 00.com
IARBITRATION & ICORPORATION
ICONCILIATION
IACT
20 EXECUTION ExCOMM - Award by Arbo2-04-2026 IKRISHNA KUMAR DHOOT VSSHREY 0910211045 shreychathly@gmail.co [27-03-2026
PETITION Comm/61/2026 SHOU HOSPITALITIES PVT LTDCHATHLY(P), m
IAND ANR
20 SUIT FORCS (COMM)/240/2026 02-04-2026 IHT MUSIC AND ENTERTAINMENTPUNEET 0711166242 INOT AVAILABLE 25-03-2026
RECOVERY CO LTD VS PRADEEQUEENBAJAJ(P),
[HOLIDAY RESORTS PVT LTD
20 SUIT FORCS (COMM)/247/2026 04-04-2026 CENTRAL BANK OF INDIA VSPARVEEN 7011318678 [parveenasiwal.pa14@g [11-03-2026
RECOVERY ISANJAY GUPTA AND ORS KUMAR(P), mail.com
20 EXECUTION ExCOMM - Award by Arb04-04-2026 IMS MANISH CONSTRUCTIONRAJESH 9811968190 brajeshkr@gmail.com [26-03-2026
PETITION Comm/62/2026 WORKS VS UNION OF INDIAKUMAR(P),
THROUGH DY CECONSTRUCTION
20 EXECUTION [Execution (Comm)/51/2026 [04-04-2026 STATE BANK OF INDIA VS BABITA SUCHITA 8896932838 lagnihotrisuchita@gmaill26-03-2026
PETITION IDIXIT(P), .com
20 SUIT FORCS (COMM)/255/2026 06-04-2026 TARSEM SINGH VS M/S SPIRITSUMIT 9312249796 sumitkumarlawyer@gm27-02-2026
RECOVERY GLOBAL CONSTRUCTIONS PVTKUMAR(P), lail.com
ILTD
20 SUIT FORCS (COMM)/251/2026 06-04-2026 BANK OF MAHARASTRA VS MRDHARAMDEV (9810072439 dladevlawassociates@g [26-03-2026
RECOVERY IARUN KUMAR SINGH(P), Imail.com
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SUIT CS (COMM)/252/2026 06-04-2026 IBTC TRADERS PRIVATE LIMITEDJASPREET 9999027820 ladvjs13@gmail.com 14-03-2026
RECOVERY VS NKG INFRASTRUCTURESINGH(P),
ILIMITED
20 SUIT FORCS (COMM)/253/2026 06-04-2026 INDIAN BANK VS KAMALJEETMARIMUTHU |9555966566 ladvpmarimuthu@gmail|31-03-2026
RECOVERY SINGH P(P), .com
20 SUIT FORCS (COMM)/256/2026 06-04-2026 IANJU KUMARI VS STAR HEALTHVIPIN 09213528073 1980adv@gmail.com  [24-03-2026
RECOVERY IAND ALLIED INSURANCE CO LTDPILLAI(P),
IAND ANR
20 SUIT FORCS (COMM)/254/2026 06-04-2026 BRAJA KISHORE SINGH VS AMITARJUN 0811923428 els@expertlegalservice. [01-04-2026
RECOVERY KUMAR MAHAJAN(P), com
20 IAPPLICATION U/SMisc DJ/571/2026 07-04-2026 BRILLTECH ENGINEERS PRIVATEANKUR 9811126091 lankursinghaladvocate@[30-03-2026
151 OF CPC ILIMITED Vs MAHARISHISINGHAL(P), lgmail.com
IDAYANAND CGHS LIMITED
20 SUIT FORCS (COMM)/258/2026 07-04-2026 PFH OIL AND GAS PVT LTD VSCHETAN 9811735248 INOT AVAILABLE 31-03-2026
RECOVERY ILNG BHARAT PVT LTD ROY(P),
20 SUIT FORCS (COMM)/259/2026 07-04-2026 SURYA ENTERPRISE VS STATE OFVINAY INOT AVAILABLE [NOT AVAILABLE 01-04-2026
RECOVERY JHARKHAND AND ORS ICHAURASIA(P)
20 SECTION o9 OFOMP (I) (COMM)/115/2026 [|07-04-2026 MOYOTA FINANCIAL SERVICESVISHAL 0873278641 Ipatinelawoffices@gmail|01-04-2026
IARBITRATION & INDIA LTD VS JANABAIKHATTAR(P), .com
ICONCILIATION IMANOHAR JAGATAP
IACT
20 EXECUTION [ExXCOMM - Award by Arbo8-04-2026 AXIS BANK LTD VS RAJESHMAYANK 9873347330 mayank_mahajanos@y|02-04-2026
PETITION Comm/64/2026 GUPTA IMAHAJAN(P), ahoo.com
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SECTION 9 OFOMP (I) (COMM)/117/2026 [08-04-2026 VIVRITI  CAPITAL LTD. PARVEEN 7011318678 [parveenasiwal.pai4@g [31-03-2026
IARBITRATION & JAGDEESH PATERYA mail.com
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/118/2026 [08-04-2026 VIVRITI CAPITAL LTD. VSPARVEEN 7011318678 [parveenasiwal.pai4@g [31-03-2026
IARBITRATION & SHAMBHU PRASAD imail.com
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/126/2026 |09-04-2026 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR9999814620 INOT AVAILABLE 02-04-2026
IARBITRATION & VS SHARDA DEVI SINHA(P),
ICONCILIATION
IACT
20 [EXECUTION [Execution (Comm)/54/2026 [11-04-2026 [UNION BANK OF INDIA VS MS PRROTHAS INOT AVAILABLE [NOT AVAILABLE 02-04-2026
PETITION TRADING KUMAR
JAJORIA(P),
20 IOBJECTION  U/SOMP (COMM)/66/2026 13-04-2026 MG OILS VS AGRILINK ASIA PVTABHISHEK 0899821415 labhishek@lawclerisy.col07-04-2026
34 OF LTD SHARMA(P), m
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION U/SOMP (COMM)/67/2026 15-04-2026 [UNION OF INDIA VS M/S ASHOKAJAGJIT 0811501433 WAGJITKHARBANDA [28-02-2026
34 OF [ENTERPRISES SINGH(P), @YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT
20 IOBJECTION  U/SOMP (COMM)/68/2026 15-04-2026 [UNION OF INDIA VS M/S ASHOKAJAGJIT 9811501433 JAGJITKHARBANDA [28-02-2026
34 OF IENTERPRISES SINGH(P), @YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT
20 SECTION 27 OFOMP (MISC)j15-04-2026 ISIESTA COMMUNICATIONSTARUN 0650878550 officetarunsharma@gm [08-04-2026
IARBITRATION  &(COMM)/19/2026 PRIVATE LIMITED VS BHARTISHARMA(P), lail.com
ICONCILIATION IAIRTEL LIMITED
IACT
20 SECTION 27 OFOMP (MISC)[16-04-2026 MS GSP CONSTRUCTION VSRADHIKA 9958387755 RADHIKAGUPTA144@|09-04-2026
IARBITRATION &(COMM)/21/2026 INORTHERN RAILWAYS GUPTA GMAIL.COM
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SUIT FORCS (COMM)/269/2026 16-04-2026 INOHAR CHAND LOHA BHANDARKANISHK 0810663112 INOT AVAILABLE 06-04-2026
RECOVERY VS RANGOONI IRON AND STEELAHUJA(P),
TRADING
20 SUIT FORCS (COMM)/272/2026 17-04-2026 IBANK OF BARODA VSSHUDHANSU(PNOT AVAILABLE [NOT AVAILABLE 24-03-2026
RECOVERY SARVESHWARI DEVI B
20 SECTION 9 OFOMP (I) (COMM)/131/2026 [17-04-2026 VIVRITI CAPITAL LTD. VS SATHYA PARVEEN 7011318678 [parveenasiwal.pa14@g |01-04-2026
IARBITRATION & Imail.com
ICONCILIATION
IACT
20 SUIT FOR(CS (COMM)/271/2026 17-04-2026 BANK OF BARODA VS ABHISHEKSHUDHANSU(PNOT AVAILABLE [NOT AVAILABLE 24-03-2026
RECOVERY ISINGH D,
20 EXECUTION [ExCOMM - Award by Arbj18-04-2026 HOME CREDIT INDIA FINANCESIDHARTH 9811595408 sidharthmahajano1@g [17-04-2026
PETITION Comm/70/2026 IPRIVATE LIMITED VS MICROMAXMAHAJAN(P), mail.com
INFORMATICS LIMITED
20 SECTION 27 OFOMP (MISC)20-04-2026 M/S BANSAL CONSTRUCTION COSYED  WASIF9311307710 INOT AVAILABLE 14-04-2026
IARBITRATION  &(COMM)/22/2026 VS UNION OF INDIA HAIDER
ICONCILIATION
IACT
20 EXECUTION [EXCOMM - Award by Arbj20-04-2026 M/S DELKON TEXTILE PVT LTDSWATI BANSAL(9582882150 ladvocateswatibansal@g|15-04-2026
PETITION Comm/72/2026 VS THE GENERAL MANAGER| mail.com
INORTHERN RAILWAY AND ORS
0 SUIT FORICS (COMM)/283/2026 20-04-2026 SATENDER KUMAR VERMA VSSONU INOT AVAILABLE [NOT AVAILABLE 09-04-2026
RECOVERY IANSAL PROPERTIES ANDKIRAR(P),
INFRASTURE LTD
20 SUIT FORCCS (COMM)/282/2026 20-04-2026 INAIPAL SINGH VS GRANDB KINOT AVAILABLE [NOT AVAILABLE 03-04-2026
RECOVERY VENEZIA COMMERCIAL TOWERSPANDEY(P),

IPVT LTD




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

EXECUTION [EXCOMM - Award by Arbj20-04-2026 IM/S BBR (INDIA) PVT LTD VS M/SPANKHURI 9730200335 lpankhurio4o2@gmail.c{11-04-2026
PETITION Comm/71/2026 SHAPOORJI =~ PALLONJI ~ ANDJAIN(P), om
COMPANY PVT LTD
20 IOBJECTION  U/SOMP (COMM)/71/2026 21-04-2026 ICAR-CENTRAL SHEEP ANDARNAB INOT AVAILABLE [NOT AVAILABLE 01-04-2026
34 OF WOOL RESEARCH INSTITUTE VSCHANDA(P),
IARBITRATION & M/S SERVITOR INTELLIGENCE
ICONCILIATION SERVICE
IACT
20 SUIT FORCS (COMM)/284/2026 21-04-2026 IHARVINDER SINGH VS APEXGAGAN 0891693600 lgaganchawla83@gmail. [14-04-2026
RECOVERY SHOE CO PVT LTD ICHAWLA(P), com
20 [EXECUTION ExXCOMM - Award by Arbj21-04-2026 INSIGHT DIRECT INDIA PVT LTDSACHIN INOT AVAILABLE [NOT AVAILABLE 16-04-2026
PETITION Comm/74/2026 VS M/S ALGOL TECHNOLOGY PVTBAJPAI(P),
LTD
20 SUIT FORCS (COMM)/285/2026 21-04-2026 AJIT SINGH TANWAR VSASHU INOT AVAILABLE [NOT AVAILABLE 12-04-2026
RECOVERY IMUNICIPAL CORPORATION OFARORA(P),
DELHI (SOUTH ZONE)
20 IOBJECTION  U/SOMP (COMM)/72/2026 21-04-2026 ISRAVANTHI INFRATECH PRIVATENOT INOT AVAILABLE [NOT AVAILABLE 21-04-2026
34 OF ILIMITED VS QUANTM LIMITED AVAILABLE
IARBITRATION &
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/289/2026 22-04-2026 IROCK CASTLE ENTERTAINMENTNIKHIL 9891088891 INIKHIL_RASTOGI@LI|07-04-2026
RECOVERY PVT LTD VS NOVALARK INFRARASTOGI(P), IVE.COM
[PVT LTD
20 OBJECTION  U/SOMP (COMM)/73/2026 22-04-2026 UNION OF INDIA VS SHIVASANJAY 0312219064 skumaradv212@gmail.cf17-04-2026
34 OF ICONSTRUCTION COMPANY KUMAR(P), om
IARBITRATION &
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/135/2026 [22-04-2026 IANU MANGLANI PROPRIETORSUSHIL 9811108123 tekadvo@gmail.com  [20-04-2026
IARBITRATION & MEENA BAZAAR AKUMAR
ICONCILIATION [PROPRIETORSHIP FIRM VSTEKRIWAL(P),
IACT IDEEPAK BALUTIA
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SECTION 27 OFOMP (MISC)[23-04-2026 IMANRAJ ENTERPRISES VS UNIONRAHUL 7838015929 INOT AVAILABLE 15-04-2026
IARBITRATION  &(COMM)/24/2026 OF INDIA KUMAR
ICONCILIATION SINGH(P),
IACT
20 IOBJECTION  U/SOMP (COMM)/74/2026 24-04-2026 ITHT NETWORK LIMITED VSASHISH 9818433660 lashishwise@gmail.com [14-04-2026
34 OF INATIONAL SKILL DEVELOPMENTKUMAR
IARBITRATION & ICORPORATION KULSHRESHT
ICONCILIATION HA(P),
IACT
20 SUIT FORCS (COMM)/296/2026 24-04-2026 SHIVAM ENGINEERS ANDSUNIL KUMARNOT AVAILABLE [NOT AVAILABLE 14-04-2026
RECOVERY [FABRICATORS VS LAMBDABHARDWAJ(P),
BUILDTECH PVT LTD
20 IAPPLICATION U/SMisc DJ/726/2026 24-04-2026 TRUE LINK FINANCE LTD. VSRAJAT 9818004454 rajattruelink@gmail.co [22-04-2026
151 OF CPC RAVINDER KUMAR SARAWAT m
20 IAPPLICATION U/SMisc DJ/727/2026 24-04-2026 MTRUE LINK FINANCE LTD. VSRAJAT 9818004454 rajattruelink@gmail.co [22-04-2026
151 OF CPC KIRAN KUMAR ISARAWAT m
20 EXECUTION ExCOMM - Award by Arb24-04-2026 M S RAJWANT SINGH VS DELHIMAYANK 9891467867 mayankbhargava@outl [21-04-2026
PETITION Comm/79/2026 METRO RAIL CORPORATIONBHARGAVA(P), ook.in
ILIMITED
20 SUIT FORCS (COMM)/297/2026 25-04-2026 GURDAYAL SONS THROUGH ITSARCHIT 8447958168 lawyer.architsinghal @g [18-04-2026
RECOVERY AR HITESH SUNEJA VS KOHLISINGHAL(P), mail.com
[PRINTING AND PACKAGING
20 EXECUTION [Execution (Comm)/65/2026 [28-04-2026 SUVI EXPORTS LLP VS ZEUSVISHAL 9717985984 ladvocatevg2o@gmail.c 13-04-2026
PETITION IFASHIONS AND ORS IGARG(P), om
20 SUIT FOR(CS (COMM)/301/2026 28-04-2026 WEBCON IT SOLUTIONS PVT LTDVISHAL 9717985984 ladvocatevg2o@gmail.c {13-04-2026
RECOVERY VS ECON AND ORS GARG(P), om
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Conciliation Act

IGUPTA(P),

SUIT FORCS (COMM)/303/2026 28-04-2026 STATE BANK OF INDIA VSASHISH 0891223874 lashishbatra85@gmail.c [23-04-2026
RECOVERY IYASHPAL VASHISHTA BATRA(P), om
20 SUIT FOR(CS (COMM)/302/2026 28-04-2026 IDYNAMIC IT SOLUTION PVT LTDVENKETESH [9899037770 IVENKETESH@GMAIL.[23-04-2026
RECOVERY VS GURJEET SPORTS INDUSTRY |CHAURASIA(P) COM
20 SECTION 9 OFOMP (I) (COMM)/137/2026 [28-04-2026 IAMIT KUMAR MITTAL VS INDIANSURESH 0891954800 eximiuslegal@gmail.co [26-04-2026
IARBITRATION & IOIL CORPORATION LTD AND ANR|CHANDRA m
ICONCILIATION ISHARMA(P),
IACT
20 [EXECUTION ExXCOMM - Award by Arb29-04-2026 JOHNSON LIFTS PVT LTD VS TDIMAYANK 0873064245 mayankmukherjee@gm [22-04-2026
PETITION Comm/83/2026 INFRASTRUCTURE LTD IMIKHAIL lail.com
MUKHERJEE(P
D,
20 SUIT FORCS (COMM)/306/2026 20-04-2026 INEXT RADIO LIMITED VSPUNEET 0711166242 INOT AVAILABLE 23-04-2026
RECOVERY FINMENT CAPITAL INDIA PVTBAJAJ(P),
LTD
20 SUIT FORCS (COMM)/305/2026 29-04-2026 IPARLE PRODUCTS PVT LTD ANDSUDARSHAN (9810132015 INOT AVAILABLE 28-04-2026
TRADEMARKS ANR VS DINESH MOTILALBANSAL(P),
TULSIYANI AND ORS
20 SECTION 27 OFOMP (E) (COMM)/8/2026 [30-04-2026 GODWIN AGRO PRODUCTS VSSURBHIT 9971891042 surbhit@chambersofsi [25-04-2026
IARBITRATION & SMALL FARMERS AGRI INANDAN monbenjamin.com
ICONCILIATION
IACT
20 EXECUTION [EXCOMM - Award by Arbj30-04-2026 KAMAL KUMAR VS ENERGYROHIT INOT AVAILABLE [NOT AVAILABLE 22-04-2026
PETITION Comm/86/2026 I[EFFICIENCY SERVICES LTD ISARASWAT(P),
23 IMS. SAVITA RAO,SOUTH 12, New CourtEXECUTION [ExXCOMM - Award by Arblo6/04/2026 [PARIKSHIT CHITS PVT LTD VsSonu Vivek(P), [8377002210 ladvocate_hkYahoo.co.i [04.04.2026
IDISTRICT Block-I PETITON Comm/28/2026 IPREM CHAND n
WUDGE(COMMERCI
AL COURT)
12, New CourtU/s 9 of theOMP (I) (COMM)/1370/2026[04/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lanuj@agcpartners.co.in [02.04.2026
Block-I |Arbitration & INAJIM AKHTAR KUMAR
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12, EXECUTION [EXCOMM - Award by Arblo4/04/2026 KOTAK MAHINDRA PRIME LTD VsRitu Rana(P), (9667440544 manishatnwr@gmail.co(02.04.2026
Block-I PETITON Comm/26/2026 BHOLA TANWAR AND ANR m
12, New CourtCIVIL CASES CS (COMM)/182/2026 06/04/2026 IKVG AGRO PRIVATE LIMITED VsNaveen 0555481152 navkumari512@gmail.c(04.04.2026
Block-I YOUNG ENTERPRISES AND ORS [Kumar(P), om
12, New CourtU/s 9 of theOMP (I) (COMM)/1420/2026(07/04/2026 IYES BANK LTD Vs TANU SEHGAL ANANJAY 7030378800 lasaplegalandadvocates [06.04.2026
Block-I |Arbitration & ISINGH(P), (@gmail.com
Conciliation Act
12, New CourtCIVIL CASES Misc DJ/167/2026 07/04/2026 JO PHARMA PRIVATE LIMITED VSANIL VYAS(P), (9810865249 namratamalik_11@yah [06.04.2026
Block-I IPROTECH TELELINKS 00.com
12, New CourtflU/s 9 of theOMP (I) (COMM)/1453/2026|08/04/2026 |Axis Bank Ltd Vs Parmod IASHISH 9999183119 lanuj@agcpartners.co.in [07.04.2026
Block-I |Arbitration & IKUMAR
Conciliation Act IGUPTA(P),
12, New CourtEXECUTION [EXCOMM - Award by Arbjog/04/2026 |Axis Bank Ltd Vs PANKAJ KUMARMAYANK 0873347330 mayank_mahajano5@y(08.04.2026
Block-I PETITON Comm/34/2026 SHAH IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION ExCOMM - Award by Arbog9/04/2026 |Axis Bank Ltd Vs RAJU BISWAS IMAYANK 0873347330 mayank_mahajano5@y|08.04.2026
Block-I PETITON Comm/32/2026 IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION ExCOMM - Award by Arbog/04/2026 |Axis Bank Ltd Vs SUSHIL SHARMA MAYANK 09873347330 mayank_mahajanos5@y|08.04.2026
Block-I PETITON Comm/33/2026 IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION [Execution (Comm)/38/2026 |09/04/2026 BHUPINDER SINGH GILL VsJatin Kapur(P), [9811258587 jatin@anmlegal.in 08.04.2026
Block-I PETITON CRAVING SHOPPER PRIVATE
LIMITED
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1497/202610/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lanuj@agcpartners.co.in [09.04.2026
Block-I |Arbitration & [UDAY SINGH IKUMAR
Conciliation Act IGUPTA(P),
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1495/202610/04/2026 OXYZO FINANCIAL SERVICESSANYAM 0873674225 sanyam@Kkhetarpal.co.i [09.04.2026
Block-I |Arbitration & LIMITED Vs TREHANKHETARPAL(P) n
Conciliation Act INDUSTRIES AND ORS s
12, New CourtEXECUTION [Execution (Comm)/40/2026 [11/04/2026 Union Bank of India Vs IRBAHJitendra 0810197621 jitendergargadv@gmail.10.04.2026
Block-I PETITON Matching Collection Garg(P), com
12, New CourtEXECUTION [Execution (Comm)/41/2026 [11/04/2026 City Cab Company Through its SoleUtsav 9891060955 ladvocatehashankbajpai [10.04.2026
Block-I PETITON [Proprietor Mr Arun Julka Vs NEW|Saxena(P), (@gmail.com
YADAV TOUR AND TRAVELS PVT|
LTD Through its Authorized
12, New CourtU/s 9 of theOMP (I) (COMM)/1593/2026 18/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate@gl17.04.2026
Block-I |Arbitration & SONU JANGRA(P), imail.com
Conciliation Act
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12, EXECUTION [ExXCOMM - Award by Arbi18/04/2026 OMEGA SILICONE INDIA Vs TEXANURAG 0810220436 ladvanuragnasiar@gmai17.04.2026
Block-I PETITON Comm/49/2026 SHADOW PVT LTD INASIAR(P), l.com
12, New CourtEXECUTION [ExXCOMM - Award by Arbj21/04/2026 Axis Bank Ltd Vs AADARSHMAYANK 0873347330 mayank_mahajano5@y[20.04.2026
Block-I PETITON Comm/50/2026 RAJOURIYA IMAHAJAN(P), lahoo.com
12, New CourtCIVIL CASES CS (COMM)/216/2026 21/04/2026 BRADFORD CONSULTANTS LLPAKkhil 0643292695 admin@diazlegal.in 20.04.2026
Block-I Vs INDIQUS TECHNOLOGIESShankhwar(P),
IPRIVATE LIMITED
12, New CourtCIVIL CASES CS (COMM)/215/2026 21/04/2026 Shekhar Malik Vs Lagan RaijSourav Goel(P), 9810382865 lguptadvocaates@gmail. [20.04.2026
Block-I Mcpereira com
12, New CourtlCIVIL CASES CS (COMM)/221/2026 23/04/2026 IMANASH LIFESTYLE PRIVATENAGESHWAR [9818823289 linfo@deyandkumbhar.co[22.04.2026
Block-I LIMITED Vs SAGARKUMARKUMHAR(P), m
RAMESHBHAI GAJERA
12, New CourtEXECUTION [Execution (Comm)/60/2026 [24/04/2026 DHARAMVEER SINGH Vs M/SJayant 0899934315 maanlawoffices@gmail. [23.04.2026
Block-I PETITON KNEWTON ACADEMY SOFTECHTewathia(P), com
SOLUTIONS PVT LTD
12, New CourtCIVIL CASES CS (COMM)/226/2026 25/04/2026 CANARA BANK Vs RYDHYNAFAHAD 0219701292 fahadadvocatekhan@g [24.04.2026
Block-I IDWIVEDI KHAN(P), imail.com
12, New CourtflU/s 9 of theOMP (I) (COMM)/1643/202625/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs ROHIT KUMAR JANGRA(P), imail.com
Conciliation Act
12, New CourtflU/s 9 of theOMP (I) (COMM)/1646/2026[25/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs NIRMAL SINGH JANGRA(P), imail.com
Conciliation Act
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1645/2026 25/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs RAKSHIT JANGRA(P), mail.com
Conciliation Act
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1644/2026[25/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs DHARMENDER JANGRA(P), Imail.com
Conciliation Act
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1642/202625/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs J S CONSTRUCTION JANGRA(P), imail.com
Conciliation Act
12, New CourtlCIVIL CASES CS (COMM)/230/2026 27/04/2026 Ms Tirth Agro Technology PrivateSUDARSHAN (9810132015 legal@uniledworld.co.i [25.04.2026
Block-I [Limited Vs Arjun G Mer and Anr IBANSAL(P), n
12, New CourtEXECUTION ExXCOMM - Award by Arbj28/04/2026 Jagran Social Welfare Society BhopalSaurabh Kumar9868040314 mksadv65@gmail.com [27.04.2026
Block-I PETITON Comm/58/2026 Vs Patel Fabritech Pvt Ltd Tuteja(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

12, ICIVIL CASES CS (COMM)/236/2026 29/04/2026 I[HUGO BOSS AG Vs ISHAN SNACKS|Shravan 0650682928 lunitedmark@unitedand[28.04.2026
Block-I IAND NAMKIN PVT LTD Bansal(P), lunited.com
12, New CourtU/s 9 of theOMP (I) (COMM)/1664/2026[29/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate@gf28.04.2026
Block-I |Arbitration & Vs SANTOSH KUMAR SRIVASTV  JANGRA(P), mail.com
Conciliation Act
12, New CourtU/s 9 of theOMP (I) (COMM)/1684/2026[30/04/2026 IDFC FIRST BANK LTD Vs NEERAJISANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & KUMAR PATHAK(P), com
Conciliation Act
12, New CourtU/s 9 of theOMP (I) (COMM)/1683/2026[30/04/2026 IDFC FIRST BANK LTD Vs SACHIN|[SANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & RAVINDER KUMAR PATHAK(P), com
Conciliation Act
12, New CourtU/s 9 of theOMP (I) (COMM)/1682/2026[30/04/2026 IDFC FIRST BANK LTD Vs DIMPLE [SANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & GUPTA PATHAK(P), com
Conciliation Act
12, New CourtflU/s 9 of theOMP (I) (COMM)/1680/2026[(30/04/2026 IDFC FIRST BANK LTD Vs DIVYASANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & SINGH TOMER PATHAK(P), com
Conciliation Act
12, New CourtflU/s 9 of theOMP (I) (COMM)/1678/2026[30/04/2026 IDFC FIRST BANK LTD Vs RIJWANSANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & AHMAD [PATHAK(P), com
Conciliation Act
12, New CourtflU/s 9 of theOMP (I) (COMM)/1679/2026[30/04/2026 IDFC FIRST BANK LTD VsSANJEEV 8285002845 manjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & INEELAM GOPALDAS IPATHAK(P), com
Conciliation Act
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1681/2026 [30/04/2026 YES BANK LIMITED Vs PREMANANJAY 7030378800 lasaplegalandadvocates [29.04.2026
Block-I |Arbitration & IBABU SHARMA SINGH(P), (@gmail.com
Conciliation Act
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1677/2026 [30/04/2026 YES BANK LIMITED Vs BABLIANANJAY 7030378800 lasaplegalandadvocates [29.04.2026
Block-I |Arbitration & IBABLI SINGH(P), (@gmail.com
Conciliation Act
12, New CourtEXECUTION [Execution (Comm)/70/2026 [30/04/2026 M s Pooja Tools and Equipments PvtRAVI 9911118926 ladvocateraviyg@gmail. [29.04.2026
Block-I PETITON ILtd Vs MS DEW SOFTIKUMAR(P), com
I[FABRICATION PVT LTD
12, New CourtflU/s ¢ of theOMP (I) (COMM)/1697/202602/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate@gf20.04.2026
Block-I |Arbitration & Vs SANDEEP KUMAR JANGRA(P), imail.com
Conciliation Act
24 IMS. ANURADHASOUTH 6, New  CourtCommercial CONTEMPT PETITION|01.04.2026 SIEMENS INDUSTRY VS NIILESHAARSHIA BEHLj9810621272 INOT PROVIDED 30.03.2026
SHUKLA Block-I 6/2026 IDHANUKAR
IBHARDWALJ,
[IDISTRICT
WUDGE(COMMERCI 6, New CourtCommercial [EX COMM AWARD BY ARB|01.04.2026 TATA CAPITAL LTD VS UMESH]S P RANA 9953455007 sprana2013.sr@gmail.c [28.03.2026
AL COURT) Block-I ICOMM 24/2026 KUMAR om
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6, ICommercial [EX COMM AWARD BY ARB|01.04.2026 INDUSIND BANK PVT LTD VSPANKAJ 9717850496 Ipankajkumarsin@yaho [28.03.2026
Block-I ICOMM 25/2026 MOHAN ISHWAR KUMAR SINGH 0.com
6, New CourtCommercial [EX (COMM) 33/2026 01.04.2026 IKSULA SERVICES PVT LTD VSASHKRIT 7708748786 lashkrit464@gmail.com [27.03.2026
Block-I ICOSPACES OPTECH PVT LTD TTWARI
6, New  CourtCommercial IMISC DJ 158/2026 01.04.2026 IFINGROW CAPITAL PVT LTD VSSUNITA 9971668555 INOT PROVIDED 24.03.2026
Block-I INITESH TRADERS BHASKAR
6, New  CourtCommercial OMP (I) (COMM) 1317/2026 [01.04.2026 AXIS BANK LTD VS RAKSHASunita Singh(P),/9871040589 lindolexlaw@gmail.com [23.03.2026
Block-I SHARMA
6, New CourtCommercial OMP (I) (COMM) 1318/2026 |01.04.2026 AXIS BANK LTD VS RAKESHSunita Singh(P),/9871040589 lindolexlaw@gmail.com [23.03.2026
Block-I IKUMAR VERMA
6, New  CourtCommercial OMP (1) (COMM) 1319/2026 |01.04.2026 IAXIS BANK LTD VS MOHITASHISH 9999183119 ashish@agcpartners.co. [10.03.2026
Block-I TOMAR IKUMAR GUPTA| lin
6, New CourtCommercial OMP (I) (COMM) 1320/2026 |01.04.2026 IAXIS BANK LTD VS SAGARASHISH 9999183119 lashish@agcpartners.co. [10.03.2026
Block-I BHADANA IKUMAR GUPTA| lin
6, New  CourtCommercial OMP (I) (COMM) 1321/2026 |01.04.2026 IAXIS BANK LTD VS KAUSHALAVINASH 1141513189 lavinash.adv@gmail.co [16.03.2026
Block-I KUMAR KUMAR m
6, New  CourtCommercial OMP (I) (COMM) 1322/2026 |01.04.2026 IAXIS BANK LTD VS DHEERAJAVINASH 1141513189 lavinash.adv@gmail.co [16.03.2026
Block-I ISHRIVASTAV KUMAR m
6, New  CourtCommercial OMP (I) (COMM) 1323/2026 |01.04.2026 IAXIS BANK LTD VS DEEPIKA IAVINASH 1141513189 avinash.adv@gmail.co [16.03.2026
Block-I KUMAR m
6, New  CourtCommercial OMP (I) (COMM) 1324/2026 |01.04.2026 IAXIS BANK LTD VS RITU SINGH  Sunita Singh(P), (9871040589 lindolexlaw@gmail.com [25.03.2026
Block-I
6, New  CourtCommercial CS (COMM) 180/2026 02.04.2026 SMALL FARMERS AGRI BUSINESSDALIP SINGH (9810197092 dsadvig@gmail.com  [30.03.2026
Block-I ICONSORTIUM VS PK INDUSTRIES

& ORS
6, New  CourtCommercial OMP (I) (COMM) 1341/2026 [02.04.2026 IAXTS BANK LTD VS ASHU VARUN ASHISH 9999183119 lashish@agcpartners.co. [24.03.2026
Block-I KUMAR GUPTA| lin
6, New  CourtCommercial OMP (I) (COMM) 1342/2026 |02.04.2026 IAXIS BANK LTD VS HEMENDRAASHISH 9999183119 lashish@agcpartners.co. [24.03.2026

Block-I

SINGH

KUMAR GUPTA|

n
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6, ICommercial OMP (I) (COMM) 1343/2026 |02.04.2026 IAXIS BANK LTD VS SANTOKHASHISH 9999183119 lashish@agcpartners.co. [24.03.2026
Block-I ISINGH SANDHU KUMAR GUPTA| lin

6, New  CourtCommercial OMP (I) (COMM) 1344/2026 |02.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I ISATWANTI SURAJMAL JANGRA om

6, New  CourtCommercial OMP (I) (COMM) 1345/2026 |02.04.2026 PIRAMAL FINANCE TLD VSRAJESH 9958726491 jangaadvocate@gmail.c [25.03.2026
Block-I JITENDRA KUMAR JANGRA om

6, New  CourtCommercial OMP (I) (COMM) 1346/2026 [02.04.2026 IPIRAMAL FINANCE LTD VS VIKASRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I ISAINI JANGRA om

6, New CourtCommercial OMP (1) (COMM) 1347/2026 |02.04.2026 [PIRAMAL FINANCE LTD VS RANIRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I CHANDRA JANGRA om

6, New  CourtCommercial OMP (1) (COMM) 1348/2026 |02.04.2026 PIRAMAL FINANCE LTD VS MDRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I [FIROZ JANGRA om

6, New CourtCommercial OMP (I) (COMM) 1349/2026 |02.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I IFAHIMUDDIN SHARIF AHMAD JANGRA om

6, New  CourtCommercial [EX (COMM) AWARD BY ARB|06.04.2026 IAXIS BANK LTD VS LAWRANCESHIVAM 7970440025 shivamjha@firstassocia [27.03.2026
Block-I ICOMM 29/2026 INATHAN KUMAR JHA ltes.com

6, New  CourtCommercial [EX (COMM) AWARD BY ARB|06.04.2026 IAXIS BANK LTD VS KAMLESHSHIVAM 7970440025 shivamjha@firstassocia [25.03.2026
Block-I ICOMM 30/2026 IKUMAR YADAV KUMAR JHA ltes.com

6, New  CourtCommercial CS (COMM) 183/2026 06.04.2026 SATBIR TANWAR VS MUNCIPALVIKAS 0810566116 advocatevikassharma1 [02.04.2026
Block-I ICORPORATION OF DELHI SHARMA (@gmail.com

6, New  CourtCommercial CS (COMM) 184/2026 06.04.2026 RAMKESH VS MUNICIPALVIKAS 0810566116 ladvocatevikassharma1 [02.04.2026
Block-I ICORPORATION OF DELHI SHARMA (@gmail.com

6, New  CourtCommercial CS (COMM) 185/2026 06.04.2026 SATBIR TANWAR VS MUNCIPALVIKAS 0810566116 ladvocatevikassharma1 [02.04.2026
Block-I ICORPORATION OF DELHI SHARMA (@gmail.com

6, New  CourtCommercial CS (COMM) 187/2026 06.04.2026 SYSTEMAIR INDIA PVT LTD VSSUNIL KUMARJQ711747642 sunillegalio3@gmail.co [01.04.2026
Block-I OM HVAC SOLUTIONS SHARMA m

6, New  CourtCommercial OMP (I) (COMM) 1417/2026 [06.04.2026 IYES BANK LTD VS ANJU DEVI SANJEEV 9717028845 litigation@srcslegal.co [02.04.2026
Block-I IPATHAK Im
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6, ICommercial OMP (I) (COMM) 1418/2026 |06.04.2026 IAXIS BANK LTD VS PAPPUAVINASH 1141513189 lavinash.adv@gmail.co [30.03.2026
Block-I MADDHESIYA KUMAR m
6, New CourtCommercial IOMP (I) (COMM) 1419/2026 [06.04.2026 IAXIS BANK LTD VS PARVINDERAVINASH 1141513189 avinash.adv@gmail.co [30.03.2026
Block-I SINGH KUMAR m
6, New  CourtCommercial [Ex. COMM AWARD BY ARB(07.04.2026 VINEET SINGH CHAUHAN VSAMIT SINGH|9810271008 office@tkepartnersllp.c [04.04.2026
Block-I ICOMM 31/2026 IERADICATUS INFECTUS PVT LTD [CHAUHAN om
6, New  CourtCommercial CS (COMM) 189/2026 07.04.2026 BALA DEVI THRU HUSBANDVIKAS 0810566116 advocatevikassharma1 [01.04.2026
Block-I RAMKESH VS MUNICIPALSHARMA (@gmail.com

ICORPORATION OF DELHI
6, New CourtCommercial CS (COMM) 190/2026 07.04.2026 IDR ASHISH KUMAR VS BANK OFJURIS AD9899120689 lalexjosephadv@outlook(04.04.2026
Block-I BARODA ILITEM .com
6, New  CourtCommercial IOMP (1) (COMM) 1446/2026 |07.04.2026 IAXIS BANK LTD VS AARTINIRAJ KUMAR (9811306559 nirajkumar1976 @gmail [04.04.2026
Block-I VASHISHT .com
6, New CourtCommercial IOMP (I) (COMM) 1447/2026 |07.04.2026 IAXIS BANK LTD VS RAMESHNIRAJ KUMAR (9811306559 mirajkumar1976 @gmail |04.04.2026
Block-I KUMAR .com
6, New  CourtCommercial IOMP (I) (COMM) 1448/2026 |07.04.2026 IAXTS BANK LTD VS DHARAMBIR NIRAJ KUMAR (9811306559 mirajkumar1976 @gmail |04.04.2026
Block-I .com
6, New  CourtCommercial IOMP (I) (COMM) 1449/2026 |07.04.2026 IAXIS BANK LTD VS ANITA INIRAJ KUMAR (9811306559 mirajkumar1976 @gmail |04.04.2026
Block-I .com
6, New  CourtCommercial OMP (I) (COMM) 1450/2026 |07.04.2026 IAXIS BANK LTD VS HARE RAMNIRAJ KUMAR (9811306559 mirajkumar1976 @gmail |04.04.2026
Block-I SINGH .com
6, New  CourtCommercial CS (COMM) 191/2026 08.04.2026 SATO ARGOX INDIA PVT LTD VSROHIT 7011541454 riohitrexwaladvocate@ [06.04.2026
Block-I JAYESH SONPAL REXWAL lgmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1458/2026 |08.04.2026 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. |02.04.2026
Block-I IPVT LTD VS MUKUT SHARMA JANGRA com
6, New  CourtCommercial OMP (I) (COMM) 1459/2026 |08.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. |02.04.2026
Block-I RAHUL GUPTA JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1460/2026 |08.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. |02.04.2026

Block-I

IPVT LTD VS NEERAJ SINGH

JANGRA

com
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6, ICommercial IOMP (I) (COMM) 1461/2026 |08.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. |02.04.2026
Block-I IPVT LTD VS GOLU MEENA JANGRA com

6, New CourtCommercial IOMP (I) (COMM) 1462/2026 [08.04.2026 IAXIS BANK LTD VS MANSINGH SOSUNITA SINGH (9871040589 lindolexlaw@gmail.com |06.04.2026
Block-I DHANHU

6, New  CourtCommercial IOMP (I) (COMM) 1463/2026 [08.04.2026 IAXIS BANK LTD VS ARSHIZEBA |SUNITA SINGH 9871040589 indolexlaw@gmail.com [06.04.2026
Block-I

6, New  CourtCommercial IOMP (I) (COMM) 1464/2026 [08.04.2026 IAXIS BANK LTD VS DEVI SINGH |[SUNITA SINGH [9871040589 lindolexlaw@gmail.com [06.04.2026
Block-I

6, New CourtCommercial ICS(COMM) 197/2026 10.04.2026 ICORONA REMEDIES LTD VS KBIRVIKAS KHERA [7834897828 linfo@lexfons.com 06.04.2026
Block-I WELLNESS PVT LTD

6, New  CourtCommercial OMP (1) (COMM) 1498/2026 [10.04.2026 AXIS BANK LTD VS SHADIKSunita Singh(P),/9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I [HUSSAIN

6, New CourtCommercial OMP (I) (COMM) 1499/2026 [10.04.2026 IAXIS BANK LTD VS MOHANSunita Singh(P), (9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I SINGH

6, New  CourtCommercial OMP (I) (COMM) 1500/2026 [10.04.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [09.04.2026
Block-I IALPESHBHAI RAYADHANBHAI  [SINGH (@gmail.com

6, New  CourtCommercial OMP (I) (COMM) 1501/2026 [10.04.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [09.04.2026
Block-I RAJARAM JITAKAR SINGH (@gmail.com

6, New  CourtCommercial OMP (I) (COMM) 1502/2026 [10.04.2026 PIRAMA FINANCE TLD VSANANJAY 7455023130 lasaplegalandadvocates [09.04.2026
Block-I IDILIPBHAI VAGHASIYA SINGH (@gmail.com

6, New  CourtCommercial OMP (I) (COMM) 1503/2026 [10.04.2026 ICMH INDUSTRIAL CAPITAL INDIASAGAR 9911100708 areness@arenesslaw.co [08.04.2026
Block-I IPVT LTD VS PK PRADHAN CO IAGGARWAL m

6, New  CourtCommercial OMP (I) (COMM) 1504/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IHANEEFA K SINGH (@gmail.com

6, New  CourtCommercial OMP (I) (COMM) 1505/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IASWATHY VIKRAMAN PILLAI SINGH (@gmail.com

6, New  CourtCommercial IOMP (I) (COMM) 1506/2026 [10.04.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IGAURAV DIPAK PATIL SINGH (@gmail.com
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6, ICommercial OMP (I) (COMM) 1507/2026 [10.04.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates (07.04.2026
Block-I IPRAVIN KUMAR SINGH @gmail.com
6, New  CourtCommercial OMP (I) (COMM) 1508/2026 [10.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangaadvocate@gmail.c |06.04.2026
Block-I VS PARVESH SINGH JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1509/2026 [10.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangaadvocate@gmail.c |06.04.2026
Block-I [PVT LTD VS JASVIR KAUR JANGRA om
6, New  CourtCommercial ICONTEMPT PETITION[11.04.2026 TAJINDER PAL SINGH VS IDFCBHAGWAN 9953944840 jhaglaw@gmail.com  [10.04.2026
Block-I 4/2026 IFIRST BANK LTD JHA
6, New CourtCommercial OMP (1) (COMM) 1514/2026 [11.04.2026 IVIVRITI CAPITAL LTD VS MAMTAMUKESH 0873062233 mkslawoffice650@gmail09.04.2026
Block-I KUNDU IKUMAR l.com

ISHARMA
6, New CourtCommercial OMP (I) (COMM) 1515/2026 [11.04.2026 IAXIS BANK LTD VS SHIV SINGH |[SUNITA SINGH |9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I
6, New CourtCommercial OMP (I) (COMM) 1516/2026 [11.04.2026 IAXTS BANK LTD VS SHEESH RAM [SUNITA SINGH [9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I
6, New  CourtCommercial OMP (I) (COMM) 1517/2026 [11.04.2026 IAXIS BANK LTD VS SUMITRA W/OSUNITA SINGH (9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I KELASH
6, New  CourtCommercial OMP (I) (COMM) 1518/2026 [11.04.2026 IAXIS BANK LTD VS UDA RAM ISUNITA SINGH [9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I
6, New  CourtCommercial OMP (I) (COMM) 1519/2026 [11.04.2026 IAXIS BANK LTD VS SAMED KHAN [SUNITA SINGH |9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I
6, New  CourtCommercial OMP (I) (COMM) 1520/2026 [11.04.2026 IAXIS BANK LTD VS KHADANSUNITA SINGH |9871040589 lindolexlaw@gmail.com [08.04.2026
Block-I SINGH
6, New  CourtCommercial OMP (I) (COMM) 1521/2026 [11.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I SEWAK SINGH SIKH IKUMAR GUPTA| lin
6, New  CourtCommercial OMP (I) (COMM) 1522/2026 [11.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I SUGREEV YADAV KUMAR GUPTA| lin
6, New  CourtCommercial OMP (I) (COMM) 1523/2026 [11.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 ashish@agcpartners.co. [06.04.2026

Block-I

IRAVI SINGH SIKARWAR

KUMAR GUPTA|

n
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6, ICommercial IOMP (I) (COMM) 1524/2026 [11.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I MUKUL CHIDAR KUMAR GUPTA| lin

6, New CourtCommercial OMP (I) (COMM) 1525/2026 [11.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 0999183119 ashish@agcpartners.co. [06.04.2026
Block-I IMAKHKHAN SINGH KUMAR GUPTA| in

6, New  CourtCommercial OMP (I) (COMM) 1538/2026 [13.04.2026 IAXIS BANK LTD VS RAJAN IASHISH 9999183119 ashish@agcpartners.co. [06.04.2026
Block-I KUMAR GUPTA| lin

6, New  CourtCommercial OMP (I) (COMM) 1539/2026 [13.04.2026 IAXIS BANK LTD VS SUJEETASHISH 9999183119 ashish@agcpartners.co. [06.04.2026
Block-I IKUMAR SINGH IKUMAR GUPTA] lin

6, New CourtCommercial OMP (1) (COMM) 1540/2026 [13.04.2026 AXIS BANK LTD VS AMREEKASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I SINGH IKUMAR GUPTA| lin

6, New  CourtCommercial OMP (I) (COMM) 1541/2026 [13.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [07.04.2026
Block-I SOHAN LAL IKUMAR GUPTA| lin

6, New CourtCommercial OMP (I) (COMM) 1542/2026 [13.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [07.04.2026
Block-I PAPPU MULU IKUMAR GUPTA| lin

6, New  CourtCommercial OMP (I) (COMM) 1543/2026 [13.04.2026 HDFC BANK LTD VS JASMEETSAGAR 0810980834 lareness@arenesslaw.co [10.04.2026
Block-1 ISINGH MAGOO IAGGARWAL Im

6, New  CourtCommercial OMP (I) (COMM) 1544/2026 [13.04.2026 IDFC BANK LTD VS AYUSHSANJEEV 9717028845 litigation@srcslegal.co [07.04.2026
Block-I ICHITRANSH IPATHAK m

6, New  CourtCommercial OMP (I) (COMM) 1545/2026 [13.04.2026 IDFC BANK LTD VS HIMANSHUSANJEEV 9717028845 litigation@srcslegal.co [07.04.2026
Block-I [HUKAM CHAND IPATHAK m

6, New  CourtCommercial OMP (I) (COMM) 1549/2026 [15.04.2026 IDFC BANK VS BIJENDER SINGH [SANJEEV 9717028845 litigation@srcslegal.co [07.04.2026
Block-I IPATHAK m

6, New  CourtCommercial OMP (I) (COMM) 1550/2026 [15.04.2026 IDFC BANK VS NITIN KUMAR SANJEEV 0717028845 litigation@srcslegal.co [07.04.2026
Block-I IPATHAK m

6, New  CourtCommercial CS (COMM) 206/2026 15.04.2026 STATE BANK OF INDIA VSSHIV KUMAR9811059032 shivktyagi@gmail.com [11.04.2026
Block-I RAMVATI TYAGI

6, New  CourtCommercial CS (COMM) 210/2026 16.04.2026 TEAM COMPUTERS PRIVATE TLDGAURAV 9810359500 igauravchoudhary.321@ [14.04.2026
Block-I VS RI INDUSTRIES & ANR CHAUDHARY lgmail.com
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6, ICommercial OMP (I) (COMM) 1562/2026 [16.04.2026 IAXIS BANK LTD VS SATYENDRAAVINASH 1141513189 lavinash.adv@gmail.co (08.04.2026
Block-I KUMAR KUMAR m

6, New CourtCommercial IOMP (I) (COMM)1563/2026 (16.04.2026 AXIS BANK LTD VS MAHESHAVINASH 1141513189 avinash.adv@gmail.co [08.04.2026
Block-I KUMAR KUMAR m

6, New  CourtCommercial OMP (I) (COMM) 1564/2026 [16.04.2026 IAXIS BANK LTD VS AKHILAVINASH 1141513189 avinash.adv@gmail.co [08.04.2026
Block-I MISHRA KUMAR m

6, New  CourtCommercial OMP (I) (COMM) 1565/2026 [16.04.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gmail. |06.04.2026
Block-I ILTD VS PRATHI SINGH JANGRA com

6, New CourtCommercial OMP (1) (COMM) 1566/2026 [16.04.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gmail. |06.04.2026
Block-I ILTD VS PREETPAL KAUR JANGRA com

6, New  CourtCommercial OMP (1) (COMM) 1567/2026 [16.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. |06.04.2026
Block-I RAMESH KUMAR PATEL JANGRA com

6, New CourtCommercial OMP (1) (COMM) 1568/2026 [16.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. |06.04.2026
Block-I IAMRIT ANAND JANGRA com

6, New  CourtCommercial OMP (I) (COMM) 1569/2026 [16.04.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. |06.04.2026
Block-I SANDEEP DNYANESHWARJANGRA com

IKOLEKAR
6, New  CourtCommercial [Ex. (COMM) 48/2026 17.04.2026 THREE ACES GLOBAL LOGISTICSUDAY KUMAR [8882303942 ladvudaykumar@gmail. 15.04.2026
Block-I PVT LTD VS UMA SHANKAR| com
IBHATT

6, New  CourtCommercial [EX. (COMM) 49/2026 17.04.2026 [UNION BANK OF INDIA VS M/SJITENDRA 0810197621 jitendergargadv@gmail.14.04.2026
Block-I INAZAR CLOTH HOUSE GARG com

6, New  CourtCommercial [EX (COMM) AWARD BY ARB|17.04.2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 deepjyot.singh@yahoo. [15.04.2026
Block-I ICOMM 43/2026 INISHA PARNWAL SINGH comn

6, New  CourtCommercial OMP (I) (COMM) 1597/2026 [18.04.2026 IFDFC BANK LTD VS NILISHSANJEEV 0717028845 litigation@sreslegal.co [24.02.2026
Block-I IAGGARWAL IPATHAK m

6, New  CourtCommercial OMP (I) (COMM) 1598/2026 [18.04.2026 IDFC BANK LTD VS NEELAMSANJEEV 9717028845 litigation@sreslegal.co [24.02.2026
Block-I IARORA IPATHAK Im

6, New  CourtCommercial OMP (I) (COMM) 1601/2026 [18.04.2026 YES BANK LTD VS MANGALSANJEEV 9717028845 litigation@srcslegal.co [28.02.2026
Block-I SINGH IPATHAK m
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6, ICommercial OMP (I) (COMM) 1600/2026 [18.04.2026 IYES BANK LTD VS MOONLIGHTISANJEEV 9717028845 litigation@srcslegal.co [13.04.2026
Block-I TRADERS IPATHAK m
6, New CourtCommercial OMP (I) (COMM) 1599/2026 [18.04.2026 YES BANK LTD VS PRADEEPSANJEEV 0717028845 litigation@sreslegal.co (13.04.2026
Block-I KUMAR IPATHAK m
6, New  CourtCommercial OMP (I) (COMM) 1619/2026 [20.04.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc(14.04.2026
Block-I SURENDER JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1620/2026 [20.04.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc(14.04.2026
Block-I SAMEER JANGRA om
6, New CourtCommercial OMP (1) (COMM) 1621/2026 [20.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc(14.04.2026
Block-I SANDEEP KUMAR JANGRA om
6, New  CourtCommercial OMP (1) (COMM) 1622/2026 [20.04.2026 [PIRAMAL FINANCE LTD VS ANKITRAJESH 0958726491 jangraadvocate@gmailc(14.04.2026
Block-I BRAHMPAL SINGH JANGRA om
6, New CourtCommercial OMP (I) (COMM) 1623/2026 [20.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc(14.04.2026
Block-I IKUNWAR PAL SINGH JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1624/2026 [20.04.2026 IPIRAMAL FINANCE LTD VS BUDHRAJESH 9958726491 jangraadvocate@gmailc(14.04.2026
Block-I IDEV SHARMA JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1625/2026 [20.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmailc(10.10.2025
Block-I IPVT LTD VS HANSAPAL SINGH JANGRA om
6, New  CourtCommercial CS (COMM) 213/2026 20.04.2026 I[ELEVAR DIGITELLALIT KUMAR[9911665826 advlalitm@gmail.com (16.04.2026
Block-I INFRASTRUCTURE PVT LTD VSMAHESHWARI

IAVIRAL BHATLA
6, New  CourtCommercial CS (COMM) 212/2026 20.04.2026 [EMU LINES PRIVATE LTD VSUDAY KUMAR (8882303942 ladvudaykumar@gmail. 15.04.2026
Block-I IRAWIA INTERNATIONAL| com

HEALTHCARE
6, New  CourtCommercial [EX (COMM) 52/2026 21.04.2026 CANARA BANK VS RISHIKAFAHAD KHAN (9219701292 fahedadvocatekhan@g [13.04.2026
Block-I I[ENTERPRISES imail.com
6, New  CourtCommercial CS (COMM) 217/2026 21.04.2026 GOVIND KUMAR JHA VS M/SSARABIND 8527665316 arabindanayakadvocate [17.04.2026
Block-I TEJASWANI P3 DEVELOPMENTNAYAK (@yahoo.com

IPVT LTD
6, New  CourtCommercial [Ex (COMM) 55/2026 21.04.2026 LOREAL S A VS KATSONS. KBANSAL [9650682928 lunitedmark@unitedand18.04.2026
Block-I INTERNATIONAL lunited.com
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6, ICommercial OMP (I) (COMM) 1634/2026 [21.04.2026 IPIRAMAL FINANCE LTD VS NAIMRAJESH 0958726491 jangraadvocate@gmailc(13.04.2026
Block-I KHAN JANGRA om
6, New CourtCommercial OMP (I) (COMM) 1633/2026 [21.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc(13.04.2026
Block-I SAHIBA BEGAM JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1632/2026 [21.04.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc(13.04.2026
Block-I IAKASH POSWAL JANGRA om
6, New  CourtCommercial OMP (I) (COMM) 1631/2026 [21.04.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc(13.04.2026
Block-I SANJAY KUMAR JANGRA om
6, New CourtCommercial IOMP (1) (COMM) 1636/2026 [22.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [04.04.2026
Block-I VIJAY GURJAR IKUMAR GUPTA| lin
6, New  CourtCommercial IOMP (1) (COMM) 1635/2026 [22.04.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [04.04.2026
Block-I IMAHENDRA SINGH IKUMAR GUPTA| lin
6, New CourtCommercial OMP (I) (COMM) 1637/2026 [22.04.2026 IDFC BANK LTD VS SHITALASANJEEV 0717028845 litigation@srcslegal.co [26.03.2026
Block-I PRASAD IPATHAK m
6, New  CourtCommercial [Ex. COMM 59/2026 22.04.2026 IM/S R.B. RAMNATH LAMBAH VSNOT INOT AVAILABLE [NOT AVAILABLE 22.04.2026
Block-I M/S SHEETU KOHLI CONCEPT IAVAILABLE
6, New  CourtCommercial CS (COMM) 222/2026 23.04.2026 DEVKI DEVI FOUNDATION VSSANJEEV 0870117154 sanjeev.saraswat@ques [18.04.2026
Block-I INISHA RANI ISARASWAT tlegalpartners.com
6, New  CourtCommercial CS (COMM) 223/2026 23.04.2026 IMAX HEALTHCARE INSTITUTESANJEEV 0870117154 sanjeev.saraswat@ques [20.04.2026
Block-I ILTD VS ABHINESH SINGH ISARASWAT tlegalpartners.com
6, New  CourtCommercial IOMP (I) (COMM) 1640/2026 [23.04.2026 [HDFC BANK LTD VS RANVEERAJAY UPPAL |[9811740125 virtuous.people@gmail. [15.04.2026
Block-I SINGH com
6, New  CourtCommercial OMP (I) (COMM) 1641/2026 [24.04.2026 IMAHINDRA & MAHINDRARAJESH 0958726491 jangraadvocate@gmailc|17.04.2026
Block-I [FINANCIAL SERVICE LTD VSJANGRA om

JILANI TRADERS
6, New  CourtCommercial [EX (COMM) 61/2026 24.04.2026 TARUN SHARMA VS SHRIDHANTKAPIL YADAV (9811370721 INOT PROVIDED 15.04.2026
Block-I JOSHI
6, New  CourtCommercial IEX COMM AWARD BY ARB]24.04.2026 IAXIS BANK LTD VS RAM ASHISHMAYANK 0873347330 mayank_mahajano5@y(02.04.2026
Block-I COMM 52/2026 [PANDEY MAHAJAN lahoo.com
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6, ICommercial IEX COMM AWARD BY ARB]24.04.2026 IAXIS BANK LTD VS ABHISHEKMAYANK 0873347330 mayank_mahajano5@y[02.04.2026
Block-I ICOMM 53/2026 ISAINT IMAHAJAN lahoo.com
6, New CourtCommercial IEX COMM AWARD BY ARB]24.04.2026 IAXIS BANK LTD VS ASHISHMAYANK 0873347330 mayank_mahajano5@y(02.04.2026
Block-I ICOMM 54/2026 IMUKHERJEE IMAHAJAN lahoo.com
6, New  CourtCommercial IEX COMM AWARD BY ARB[24.04.2026 IAXIS BANK LTD VS AADARSHMAYANK 9873347330 mayank_mahajano5@y(02.04.2026
Block-I ICOMM 55/2026 RAJOURIYA IMAHAJAN lahoo.com
6, New  CourtCommercial IEX COMM AWARD BY ARB]24.04.2026 IAXIS BANK LTD VS RAKESHMAYANK 9873347330 mayank_mahajano5@y[28.03.2026
Block-I ICOMM 56/2026 SINGH MAHAJAN lahoo.com
6, New CourtCommercial CS (COMM) 229/2026 25.04.2026 DELHI ROCKS VS JAYANT KAMARENDRA [9599801188 outsmartadvocate@gm (15.04.2026
Block-I [FURNISHERS IKUMAR DUBEY]| lail.com
6, New CourtCommercial IEXECUTION (COMM)[25.04.2026 IDR VIVEK PHANSWAL VS NAYATIRISHABH 8280079686 rishabh@rdheer.com [24.04.2026
Block-I 63/2026 HEALTHCARE & RESEARCH IDHEER
6, New CourtCommercial CS (COMM) 234/2026 27.04.2026 VISIONLAND CO LTD VS EASTERN|GIRISH 0910068903 GIRISH8.SHARMA@S [22.04.2026
Block-I HERITAGE PVT LTD IKUMAR IARLAWPARTNERS.CO

SHARMA M
6, New  CourtCommercial OMP (I) (COMM) 1661/2026 [28.04.2026 IAXIS BANK LTD VS RAJ KUMARAVINASH 1141513189 lavinash.adv@gmail.co [18.02.2026
Block-I ISONI KUMAR m
6, New  CourtCommercial IOMP (I) (COMM) 1662/2026 [28.04.2026 IAXIS BANK LTD VS ADARSHAVINASH 1141513189 lavinash.adv@gmail.co [16.02.2026
Block-I IKUMAR YADAV KUMAR m
6, New  CourtCommercial OMP (I) (COMM) 1663/2026 [28.04.2026 IAXIS BANK LTD VS BHANUAVINASH 1141513189 avinash.adv@gmail.co [16.02.2026
Block-I IPRATAP SINGH KUMAR m
6, New  CourtCommercial [EX (COMM) 65/2026 28.04.2026 SHWETA SINGHAL VS BINDU IASHU RALHAN |9582628330 larlegal266 @gmail.com [21.04.2026
Block-I
6, New  CourtCommercial [EX (COMM) 69/2026 29.04.2026 HUGO BOSS AG & ANRS.KBANSAL (9650682928 lunitedmark@unitedand25.04.2026
Block-I VSKANJIBHAI HIRJIBHAI PATEL lunited.com
6, New  CourtCommercial OMP (COMM) 13/2026 29.04.2026 IBRAHMAPUTRA FORESTISHANTANU 0892982325 llaw.shantanu@gmail.co[22.04.2026
Block-I PRODUCTS PVT LTD VS SMALLSINGH m

IFARMERS AGRIBUSINESS
ICONSORTITUM

6, New  CourtCommercial OMP (I) (COMM) 1692/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. [23.04.2026
Block-I PVT LTD VS PADAMJEETJANGRA com

CHHILLAR
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6, ICommercial OMP (I) (COMM) 1693/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS SATAR KHAN JANGRA com
6, New CourtCommercial OMP (I) (COMM) 1694/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. [23.04.2026
Block-I PVT LTD VS CHAGAN SINGHJANGRA com
IRAVAT
6, New  CourtCommercial OMP (I) (COMM) 1695/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS BHARTPAL SINGH JANGRA com
6, New  CourtCommercial OMP (I) (COMM) 1696/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS MAHENDER SINGH |JANGRA com
25 ISH. SANDEEPSOUTH 17, New CourtiCommercial CS (COMM)/178/2026 01/04/2026 STATE BANK OF INDIA VsNavrutiOjha (8376043196 navrutityagi@gmail.co [20/03/2026
YADAV, Block-I SALUNKHE GANESH ASHOK m

17, New CourtCommercial OMP (Djo1/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 27/03/2026
Block-I (COMM.)/1325/2026 Vs Surender Joginder JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo1/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 27/03/2026
Block-I (COMM.)/1326/2026 Vs Dilkhush Lal Mehar JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo1/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 27/03/2026
Block-I (COMM.)/1327/2026 Vs Jasbir Omparkash JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo1/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 17/03/2026
Block-I (COMM.)/1328/2026 Vs VIMLESH DEVI JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Dio1/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 17/03/2026
Block-I (COMM.)/1329/2026 Vs CHANDRA PAL JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo2/04/2026 IDFC FIRST BANK LTD Vs NEERAJSSANJEEV 9717028845 litigation@srcslegal.co [21/03/2026
Block-I (COMM.)/1352/2026 IKUMAR PATHAK m
17, New CourtCommercial OMP (Djo2/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 17/03/2026
Block-I (COMM.)/1354/2026 Vs MAGAT SINGH JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo2/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 17/03/2026
Block-I (COMM.)/1359/2026 Vs PARMANAND MEENA JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial CS (COMM)/181/2026 04/04/2026 Garvit arora Vs Virgo laminates Itd  [Shubhanshu 9971286429 shubhanshusingh@gmal24/03/2026
Block-I Singh lil.com
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17, ICommercial OMP (Djo4/04/2026 IAXIS BANK LTD Vs SIDDHESHVAR Sunita Singh 0871040589 lindolexla@gmail.com [19/03/2026
Block-I (COMM.)/1405/2026
17, New CourtiCommercial OMP (Djo4/04/2026 IAXIS BANK LTD Vs SAHID Sunita Singh 09871040589 lindolexla@gmail.com [17/03/2026
Block-I (COMM.)/1406/2026
17, New CourtiCommercial OMP Djo6/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 31/03/2026
Block-I (COMM.)/1410/2026 Vs DIWAN SINGH JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (I) (COMM.)/1411/2026/06/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 27/03/2026
Block-I Vs Budharam Lekharam JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (I) (COMM.)/1412/2026/06/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 25/03/2026
Block-I Vs KAPIL JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (I) (COMM.)/1413/2026/06/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 27/03/2026
Block-I Vs Jag Mohan JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial [Execution (Comm.)/35/2026 |06/04/2026 Tenax India stone Products Pvt 1td.S.K. Bansal 0810017859 lunitedmark@unitechun(31/03/2026
Block-I Vs Kasif Ahmad lited.com
17, New CourtCommercial OMP (Djo7/04/2026 I[HDFC BANK LIMITED Vs SHELJASagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I (COMM.)/1439/2026 SHARMA m
17, New CourtCommercial OMP (Djo7/04/2026 [HDFC BANK LIMITED Vs RINKU|Sagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I (COMM.)/1440/2026 IBHATI m
17, New CourtCommercial OMP (I) (COMM.)/1441/2026/07/04/2026 [HDFC BANK LIMITED Vs HEMANT|Sagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I IKATARIA m
17, New CourtCommercial OMP (Djo7/04/2026 IAXIS BANK LTD Vs MUSTAK Sunita Singh 9871040589 lindolexla@gmail.com [19/03/2026
Block-I (COMM.)/1442/2026
17, New CourtCommercial OMP (Djo7/04/2026 IAXIS BANK LTD Vs MOHANISunita Singh 0871040589 lindolexla@gmail.com [27/03/2026
Block-I (COMM.)/1443/2026 BAIMEENA 4514
17, New CourtCommercial OMP (Djo7/04/2026 AXIS BANK LTD Vs JASBIRSunita Singh 0871040589 lindolexla@gmail.com [27/03/2026
Block-I (COMM.)/1444/2026 IKUMAR 8957
17, New CourtCommercial OMP (Djo7/04/2026 IAXIS BANK LTD Vs SUKHRAM S/OSunita Singh 0871040589 lindolexla@gmail.com [27/03/2026
Block-I (COMM.)/1445/2026 IPRATAPRAM 5196
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17, Commercial OMP (I) (COMM.)/1451/2026/07/04/2026 YES BANK LTD Vs ZEESHANAnanjay Singh [7030378800 lasaplegalandadvocates [02/04/2026
Block-I KHAN @gmail.com
17, New CourtCommercial OMP (Djo7/04/2026 IYES BANK LTD Vs UDIT DAGAR  |Ananjay Singh [7030378800 lasaplegalandadvocates [02/04/2026
Block-I (COMM.)/1452/2026 (@gmail.com
17, New CourtCommercial OMP MISC.08/04/2026 Nagesh Ghai Vs Charoo Talwar Tushita Ghosh [8800477064 tushitaghosh.aor@gmailo7/04/2026
Block-I (COMM.)/5/2026 l.com
17, New CourtiCommercial OMP (Dj08/04/2026 IYES BANK LIMITED Vs PULKITAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1465/2026 KUMAR (@gmail.com
17, New CourtiCommercial OMP (Dj08/04/2026 IYES BANK LIMITED Vs BABLUAnanjay Singh [7030378800 lasaplegalandadvocates [04/04/2026
Block-I (COMM.)/1466/2026 [BABLU (@gmail.com
17, New CourtCommercial OMP Djo8/04/2026 IYES BANK LIMITED Vs ANNOAnanjay Singh [7030378800 lasaplegalandadvocates [04/04/2026
Block-I (COMM.)/1467/2026 IPRATAP SINGH (@gmail.com
17, New CourtCommercial OMP (Dj08/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1468/2026 YASHPAL SINGH IKUMAR 9811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj08/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1469/2026 GOVIND SINGH KUMAR 9811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj08/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1470/2026 IYOGENDRA SINGH NARWARIYA [KUMAR 9811517810 lin

IGUPTA(P)
17, New CourtCommercial IOMP (I) (COMM.)/1471/2026/08/04/2026 IFFCO KISAN FINANCE Vs MADANASHISH 9999183119, ashish@agcpartners.co. [24/03/2026
Block-I SINGH IKUMAR 0811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj08/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [19/03/2026
Block-I (COMM.)/1472/2026 ILAKHAN PANCHAL IKUMAR 0811517810 lin

GUPTA(P)
17, New CourtCommercial CS (COMM)/192/2026 09/04/2026 ISANATANAPP PRIVATE LIMITEDRajat Sharma [9730049704 litigation@jotwani.com [20/03/2026
Block-I Vs Primetrace Technologies Private

Limited
17, New CourtCommercial CS (COMM)/193/2026 09/04/2026 IARADHANA FASHIONS PRIVATEKiratraj Sadana (9205179872 kiratraj@aprarlaw.com [06/04/2026
Block-I ILIMITED Vs ARADHANA FAMILY]
SHOPEE

17, New CourtiCommercial CS (COMM)/195/2026 09/04/2026 IBINDIYA Vs Bajaj Auto Ltd IAnuj Kuman9910644063 ladv.akpofficeoy@gmail.[30/03/2026
Block-I [Pandey com
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17, Commercial OMP (Dj09/04/2026 PIRAMAL FINANCE lAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1478/2026 VIKRAM TOMAR @gmail.com
17, New CourtCommercial OMP (Djo9/04/2026 PIRAMAL FINANCE LTD VsAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1479/2026 MOHAMMAD TASMEER| @gmail.com
JARIWALA

17, New CourtCommercial OMP Djo9/04/2026 PIRAMAL FINANCE LTD VsAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1480/2026 KISHANKUMAR DAVE @gmail.com
17, New CourtiCommercial OMP (Dj09/04/2026 IAXIS BANK LTD Vs LALIT KUMARSunita Singh 0871040589 lindolexla@gmail.com [23/03/2026
Block-I (COMM.)/1481/2026 KALAL
17, New CourtiCommercial OMP (Dj09/04/2026 IDFC FIRST BANK LTD Vs SUNDERSANJEEV 9717028845 litigation@srcslegal.co [26/03/2026
Block-I (COMM.)/1482/2026 SINGH IPATHAK m
17, New CourtCommercial OMP (Dj09/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 0999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1483/2026 IDHANARAJ SINGH IKUMAR 0811517810 lin

IGUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1484/2026 IPOPI SINGH IKUMAR 9811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1485/2026 RAMDEV MOHAL LAL KUMAR 9811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1486/2026 [FHEEEM KHAN KUMAR 9811517810 lin

IGUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28/03/2026
Block-I (COMM.)/1487/2026 ULAUDDIN IDU KHAN IKUMAR 0811517810 lin

GUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 PIRAMAL FINANCE LTD VsApanjay Singh [7030378800 lasaplegalandadvocates (03/04/2026
Block-I (COMM.)/1494/2026 [HARESHBHAI RABARI (@gmail.com
17, New CourtCommercial Misc DJ/178/2026 10/04/2026 ICICI BANK LTD Vs ROCK TECH[K.D Khan 0810620352 ot provided 09/04/2026
Block-I PVT LTD
17, New CourtCommercial CS (COMM)/199/2026 10/04/2026 DECAN DART EXPRESS VsTushar Sinha 99818567113 [Tushar8otarun@gmail. 09/04/2026
Block-I PROVEDA MARKETING INDIA| com

IPVT LTD AND ORS

17, New CourtCommercial [Execution (Comm.)/39/2026 [10/04/2026 The Polo Lauren Company LP VsSuvarna Singh [9650682928 lunitedmark@unitedandlo4/04/2026

Block-I

[Poonam Anchalia

lunited.com
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17, Commercial CS (COMM)/200/2026 11/04/2026 [UMAKANT DUBEY Vs DR ANURAGGaurav 8800488688 ladvgaurav.sahrawat@g [06/04/2026
Block-I IDAS Sahrawat mail.com
17, New CourtiCommercial OMP (Dj11/04/2026 IAXIS BANK LTD Vs MANGILAL SOSunita Singh 09871040589 lindolexla@gmail.com [04/04/2026
Block-I (COMM.)/1526/2026 BHANWARU RAM
17, New CourtCommercial [Execution (Comm.)/47/2026 [15/04/2026 [PUNJAB NATIONAL BANK Vs MS/Indra Narain 9311824970 lassociationnarayan29@|10/04/2026
Block-I OM MOTORS lgmail.com
17, New CourtCommercial CS (COMM)/203/2026 15/04/2026 ISTATE BANK OF INDIA Vs ANILShiv Kumang811059037 shivtyagi@gmail.com [11/04/2026
Block-I IKUMAR Tyagi
17, New CourtiCommercial ICS (COMM)/204/2026 15/04/2026 Aman Travels Ltd Vs Make My SceneVikrant Hudda (9990969164 ladv.vikranthudda@gmalo2/04/2026
Block-I Tours And Travels lil.com
17, New CourtCommercial CS (COMM)/205/2026 15/04/2026 AQWA WORLD Vs INDERJITArjun Sanjay 0899500164 larjunsanjay24@gmail.c [09/04/2026
Block-I IMEHTA CONSTRUCTIONS PVT om
ILTD
17, New CourtCommercial OMP (Dj15/04/2026 Axis Bank Ltd Vs AMAN DEEPASHISH 9999183119, ashish@agcpartners.co. [02/04/2026
Block-I (COMM.)/1546/2026 SINGH IKUMAR 9811517810 lin
GUPTA(P)
17, New CourtCommercial OMP (Dj15/04/2026 Axis Bank Ltd Vs LALITESHASHISH 9999183119, lashish@agcpartners.co. [02/04/2026
Block-I (COMM.)/1547/2026 IKUMAR SINGH KUMAR 9811517810 lin
GUPTA(P)
17, New CourtCommercial OMP (Djt5/04/2026 |Axis Bank Ltd Vs Shaina Saifi IASHISH 9999183119, lashish@agcpartners.co. [31/03/2026
Block-I (COMM.)/1548/2026 KUMAR 9811517810 lin
IGUPTA(P)
17, New CourtCommercial [Ex.COMM - Award by Arb.|16/04/2026 [Kotak Mahindra Prime Ltd VsAnkesh Maurya 9005694125 codelegalconsultants@gfi11/04/2026
Block-I Comm./42/2026 [Kundan Bisht mail.com
17, New CourtCommercial CS (COMM)/207/2026 15/04/2026 MRI SOURCE ENTERPRISES PVTSachin 9540472006 Sachin@agpartners.co.i[08/04/2026
Block-I ILTD Vs AMLAAN ORGANICS PVT n
LTD
17, New CourtCommercial CS (COMM)/209/2026 16/04/2026 SMALL FARMER AGRI BUSINESSYatin Shukla 0899818888 jatinjulkao7@outlook.c 09/04/2026
Block-I ICONSORTIUM Vs MS SS COLD om
ISTORAGE
17, New CourtCommercial OMP (D6/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 10/04/2026
Block-I (COMM.)/1570/2026 IPRIYANKA SAGAR SONAWALE JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial IOMP (I) (COMM.)/1571/2026[16/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 10/04/2026
Block-I SALMAN JANGRA(P) jangraadvocate@gmail.
com
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17, ICommercial OMP (Dp6/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1572/2026 IMAHENDRA KUMAR VERMA JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (I) (COMM.)/1573/2026[16/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I ISANJAY NERBAY KUMAR JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (D6/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1574/2026 IAMIT MANISH LALWANI JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (I) (COMM.)/1575/2026/16/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 10/04/2026
Block-I [RAGINI VIJAY BAVASKAR JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (D6/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 16/03/2026
Block-I (COMM.)/1576/2026 JAIL SINGH JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (I) (COMM.)/1577/202616/04/2026 [PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I IMANOJ KUMAR JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial [Ex.COMM - Award by Arb./17/04/2026 |Axis Bank Ltd Vs SONU RANA Mayank 0873347330 imayank_mahajanos@y|14/04/2026
Block-I Comm./44/2026 Mahajan lahoo.com
17, New CourtCommercial [Ex.COMM - Award by Arb.J17/04/2026 |Axis Bank Ltd Vs RAJBIR ROHILLA Mayank 0873347330 mayank_mahajanos@y|02/04/2026
Block-I Comm./45/2026 Mahajan lahoo.com
17, New CourtCommercial OMP (Djr7/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13/04/2026
Block-I (COMM.)/1588/2026 IDINESH DANGI JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djr7/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13/04/2026
Block-I (COMM.)/1589/2026 [FIROJ AHMED JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1612/2026[18/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [04/04/2026
Block-I IGOPAL SHANKARLAL KUMAR 0811517810 lin

GUPTA(P)

17, New CourtCommercial CS (COMM)/214/2026 20/04/2026 Ms Tirth Agro Technology PrivateSudharshan Kr|9810132015 legal @unitedworld.co.i [16/04/2026
Block-I [Limited Vs Chetan and Anr [Bansal n
17, New CourtCommercial OMP (Dj20/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 14/04/2026
Block-I (COMM.)/1626/2026 MOHMMAD IRFAN QURASHI JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Dj22/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 10/04/2026
Block-I (COMM.)/1638/2026 [KHALID MAHMADHUSEN GAJIYA JANGRA(P) jangraadvocate@gmail.

com
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17, New ICommercial OMP (Dj22/04/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [04/04/2026
Block-I (COMM.)/1639/2026 IDINESH RAMSINGH KUMAR 0811517810 lin
GUPTA(P)
17, New CourtiCommercial CS (COMM)/220/2026 (CR) [22/04/2026 SIEMENS INDUSTRY SOFTWAREAarshia Behl 0818061242 laarshia@saikrishnaasso[20/04/2026
Block-I INC Vs KOXRA PXXVXXX XAIX ciates.com
17, New CourtCommercial CS (COMM)/225/2026 24/04/2026 Small Farmers Agri BusinessYogesh Pachauri|9811895298 lyogeshpachauriassociat [21/04/2026
Block-I Consortium Vs Siya Oil Industries es@gmail.com
Through its Proprietor Smt Hemlata|
Santosh Batra
17, New CourtCommercial CS (COMM)/233/2026 27/04/2026 |Avinish Jain Vs Tarun Kumar Shiv Mehrotra [9650260265 ladv.shivmehrotra@gmal25/04/2026
Block-I lil.com
17, New CourtiCommercial OMP (Dj29/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 27/04/2026
Block-I (COMM.)/1672/2026 LALJEE RAM MEENA JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 27/04/2026
Block-I (COMM.)/1673/2026 VINOD KUMAR JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1674/2026 Vs JONESH JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1675/2026 Vs HARINDER JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 23/04/2026
Block-I (COMM.)/1676/2026 Vs JANKILAL LT MOTILAL JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial CS (COMM)/242/2026 30/04/2026 ICOBBLE STONE PRIVATEAYUESH DEY (9818823289 linfo@deyandkumhar.co[28/04/2026
Block-I LIMITED Vs COBBLESTONES m
IMANUFACTURER AND|
SUPPLIERS
17, New CourtCommercial [Execution (Comm.)/72/2026 [30/04/2026 VAIBHAV ~GOEL Vs JAWEDRAJIV RAHEJA (9811826000 rrajive@gmail.com 30/04/2026
Block-I IAKHTAR
26 SH. AJAY KUMARSOUTH 29, New CourtCommercial OMP (I) (COMM)/1314/2026 |01-04-2026 IDFC FIRST BANK LTD VsSANJEEV 0717028845 litigation@srcslegal.co [21.03.2026
UAIN, DISTRICT] Block-1T IMAYANK GOYAL IPATHAK(P), m
JUDGE
(COMMERCIAL
[COURT) (DIGITAL)- 29, New CourtCommercial IOMP (I) (COMM)/1315/2026 |01-04-2026 IAXIS BANK LTD Vs SUKHA RAM  [Sunita Singh(P), 08710405809, lindolexlaw@gmail.com [23.03.2026
04 Block-II 8920586266
29, New CourtCommercial OMP (I) (COMM)/1316/2026 |01-04-2026 IAXIS BANK LTD Vs AKHA RAM Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [23.03.2026
Block-II 8920586266
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29, New Commercial CS (COMM)/175/2026 01-04-2026 IACROPOLE TRAVELS PVT LTD VsPrachi Vashisht [9810240038 [prachivashisht@gmail.c[27.03.2026
Block-1T Bo BEVERAGES PRIVTE LIMITED om
29, New CourtCommercial CS (COMM)/176/2026 01-04-2026 ISMALL FARMERS AGRI-BUSINESS[Pushkar  karni8800711940, ladv.pushkarsinha@gmal27.03.2026
Block-IT ICONSORTIUM Vs MOHANSinha(P), 0625961940 il.com

IKASHINATH CHAUDHARI AND

IANR
29, New CourtCommercial CS (COMM)/177/2026 01-04-2026 SMALL FARMERS  AGRI -Pushkar karni8800711940, ladv.pushkarsinha@gmal27.03.2026
Block-IT IBUSINESS CONSORTIUM Vs M/SSinha(P), 9625961940 lil.com

IDEVIRAM COLD STORAGE EVAM|

ICE FACTORY AND ORS
29, New CourtCommercial OMP (1) (COMM)/1312/2026 |01-04-2026 AXIS BANK LTD Vs SHIV|Sunita Singh(P),|9871040589, lindolexlaw@gmail.com [24.03.2026
Block-1I SHANKAR GUPTA 8920586266
29, New CourtCommercial OMP (1) (COMM)/1311/2026 |01-04-2026 IAXTIS BANK LTD Vs AKSHAY Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [24.03.2026
Block-II 8920586266
29, New CourtCommercial OMP (1) (COMM)/1313/2026 |01-04-2026 AXIS BANK LTD Vs PUKHRAJ|Sunita Singh(P),|9871040589, lindolexlaw@gmail.com [24.03.2026
Block-II GURJAR 8920586266
29, New CourtCommercial CS (COMM)/179/2026 02-04-2026 IM/S GAUTAM WINES PVT LTD VSI[RSHAD 0811962836, ladv.irshad1@gmail.com21.03.2026
Block-11 M/S MILLENNIUMAHMAD 0811762836

INFRAENGINEERS PVT LTD
29, New CourtCommercial OMP (I) (COMM)/1339/2026 |02-04-2026 IAXIS BANK LTD Vs NARAYANSunita Singh(P), 98710405809, lindolexlaw@gmail.com [24.03.2026
Block-II SINGH 8920586266
29, New CourtCommercial OMP (I) (COMM)/1338/2026[02-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [24.03.2026
Block-II IDHARMENDRA MEENA KUMAR 9811517810 lin

GUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1340/2026(02-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [24.03.2026
Block-11 IMANSINGH GOPAL KUMAR 0811517810 fin
IGUPTA(P),

29, New CourtCommercial OMP (I) (COMM)/1335/2026 |02-04-2026 IAXIS BANK LTD Vs MOTI RAM Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [24.03.2026
Block-II 8920586266
29, New CourtCommercial OMP (I) (COMM)/1336/2026 |02-04-2026 IDFC FIRST BANK LTD Vs NAMANSANJEEV 0717028845 litigation@srcslegal.co [24.03.2026
Block-1T TRADING COMPANY IPATHAK(P), Im
29, New CourtCommercial OMP (I) (COMM)/1337/2026 |02-04-2026 IDFC FIRST BANK LTD VsSANJEEV 9717028845 litigation@srcslegal.co [26.03.2026
Block-11 POONAM GARG IPATHAK(P), Im
29, New CourtCommercial OMP (I) (COMM)/1404/2026/|04-04-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [26.03.2026
Block-II IPRADEEP KUMAR VERMA PATHAK(P), m
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29, New ICommercial OMP (I) (COMM)/1400/2026|04-04-2026 IAXIS BANK LTD Vs VED PRAKASH Niraj Kumar(P), (9811306559 nirajkumar1976 @gmail [27.03.2026
Block-1T .com
29, New CourtCommercial IOMP (I) (COMM)/1401/2026 [04-04-2026 IAXIS BANK LTD Vs RAHMU KHA [Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [27.03.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1396/2026 [04-04-2026 IAXIS BANK LTD Vs TANA RAM Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1395/2026 |04-04-2026 IAXIS BANK LTD Vs SATPAL Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [27.03.2026
Block-1I 8920586266
29, New CourtCommercial OMP (1) (COMM)/1394/2026|04-04-2026 IAXIS BANK LTD Vs MUKESH Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtCommercial OMP (1) (COMM)/1397/2026 |04-04-2026 IAXIS BANK LTD Vs SAMPAT Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtCommercial OMP (1) (COMM)/1393/2026 |04-04-2026 IAXIS BANK LTD Vs RAVI KUMAR Sunita Singh(P), (98710405809, lindolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtCommercial OMP (I) (COMM)/1392/2026 |04-04-2026 IYES BANK LTD Vs MANOJ KUMAR SANJEEV 9717028845 litigation@sreslegal.co [28.03.2026
Block-11 IPATHAK(P), Im
29, New CourtCommercial OMP (I) (COMM)/1398/2026/04-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-IT [PAPPARAM NARAYAN RAM KUMAR 9811517810 lin

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/1402/2026|04-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-IT SHYAM OM PRAKASH KUMAR 0811517810 lin

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/1403/2026|04-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-IT BRAJENDRA SINGH KUMAR 0811517810 lin

IGUPTA(P),
29, New CourtCommercial OMP (1) (COMM)/1399/2026|04-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-II IPUKHRAJ GOVIND RAM IKUMAR 9811517810 lin

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/1391/2026 |04-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-II VIMLESH KUMAR MAURYA KUMAR 0811517810 lin

IGUPTA(P),
29, New CourtCommercial [ExXCOMM - Award by Arbjo4-04-2026 INDUSIND BANK LTD Vs SONU[Pankaj Kumar9717850496 lpankajkumarsin@yaho [25.03.2026
Block-IT Comm/27/2026 VERPAL AND ANR Singh 0.com
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29, New Commercial OMP (I) (COMM)/1390/2026|04-04-2026 IAXIS BANK LTD Vs SAKSHI Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [30.03.2026
Block-1T 8920586266
29, New CourtCommercial OMP (I) (COMM)/1389/2026|04-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [31.03.2026
Block-IT IPVT LTD Vs JARMANJIT SINGH | JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1433/2026 [07-04-2026 HDFC BANK LIMITED Vs AASHASAGAR 9810980834 lareness@arenesslaw.co [30.03.2026
Block-11 IJAASHA AND ANR IAGGARWAL m
29, New CourtCommercial OMP (1) (COMM)/1434/2026 |07-04-2026 IAXIS BANK LTD Vs SATYENDRASunita Singh(P), 9871040589, lindolexlaw@gmail.com {30.03.2026
Block-1I KUMAR 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1437/2026 [07-04-2026 AXIS BANK LTD Vs SANJEEV[|Sunita Singh(P),|9871040589, lindolexlaw@gmail.com {30.03.2026
Block-IT IKUMAR SINGH 8920586266
29, New CourtCommercial OMP (1) (COMM)/1438/2026|07-04-2026 AXIS BANK LTD Vs MARYAM{Sunita Singh(P),|9871040589, lindolexlaw@gmail.com {30.03.2026
Block-II SULTAN 8920586266
29, New CourtCommercial OMP (1) (COMM)/1435/2026 |07-04-2026 HDFC BANK LIMITED  VsSAGAR 0810980834 lareness@arenesslaw.co [31.03.2026
Block-II IDIVYANSHI ARORA AND ANR IAGGARWAL m
29, New CourtCommercial IOMP (I) (COMM)/1432/2026 |07-04-2026 AXIS BANK LTD Vs SHASHANK ASHISH 9999183119, lashish@agcpartners.co.|02.04.2026
Block-IT MTRIPATHI KUMAR 9811517810 lin

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/1431/2026 |07-04-2026 IYES BANK LTD Vs ROOPAK BATRA ANANJAY 7455023130 lasaplegalandadvocates [02.04.2026
Block-II SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1430/2026|07-04-2026 IAXIS BANK LTD Vs SARVESH Niraj Kumar(P), 9811306559 mirajkumar1976 @gmail |06.04.2026
Block-IT RANT .com
29, New CourtCommercial [Execution (Comm)/37/2026 [08-04-2026 RAKESH BANSAL Vs M/s CityTarun 0818855771, officeatlawpartners@g [06.04.2026
Block-II Communication Sharma(P), 0650878550 imail.com
29, New CourtCommercial IOMP (I) (COMM)/1474/2026 [08-04-2026 IAXIS BANK LTD Vs NIDA BHARTI ASHISH 9999183119, ashish@agcpartners.co. [02.04.2026
Block-1I IKUMAR 9811517810 lin

GUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1473/2026 |08-04-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [03.04.2026
Block-II [HARESHBHAI JETABHAISINGH(P), (@gmail.com

ICHAUDHARI

29, New CourtCommercial IOMP (I) (COMM)/1475/2026 [08-04-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [03.04.2026
Block-IT VISHAL JATAV SINGH(P), (@gmail.com
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Block-IT

Comm/37/2026

ILTD Vs VIPUL LIMITED AND ANR

29, New ICommercial OMP (I) (COMM)/1493/202609-04-2026 IAXIS BANK LTD Vs CHAINA RAM |ASHISH 9999183119, lashish@agcpartners.co. [02.04.2026
Block-IT KUMAR 0811517810 lin
GUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/1492/202609-04-2026 IAXIS BANK LTD Vs BHURA RAM |ASHISH 9999183119, ashish@agcpartners.co. [02.04.2026
Block-1T KUMAR 9811517810 in
IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1491/2026 [09-04-2026 IPIRAMAL CAPITAL AND HOUSINGANANJAY 7455023130 lasaplegalandadvocates [04.04.2026
Block-II FINANCE LIMITED Vs JAYSINGH(P), (@gmail.com
MUKESHBHAI DEVMURARI
29, New CourtCommercial ICS (COMM)/194/2026 09-04-2026 IM/S AMAN TRAVELS LTD Vs M/S\Vikrant 9990969164, lhoodamukeshadv@gma|02.04.2026
Block-1I ISUPERB TRAVEL DESIRE PVT LTDHudda(P), 0818068521 lil.com
IAND ORS Mukesh Hooda
29, New CourtCommercial ExXCOMM - Award by Arbf10-04-2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 deepjyot.singh@yahoo. [07.04.2026
Block-IT Comm/36/2026 IDEEPAK KUMAR SHARMA SINGH(P), com
29, New CourtCommercial ExXCOMM - Award by Arbf10-04-2026 IKOTAK MAHINDRA BANK LTD VsDEEPJYOT 0811997661 deepjyot.singh@yahoo. [07.04.2026
Block-II Comm/35/2026 VINOD V SINGH(P), com
29, New CourtCommercial CS (COMM)/196/2026 10-04-2026 M/S AMAN TRAVELS LTD VsVikrant 0990969164, lhoodamukeshadv@gma|06.04.2026
Block-II ROHIT MALPANI [Hudda(P), 0818068521 lil.com
Mukesh Hooda
29, New CourtCommercial [Execution (Comm)/42/2026 [11-04-2026 [UNION BANK OF INDIA Vs ANJU Jitendra 0810197621 jitendergargadv@gmail.06.04.2026
Block-II Garg(P), com
29, New CourtCommercial OMP (I) (COMM)/1533/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {10.04.2026
Block-II Vs ANKIT KUMAR JANGRA(P), com
29, New CourtCommercial OMP (I) (COMM)/1534/2026 [13-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs MINHAJ HAJIMAHAMMEDJANGRA(P), com
IPATEL
29, New CourtCommercial OMP (I) (COMM)/1535/2026 [13-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs ANIKET DESWAL JANGRA(P), com
29, New CourtCommercial OMP (I) (COMM)/1536/2026 [13-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. {10.04.2026
Block-1T Vs YOGESH KUMAR JANGRA(P), lcom
29, New CourtCommercial OMP (I) (COMM)/1537/2026 [13-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {10.04.2026
Block-II Vs RIYA YATIN BARASKAR JANGRA(P), com
29, New CourtCommercial ExXCOMM - Award by Arbf13-04-2026 SK DUDHORIA HOLDINGS PVTVIPIN KUMAR (9999369956 ladvvipinkumar48@gm [11.04.2026

lail.com
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29, New Commercial ExXCOMM - Award by Arbf15-04-2026 IAXIS BANK LTD Vs PAWAN SONI [Rahul 9971891788 linfo@aualegal.com 13.04.2026
Block-II Comm/40/2026 IChauhan(P),

29, New CourtCommercial ExXCOMM - Award by Arbf15-04-2026 IAXIS BANK LTD Vs MINA BISHTA [Rahul 9971891788 linfo@aualegal.com 13.04.2026
Block-IT Comm/41/2026 IChauhan(P),

29, New CourtCommercial [Execution (Comm)/46/2026 [15-04-2026 CANARA BANK Vs GLACIERFAHAD 0219701292 fahadadvocatekhan@g [13.04.2026
Block-II IFASHION KHAN(P), mail.com

29, New CourtCommercial IOMP (I) (COMM)/1561/2026 [16-04-2026 YES BANK LTD Vs WASEEMISANJEEV 0717028845 litigation@sreslegal.co (13.04.2026
Block-1T MOHD ALIM PATHAK(P), m

29, New CourtCommercial IOMP (I) (COMM)/1560/2026 [16-04-2026 IYES BANK LTD Vs SUKHPREETSANJEEV 9717028845 litigation@srcslegal.co [13.04.2026
Block-IT SINGH PATHAK(P), m

29, New CourtCommercial IOMP (1) (COMM)/1555/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs PAWAN OMPARKASH JANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1556/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-1T Vs BHAGVAT SHARAN JANGRA(P), lcom

29, New CourtCommercial IOMP (I) (COMM)/1551/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs BALJIT GIRDHARI LIAL JANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1552/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {13.04.2026
Block-II Vs SANJEEV KUMAR BHANOT JANGRA(P), com

29, New CourtCommercial OMP (I) (COMM)/1557/2026 [16-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {14.04.2026
Block-II Vs BHAVISHYA PRATAP SINGH JANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1553/2026 [16-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {14.04.2026
Block-II Vs DILPREET KAUR JANGRA(P), com

29, New CourtCommercial IOMP (1) (COMM)/1558/2026 [16-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. {14.04.2026
Block-1T Vs SHANTI JAGDISH PRASAD JANGRA(P), lcom

29, New CourtCommercial IOMP (I) (COMM)/1554/2026 [16-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. {14.04.2026
Block-11 Vs GOPALBHAI BHADIYADRA JANGRA(P), lcom

29, New CourtCommercial IOMP (I) (COMM)/1559/2026 [16-04-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [14.04.2026
Block-II Vs MOHD RIZWAN JANGRA(P), com
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29, New ICommercial CS (COMM)/208/2026 16-04-2026 PUNJAB NATIONAL BANK Vslndra Narain(P),9311824970 lassociatenarayan29@g [15.04.2026
Block-1T [RAVINDER KUMAR (PROP OF M/S mail.com

R K ENTERPRISES)
29, New CourtCommercial CS (COMM)/211/2026 17-04-2026 IABC Vs XYZ Shravan 9910888645 lunitedmark@unitedand(15.04.2026
Block-II Bansal(P), lunited.com
29, New CourtCommercial [Execution (Comm)/58/2026 [22-04-2026 M/S LOREAL SA Vs KATSONSShravan 0650682928 lunitedmark@unitedand{20.04.2026
Block-II INTERNATIONAL AND ANR Bansal(P), lunited.com
29, New CourtCommercial CS (COMM)/219/2026 22-04-2026 IAMBAR BHAN BATRA AND ANR VsDanish  Aftabjg873875390 danishchowdhury@gm [20.04.2026
Block-1I IM/S MOHIT RUBBER FOAM INDIAChowdhury lail.com

IPVT LTD AND ANR
29, New CourtCommercial CS (COMM)/218/2026 22-04-2026 M/s ASIAN PAINTS LTD Vs M/SAranya 8851161726 aranya.moulick@mouli [20.04.2026
Block-II STAARGLO DIGITALMoulick(P), cklawoffice.com

MECHNOLOGIES LLP (Through its

IDirector Manish Dutta)
29, New CourtCommercial CS (COMM)/224/2026 24-04-2026 ISMALL FARMERS AGRI-BUSINESSShantanu Garg (7535066000 delhi@maheshwariandc21.04.2026
Block-IT CONSORTIUM Vs CHAMART] 0.com

LAKSHMI (SOLE PROP OF M/S V5

IAGRO FOODS)
29, New CourtCommercial CS (COMM)/228/2026 25-04-2026 JCDECAUX ADVERTISING INDIAVARUN 0899893624, rajpalassociates1@gmai|21.04.2026
Block-II IPRIVATE LIMITED Vs GARUDARAJPAL(P), 0891175510 l.com

IADVERTISING PVT LTD AND ORS
29, New CourtCommercial CS (COMM)/227/2026 25-04-2026 [ROSHNI DEVI Vs GTLPRAMOD 0868920473, pkagg.adv@gmail.com [22.04.2026
Block-11 INFRASTRUCTURE LTD AND ORS KUMAR 0810554989

IAGARWAL(P),

29, New CourtCommercial [Execution (Comm)/62/2026 [25-04-2026 IPUNJAB NATIONAL BANK VsArun 0899138242 arunbhardwaj1i206@g [22.04.2026
Block-II [HAPIZUL SEKH ( Prop of M/sBhardwaj(P), imail.com

IASHA EMBROIDARY)
29, New CourtCommercial IOMP (I) (COMM)/1653/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs DEEPAK JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1648/2026[25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [23.04.2026
Block-II PVT LTD Vs RAHUL ISHWARJANGRA(P), com

SINGH
29, New CourtCommercial IOMP (I) (COMM)/1649/2026[25-04-2026 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs SHER SINGH JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1651/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs MAHAVEER JAT JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1650/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [23.04.2026
Block-11 PVT LTD Vs PRAVESH KUMAR | JANGRA(P), lcom
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29, New ICommercial IOMP (I) (COMM)/1652/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-1T PVT LTD Vs HARISH DAGAR JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1647/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-IT PVT LTD Vs PARVESH ASHOKJANGRA(P), com

KUMAR
29, New CourtCommercial CS (COMM)/235/2026 28-04-2026 SATYA PRAKASH Vs FLIPKARTSajal 0811477809 manchanda.sajal@gmaif25.04.2026
Block-II INDIA PVT LTD AND ORS Manchanda(P), l.com
29, New CourtCommercial CS (COMM)/239/2026 29-04-2026 SMALL FARMERS AGRIBUSINESSDr. Puran(7042286270 ladvdrpc1948@gmail.co [27.04.2026
Block-IT ICONSORTIUM Vs M/S SUVARNA(Chand m

RICE INDUSTRIES AND ANR
29, New CourtCommercial [Execution (Comm)/67/2026 [29-04-2026 UNION BANK OF INDIA VsJitendra 9810197621 jitendergargadv@gmail.[27.04.2026
Block-II IMANISH TANWAR Garg(P), com
29, New CourtCommercial [Execution (Comm)/68/2026 [29-04-2026 [UNION BANK OF INDIA VsJitendra 9810197621 jitendergargadv@gmail.[27.04.2026
Block-IT [POONAM Garg(P), com
29, New CourtCommercial IOMP (I) (COMM)/1670/2026 [29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [27.04.2026
Block-1T Vs MOHD SALMAN JANGRA(P), lcom
29, New CourtCommercial IOMP (I) (COMM)/1669/2026[29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [27.04.2026
Block-11 Vs MANISH PANDEY JANGRA(P), lcom
29, New CourtCommercial IOMP (I) (COMM)/1668/2026[29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gamil. [27.04.2026
Block-II Vs KAPIL KAPIL JANGRA(P), com
29, New CourtCommercial CS (COMM)/238/2026 29-04-2026 HETTICH INDIA PVT LTD Vs M/SRUPAM 9910721966 rka.advocates@gmail.c [27.04.2026
Block-IT CHAUDHARY PLYWOOD IKUMARI(P), om
29, New CourtCommercial IOMP (I) (COMM)/1671/2026 [29-04-2026 ICURATURE VENTURES PRIVATEAshim Shridhar [9971547353 lashimshridhar@gmail.c[28.04.2026
Block-IT ILIMITED Vs EQUIMAX VENTURES om

IAND ANR
29, New CourtCommercial OMP (I) (COMM)/1691/2026 [30-04-2026 IDFC FIRST BANK LTD VsSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-II DEVENDER KUMAR PATHAK(P), m
29, New CourtCommercial OMP (I) (COMM)/1690/2026[30-04-2026 IDFC FIRST BANK LTD Vs ARVIND SANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
Block-11 KUMAR IPATHAK(P), Im
29, New CourtCommercial OMP (I) (COMM)/1689/2026[30-04-2026 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
Block-II CHADHA PATHAK(P), m
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IGUPTA(P),

29, New ICommercial OMP (I) (COMM)/1687/2026 [30-04-2026 IDFC FIRST BANK LTD Vs SHAKTISANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
Block-1T BHUSHAN SHARMA IPATHAK(P), m
29, New CourtCommercial OMP (I) (COMM)/1688/2026[30-04-2026 IDFC FIRST BANK LTD Vs JYOTI SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-11 DEVI PATHAK(P), m
29, New CourtCommercial OMP (I) (COMM)/1686/2026[30-04-2026 IDFC FIRST BANK LTD Vs RAJESHSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-IT IKHAR SINGH PATHAK(P), m
29, New CourtCommercial OMP (1) (COMM)/1685/2026[30-04-2026 IYES BANK LTD Vs KANHAIYA LAL ANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-1I ISINGH(P), (@gmail.com
29, New CourtCommercial CS (COMM)/241/2026 30-04-2026 M/S  DESIGN  OBJECTS  VsSanjeev 9350680089, sanjeevg717@gmail.co [28.04.2026
Block-11 SOVITRON INTERIORS PRIVATESinha(P), 7428314365 m
ILIMITED AND ORS
27 ISH. LOKESHSOUTH Mo, New CourtCommercial CS (COMM)/173/2026 01-04-2026 [UNION BANK OF INDIA Vs AJAYArun Kumar9312400295 connect@snslegal.in  [27-03-2026
IKUMAR SHARMA, Block-IT ILALWANI Shukla(P),
IDISTRICT
JUDGE(COMMERCI
AL COURT)
ko, New CourtCommercial CS (COMM)/174/2026 01-04-2026 [UNION BANK OF INDIA VsArun Kumar9312400295 connect@snslegal.in  [27-03-2026
Block-1T RAVINDER KAUR PROPRIETORShukla(P),
OF MS PANACHE
Mo, New CourtCommercial OMP (I) (COMM)/1305/2026|01-04-2026 |Axis Bank Ltd Vs SOHIL GUPTA IASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT KUMAR lin
IGUPTA(P),
kho, New CourtCommercial OMP (I) (COMM)/1306/2026|01-04-2026 Axis Bank Ltd Vs HIMANSHUASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT MISHRA KUMAR lin
IGUPTA(P),
Mo, New CourtCommercial OMP (I) (COMM)/1307/2026 |01-04-2026 |Axis Bank Ltd Vs KAVITA NAGLA |ASHISH 9999183119 ashish@agcpartners.co. [19-02-2026
Block-1T KUMAR lin
IGUPTA(P),
ko, New CourtCommercial OMP (I) (COMM)/1308/2026|01-04-2026 |Axis Bank Ltd Vs DEEPAK SINGH |ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-1T KUMAR lin
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ko, New ICommercial OMP (I) (COMM)/1309/2026|01-04-2026 IAXIS BANK LTD Vs ANITA GUPTA javinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II lkumar(P), m

Mo, New CourtCommercial OMP (I) (COMM)/1310/2026 |01-04-2026 IAXIS BANK LTD Vs SUMAN SINGH javinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II lkumar(P), m

kWo, New CourtCommercial [Execution (Comm)/34/2026 [02-04-2026 SUKHDEEP SINGH Vs RAHEJA MRITUNJAY [9953241242 mritunjaylaw@gmail.co|01-04-2026
Block-IT IDEVELOPERS LIMITED SINGH(P), m

ko, New CourtCommercial OMP (I) (COMM)/1355/2026 |02-04-2026 IDFC FIRST BANK LTD Vs NAVEENSANJEEV 9717028845 litigation@srcslegal.co [23-03-2026
Block-1T KUMAR PATHAK(P), Im

ko, New CourtCommercial OMP (I) (COMM)/1356/2026 |02-04-2026 IDFC FIRST BANK LTD Vs ARVIND SANJEEV 9717028845 litigation@srcslegal.co [23-03-2026
Block-1T KUMAR PATHAK(P), Im

kMo, New CourtCommercial IOMP (I) (COMM)/1357/2026 [02-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm|28-03-2026
Block-II Vs Ashok JANGRA(P), lail.com

ko, New CourtCommercial IOMP (I) (COMM)/1358/2026 [02-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm|28-03-2026
Block-II Vs Kamlesh Singh JANGRA(P), lail.com

kho, New CourtCommercial OMP (I) (COMM)/1360/2026/02-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gm[28-03-2026
Block-IT Vs Sobhag Singh JANGRA(P), lail.com

Mo, New CourtCommercial IOMP (I) (COMM)/1361/2026 [02-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT IMUKESH SINGH KUMAR in

IGUPTA(P),
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ko, New ICommercial OMP (I) (COMM)/1362/2026 |02-04-2026 Axis Bank Ltd Vs SAYANTANIASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-1T GHOSH KUMAR lin

GUPTA(P),
Mo, New CourtCommercial OMP (I) (COMM)/1363/2026 |02-04-2026 |Axis Bank Ltd Vs MOHD SHADAB |ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT KUMAR lin

IGUPTA(P),
kWo, New CourtCommercial OMP (I) (COMM)/1364/2026|02-04-2026 Axis Bank Ltd Vs BHUPINDERASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT IKAUR KUMAR lin

IGUPTA(P),
ko, New CourtCommercial OMP (I) (COMM)/1378/2026 |04-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm|16-03-2026
Block-1T ISUSHILKUMAR R SAMRIYA JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1379/2026 |04-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(16-03-2026
Block-1T IANKIT KUMAR JANGRA(P), lail.com
kMo, New CourtCommercial IOMP (I) (COMM)/1380/2026(04-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(16-03-2026
Block-IT Vs RAMSWAROOP GURJAR JANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1381/2026 [04-04-2026 Axis Bank limited Vs URVASHI [Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [28-03-2026
Block-IT SAXENA .com
kho, New CourtCommercial OMP (1) (COMM)/1382/2026|04-04-2026 |Axis Bank limited Vs SANJEEV Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [28-03-2026
Block-II KUMAR .com
ko, New CourtCommercial IOMP (I) (COMM)/1383/2026 [04-04-2026 Axis Bank limited Vs VIKAS [Niraj Kumar(P), 9811306559 mirajkumar1976 @gmail [28-03-2026
Block-IT PANWAR .com
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ko, New Commercial IOMP (I) (COMM)/1384/2026 [04-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(19-03-2026
Block-IT Vs JAYDEEP SINGH JANGRA(P), lail.com
Mo, New CourtCommercial OMP (I) (COMM)/1385/2026 |04-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(19-03-2026
Block-II Vs Satender Prem Singh JANGRA(P), lail.com
kWo, New CourtCommercial OMP (I) (COMM)/1386/2026|04-04-2026 IDFC FIRST BANK LTD Vs PAWAN SANJEEV 9717028845 litigation@srcslegal.co [27-03-2026
Block-IT ISRIVASTAVA PATHAK(P), m
ko, New CourtCommercial OMP (I) (COMM)/1387/2026 |04-04-2026 IDFC FIRST BANK LTD Vs GAURAVISANJEEV 9717028845 litigation@srcslegal.co [27-03-2026
Block-IT KUMAR PATHAK(P), m
ko, New CourtCommercial OMP (I) (COMM)/1388/2026|04-04-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [27-03-2026
Block-II IANKUSH JAIN PATHAK(P), m
ko, New CourtCommercial ICS (COMM)/186/2026 06-04-2026 MAHESH EDIBLE OILVarnika 0838660707 varnikabajajadvocate@ |04-04-2026
Block-1I INDUSTRIES LIMITED Vs GUPTABajaj(P), lgmail.com

OIL MILL
ko, New CourtCommercial OMP (I) (COMM)/1407/2026 |06-04-2026 IAXIS BANK LTD Vs SAURABHADV 9871040389 lindolexlaw@gmail.com [20-01-2026
Block-II SHUKLA DHEERAJ(P),
kho, New CourtCommercial OMP (I) (COMM)/1408/2026/|06-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gm(19-03-2026
Block-IT Vs Jaswant Singh JANGRA(P), lail.com
Mo, New CourtCommercial IOMP (I) (COMM)/1409/2026[06-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(19-03-2026
Block-1I Vs Raju Dhanna Ram JANGRA(P), lail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ko, New Commercial CS (COMM)/188/2026 07-04-2026 Dinesh Bakshi Vs SUNGLASSAbhay Sahai(P), 9971067110 bed1969@gmail.com  [27-03-2026
Block-1T IPALACE PVT LTD
Mo, New CourtCommercial OMP (I) (COMM)/1427/2026 |07-04-2026 IAXIS BANK LTD Vs MAHENDRAADV 9871040389 lindolexlaw@gmail.com [20-01-2026
Block-11 SINGH 6953 IDHEERAJ(P),
kWo, New CourtCommercial OMP (I) (COMM)/1428/2026|07-04-2026 AXIS BANK LTD Vs SUGRIVADV 9871040389 indolexlaw@gmail.com [20-01-2026
Block-1I IGURJAR 5524 DHEERAJ(P),
ko, New CourtCommercial OMP (I) (COMM)/1429/2026 |07-04-2026 IAXIS BANK LTD Vs SURESHADV 9871040389 lindolexlaw@gmail.com [20-01-2026
Block-1T ICHOUDHARY 9925 IDHEERAJ(P),
ko, New CourtCommercial OMP (I) (COMM)/1436/2026 |07-04-2026 IAXIS BANK LTD Vs PAL SINGHADV 9871040389 lindolexlaw@gmail.com [20-01-2026
Block-II 9154 IDHEERAJ(P),
ko, New CourtCommercial OMP MISC (COMM)/4/2026 |07-04-2026 ICNH INDUSTRIAL CAPITAL INDIANIRAJ 9811306559 mirajkumar1976 @gmail |04-04-2026
Block-II PVT LTD Vs DASHMESHSSINGH(P), .com

ICONSTRUCTION EQUIPMENTS
ko, New CourtCommercial [Execution (Comm)/36/2026 [08-04-2026 CHANDRAHAS KUCHYA Vs InstaBhavesh Kumarng810034712 lgabslawassociates@gm [19-03-2026
Block-II IPower Ltd Sharma(P), ail.com
kho, New CourtCommercial IOMP (I) (COMM)/1454/2026 |08-04-2026 I[HDFC BANK LIMITED Vs NARESHTusharr 0810980834 arenss@areness;aw/co [01-04-2026
Block-IT IKUMAR NAGPAL Mawkin(P), m
Mo, New CourtCommercial IOMP (I) (COMM)/1455/2026 |08-04-2026 I[HDFC BANK LIMITED Vs ANANDTusharr 0810980834 arenss@areness;aw/co [01-04-2026
Block-IT BHARDWAJ Mawkin(P), m
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ko, New ICommercial IOMP (I) (COMM)/1456/2026 |08-04-2026 HDFC BANK LIMITED Tusharr 0810980834 arenss@areness;aw/co [01-04-2026
Block-1T SIDDHARTH SHARMA Mawkin(P), m
Mo, New CourtCommercial IOMP (I) (COMM)/1457/2026 |08-04-2026 HDFC BANK LIMITED  VsTusharr 0810980834 arenss@areness;aw/co [01-04-2026
Block-II VAIBHAV TIWARI AND ANR Mawkin(P), m
kWo, New CourtCommercial Misc DJ/174/2026 09-04-2026 STATE BANK OF INDIA Vs AMANNAZIA 9810021846 sagarandsagar@gmail.c[25-03-2026
Block-IT KUMAR IPARVEEN(P), om
ko, New CourtCommercial IOMP (I) (COMM)/1476/2026 [09-04-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-II SANOOF P P SINGH(P), (@gmail.com
ko, New CourtCommercial OMP (I) (COMM)/1477/2026 |09-04-2026 IPIRAMAL FINANCE LTD Vs ATULANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-II GOEL SINGH(P), (@gmail.com
ko, New CourtCommercial ICS (COMM)/198/2026 10-04-2026 [Fratelli ~Wines Pvt Ltd VsSRACHNA 0711005868 rachnamaheshwari@g |09-04-2026
Block-IT SARABJEET SINGH MEHTA MAHESHWARI mail.com

(P),
ko, New CourtCommercial IOMP (I) (COMM)/1510/2026 [11-04-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-1T IDURGESH PANWAR SINGH(P), @gmail.com
kho, New CourtCommercial IOMP (I) (COMM)/1511/2026 [11-04-2026 IAXIS BANK LTD Vs SANGEETA Rahul 9971891788 linfo@aualegal.com 17-01-2026
Block-II SETHI Chauhan(P),
Mo, New CourtCommercial IOMP (I) (COMM)/1512/2026 [11-04-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm(31-01-2026
Block-1T Jayaprasad R JANGRA(P), lail.com
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ko, New ICommercial CS (COMM)/201/2026 13-04-2026 IAJAY SETH Vs ANSHUMAN GUPTARicky 8800855555 rinkychopra@rinky.co [08-04-2026
Block-II Chopra(P), m
Mo, New CourtCommercial CS (COMM)/202/2026 13-04-2026 IFFCO-MC CROP SCIENCE PVTShubham 9407223688 shubhamsaigalo6@gmali4-03-2026
Block-II ILTD Vs KHANJIPUR JANAKALYAN|Saigal(P), lil.com

SAMABAY KRISHI UNNAYAN|

SAMITI Through its Manager|

Sushen Mallick
kWo, New CourtCommercial ExXCOMM - Award by Arbf13-04-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), [9005694125 INOT AVAILABLE 27-03-2026
Block-IT Comm/38/2026 ORION SECURITY SOLUTION PVT]

LTD
ko, New CourtCommercial ExXCOMM - Award by Arbf13-04-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), [9005694125 INOT AVAILABLE 27-03-2026
Block-IT Comm/39/2026 IARJUN ARJUN AND ANR
ko, New CourtCommercial [Execution (Comm)/45/2026 [13-04-2026 IM/S PATANJALI PARIVAHAN PVTISHYAM 9999154100 shyamkumar@altindial [01-04-2026
Block-II LTD Vs M/s Mohit Rubber FoamKUMAR(P), legal.com

India Private Limited
kMo, New CourtCommercial IOMP (I) (COMM)/1578/2026 [16-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(13-03-2026
Block-II Vs ARTF KHAN JANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1579/2026 [16-04-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm(13-03-2026
Block-IT Vs DILIP NAIK JANGRA(P), lail.com
kho, New CourtCommercial IOMP (I) (COMM)/1580/2026[16-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm(13-03-2026
Block-IT IPREM PAL JANGRA(P), lail.com
Mo, New CourtCommercial IOMP (I) (COMM)/1581/2026 [16-04-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm|(13-03-2026
Block-IT JAGDEEP KUMAR JANGRA(P), lail.com
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ko, New Commercial EXCOMM - Award by Arbf17-04-2026 |Axis Bank Ltd Vs NAGMA KHAN  MAYANK 09873347330 mayank_mahajano5@y15-04-2026
Block-II Comm/46/2026 IMAHAJAN(P), lahoo.com

Mo, New CourtCommercial EXCOMM - Award by Arbf17-04-2026 KOTAK MAHINDRA BANK LTD VsDEEPJYOT 0811997601 deepjyotsingh@yahoo.c[08-04-2026
Block-II Comm/47/2026 IMOHD ARIF NAWAZ SINGH(P), om

kWo, New CourtCommercial [ExXCOMM - Award by Arbf17-04-2026 IKOTAK MAHINDRA BANK LTD VsDEEPJYOT 9811997601 deepjyotsingh@yahoo.c[08-04-2026
Block-IT Comm/48/2026 IDEEPAK KUMAR SINGH(P), om

ko, New CourtCommercial OMP (I) (COMM)/1582/2026 [17-04-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-1T ISOMNATH TIWARI PATHAK(P), Im

ko, New CourtCommercial IOMP (I) (COMM)/1583/2026 [17-04-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co |01-04-2026
Block-1T GURJEET SINGH PATHAK(P), Im

kMo, New CourtCommercial IOMP (I) (COMM)/1584/2026 17-04-2026 IDFC FIRST BANK LTD Vs GANESHSANJEEV 9717028845 litigation@srcslegal.co |01-04-2026
Block-1T CHANDRA PANT IPATHAK(P), m

ko, New CourtCommercial IOMP (I) (COMM)/1585/2026 [17-04-2026 IDFC FIRST BANK LTD Vs IRSAD [SANJEEV 9717028845 litigation@srcslegal.co |01-04-2026
Block-1T [RASHID PATHAK(P), m

kho, New CourtCommercial IOMP (I) (COMM)/1586/2026 [17-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm(13-03-2026
Block-IT IPREETPAL SINGH JANGRA(P), lail.com

Mo, New CourtCommercial IOMP (I) (COMM)/1587/2026 [17-04-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm|(13-03-2026
Block-IT [RITURAJ SINGH JANGRA(P), lail.com
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ko, New ICommercial OMP (I) (COMM)/1602/2026[18-04-2026 IYES BANK LIMITED Vs RAKESHSANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-1T LOHIA IPATHAK(P), m
Mo, New CourtCommercial OMP (I) (COMM)/1603/2026[18-04-2026 YES BANK LIMITED Vs MAMTASANJEEV 9717028845 litigation@srceslegal.co [01-04-2026
Block-11 MAMTA IPATHAK(P), Im
kWo, New CourtCommercial OMP (I) (COMM)/1604/2026[18-04-2026 IYES BANK LIMITED Vs GAJRAJSANJEEV 9717028845 litigation@srcslegal.co |01-04-2026
Block-11 IGAJRAJ 83 IPATHAK(P), m
ko, New CourtCommercial OMP (I) (COMM)/1605/2026[18-04-2026 YES BANK LIMITED Vs PUNITISANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-1T IPUNIT PATHAK(P), Im
ko, New CourtCommercial OMP (I) (COMM)/1606/2026[18-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-1T RAHUL MISHRA KUMAR lin

IGUPTA(P),
kMo, New CourtCommercial IOMP (I) (COMM)/1607/2026 18-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-IT ISHWARI PRATAP SINGH KUMAR lin

IGUPTA(P),
ko, New CourtCommercial OMP (I) (COMM)/1608/2026[18-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-1T ISANJEEV SINGH KUMAR lin

GUPTA(P),
kho, New CourtCommercial OMP (I) (COMM)/1609/2026[18-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm11-04-2026
Block-1T LALJEE RAM MEENA JANGRA(P), lail.com
Mo, New CourtCommercial OMP (I) (COMM)/1610/2026 [18-04-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gmi11-04-2026
Block-IT YASHPALSINH DILIPSINHJANGRA(P), lail.com

JADEJA
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ko, New ICommercial OMP (I) (COMM)/1611/2026 [18-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm(11-04-2026
Block-1T IMANISH PANDEY JANGRA(P), lail.com
Mo, New CourtCommercial OMP (I) (COMM)/1613/2026 [20-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-II RAJ KUMAR KUMAR lin

IGUPTA(P),
kWo, New CourtCommercial OMP (I) (COMM)/1614/2026 [20-04-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-IT RAHUL KUMAR KUMAR lin

IGUPTA(P),
ko, New CourtCommercial OMP (I) (COMM)/1615/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T MOHD SALMAN JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1616/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T ISAGAR ANANTA TAVLE JANGRA(P), lail.com
kMo, New CourtCommercial IOMP (I) (COMM)/1617/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-II HINA GARG JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1618/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm|11-04-2026
Block-1T IDHARMENDRA KUMARJANGRA(P), lail.com

SHIVHARE

kho, New CourtCommercial [Execution (Comm)/53/2026 [21-04-2026 ILOREAL SA Vs KATSONShravan 0650682928 INOT AVAILABLE 17-04-2026
Block-IT INTERNATIONAL Bansal(P),
Mo, New CourtCommercial [Execution (Comm)/54/2026 [21-04-2026 LOREAL SA Vs KATSON|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-11 INTERNATIONAL Bansal(P),
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ko, New ICommercial [Execution (Comm)/56/2026 [21-04-2026 ILOREAL SA Vs KATSON|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-1T INTERNATIONAL Bansal(P),
Mo, New CourtCommercial [Execution (Comm)/57/2026 [21-04-2026 ILOREAL SA Vs KATSONShravan 0650682928 INOT AVAILABLE 17-04-2026
Block-II INTERNATIONAL Bansal(P),
kWo, New CourtCommercial OMP (I) (COMM)/1627/2026 [21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-IT IAJAY KUMAR JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1628/2026[21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T IYOGESH KUMAR JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1629/2026[21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T IMEHUL SHANTILAL SAILOR JANGRA(P), lail.com
kMo, New CourtCommercial IOMP (I) (COMM)/1630/2026 [21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-II IARTF KHAN JANGRA(P), lail.com
ko, New CourtCommercial Misc DJ/250/2026 22-04-2026 [Ramesh kumar Vs AMAN MEHRA  Adv Anjalig910322162 neha.lawyer@gmail.co [20-04-2026
Block-II Sisodia(P), m
kho, New CourtCommercial [Execution (Comm.)/55/2026 [22-04-2026 ILOREAL S.A. / KATSONNOT INOT AVAILABLE [NOT AVAILABLE Case
Block-II INTERNATIONAL IAVAILABLE [Transferred
Mo, New CourtCommercial IOMP MISC (COMM)/6/2026 [24-04-2026 ICNH INDUSTRIAL CAPITAL INDIANIRAJ 9810009829 mirajsinghadv@gmail.c [22-04-2026
Block-IT PVT LTD Vs DASHMESHISINGH(P), om

ICONSTRUCTION EQUIPMENTS
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ko, New ICommercial CS (COMM)/231/2026 27-04-2026 Devki Devi Foundation Vs PradeepSANJEEV 0810117154 sanjev.saraswat@questl[21-04-2026
Block-II Walia ISARASWAT(P), egalpartners.com
Mo, New CourtCommercial CS (COMM)/232/2026 27-04-2026 JAINEMO PRIVATED LTD VsDigvijay 0810645207 justjurisofc@gmail.com [25-04-2026
Block-11 [UNLOCKED CODING Singh(P),
kWo, New CourtCommercial OMP (COMM)/12/2026 27-04-2026 Ms Splendor Landbase Ltd Vs MSSarthak Gupta [8826615068 sarthakgupta@gmail.co [18-04-2026
Block-1I INTT Data Global Delivery Services m

Pvt Ltd
ko, New CourtCommercial OMP (I) (COMM)/1654/2026 [27-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T IMADAN KUMAR THAKUR JANGRA(P), lail.com
ko, New CourtCommercial OMP (I) (COMM)/1655/2026 [27-04-2026 ORIX CORPORATION INDIARAJESH 9958726491 jangraandadvocate@gm(11-04-2026
Block-1T LIMITED Vs ARVIND KUMARJANGRA(P), lail.com

IMERWAH
ko, New CourtCommercial OMP (1) (COMM)/1656/2026 [27-04-2026 IAXIS BANK LTD Vs KAVITAADV 0871040589 lindolexlaw@gmail.com [06-02-2026
Block-1T SHARMA IDHEERAJ(P),
ko, New CourtCommercial IOMP (I) (COMM)/1657/2026 [28-04-2026 IAXIS BANK LTD Vs HARJIT KAUR javinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II kumar(P), m
kho, New CourtCommercial IOMP (I) (COMM)/1658/2026 [28-04-2026 IAXIS BANK LTD Vs RAGHIB RAZA javinash 0811182985 lavinash.adv@gmail.co [16-02-2026
Block-II lkumar(P), m
Mo, New CourtCommercial IOMP (I) (COMM)/1659/2026 [28-04-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gmi11-04-2026
Block-IT IMOSIN YASIN JANGRA(P), lail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ko, New ICommercial IOMP (I) (COMM)/1660/2026[28-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gm(11-04-2026
Block-1T MOHD KHURASHID JANGRA(P), lail.com
Mo, New CourtCommercial CS (COMM)/237/2026 29-04-2026 KULDIP SINGH RATHEE Vs R KSunanda 9891105069 sachar.akhil@gmail.co [27-04-2026
Block-II IAND COMPANY A PARTNERSHIPTulsyan(P), m
IFIRM
kWo, New CourtCommercial CS (COMM)/240/2026 29-04-2026 IMANASH LIFESTYLE PRIVATENAGESHWAR (9818823289 linfo@deyandkumbhar.cof28-04-2026
Block-IT ILIMITED Vs SHREE RAMKKUMHAR(P), m
[ENTERPRISES
Mo, New CourtCommercial [Execution (Comm)/66/2026 [29-04-2026 [UCO BANK Vs PARAS RAM ANDBINAY KUMAR9868113796 lbkmdelhi@gmail.com [17-04-2026
Block-1T ORS IMISHRA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1665/2026 [29-04-2026 IAXIS BANK LTD Vs ASH NARAYANjavinash 0811182985 lavinash.adv@gmail.co [16-02-2026
Block-II YADAV lkumar(P), m
ko, New CourtCommercial IOMP (1) (COMM)/1666/2026[29-04-2026 IAXIS BANK LTD Vs RAJNI PATHAKavinash 0811182985 lavinash.adv@gmail.co [16-02-2026
Block-IT lkumar(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1667/2026 [29-04-2026 IAXIS BANK LTD Vs RIZWANA IShobha 0811192158 srshobhagupta@gmail.cf27-04-2026
Block-II Gupta(P), om
kho, New CourtCommercial ExXCOMM - Award by Arbj3o-04-2026 Jagran Social Welfare Society BhopalSaurabh Kumarg868040314 mksadv68@gmail.com [28-04-2026
Block-IT Comm/59/2026 Vs PAEL FABRITECH P LTD Tuteja(P),
Mo, New CourtCommercial [Execution (Comm)/71/2026 [30-04-2026 IM/S HIGH SPIRITS PVT LTD VsNAVEEN 0810419936 naveentripathi3o12@g [27-04-2026
Block-IT M/S JAIN DEPARTMENTALKUMAR mail.com
ISTORE AND ORS TRIPATHI(P),
28 MS RAVINDERSOUTH- 18 BLOCK 1 18EXECUTION 91/2026 01-04-2026 INDOSPIRIT MARKETINGANAND 9899617989 anand.jha@asjlegal.in [28-03-2026
IBEDI, DISTRICTEAST IBLOCK 1 (COMM.) PRIVATE LIMITED VS M/SSHANKAR JHA
WUDGE(COMMERCI ISHALINI SECURITIES PVT LTD
AL COURT)




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

EXECUTION 92/2026 01-04-2026 INDOSPIRIT EVERAGES PRIVATEANAND 0899617989 anand.jha@asjlegal.in [28-03-2026
(COMM.) LIMITED VS MS  SHALINISHANKAR JHA
SECURITIES PVT LTD
ICS(COMM) 227/2026 01-04-2026 USHA  ALUMINIUM  PRIVATEADV JAIN &9660729214 [E3LEGAL@GMAIL.CO [25-03-2026
LIMITED VS TARUN MITTALVERMA M
(PROP OF MS MITTAL
ENTERPRISES)
ICS(COMM) 235/2026 04-04-2026 IPARAMOUNT POLYTREATADV  MANOJ|9868726388 IMANOJ132488 @GMAI[19-03-2026
CHEMICALS PVT LTD VS R KKUMAR IL.COM
[ENTERPRISES BHAGWAT
EX. COMM Award43/2026 06-04-2026 IAXIS BANK LTD VS SARVESHADV MAYANK9873347330 mayank 04-04-2026
by Arb.Comm KUMAR MAHAJAN |_ mahajanos@yahdp.co
m
CS(COMM) 244/2026 07-04-2026 STATE BANK OF INDIA VSADV SUCHITA[8896932838 IJAGANTHOTRISUCHIT [06-04-2026
SHALIMAR B IDIXIT IA@GMAIL.COM
MISC DJ 441/2026 07-04-2026 IMUKAND SWARUP VS SUJAYADV HARISH[y838855710 malik.harisho 1j06-04-2026
GUPTA IMALIK (c_z),gmail.co
[EXECUTION 104/2026 08-04-2026 INDOSPIRIT BEVERAGES PVT LTDANAND 9899617989 anand.jha@asjlegal.in [04-04-2026
(COMM.) VS MORNING STORES NKM PVTSHANKAR JHA
LTD
ICS(COMM) 248/2026 08-04-2026 ASHIM KUMAR GHOSH VSADV 9810132015 ILEGAL@UNITEDWOR [07-04-2026
SANMARG PRIVATE LIMITED SUDARSHAN ILD.CO.IN
IKUMAR
BANSAL
IMISC DJ 446/2026 08-04-2026 IMS  WORLDCLASS GOURMETADV  ASHIM|9971547353 chamberashimshridhar [06-03-2026
IFOODS PVT LTD VS BABA SHRISHRIDHAR (@gmail.com
CHAND MAJIK ENTERPRISES
M-EX 25/2026 09-04-2026 UNIQUE COLLECTONS INDIAJAIN AND[9660729214 c3legal @gmail.com 01-04-2026
[PRIVATE LIMITED VS KARANVERMA
IBAJAJ IASSOCIATES
ICS(COMM) 252/2026 09-04-2026 IAKG PLASTICS PRIVATE LIMITEDADJ RAJIV|9818599779 ILEGAL@PILANIALAW [25-03-2026
VS PRATEEK REALTORS PVT LTD SINGH IASSOCIATES.COM
IPILANIA
ICS(COMM) 256/2026 09-04-2026 MS WORLD PHONE INTERNETADV ANUPAM [8860242352 IANUPAM@KIAA.CO.I |09-04-2026
SERVICES PVT LTD VS MS BLACK| IN
ILOTUS ESTATES PVT LTD
ICS(COMM) 270/2026 13-04-2026 UGS PUBLICATIONS PVT LTD VSADV A R JAIN[8383953944 JAIN.ADITYARAJ@YA [08-04-2026
INISHANT SHARMA (SH ADITYA| [HOO.COM
JAIN)
IMISC DJ 478/2026 13-04-2026 IARISTO SECURITIES PRIVATEMAMTA SARNA|9650941688 sumitsama@gmail.com [11-04-2026

ILIMITED \& REINVENT]
IAGROCHAIN PRIVATE LIMITED

AND SUMIT]
ISARNA
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IOMP(COMM) 22/2026 15-04-2026 IAJIT VS DELHI DEVELOPMENTBHUPESH 0810260246 linfo@iconofhumanity.c [13-04-2026
IAUTHORITY INARULA om
IADVOCATE
M-EX 30/2026 16-04-2026 IBANSI LAL ARORA TRUST ANDJASPREET 0899641617 aspreet.law@gmail.com11-04-2026
ORS VS SKIPPER TOWERSSINGH
[PRIVATE LIMITED AND ANR
ICS(COMM) 283/2026 16-04-2026 IARUN KUMAR MEENA VS ONEADV 9810606407 UPAMANJU.EST1997 [10-04-2026
IMOBIKWIK SYSTEMS PRIVATEUPAMANJU @GMAIL.COM
LIMITED AND ORS SHARMA
ICS(COMM) 200/2026 17-04-2026 IMS JPFL FILMS PRIVATE LIMITEDADV RAHUL011-43565357 INFO@AUALEGAL.CO [16-04-2026
VS MS MALHAN CONSTRUCTIONSCHAUHAN M
[PVT LTD
ICS(COMM) 293/2026 18-04-2026 BEST HAWK INFOSYSTEMSADV RIDHIMA[8447381381 IADV.RIDIMAGOYALD [15-04-2026
IPRIVATE LIMITED VS ASHISH GOYAL HC@GMAIL.COM
ICS(COMM)/COUN (1039/2025 (RBT) 16-12-2025 IM/S ALK ENTERPRISES AND ANRADV AKANSHA|9717321989 ladvocateakanshasisodial13-12-2025
TER CLAIM VS RANI AGGARWAL AND ORS SISODIA (@gamil.com
ICS(COMM) 306/2026 21-04-2026 BALASUBRAHAMNIAN IADV 0871206484 SHRESHTH@LAWKIN [13.04.2026
MUTHUSWAMY PROPRIETOR OFSHRESHTH JAIN.IN
IMARS SIGNAGE VS DINESHJAIN
IPRASAD PROPRIETOR OF R.KK.
IEXECUTION 119/2026 22-04-2026 M/S INDOSPIRIT MARKETINGADV  ANAND|9899617989 anand.jha@asjlegal.in [15-04-2026
(COMM.) PVT LTD ISHANKAR JHA
Vs M/S BROOKS MAGAZINE
IPRIVATE LIMITED
EX. COMM Award60/2026 23-04-2026 IKOTAK MAHINDRA PRIMEADV AUKESH|9005694125 &codelegalconsultants@g[16-04-2026
by Arb.Comm LIMITED VS RAJ KUMAR ANDMAURYA 0310817303 imail.com
IANR
ICS(COMM) 313/2026 23-04-2026 VELOCITY SOFTWAREADV ASTHA{9810027255 [Litigation@neetiniyamal20-04-2026
SOLUTIONS PRIVATE LIMITED [SHARMA n.com
VS NR WARDROBE FUSS PVT LTD
ICS(COMM) 315/2026 23-04-2026 ISATYA PARKASH AND BROTHERSADV ASEEM|[9811062351 IMEHROTRA_ASEEM [23-04-2026
(P) LTD VS MUNICIPALMEHROTRA @YAHOO.COM
ICOPORATION OF DELHI
MTHROUGH ITS COMISSIONER
EXECUTION 127/2026 24-04-2026 STATE BANK OF INDIA VS AMITADV AMIT[7011848842 IAMIT.ADVOCATE13@ [23/04/26
(COMM.) BALLODA IKUMAR SINGH]| GMAIL.COM
ICS(COMM) 322/2026 25-04-2026 MS HUKAM CHAND GUPTAADV  ASHISH|98112-15280 [UPADHAYAYIAWCHA [15-04-2026
IFABRICS PVT LTD VS MS VEERUPADHAYAY IMBERS@GAMIL.COM
VASU EMPORTS PVT LTD
OMP(I)/COMM 96/2026 25-04-2026 IPIRAMAL FINANCE LIMITED VSADV SAMBHAV|9910076176 IADVSAMBHAVJAINQ6 [24-04-2026
MR MOHAMMAD NAUSHAD JAIN AND| @GMAIL.COM
PULKIT

GAUTAM
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IRana

RBT/CS/COMM/C [1059/2025 20-04-2026 MS FOREVER EXIM INDIA PVTIADV  SAKSHI8800214656 ISAKSHIJAIN@JAINLA|03-12-2025
IOUNTER CLAIM ILTD VS ONE ADVERTISING ANDJAIN WCHAMBERS.COM
IMARKETING CO
CS (COMM) 342/2026 29-04-2026 IFCI VENTURES CAPITAL FUNDSVIPUL 0911740143 lawyersandlawyers1@g [23-04-2026
ILIMITED Vs VS PLASTICSICHAUDHARY & mail.com
IMARATHWADA PVT. LTD ANDSACHIN
ORS. IANAND
5/2026 30-04-2026 IM/S CL EDUCATE LTD VS ROHANADV RAJAT|9811556470 IRAJAT. MATHUR@BS [29.04.206
GARG MATHUR IMLAWASOCIATES.CO
M
EXECUTION 134/2026 30-04-2026 I[E3 PANEL INDUSTRIES VsADV NANCY[7827867679 [ESLEGAL@GMAIL.CO [23-04-2026
(COMM.) IKESHAV ALUMINIUM THROUGHJAIN M
ITS PROPRIETOR KASHIRAM
VISHWAKARMA
ICS (COMM) 348/2026 30-04-2026 INDIA SOTHEBYSADV 0811014459 laakanshakaul154@gmai23-04-2026
INTERNATIONAL REALTY VS BLAAKANSHA l.com
INTERNATIONAL PRIVATEKAUL
LIMITED
ICS (COMM) 349/2026 30-04-2026 IM/s INSTITUTE OF DIRECTORS VSADV RAZIA 7838806922 IADVOCATERAZIA312 [25-04-2026
IMS SRISIIM RESEARCH| @GMAIL.COM
[FOUNDATION
29 SH. LALIT KUMAR |SOUTH- 14 ICOMMERCIAL CS (COMM)/240/2026 04.04.2026 Mohd Nasir Saifi Sole Prop of SuperjAakash Rana  [8375016966 rana.aakashg912gmail.c/03.04.2026
ILD. DJ COMM-o02, [EAST SUIT Solution India Vs Vieux Advertising om
ISOUTH EAST| through it Prop Gaurav Rai
IDISTRICT,
ISAKET COURT, CS (COMM)/246/2026 07.04.2026 IM/S PRAKASH ARTS PVT. LTD. VsUdesh Puri 9870171777 ladv.udeshpuri@gmail.c [06.04.2026
[DELHI IM/S AAA PUBLICITY PVT. LTD. om
CS (COMM)/254/2026 09.04.2026 IM/S RECAZ CHEMICALS INDIADeepak Gautam [9999204646 IAdvocatenk5393@gmai|08.04.2026
[PVT. LTD. Vs Mohsin Khan l.ocm
CS (COMM)/255/2026 09.04.2026 BANK OF INDIA Vs M/S SHRIAmremdra Nathi910717081 ladvamendra22gmail.co [08.04.2026
IGOPAL JI BAKERS THROUGH ITSShukla m
IPROPRIETOR SHER SINGH
CS (COMM)/259/2026 10.04.2026 M/S S.S.R. TREXIM INDIA PVT.Aditya Chopra [9811455552 ladityachopra.adv@gma [09.04.2026
ILTD. Vs M/S JULKA SONS through| l.com
lits Sole proprietor Gaurav Julka
CS (COMM)/271/2026 13.04.2026 [Ramu Vs Komal Sawhney IDhiraj Bodhuni [9968212605 IN/A 12.04.2026
CS (COMM)/284/2026 16.04.2026 IM/S SAFEDECOR PVT. LTD. VsDevvart Sharma 9398378156 devsharmalegal@gmail.[16.04.2026
IKMK TRADE LINKS com
CS (COMM)/289/2026 17.04.2026 Canara Bank Vs Usha Kaushik Pratap Chandra9990366723 [prana250002gmail.com(16.04.2026
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CS (COMM)/316/2026 23.04.2026 IMETAL  FITTINGS PVT LTDNitendra 0350292404 Sharmanitendrra775@g[22.04.2026
Through Authorized Director VsiSharma mail.com
IAASTHA GILL MEDIA|
TECHNOLOGIES LLP.
CS (COMM)/317/2026 23.04.2026 STATE BANK OF INDIA VsKarn Kumar 9818067500 Karn24@gmail.com 22.04.2026
SHABNAM KHAN
CS (COMM)/324/2026 25.04.2026 M/S SHRIHAN ENTERPRISES VsVarun Bala 9999941625 varunk.bata@gmail.co [23.04.2026
IABHILASHA SHARMA m
CS (COMM)/329/2026 27.04.2026 STATE BANK OF INDIA VsRohit Kumar [7015807331 rohitvakeel77@gmail.co[26.04.2026
RAJWATI m
CS (COMM)/330/2026 27.04.2026 ISTATE BANK OF INDIA Vs LAXMIRohit Kumar [7015807331 rohitvakeel77@gmail.co[26.04.2026
CHAND MEENA m
ICS (COMM)/343/2026 20.04.2026 IM/S PARIJAT INDUSTRIES INDIAManish 0818638678 manishmacgregor12gm [28.04.2026
ILTD. Vs AVADESH KUMAR GUPTA Macgregor lail.com
[Ex.COMM . Award by Arb.|08.04.2026 Axis Bank Ltd Vs MGMDMAYANK IN/A IN/A 07.04.2026
Comm./45/2026 GARMENTS IMAHAJAN(P),
[Ex.COMM . Award by Arb.13.04.2026 IMANAPPURAM  FINANCE  VsSANDEEP IN/A IN/A 12.04.2026
Comm./53/2026 SHAHHID KHAN AND OTHS IBASNAL(P),
[Ex.COMM . Award by Arb.17.04.2026 IAXIS BANK LTD Vs LEINGAMVIMAL IN/A IN/A 16.04.2026
Comm./57/2026 ININGSHEN KHURANA(P),
[Ex.COMM . Award by Arb.17.04.2026 Axis Bank ILtd Vs R H RMAYANK IN/A IN/A 16.04.2026
Comm./58/2026 [ENGINEERING CO IMAHAJAN(P),
[Ex.COMM . Award by Arb.25.04.2026 UGRO CAPITAL LTD Vs M/SSanjay Kumar [N/A IN/A 24.04.2026
Comm./64/2026 SAGAR ENTERPRISES Singh(P),
[Ex.COMM . Award by Arb.29.04.2026 The Navodit Coperative Urban ThriftShantanu IN/A IN/A 28.04.2026
Comm./66/2026 and Credit Society Ltd Vs RituBhardwaj(P),
[Kumari
EXECUTION 08.04.2026 BENTLEY SYSTEMSN/A IN/A IN/A 07.04.2026
(COMM.)/105/2026 INCORPORATED AND ANR. Vs
INAKSHA TECH PVT. LTD. AND
ORS
EXECUTION 22.04.2026 INDOSPIRIT ELECTRONICS PVT.N/A IN/A IN/A 21.04.2026

(COMM.)/120/2026

ILTD. Vs Maruti Electronics
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[EXECUTION 22.04.2026 INDOSPIRIT MARKETING PVIN/A IN/A IN/A 21.04.2026
(COMM.)/121/2026 ILTD Vs Nargesh Kumar
EXECUTION 22.04.2026 ATUL MALHOTRA Vs SHIVAMAjit KumarnN/A IN/A 21.04.2026
(COMM.)/123/2026 IKUNWAR PROP HARRYS UNISEX(Gola(P),
SALON
IEXECUTION 27.04.2026 IM/S HIGH SPIRIT EXIM PVT. LTD.NAVEEN IN/A IN/A 26.04.2026
(COMM.)/131/2026 Vs MORNING STORES NKM PVT.KUMAR
ILTD. TRIPATHI(P),
EXECUTION 28.04.2026 Kamlesh Mehta since deceasedKunal IN/A IN/A 27.04.2026
(COMM.)/132/2026 through LRs Vs VINOD GARG Srivastava(P),
[EXECUTION 01.04.2026 Jammu And Kashmir Bank VSANURAG IN/A IN/A 31.03.2026
(COMM.)/95/2026 Mehraj ud Din Darzi SHARMA(P),
[EXECUTION 01.04.2026 [HAZOORILAL AND SONS|Viren Bansal(P),N/A IN/A 31.03.2026
(COMM.)/96/2026 JEWELLERS PRIVATE LIMITED Vs
ICANNON INDUSTRIES PRIVATE
ILIMITED
Misc DJ/412/2026 01.04.2026 SUSHIL JOSHI Vs UP HOTELSRAJESH IN/A IN/A 31.03.2026
CLARKS LIMITED KUMAR(P),
Misc DJ/413/2026 01.04.2026 M/s Convergia Digital Education PvtNIRBHAY IN/A IN/A 31.03.2026
ILtd Vs Hans International SchoolSAXENA(P),
and Ors
Misc DJ/449/2026 08.04.2026 Ms HSPS TEXTILE PRIVATEN/A IN/A IN/A 07.04.2026
LIMITED Vs M/s AMRIT IMPEX|
IPRIVATE LIMITED
Misc DJ/463/2026 10.04.2026 Vad Compusoft Pvt Ltd Vs RajeshN/A IN/A IN/A 09.04.2026
Sharma
Misc DJ/479/2026 13.04.2026 STEEL AUTHORITY OF INDIAN/A IN/A IN/A 11.04.2026
LIMITED Vs K L CONCAST PVT
LTD
Misc DJ/491/2026 17.04.2026 Hans Education and ResearchN/A IN/A IN/A 16.04.2026
Institute Vs Convergia Digital
[Education Private Limited and|
IAnother
Misc DJ/504/2026 21.04.2026 IDUGAR  OVERSEAS  PRIVATEYASH IN/A IN/A 20.04.2026
LIMITED Vs NEW SHOP CSOTRETYAGI(P),
INETWORK PVT. LT.D.
IOMP (I) (COMM.)/91/2026 [16.04.2026 LIGHT HOUSE SECURITYDivanshu 9818030800 cdiwanshuy@gmail.co [15.04.2026

SERVICES PVT LTD Vs
ICONTAINER CORPORATION OF
INDIA LTD

m
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30 . VRINDASOUTH- Commercial Suit |[EXECUTION 01-04-2026 IPUNJAB NATIONAL BANK VsVikram Gola(P), 9811244209 vikramgola210@gmail.c[28.03.2026
[KUMARI [EAST (COMM)/94/2026 IAJEET SHARMA om
CS (COMM)/233/2026 02-04-2026 IMANKIND PHARMA LIMITED VsHarshbir Singh/9810658944 IADVOCATEHCKOHL@(31.03.2026
COMSHIP MEDIX AND INFRAKohli(P), GMAIL,COM
PRIVATE LIMITED
CS (COMM)/232/2026 02-04-2026 ITUDE TECHNOLOGIES PRIVATEMohit Seth(P), (9999449597 supriya.juneja@outlook(30.03.2026
LIMITED Vs TWENTY FOUR| .com
STYTEM PVT LTD
CS (COMM)/237/2026 04-04-2026 IRISHI DEWAN Vs M/SRoop Singh(P), (9871622908 roop.s.rawat@gmail.co [01.04.2026
HUMANONOMY FOODS PVT LTD m
IOMP (I) (COMM.)/86/2026 [04-04-2026 CARS24 FINANCIAL SERVICESRAHUL 9971891788 INFO@AUALEAGAL.C [01.04.2026
PVT. LTD. Vs ICHAUHAN(P) OM
MEHBOOB SYED
CS (COMM)/245/2026 07-04-2026 BENTLEY SYSTEMS INC VsPUNEET 0120-4059300 shantanu@anandandan(04.04.2026
XXX XXXXXXXXX IAHUJA(P), land.com &
swastik@anandandana
nd.com
CS (COMM)/249/2026 08-04-2026 M/S PARIJAT INDUSTRIESManish 9818638678 IMANISHMACGREGOR|06.04.2026
(INDIA) PVT LTD Vs M/SMacgregor(P), I @GMAIL.COM
INATHSAGAR BIO GENETICS
IPRIVATE LIMITED
ExCOMM - Award by Arb09-04-2026 IKOTAK MAHINDRA BANK LTD VsDEEPJYOT 0811997661 deepjyot.singh@yahoo. [07.04.2026
Comm/48/2026 IASHOK KUMAR YADAV SINGH(P), com
IEXECUTION 09-04-2026 SUMIT SOHAL Vs M/S MSDDUSHYANT 0811166736 suneetnagpal15@yaho0.(04.04.2026
(COMM)/106/2026 IFABRICS THROUGH ITSYADAV(P), co.in
[PROPRIETOR SMT RENU GUPTA
[ExCOMM - Award by Arb09-04-2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 deepjyot.singh@yahoo. [07.04.2026
Comm/47/2026 IPURVA DUREJA SINGH(P), lcom
CS (COMM)/261/2026 10-04-2026 M/S ZUME INDIA PRIVATESURABHI 9205822799 Ippelecal@ppelecsal.co [08.04.2026
LIMITED Vs M/S IMAGA TRADEBHASKAR(P), m
IAND CRAFTS PVT LTD
CS (COMM)/264/2026 11-04-2026 HETTICH INDIA PVT LTD Vs M/SRUPAM 9910721966 rka.advocatesgmail.com|09.04.2026
ISPV DESIGN AND CONTRACTS | KUMARI(P),
IEXECUTION 11-04-2026 IPURSHOTTAM LAL TANDONKUMAR 9971336949 vikastiwariadvocate.offi|09.04.2026
(COMM)/108/2026 SINCE DECEASED THROUGH LRsDEEPRAJ(P), ce@gmail.com
IAND ORS Vs M/S S SIP L RETAIL
LIMITED
IOMP (I) (COMM)/89/2026 [11-04-2026 IADG ONLINE SOLUTION PVT LTDPrakhar 8800814718 amicuslegaloffice@gma [10.04.2026
Vs UNION OF INDIA Bhatnagar(P), lil.com
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ZUBAIR YUSUF ALI AND ANR

CS (COMM)/273/2026 13-04-2026 YD ADVERTISING SERVICES PVTREHAN 8076434637 narulalawfirm@gmail.c [10.04.2026
LTD Vs ICRI LIFE SCIENCESNARULA(P), om
IPRIVATE LIMITED

CS (COMM)/275/2026 15-04-2026 MAHESH EDIBLE OILVarnika 0838660707 IVARNIK.ABAJAJADVO[10.04.2026
INDUSTRIES LIMITED VsBajaj(P), CATE@GMAIL.COM
KXXXXXXXXXXX

CS (COMM)/277/2026 15-04-2026 IM/S PARVEEN INDUSTRIES PVTNeeraj 9811267045 info@juslawassociates.c[10.04.2026
ILTD Vs M/S AMP IMPEX PVT LTD (Gupta(P), o

CS (COMM)/276/2026 15-04-2026 M/S SAFEDECOR PVT LTD Vs M/SDEVVART 9398378156 Devsharmalegal @gmail [12.04.2026
IKATARIA PLYWOOD ANDSHARMA(P), .com
LAMINATES

CS (COMM)/292/2026 18-04-2026 IABHISHEK ENTERPRISES  VsAseem 08110 62351 mehrotra__ 16.04.2026
IMUNICIPAL CORPORATION OFMehrotra(P), laseem@.yahoo.co.in
IDELHI

CS (COMM)/302/2026 20-04-2026 IMINOSHA  PRINT SOLUTIONSNiyati Kohli(P), [9818690207; lkohli.niyatit@gmail.co [17.04.2026
PRIVATE ~ LIMITED Vs MR 7838794194 Im;
SRIDHAR D Prop OF M/S SMINGIL Parikhrishabh1o @gmai

l.com

CS (COMM)/308/2026 22-04-2026 IM/S AASTHA GILL MEDIAYash Anand(P), 9810255469 lvashanandsc2000@yah[20.04.2026
TECHNOLOGIES LLP Vs M/S 00.com
IMETAL FITTINGS PVT LTD

CS (COMM)/309/2026 22-04-2026 IMR KAILASH AGGARWAL Vs MSPawan Kumary873938816 imittalpko8 @gmail.com [20.04.2026
ISONIA SINGH Mittal(P),

CS (COMM)/319/2026 24-04-2026 IDUGONG INTERNATIONAL PVTAman 8527904208 |JAdvamankumar1107@g[22.04.2026
ILTD Vs 9 CORE AUTOMATIONS Kumar(P), imail.com

CS (COMM)/320/2026 24-04-2026 IADITYA JAIN Vs EXECUTIVESonu Vivek(P), [9891600120 lglvermas3@yahoo.com [22.04.2026
[ENGINEER ZONE M-II MCD

I[EXECUTION 24-04-2026 ISHU JAIN Vs M/S PARCITDeepesh 9711407310 ladvdeepeshgauba@gmal22.04.2026

(COMM)/128/2026 IAUTOCRAZY PRIVATE LIMITED  |Gauba(P), ,8920272666 lil.com

OMP (I) (COMM)/93/2026 [24-04-2026 IPIRAMAL FINANCE LTD Vs SATYAMANOJ 9910073176 IAdvsambhavjaing6@m [22.04.2026
IPRAKASH KUMAR lail.com

SINGH(P),

OMP (I) (COMM)/94/2026 [24-04-2026 PIRAMAL FINANCE LIMITED VsMANOJ 9910073176 IAdvsambhavjaing6@m [22.04.2026

SATPAL SINGH KUMAR lail.com
SINGH(P),
ICS (COMM)/334/2026 27-04-2026 BANK OF MAHARASHTRA VsAjay Sharma(P), 7607040002 lharshitthareja.adv@gm [24.04.2026.

lail.com
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CS (COMM)/332/2026 27-04-2026 IARVINDER SINGH SAWHNEY VsManish 0873645048 raghavlawefile@gmail.c24.04.2026.
SIMMER SAHNI AND ANR Raghav(P), om
CS (COMM)/335/2026 27-04-2026 SHRI VINOD KUMAR PUNDIR Vs(Chandermani 9654624323 manigroverooi@gmall [23.04.2026
INIVA BUPA HEALTH INSURANCEGrover(P), cam
ICOMPANY LTD
IRP/3/2026 27-04-2026 M/S DELHI ENGINEERSManish 087364504 raghavlawfile@mail.co [24.04.2026.
ICONSTRUCTION COMPANY VsRaghav(P), m
INATIONAL PROJECTS|
ICONSTRUCTION CORPORATION|
[EXCOMM - Award by Arbj30-04-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 Rishabh.eruditelegal @g[28.04.2026
Comm/67/2026 BULKLOGIX SHIPPING PVT LTD |Kumar(P), mail.com
31 IDR. RAKESHSOUTH- [EXECUTION [EXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 9953459952 rauzlegal@gmail.com [27.03.2026
[KUMAR, DISTRICTEAST PETITION (COMM)/97/2026 Vs Irshad Ahmed Shah and Ors SHARMA(P),
JUDGE(COMMERCI
AL COURT)
EXECUTION IEXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 0053459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/100/2026 Vs Shamim Akhter and Others SHARMA(P),
ICOMMERCIAL CS (COMM)/230/2026 01.04.2026 IM/s Classic Scaffolding Pvt Ltd VSSANCHAY 07111844111 ladvnitinkgupta@gmail. [27.03.2026
SUIT IM/s HSK Infra Pvt Ltd and Ors IMEHROTRA(P) com
EXECUTION IEXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 9953459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/99/2026 Vs Jitendra Kumar SHARMA(P),
EXECUTION IEXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 9953459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/98/2026 Vs Granular Consultancy Service PviSHARMA(P),
ILtd
EXECUTION [ExXCOMM - Award by Arb07.04.2026 ICICI SECURITIES LTD Vs MSfshan 9575500788 lishan.agrawal@nyaaya [30.03.2026
PETITION Comm/46/2026 INISHA RANI IAgrawal(P), m.com
ICOMMERCIAL CS (COMM)/251/2026 07.04.2026 STATE BANK OF INDIA Vs AMIT|Shiv Tyagi(P), [9811059032 shivtyagii@gmail.com [02.04.2026
SUIT RAJ MITRA
ICOMMERCIAL CS (COMM)/253/2026 08.04.2026 INetweb Technologies India LimitedKARTIK 0651509451 vashtripathi1i5286@gm |07.04.2026
SUIT Vs MapleCloud Technologies andCHETTIAR(P), lail.com
Others
ICOMMERCIAL CS (COMM)/263/2026 08.04.2026 M/S GOOD EARTH INDIA VsViren Bansal(P),|9433433333 virenbansali@gmail.co [06.04.2026
SUIT RISING EASTERN GLOBAL| m
IMERCHANDISING PVT LTD
EXECUTION [ExCOMM - Award by Arb08.04.2026 AXIS BANK LIMITED Vs NIKHILMAYANK 9873347330 mayank_mahajanos5@y|02.04.2026
PETITION Comm/49/2026 IKUMAR IMAHAJAN(P), lahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

ICOMMERCIAL CS (COMM)/267/2026 09.04.2026 HINDUSTAN MEDIA VENTURESShivang 9999920704 ladvocateshivangsingh@(02.04.2026
SUIT LIMITED Vs QANS CONSUMERSingh(P), lgmail.com

IPRODUCTS PRIVATE LIMITED
ICOMMERCIAL CS (COMM)/265/2026 09.04.2026 HT MEDIA LIMITED Vs QANSShivang 9999920704 ladvocateshivangsingh@(02.04.2026
SUIT ICONSUMER PRODUCTS PRIVATESingh(P), lgmail.com

ILIMITED
ICOMMERCIAL CS (COMM)/268/2026 09.04.2026 HT DIGITAL STREAMS LTD VsShivang 9999920704 ladvocateshivangsingh@(02.04.2026
SUIT QANS CONSUMER PRODUCTSSSingh(P), lgmail.com

PRIVATE LIMITED
ICOMMERCIAL ICS (COMM)/266/2026 09.04.2026 INEXT RADIO LIMITED Vs QANSShivang 9999920704 ladvocateshivangsingh@(02.04.2026
SUIT ICONSUMER PRODUCTS PRIVATESingh(P), lgmail.com

ILIMITED
ICOMMERCIAL ICS (COMM)/274/2026 10.04.2026 Tanya Mittal Vs Meta PlatformsGaurav 0871396480 GAURAVGUPTA1979@ [10.04.2026
SUIT Technologies India Pvt Ltd and Anr |Gupta(P), IGMAIL.COM
ICOMMERCIAL ICS (COMM)/269/2026 11.04.2026 IM/S COAST TO COAST DESIGNYJitender 9968237035 jitenderkumarghahlyan [10.04.2026
SUIT LIMITED COMPANY Vs TIGERGahlyan(P), (@gmail.com

ILOGISTICS INDIA LTD AND ANR
IMISC. Misc DJ/490/2026 15.04.2026 IACL MOBILE PRIVATE LIMITEDAFESH 0873377359 kkrafesh@gmail.com [11.04.2026
IAPPLICATION Vs COONZ NETWORK SOLUTIONKUMAR(P),

IPVT LTD
IARBITRATION OMP (COMM)/23/2026 15.04.2026 AJIT Vs Delhi DevelopmentBHUPESH 0810260246 linfo@iconofthumanity.c [11.04.2026
IAND |Authority INARULA(P), om
ICONCILIATION
IACT
ICOMMERCIAL CS (COMM)/297/2026 16.04.2026 Ms Annu Kaushik Vs Mr LoveDEEPANAHU [9871617772 Imanojadvocate.sharma [09.04.2026
SUIT IPrakash KUMAR (@gmail.com

IMAURYA(P),

ICOMMERCIAL CS (COMM)/298/2026 16.04.2026 State Bank of India Vs Mr ZV|Suchita Dixit(P),[8896932838 lagnihotrisuchita@gmaill1i4.04.2026
SUIT [Ngasongam @ Zimikvishi .com

[INgasongam
ICOMMERCIAL CS (COMM)/300/2026 16.04.2026 State Bank of India Vs A RajeshSuchita Dixit(P),[8896932838 lagnihotrisuchita@gmaill1i4.04.2026
SUIT Singha .com
ICOMMERCIAL CS (COMM)/301/2026 16.04.2026 CANARA BANK Vs M/s ShreeDEEPANJAL [8390227354 deepanjalch@gmail.co [07.04.2026
SUIT KKrishna Print Solutions and Anr ICHOUDHARY( m

P),

ICOMMERCIAL CS (COMM)/294/2026 18.04.2026 MR ASHISH KUMAR JHA Vs MRSAURABH 0559467333 loknyaya@gmail.com [15.04.2026
SUIT VISHWAJEET KUMAR UPADHYAY(P),
EXECUTION ExXCOMM - Award by Arbf22.04.2026 M/S STERLING TECHNOTRADEAjay Kumar(P), 9212078802 lajay112255@gmail.com (16.04.2026
PETITION Comm/62/2026 PVT LTD Vs MR NITIN SETH
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ICOMMERCIAL ICS (COMM)/338/2026 28.04.2026 STATE BANK OF INDIA VSNITESH 9971441188 bpsingh562@gmail.co [27.04.2026
SUIT GHANISHAM SAREEN PROP OFKUMAR(P), m
M/S DECOR AND DESIGNER|
ICOLLECTION
ICOMMERCIAL CS (COMM)/337/2026 28.04.2026 M/s Pee Kay Silent Generator PvtANUJ KUMAR7973981758 ladvvashudhaaery@outl 13.04.2026
SUIT ILtd Vs M/s Squirehood International] SHARMA(P), ook.com
Pvt Ltd
ICOMMERCIAL CS (COMM)/339/2026 28.04.2026 Bhagwan Dass Vs Anita Gupta andShamshad(P), [9910221927 advocateamarchauhan [27.04.2026
SUIT Ors (@gmail.com
ICOMMERCIAL CS (COMM)/340/2026 28.04.2026 M/S COMNET VISION INDIA PVTISUSHEEL 9818328963 susheelmahajan @gmail [20.04.2026
SUIT ILTD Vs MR RAJESH RAIKAL PROPMAHAJAN(P), .com
INET WORLD TECHNOLOGIES
ICOMMERCIAL ICS (COMM)/341/2026 28.04.2026 STATE BANK OF INDIA Vs AMIT|Sonu Vivek(P), [7015807331 rohitvakeel77@gmail.co(13.04.2026
SUIT KUMAR m
EXECUTION IEXECUTION 20.04.2026 CANARA BANK Vs RUCHIFAHAD 0219701292 fahadadvocatekhan@g [24.04.2026
PETITION (COMM)/136/2026 SHARMA [KHAN(P), Imail.com
IMISC. Misc DJ/585/2026 29.04.2026 IDALTON MINES AND MINERALSVatsal Dhar(P), [9910908007 singhrawat.akhilesh@g [22.04.2026
IAPPLICATION PVT LTD Vs M/S POLYGON imail.com
CHEMICALS PVT LTD
ICOMMERCIAL CS (COMM)/351/2026 29.04.2026 IM/s Fast Track Realcon Vs M/sAYUSH SINGH9711116064 layush.legal@gmail.com [23.04.2026
SUIT Nutech Contracts Pvt Ltd SAHNI(P),
IARBITRATION OMP (COMM)/26/2026 29.04.2026 ISAI PRECIOUS TRAEXIM PVT LTDJEEWAN 9999191350 pratitirungta@gmail.co [11.04.2026
IAND IAND ANR Vs AKASA FINANCE(CHANDRA(P), m
ICONCILIATION LIMITED
IACT
IARBITRATION OMP (I) (COMM)/99/2026 [29.04.2026 IPIRIMAL FINANCE LIMITED VsMANOJ 9759150958 IAASHISHINDIAN44@ [22.04.2026
IAND REENESH KUMAR KUMAR GMAIL.COM
ICONCILIATION SINGH(P),
IACT
32 [MS. NEELAM SINGH SOUTH- 22 Execution Petition ExCOMM - Award by Arbj13-04-2026 |Axis Bank Ltd Vs RAVINDER SINGHMAYANK 9999682667 mayank_mahajano5@y|31-03-2026
[EAST Comm/50/2026 IMAHAJAN lahoo.com
[Execution Petition [ExXCOMM - Award by Arbf13-04-2026 Axis Bank Ltd Vs RAVINDERMAYANK 9999682667 mayank_mahajanos5@y|31-03-2026
Comm/51/2026 IKUMAR IMAHAJAN lahoo.com
[Execution Petition [EXCOMM - Award by Arbf13-04-2026 |Axis Bank Ltd Vs D DESIGN ANDMAYANK 9999682667 mayank_mahajanos5@y|31-03-2026
Comm/52/2026 ORS MAHAJAN lahoo.com
Execution Petition ExCOMM - Award by Arbj17-04-2026 |Axis Bank Ltd Vs GARV THAREJA |MAYANK 9999682667 mayank_mahajanos@y(14-04-2026
Comm/56/2026 MAHAJAN lahoo.com
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Execution Petition ExCOMM - Award by Arbj27-04-2026 IPERFIOS SOFTWARE SOLUTIONSR. 9958702467 arunadhri@iyerco.net [21-04-2026
Comm/65/2026 [PRIVATE LIMITED VSARUNADHRI
PEERFINTECH SOLUTIONSIYER
IPRIVATE LIMITED
Execution Petition EXECUTION 13-04-2026 M/S MUKUL GUPTA MARKETINGMONICA GOEL |9971853567 ladvocatemonicagoel @g [04-04-2026
(COMM)/110/2026 PVT LTD Vs M/S ASTHA mail.com
[PACKAGING PVT LTD
Execution Petition EXECUTION 18-04-2026 IM/S SAFEDECOR PVT LTD Vs NEWDEVVARAT 9398378156 safedecor@safedecor@ [12-04-2026
(COMM)/116/2026 SHAKTI TRADERS SHARMA lgmail.com
Execution Petition [EXECUTION 22-04-2026 I[E3  PANEL INDUSTRIES VsNANCYJAIN [7827867679 [E3LEGAL@GMAIL.CO [13-04-2026
(COMM)/118/2026 SUNDEEP GUPTA PROPRIETOR| M
OF INDRAPLY AND ALUMINIUM|
IHOUSE
[Execution Petition EXECUTION 01-04-2026 M/s Aara Commercial Pvt Ltd VSGAURAV 9873076868 IGAURAVSHARMA?730 [28-03-2026
(COMM)/93/2026 IM/s Rayson s Refractories Pvt Ltd  [SHARMA 7@GMAIL.COM
[Execution Petition M-Ex/31/2026 21-04-2026 VARUN GUPTA Vs UNION OFGANESH 8700091922 lganeshkhanna8@gmail.[24-03-2026
INDIA KHANNA com
Commercial Suit  [CS (COMM)/231/2026 02-04-2026 RAJIV RATAN GAMBHIR Vs M/SVIJAY ZAVERI (8287537345 vijayzaveri2s@gmail.co [25-03-2026
[RASIK PRODUCTS PVT LTD m
Commercial Suit |CS (COMM)/242/2026 07-04-2026 Mohd Zafar sole prop of UniqueAAKASH RANA [8375016966 rana.aakashg91@gmail.|01-04-2026
Neon Sign Vs M/s Vieux Advertising| com
through its prop Gaurav Rai
ICommercial Suit  |CS (COMM)/278/2026 15-04-2026 INATIONAL CO-OPERATIVE[SHYRE KUMAR|9818493330 lkumarshrey12@gmail.c [12-04-2026
ICONSTRUCTION AND om
IDEVELOPMENT FEDERATION OF
INDIA LIMITED (NFCD LTD) Vs
ICommercial Suit  (CS (COMM)/280/2026 16-04-2026 HETTITCH INDIA PVT LTD Vs M/SRUPAM 9910721966 [Rka.advocates@gmail.c [09-04-2026
VIAK GROUP PRIVATE LIMITED |[KUMARI om
Commercial Suit  |CS (COMM)/281/2026 16-04-2026 HEPO INDIA PVT LTD Vs M/SRUPAM 9910721966 [Rka.advocates@gmail.c [08-04-2026
SADASHIV ENTERPRISES IKUMARI om
Commercial Suit  |CS (COMM)/282/2026 16-04-2026 IBANK OF BARODA Vs PAWANANSHUMAN [9990042642 lianshumanadvi@email. [27-03-2026
IYADAV ISRIVASTAVA com
Commercial Suit |CS (COMM)/303/2026 [20-04-2026 STATE BANK OF INDIA Vs V PAMIT KUMAR?7011848842 ISINGHAMIT0071@GM(16-04-2026
IENTERPRISES SINGH IAIL.COM
Commercial Suit  |CS (COMM)/305/2026 21-04-2026 Vandana Garg Vs  SampadaLOKESH 8527084956 LAWSLANCLEGAL@G [14-04-2026
Infrastructure [PATHAK [MAIL.COM
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ICONSULTANTS INDIA LIMTED &

Commercial Suit  (CS (COMM)/311/2026 23-04-2026 STATE BANK OF INDIA Vs MRKARAN 9818067500 KARN24@GMAIL.CO [17-04-2026
IDHARMENDRA SINGH KUMAR M
Commercial Suit  |CS (COMM)/312/2026 23-04-2026 M/s HUKAM CHAND GUPTAASHISH 0811215280 [UPADHYAYLAWCHA (14-04-2026
IFABRICS PRIVATE LIMITED VsUPADHYAY IMBERS@GMAIL.COM
M/s HNS CREATIONS PRIVATE
ILIMITED
ICommercial Suit  |CS (COMM)/323/2026 25-04-2026 IAKSHAY BHARGAV Vs RISHAVAMARENDRA (9260958246 iglobalvisionlawoffice@ [21-04-2026
INFRACONSTRUCTION PRIVATEKUMAR DUBEY] lgmail.com
ILIMITED
ICommercial Suit  |CS (COMM)/326/2026 27-04-2026 STATE BANK OF INDIA Vs JAGPALROHIT KUMAR [7015807331 rohitvakeel77@gmail.co[13-04-2026
SINGH m
Commercial Suit  |CS (COMM)/327/2026 27-04-2026 STATE BANK OF INDIA Vs SANJAY ROHIT KUMAR [7015807331 rohitvakeel77@gmail.co[11-04-2026
m
|Arbitration Petition OMP (I) (COMM)/88/2026 |07-04-2026 CARS 24 FINANCIAL SERVICESRAHUL 0971891788 INFO@AUALEGAL.CO [01-04-2026
[PVT LTD Vs SUMIT CHAUHAN M
|Arbitration Petition OMP (I) (COMM)/90/2026 [16-04-2026 IAMIRSONS SCAFFOLDING PVT/GURSAT 9811105891 IGURSAT@GSVLEGAL. (04-04-2026
ILTD Vs VD CONSTRUCTION SINGH COM
|Arbitration Petition OMP (I) (COMM)/92/2026 [24-04-2026 IPIRIMAL FINANCE LTD Vs POOJASAMBHAV 9910076176 22-04-2026
[HUKUM SINGH JAIN IAdvsambhavjaing6@g
mail.com
|Arbitration Petition OMP MISC (COMM)/4/2026 [21-04-2026 M/S TRACKLINE HEAVYLAKSHMI 9667605503 IADV.LAKSHMISHREE [20-04-2026
[EQUIPMENTS Vs M/S LIYGONGSHREE @GMAIL.COM
INDIA PRIVATE LIMITED
33 IMS. NEERASOUTH- Commercial Suit |Commercial Suit |CS (COMM)/350/2026 30.04.2026 SUPRABHA MITRA (PROPRIETORARCHIT 0599043045 legal@sigmalegal.in 16.04.2026
[BHARITHOKE, [EAST OF M/S MULTAN PAINTS) VS.SINGHAL
[IDISTRICT MOHAMMAD SHAF]
JUDGE(COMMERCI HAIDER(PROPRIETOR OF M/S
AL COURT) CS (COMM)/344/2026 29.04.2026 STATE BANK OF INDIA VS. SH/HARSHIT 7607040002 harshitthareja.adv@gm [24.04.2026
JITENDRA KUMAR THAREJA lail.com
ICS(COMM.)/347/2026 20.04.2026 IM/S GRAND PLACEMENTS ANDDEEPAK 0650335116 lagarwalaandroy@gmail [22.04.2026
IANR. VS. M/S U.P. HOTELSKUMAR .com
ILIMITED AND ORS. IAGARWAL
ICS(COMM.)/345/2026 29.04.2026 TENSECURE SYSTEMS PRIVATEJUHI ARORA [9654652295 ladvjuhi.arora@gmail.co[20.04.2026
ILIMITED VS. VITRAYA m
TECHNOLOGIES PRIVATE
ILIMITED
IOMP (I)(COMM.)/97/2026 [29.04.2026 SIDAK TECHNOLOGIES PRIVATEMANU MONGA [9810400515 shankarjha.adv@gmail. [29.04.2026
ILIMITED VS, com
TELECOMMUNICATIONS
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CS (COMM)/336/2026 28.04.2026 KAILASH AGGARWAL VS. ATIKURPAWAN 0873938816 mittalpko8 @gmail.com [20.04.2026
REHMAN KUMAR
IMITTAL &
ICHAITANYA
ICS(COMM.)/ 239/2026 04.04.2026 BANK OF MAHARASHTRA VS.RAKESH 0891691568, rakesh.advet@gmail.co [31.03.2026
SHRI BHOPAL KUMAR 9958303627 m
OMP(COMM.)/25/2026 27.04.2026 IADITYA BHUTANI VS. VIJAY BALAJAGRITI KEDIA|9560211574 advjagritikedia@gmail. 18.04.2026
IKAPUR com
OMP(I)(COMM.)/95/2026  [25.04.2026 IAMIRSONS SCOFFOLDING PVT.,GURSAT 9811105891 lgursat@gsvlegal.com |04.02.2026
ILTD. VS. SOFIA BUILDTECH PVT.SINGH
ILTD.
CS (COMM)/314/2026 23.04.2026 CANARA BANK VS. NIRMALSANJEEV 0711142200 chopra6791@gmail.com(03.04.2026
IKUMARI PROP. GARG TRADINGCHOPRA
COMPANY
CS (COMM)/295/2026 18.04.2026 M/S SAFEDECOR PVT. LTD. VS.DEVVART 0398318156 [Devsharmalegal @gmail [13.04.2026
M/S MOHINI TIMBER ANDSHARMA .com
IFURNITURE
IOMP MISC. (COMM.) 3/2026(17.04.2026 IM/S TANTRA DESIGNS PVT. LTD.ANURAG 09560277280 lanurag.rawat44@gmail.[25.03.2026
IVS. MY PREFERREDRAWAT com
TRANSFORMATION AND|
I[HOSPITALITY PRIVATE LTD. AND
CS (COMM)/291/2026 17.04.2026 BANK OF INDIA VS. RITWIK DASAMRENDRA  [9910717081 ladvamrendra22@gmail [05.04.2026
IAND ANR. INATH SHUKLA .com
CS(COMM.)/286/2026 17.04.2026 IM/S HERO REALTY PRIVATEAVINASH 9910106381 Wustlegalsolution@gmai/01.04.2026
ILIMITED VS. M/S J AND B FOODSKUMAR SINGH l.com
IAND OTHERS
CS (COMM)/272/2026 13.04.2026 CENTRE FOR JOINT WARFAREPRAFUL 9833422400 prafulshukla.ils@gmail.{10.04.2026
STUDIES, NEW DELHI VS.,SHUKLA com
COUNCIL FOR ROBOTICS AND
IAUTOMATION
OMP (I)(COMM.)/85/2026 [04.04.2026 SHIVALIK SMALL FINANCE BANKMUKESH 0873371988 imksadvocate@gmail.co [25.03.2026
IVS. GOVIND KUMAR m
SHARMA
CS (COMM)/238/2026 RBT [04.04.2026 SHYAM JEE AZAD VS. SHIVALIKANKUR 0871699756 ladvocateankuraggarwal [18.03.2026
[EXPORTS IAGGARWAL (@gmail.com
EXECUTION 30.04.2026 ISBI VS. SUNIL KUMAR KK SINGH 0810343732 lksinghl 28.04.2026
(COMM.)/135/2026 123 @rediffmail.com
EXECUTION 24.04.2026 ISKL UNIVERSAL PRIVATEZUBEDA 0868119078 zubedabegumadv@gma|23.04.2026
(COMM.)/126/2026 ILIMITED VS. RAJ KUMAR DAGA BEGUM lil.com
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ILTD.

[Ex. COMM.- Award by Arb.23.04.2026 M/S KBG ENGINEERS VS. DELHIAvinashK.Trived9871441764 aktrivedilawoffices@g [21.04.2026
Comm,/63/2026 TOURISM ANDi{ mail.com
TRANSPORTATION
IDEVELOPMENT CORPORATION|
EXECUTION 16.04.2026 STATE BANK OF INDIA VS.Suchita Dixit [889693283 lagnihotrisuchita@gmaill14.04.2026
(COMM.)/114/2026 SURENDER .com
IEXECUTION 10.04.2026 IPUNJAB NATIONAL BANK VS. MSVarun Kashyap (9315705186 INA 06.04.2026
(COMM.)/107/2026 IMAA KALKA ENTERPRISES
[Ex. COMM.- Award by Arb.07.04.2026 IMONEYWISE FINANCIALMehvish Khan [9319212 148 KHANMEHVISH2189 (04.04.2026
Comm,/44/2026 SERVICES PVT. LTD. VS. PRAMOD (@GMAIL.COM
CHAUHAN
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/103/2026  (04.04.2026 [EMU LINES PVT.,Uday kumar 8882303942,
Comm,/44/2026 ILTD. VS. FALCON| 0810868162
18 IMPORTS PVT,|
LTD.
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/102/2026  (04.04.2026 IM/S REGARDANISHA Mathur 9971096840
Comm,/44/2026 INETWORK
ISOLUTION VS|
M/S AWORKS
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/101/2026  [02.04.2026 IVIRGO Sachin KumarJain 0873586359
Comm,/44/2026 ILAMINATES PVT,
ILTD. VS|
IKUPPUSAMY
34 IMS. NIRJA BHATIA,SOUTH- 30 CS(comm) CS (COMM)/228/2026 01-04-2026 BERRY TEX PRIVATE LIMITED VsDEEPAK 0891998488 tandtlaw@tandtlaw.co.i|27.03.2026
ILD. DISTRICTEAST SHREE BALAJI ENTERPRISESSHARMA n
JUDGE (PARTNERSHIP FIRM)
(COMMERCIAL
ICOURT-07)DIGITAL CS(comm) CS (COMM)/229/2026 01-04-2026 STATE BANK OF INDIA Vs SaecedHARSHIT 7607040002 harshitthareja.adv@gm [27.03.2026
[SOUTH-EAST, |Ahmad THAREJA lail.com
SAKET COURT
ICS(comm) CS (COMM)/241/2026 04-04-2026 BANK OF MAHARASHTRA VSRAKESH 9891691568 rakesh {01.04.2026
SARLA IKUMAR ladvct@grnail.com
ICS(comm) CS (COMM)/247/2026 07-04-2026 Indulge Sign and Graphics Vs CanaraPOOJA 8802537562 [Panja.PsquarelegalAllia [14.03.206
Bank KUMARI nced @gmail.com
ICS(comm) CS (COMM)/250/2026 08-04-2026 IMS Dotcom Pharma Private Limited HIMANSHU  |9999738722 31.03.2026
Through its Director Praveen SikriSINGH HCHOUDHARY895@G|
Vs MS Deep Healthcare Enterprises IMAIL.COM
Through its Proprietor Sh Sandeep
ICS(comm) CS (COMM)/260/2026 10-04-2026 IMS KONARK FIRE SOLUTION PVTIASHISH 9873027870 INOT PROVIDED 31.03.2026
ILTD THROUGH ITS DIRECTOR MS
SANJUKTA DHAL Vs Artemis
technologies and services llp
EXECUTION I[EXECUTION 13-04-2026 M/S SPARK ELECTRODES PVT.JC GUPTA 9810015303 jcguptavinay@gmail.co 19.03.2026
(COMM.) (COMM.)/112/2026 ILTD. Vs SKANDA FASTNERS PVT, m
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EXECUTION EXECUTION 13-04-2026 M/s V J Infonet Pvt Ltd Vs M/sANISHA 9971096840 contact.shepherdlaw(al [24.03.2026

(COMM.) (COMM.)/113/2026 IAAAVAA Technologies Pvt Ltd IMATHUR lgmail.com

EXECUTION EXECUTION 13-04-2026 M/S AMAZON DISTRIBUTORSRADHEY 0811041494 radheyshyamadv@gmail02.04.2026

(COMM.) (COMM.)/115/2026 PVT. LTD. Vs M/S NEW SHOPSHYAM l.com
ICSTORE NETWORK PVT. LTD.

ICS(comm) CS (COMM)/287/2026 16-04-2026 State Bank of India Vs RathorSUCHITA 8896932838 lagnihotrisuchta@gmail.[15.04.2026
Jashwant Sinh DIXIT com

ICS(comm) CS (COMM)/288/2026 16-04-2026 CANARA BANK Vs PRAKASHDEEPANJAL (8390227354 deepanjalch@gmail.co (10.04.2026
IENTERPRISES CHOUDHARY m

ICS(comm) ICS (COMM)/299/2026 18-04-2026 IALLURE ENTERPRISES PVT LTDDIVAKAR 0311308979 lkhuranaco@yahoo.co.in16.04.2026
Vs SHAMSONS POLYMERS PVTKUMAR
ILTD

ICS(comm) ICS (COMM)/304/2026 20-04-2026 IAMITOJE INDIA PRIVATEChirag Singla  [8930561276 advchirags@gmail.com (18.04.2026
LIMITED Vs PATANJALI FOODS
ILIMITED

ICS(comm) CS (COMM)/310/2026 22-04-2026 STATE BANK OF INDIA VSAMIT KUMAR [7838773507 singhamitoo71@gmail. 17.04.2026
IVENTAGE APEX CUPS LLP com

EXECUTION IEXECUTION 24-04-2026 M/S WHOLESOME PAPERJAGRITI JAIN (8527506427 LAWFIRM@UNSOLVE (14.04.2026

(COMM.) (COMM.)/124/2026 PRODUCTS LLP THROUGH ITS DLEGAL.COM
PARTNER/AR SH MAHESH]
KUMAR MITTAL Vs M/S SNNR|

EXECUTION IEXECUTION 24-04-2026 ICHARU SINGH Vs MSTC LIMITEDBRIJESH 09810115969 bsadvdelhi@yahoo.co.i [07.03.2026

(COMM.) (COMM.)/125/2026 IAND ANR. SHARMA n

ICS(comm) CS (COMM)/321/2026 24-04-2026 CAPCO INDIA Vs OM SHREEJIBHARAT 0811667443 bharatsareen@yahoo.in 16.02.2026
[ELECTRO SAREEN

ICS(comm) CS (COMM)/325/2026 25-04-2026 STATE BANK OF INDIA Vs UMAROHIT KUMAR (7015807331 rohitvakeel77@gmail.co[11.04.2026
SABHARWAL m

M-Ex M-Ex/32/2026 27-04-2026 SM EXPRESS LOGISTICS PVT LTDPRAKHAR 8800814718 IAmicuslegaloffice@.gm [28.03.2026
Vs RAJESH JUNEJA lail.com

ICS(comm) CS (COMM)/331/2026 27-04-2026 IBIHARIJI ISPAT UDYOG LIMITEDN P SINGH 8510005604 ngsinghandassociates@ [27.03.2026
Vs EXTREME MOTORS LLP lgmail.com

OMP (I) (COMM. (OMP (I) (COMM.)/98/2026 [30-04-2026 CANARA BANK Vs HINDUJADEEPANJAL [8390227354 22.04.2026

I[HOUSING FINANCE LIMITED

CHOUDHARY

deepanjalch@gmail.co
m
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Misc DJ/580/2026 130-04-2026 Super Touch Interiors Vs The GreatiSIKANDAR 0810725240 26.04.2026
Getsby Club of India Sikander.legal@grnail.c
om
35 IMS VEENA RANI,SOUTH- 39 Blockli OMP (DOMP (I) (COMM.)/81/2026 [04-04-2026 ISHIVALIK SMALL FINANCE BANKMUKESH 9873062233 IMKSLAWOFFICE650@[16-03-2026
IDISTRICT [EAST (COMM.)/81/2026 ILIMITED Vs VINAY UPADHAYA KUMAR GMAIL.COM
WUDGE(COMMERCI SHARMA
AL COURT)
OMP (DOMP (I) (COMM.)/82/2026 [04-04-2026 SHIVALIK SMAL FINANCE BANKMUKESH 0873062233 IMKSLAWOFFICE650@[25-03-2026
(COMM.)/82/2026 Vs YASHPAL KUMAR GMAIL.COM
SHARMA
OMP (DOMP (I) (COMM.)/83/2026 [04-04-2026 SHIVALIK SMALL FINANCE BANKMUKESH 0873062233 IMKSLAWOFFICE650@[25-03-2026
(COMM.)/83/2026 Vs YOGESH IKUMAR GMAIL.COM
SHARMA
OMP (DOMP (I) (COMM.)/84/2026 [04-04-2026 SHIVALIK SMALL FINANCE BANKMUKESH 0873062233 IMKSLAWOFFICE650@[25-03-2026
(COMM.)/84/2026 Vs NANDINI RAIDINI RAIKAWAR [KUMAR GMAIL.COM
SHARMA
OMP (DOMP (I) (COMM.)/87/2026 [04-04-2026 CARS 24 FINANCIAL SERVICESRAHUL 9971891788 INFO@AUALEGAL.CO [01-04-2026
(COMM.)/87/2026 PVT. LTD. Vs Devendra KumarCHAUHAN M
Singh
CS CS (COMM)/236/2026 04-04-2026 Imperia Decor Industries Vs AkshayNIKHIL 9599083327 IMPERIADECORLEGA [25-03-2026
(COMM)/236/2026 Jain (Proprietor of Shree NakodaKUMAR L@GMAIL.COM
Trading)
OMP IOMP (COMM.)/21/2026 07-04-2026 M/S INSILCO MERCHANT PVT.KRISHANU 9654074250 ladhikary.krishanu@gm [06-04-2026
(COMM.)/21/2026 ILTD. Vs ALCOTT TOWNADHIKARY lail.com
IPLANNERS PRIVATE AND ANR.
CS ICS (COMM)/243/2026 07-04-2026 Sharad Kumar Jain Vs SandeepSatish 0899653006 csatish1967@gmail.com|04-04-2026
(COMM)/243/2026| Mehta Chaudhary
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CS CS (COMM)/257/2026 09-04-2026 IMICHAEL KORS INTERNATIONALDinesh Jotwani [9730049704 litigation@jotwani.com
(COMM)/257/2026 IGMBH Vs ANSHUL JAIN Trading as|

[Proprietor of FASHION YARD THE,

ICUSTOM SHOP
CS CS (COMM)/258/2026 09-04-2026 Scootsy Logistics Pvt Ltd Vs M/sAbhay  Pratap[7011215316 labhay@gnslegal.in,
(COMM)/258/202 Ashfaque Traders through itsSingh office@gnslegal.in
6 proprietor Mr Ashfaque Ansari
EXECUTION IEXECUTION 11-04-2026 [RAVI KUMAR Vs AKHIL KUMARNeeraj Kuman8825276304 neerajjhaadv@gmail.co
(COMM.)/109/202 |(COMM.)/109/2026 IKULSHRESHTHA Jha m
6
CS CS (COMM)/262/2026 11-04-2026 Sanjay  Purushottam Date VsHarsh Jaiswal (9810336364 Chamb@udayanjain.co
(COMM)/262/202 Dhirendra Kumar Jha and Anr m
6
Ex.COMM - AwardEx.COMM - Award by Arb.13-04-2026 IKOTAK MAHINDRA BANK LTD VsDeepjyot Singh 9811997661 DEEPJYOT.SINGH@Y
by Arb.,Comm./54/2026 SANJAY JAHOO.COM
Comm./54/2026
Ex.COMM - AwardEx.COMM - Award by Arb.15-04-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana 9910018313 codelegalconsultants@g
by Arb.Comm./55/2026 IGURDEEP SINGH Imail.com
Comm./55/2026
CS CS (COMM)/279/2026 15-04-2026 MILESTONES ENGINEERING PVT./Chandra 9810209981 legal.shebang@gmail.co|
(COMM)/279/2026 ILTD. Vs TIMEX GROUPShekhar Yadav m

IPRECISION ENGINEERING LTD.
EXECUTION IEXECUTION 16-04-2026 INFINITE AQUAA PRIVATEPramod Dubey (9891683577 IADVOCATEPRAMOOD
(COMM.)/111/2026((COMM.)/111/2026 ILIMITED Vs Golden Polytube IJBEY14@GMAIL.COM
CS ICS (COMM)/285/2026 16-04-2026 IAJAY KUMAR Vs MS RROSTFREISyed Firoz 0873004623 syedfiroz388 @gmail.co

(COMM)/285/202
6

STEELS PVT LTD AND ORS

m
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CS CS (COMM)/296/2026 18-04-2026 [RAVI LOHIA PROPRIETOR OF MSVipul Garg 0971165648 vipulgreg@gmail.com [16-03-2026
(COMM)/296/202 IMORVI NANDAN Vs M/S IMPERIA|
6 IDECOR INDUSTRIES
Ex.COMM - AwardEx.COMM - Award by Arb.20-04-2026 |Axis Bank Ltd Vs GHANSHYAM IMAYANK 0873347330 mayank_mahajano5@fij31-03-2026
by Arb.Comm./59/2026 IMAHAJAN lhoo.com
Comm./59/2026
EXECUTION IEXECUTION 21-04-2026 M/S DETERGEP CHEM PVT LTDMANISH 0873645048 raghavlawefile@gmail.c(08-04-2026
(COMM.)/117/2026/((COMM.)/117/2026 Vs TULSI CHEMICALS RAGHAV om
CS CS (COMM)/307/2026 21-04-2026 Dassault ~ Systemes  SolidWorksSwastik Bisariya|0120-4059300 lanandandandanand.co [17-04-2026
(COMM)/307/2026| Corporation and Anr Vs Satish m

Pinninti Kumar and Ors
EXECUTION IEXECUTION 22-04-2026 IDARSHAN MOHAN NANDA ANDVijay Zaveri 0811284948. vijayzaveri2s@gmail.co [17-04-2026
(COMM.)/122/202 |(COMM.)/122/2026 IANR Vs KAYA BLENDERS AND 8287537345 m
6 IDISTILERS LTD
Ex.COMM - AwardEx.COMM - Award by Arb.23-04-2026 M/s KBG Engineers Vs DelhiAvinash Kumang810104312,99682faktrivedilawofflcesfamn{21-04-2026
by Arb.Comm./61/2026 Tourism and Transportation [Trivedi 81709 lail.com
Comm./61/2026 Development Corporation Ltd
CS CS (COMM)/318/2026 23-04-2026 IKIDAR NATH BABBAR Vs M/SMAHESWAR [8700295024/9310 |dashmaheshwar73@gm|21-04-2026
(COMM)/318/2026 IHARISH KIRANA COMPANY IDASH 801691 lail.co
OMP OMP (COMM.)/24/2026 24-04-2026 IADITYA BHUTANI Vs VIJAY BALAJAGRITI KEDIA9560211574 ladvjagritikedia@gmail. [18-04-2026
(COMM.)/24/2026 IKAPUR com
EXECUTION EXECUTION 24-04-2026 Cargo People Logistics and ShippingJEET  SINGH|9811765540 ljsaroras8@gmailcom [23-04-2026
(COMM.)/129/202 |(COMM.)/129/2026 [Pvt. Ltd. Vs A square Impex and Ors. ARORA
6
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THAKUR

EXECUTION I[EXECUTION 25-04-2026 State Bank of India Vs ManishAMIT KUMAR[7011848842 lamit.advocate13@gmail[23-04-2026
(COMM.)/130/202 |(COMM.)/130/2026 [Kumar Dogra SINGH .com
6
CS CS (COMM)/328/2026 27-04-2026 ORANGE OVERSEAS PVT LTD VsRajeev Garg 9711735601 [gargrajiv26@yahoo.co.i|24-04-2026
(COMM)/328/202 ILABEL 53 n
6
CS ICS (COMM)/333/2026 27-04-2026 ICHARUVI DESIGN LABS P. LTD. VsNitin Mangla 9811322965 nitin@nmlo.in 24-04-2026
(COMM)/333/2026| TEMFLO SYSTEM PRIVATE
ILIMITED
[EXECUTION [EXECUTION 29-04-2026 OMAXE LTD AND ANR Vs OMAXE[Sagar =~ Kumar9810223978 [prathamalaw@gmail.co [25-03-2026
(COMM.)/133/202 |(COMM.)/133/2026 IDESIGNER TILES Pradhan m
6
CS CS (COMM)/346/2026 29-04-2026 Bharat Bhushan Vs Ghibs FacilityBHARAT 9810987109 BHARATAHUJA72@Y [27-04-2026
(COMM)/346/202 and Allied Services Pvt. Ltd. IAHUJA JAHOO.COM
6
36 ISH. DEVENDEREAST 209 ICS COMM 74 1100/2026 02-04-2026 [UNION TRADE SOLUTIONS VS BOSH BIBHUTI9818002742 bsinghllb@gmail.com [02.04.26
[KUMAR, DISTRICT] INTERNATIONAL KUMAR SINGH
JUDGE
(COMMERCIAL
ICOURT) 209 OMP MISC COMMi1106/2026 02-04-2026 SHARDA DEVELOPERS VSISH ROHAN|9560622223 roshan@chambersofsan(02.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
IPROMOTERS LTD.
209 ICS COMM 74 1147/2026 06-04-2026 [UNION BANK OF INDIA VSSH ARUN[9312400295 connect@snslegal.in  (04.04.26
PLANEXT CONSULTANCY PVT.KUMAR
ILTD. SHUKLA
209 ICS COMM 74 1155/2026 06-04-2026 IBANK OF BARODA VS KAPILSH UMESH[9910568669 ladvumeshjoshi@gmail. [06.04.26
IKUMAR KARWA JOSHI com
209 OMP COMM 73 1227/2026 13-04-2026 IAHLUWALIA CONTRACTS INDIASH PIYUSH|9818020868 lguptapiyush@live.com {13.04.26
LTD. VS DELHI AGRICULTURALGUPTA
IMARKETING BOARD
209 ICS COMM 74 1236/2026 15-04-2026 IRAJAT RANA VS VIKRANT SINGH [SH SHASHI|9818767973 ts_t@rediffmail.com  [15.04.26
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SARVESH DEVI AND ORS.

KUMAR
SHARMA

209 ICS COMM 74 1260/2026 16-04-2026 SILVER SEAL ADHESIVE P. LTD.SH NEELESH|9999315110 neeleshjis8 @gmail.com 16.04.26
VS CLASSIC CHEM INDIA KUMAR
209 ICS COMM 74 1269/2026 17-04-2026 SAHU EXPORTS PVT. LTD. VSSH ANUJ|9891656411 lkapoorandassociatesad [17.04.26
IALLORASOEFT PVT. LTD. KAPOOR v@gmail.com
209 ICS COMM 74 1312/2026 21-04-2026 RAKESH CHADHA VS UPDESHSH  YOGESH[8920496187 ladvyogeshvalecha@gm [21.04.26
SINGH VALECHA lail.com
209 ICS COMM 74 1354/2026 24-04-2026 IKVG AGRO PVT. LTD. VS TRANSSH NAVEEN|9555481152 navkumari512@gmail.c[24.04.26
IASTA ENTERPRISES KUMAR om
209 ICS COMM 74 1381/2026 27-04-2026 THE SUPREME INDUSTRIES LTD.SH D MOITRA (9810083029 debasishmoitra@gmail. [27.04.26
VS SUPREMEPLAST POLYMERS com
INDUSTRIES
209 ICS COMM 74 1401/2026 28-04-2026 STATE BANK OF INDIA VS MONIKMS SUCHITA8896932838 lagnihotrisuchita@gmail(28.04.26
IA UPPAL IDIXIT .com
209 ICS COMM 74 1408/2026 28-04-2026 IADOREVESTOR TRADING ANDSH VINEET|9871343259 vineetmudgal @gmail.co[28.04.26
CONSULTANCY LLP VS APSONMUDGAL m
IMETALS PVT. LTD.
209 ICS COMM 74 1410/2026 28-04-2026 BHAGIRATH AGENCIES PVT. LTD.SH V.K. SINGH (9810775916 28.04.26
VS HIMANI GARG
209 ICS COMM 74 1419/2026 28-04-2026 IMOHAN WELDING WORKS VSSH NAVEEN|8178445422 mnaven.shelar2@gmail.c [28.04.26
IPRYMUS BRANDCOM INDIA PVT.KUMAR om
ILTD.
209 ICS COMM 74 1427/2026 29-04-2026 BANK OF MAHARASHTRA VSSH BIJAYA{9015893668 ladvbmg2016@gmail.co [29.04.26
UMANG MOHAN m
IGOSWAMI
37 IMS. RUBY ALKAEAST 101 ICS COMM 74 1064/2026 02-04-2026 RICHCREDIT FINANCE PVT LTD.SH NEERAJ 9999397965 s.n.legalawfirm@gmail. [01.04.26
IGUPTA, DISTRICT) VS RISHABH GUPTA com
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 1069/2026 02-04-2026 PUNJAB NATIONAL BANK VSSH ALOK8745891899 lalokmainag46@gmail.co [01.04.26
HARPREET SINGH CHANDRA m
IMAINA
101 ICS COMM 74 1077/2026 02-04-2026 PUNJAB NATIONAL BANK VSSH PARAS|90810600656 [parasaggarwaladv@gm [01.04.26
ROHTASH IAGGARWAL lail.com
101 ICS COMM 74 1097/2026 02-04-2026 STATE BANK OF INDIA VSSH SURESH|9810099445 suresh.sharma@gmail.c/01.04.26

om
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OMP MISC COMMi1103/2026 02-04-2026 SHARDA DEVELOPERS VS|SH ROHAN|9560622223 roshan@chambersofsan(02.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
IPROMOTERS LTD.
101 IOMP MISC COMM]|1104/2026 02-04-2026 SHARDA DEVELOPERS VSSH ROHAN|9560622223 roshan@chambersofsan(02.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
IPROMOTERS LTD.
101 IOMP MISC COMM]|1105/2026 02-04-2026 SHARDA DEVELOPERS VSSH ROHAN|9560622223 roshan@chambersofsan(02.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
IPROMOTERS LTD.
101 OMP MISC COMMi{1107/2026 02-04-2026 SHARDA DEVELOPERS VSSH ROHAN|9560622223 roshan@chambersofsan(02.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
[PROMOTERS LTD.
101 ICS COMM 74 1136/2026 06-04-2026 IAMIT GUPTA VS RAMAN KUMARSH HARMESH(9871019871 ladvharmeshkr@gmail.c04.04.26
IDUGGAL KUMAR om
101 ICS COMM 74 1154/2026 06-04-2026 BANK OF BARODA VS VINODSH UMESH[9910568669 ladvumeshjoshi@gmail. [06.04.26
IKUMAR PATHAK JOSHI com
101 ICS COMM 74 1189/2026 09-04-2026 STATE BANK OF INDIA VS PRAVIN|SH SURESH[9810099445 suresh.sharma@gmail.c[09.04.26
KUMAR KUMAR om
SHARMA
101 OMP COMM 73 1222/2026 21-04-2026 IAHLUWALIA CONTRACTS INDIASH PIYUSH|9818020868 lguptapiyush@live.com [11.04.26
LTD. VS DELHI AGRICULTURALGUPTA
IMARKETING BOARD
101 ICS COMM 74 1239/2026 15-04-2026 ILALIT KUMAR VS MOHD. YUSUF [SH SUDHIRI9313885241 sgadvo472@gmail.com [15.04.26
GUPTA
101 ICS COMM 74 1250/2026 16-04-2026 SK PLYWOOD AND INTERIO VSSH DEEPAKS8527355243 16.04.26
SHREE JALPA TRADERS IKUMAR GUPTA|
101 ICS COMM 74 1256/2026 17-04-2026 BASIT ALI VS DEEPAK SINGHSH AVINASH[8130222706 rao.daslawoffices@gma [16.04.26
RANA IDAS lil.com
101 ICS COMM 74 1280/2026 20-04-2026 CADD PLUS TALLY HUB VSMSNASIMA [9811922882 nasimakhanuv@gmail.c18.04.26
INAVNEET om
101 ICS COMM 74 1289/2026 20-04-2026 IBANK OF BARODA VS SUSHILSH UMESH[9910568669 ladvumeshjoshi@gmail. [20.04.26
IKUMAR JOSHI com
101 ICS COMM 74 1290/2026 20-04-2026 ROOP REKHA VS RELIANCESH GAURAV|9868265757 lgauravvashishth1519@gl20.04.26
RETAIL LTD. VASHISHTH imail.com
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JUDGE

(COMMERCIAL)-01

IPANDEY, DISTRICTEAST

IKKD

UNITED WAY EDUCATIONAL
IFOUNDATION

DEORA

dk.com

ICS COMM 74 1301/2026 21-04-2026 STATE BANK OF INDIA VS RAJSH PANKAJ[8010812345 ladvocatepankaj2018@g|21.04.26
IPAL KUMAR mail.com
101 ICS COMM 74 1316/2026 23-04-2026 DEVJYOTI BOOKS PVT. LTD. VSSH MANISH|9811529112 mangla.ipr@gmail.com [22.04.26
IANAND BOOKS INTERNATIONALSINGHAL
IPVT. LTD.
101 ICS COMM 74 1333/2026 23-04-2026 S.D.INTERNATIONAL VS ELITESH NAVEEN9811135465 naveensinglaadvi@gmal23.04.26
DHOBILITE ISINGLA lil.com
101 ICS COMM 74 1340/2026 27-04-2026 ILUCKY CHHABRA VS MAYANKSH PREM|9910817646 ladvchhetri@gmail.com [23.04.26
CHAWLA CHHETRI
101 OMP COMM 78  [1342/2026 24-04-2026 INITIN KUMAR MAHANI VSMS SAKSHI9899166956 salvationthelegal @gmaif24.04.26
SANDHU MOTORS FINANCE PVT.ARORA l.com
ILTD.
101 ICS COMM 74 1373/2026 28-04-2026 IAMIT KUMAR BHARDWAJ VSSH ANIMESH(9673217673 ladv.animeshkhanna@g [27.04.26
TAARANI FOODS KHANNA Imail.com
101 ICS COMM 74 1377/2026 28-04-2026 IPANKAJ AHUJA VS GANESH SH SUDHIR[8750602223 sudhir 27.04.26
IKUMAR sukhija@yahoo.com
SHUKLA
101 ICS COMM 74 1379/2026 28-04-2026 [UMESH GUPTA VS JAI PRAKASH [SH AJAY[9212193958 ladv.fatyal.ajay@gmail.c [27.04.26
IFATYAL om
101 ICS COMM 74 1382/2026 02-05-2026 IMOHAN WELDING WORKS VS JRSH NAVEEN|8178445422 maven.shelar2@gmail.c [27.04.26
CREATIONS ADVERTISERS PVT.KUMAR om
ILTD.
101 ICS COMM 74 1403/2026 30-04-2026 BANK OF MAHARASHTRA VSSH BIJAYA{9015893668 ladvbmg2016@gmail.co [28.04.26
SUNIL MOHAN m
IGOSWAMI
101 ICS COMM 74 1404/2026 30-04-2026 BANK OF MAHARASHTRA VS VN|SH BIJAYA{9015893668 ladvbmg2016@gmail.co [28.04.26
INTERNATIONAL MOHAN m
IGOSWAMI
101 OMP MISC COMMi1422/2026 29-04-2026 IPIONEER HORTICULTURIST PVT.SH SOUMITRA9999242523 partner@corpolitllp.co [29.04.26
76 ILTD. VS DELHI URBAN SHELTERCHATTERJEE m
IMPROVEMENT BOARD.
101 ICS COMM 74 1429/2026 29-04-2026 SHALINI BANSAL VSSH  SHAILEN/9818558690 ladvocateshailenbhatia8 [29.04.26
RANCHODMAL POONAMJIBHATIA 9@gmail.com
RATHOD
38 SH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 28/2026 07-04-2026 UNITED WAY WORLDWIDE VSHIMANSHU |9717681363 lhimanshu.deora@ksan |02-04-2026
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C.S. (COMM) 29/2026 09-04-2026 STATE BANK OF INDIA Vs SEPOYKRISHAN 9910577700 krishankumarandassoci|04-04-2026
IMUKESH KUMAR SINGH KUMAR ates@gmail.com
---do-- C.S. (COMM) 30/2026 17-04-2026 DHRUV PARIKH Vs FLEXSIN [RINI MEHRA &+ off.pinelegal @gmail.co [09-04-2026
TECHNOLOGIES PVT LTD SHAGUN m
IAGGARWAL
---do-- C.S. (COMM) 31/2026 17-04-2026 SAI CREATIONS Vs  FOUZIKAILASH 9711133630 lkailashadv@gmail.com [17-04-2026
IENTERPRISES CHAND
---do-- C.S. (COMM) 32/2026 18-04-2026 ATIUR REHMAN Vs PRAVEENR N DUBEY 9717043953 - 18-04-2026
TULSI RAM SANKPAL
---do-- C.S. (COMM) 33/2026 23-04-2026 STATE BANK OF INDIA VsSURESH 9810099445 suresh.sharma717@gm [21-04-2026
IGULSHAN NANDA IKUMAR lail.com
SHARMA
---do-- C.S. (COMM) 34/2026 23-04-2026 STATE BANK OF INDIA Vs M/SSURESH 0810099445 suresh.sharmay17@gm [21-04-2026
SHREE KRISHNA 21 IKUMAR lail.com
SHARMA
---do-- C.S. (COMM) 35/2026 23-04-2026 STATE BANK OF INDIA Vs M/SSURESH 0810099445 suresh.sharmay17@gm [23-04-2026
SRISHTI ENTERPRISES AND ORS KUMAR lail.com
SHARMA
---do-- C.S. (COMM) 36/2026 24-04-2026 SHAILESH SINGH Vs KBPLVISHAL 8447789392 ladv.ranjanvishal@gmai {13-04-2026
INFRASTRUCTURE PVT LTD IRANJAN l.com
---do---- C.S. (COMM) 37/2026 27-04-2026 M/S PACK CARE INDIA PVT LTDGURBIR SINGH/9810083261 lgurbircharya@gmail.co [09-04-2026
Vs ATUL KUMAR JAIN CHARYA m
---do---- C.S. (COMM) 38/2026 29-04-2026 M/S K S ENTERPRISES AND ORS [B.D. SHARMA{9868364837 bdsharmaadvi96@gmail28-04-2026
Vs M/S JAINEX PAPERAND l.com
ICONVERTER IASSOCIATES
---do---- EX.(COMM) 12/2026 01-04-2026 INDUSIND BANK LTD Vs VIPINMANOJ 9811133644 manojk.adv@yahoo.co [26-03-2026
IAWARD GIRI IKUMAR m
---do---- EX.(COMM) 13/2026 01-04-2026 INDUSIND BANK LTD Vs AJABMANOJ 9811133644 manojk.adv@yahoo.co [26-03-2026
IAWARD SINGH IKUMAR m
---do---- EX.(COMM) 14/2026 01-04-2026 INDUSIND BANK LTD Vs KARANMANOJ 9811133644 manojk.adv@yahoo.co [27-03-2026
IAWARD SINGH KUMAR m
---do---- EX.(COMM) 15/2026 01-04-2026 INDUSIND BANK LTD Vs NEETUMANOJ 9811133644 manojk.adv@yahoo.co [27-03-2026
IAWARD ISAINT KUMAR m
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EX.(COMM) 16/2026 01-04-2026 INDUSIND BANK LTD Vs MANOJMANOJ 0811133644 manojk.adv@yahoo.co [27-03-2026
IAWARD SHARMA KUMAR m
---do---- EX.(COMM) 17/2026 02-04-2026 IAXIS BANK LTD Vs RAJ KUMARMAYANK 0873347330 mayank.mahajanos@ya[28-03-2026
IAWARD RANJAN IMAHAJAN lhoo.com
---do---- EX.(COMM) 18/2026 02-04-2026 M/S KOTAK MAHINDRA PRIMEAJAY UPPAL |9811740125, virtuous.people@gmail.[20-03-2026
IAWARD ILTD Vs HASAN ALI 8595845192 com
---do---- EX.(COMM) 19/2026 02-04-2026 IKOTAK MAHINDRA BANK LTD VsMOHIT RANA|9999988060, ladvmontysingh@gmail. [27-03-2026
IAWARD INITIKA KATHURIA & MONTY|9654883570 lcom
SINGH
---do---- [EX.(COMM) 20/2026 02-04-2026 RAM KRISHAN YUDHISTERKUNWAR 0311577904 lkunwar.chandresh@gm|01-04-2026
IAWARD PRAKASH Vs GOVT OF NCT OFCHANDRESH lail.com
IDELHI
---do---- [EX.(COMM) 21/2026 08-04-2026 IAXIS BANK LTD Vs SACHINMAYANK 0873347330 mayank.mahajanos@yal02-04-2026
IAWARD KUMAR MAHAJAN lhoo.com
---do---- [EX.(COMM) 22/2026 08-04-2026 IAXTS BANK LTD Vs NAEEM IMAYANK 0873347330 imayank.mahajanos@ya02-04-2026
IAWARD MAHAJAN lhoo.com
---do---- [EX.(COMM) 23/2026 08-04-2026 IAXTS BANK LTD Vs IFTAKHAR IMAYANK 09873347330 imayank.mahajanos@ya02-04-2026
IAWARD MAHAJAN lhoo.com
---do---- EX.(COMM) 24/2026 11-04-2026 IAXIS BANK LTD Vs SHANTI NATHMAYANK 0873347330 imayank.mahajanos@ya02-04-2026
IAWARD IENTERPRISES MAHAJAN lhoo.com
---do---- EX. (COMM) 30/2026 02-04-2026 ISTATE BANK OF INDIA Vs SANJAYARUN 0045375818 lupadhyayarun137@gmaj31-03-2026
ISRIVASTAVA UPADHYAY lil.com
---do---- EX. (COMM) 31/2026 04-04-2026 G K RANGWALA AND CO PVT LTD)V S SHARMA 8802200600 ladvvssharma@gmail.co [23-03-2026
Vs KUSUM CHEMICALS AND m
[PAINTS
---do---- [EX. (COMM) 32/2026 08-04-2026 STANDARD TRADERS VsGULSHAN 989115888, lgulshansharma1974@g |02-04-2026
REEKOMED HEALTH CARE KUMAR 8076955090 Imail.com
---do---- EX. (COMM) 33/2026 09-04-2026 RAKESH VERMA Vs PRANESHKUNWAR 0891177354 lkunwar.nagendra@gmalo1-04-2026
IKUMAR JAIN INAGENDRA lil.com
---do---- EX. (COMM) 34/2026 09-04-2026 INANDAN SINGH Vs KISHANIL K TYAGI 0891435340, - 09-04-2026
SWAROOP 0891102750
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EX. (COMM) 35/2026 18-04-2026 SAMRAT PACKAGING Vs RNKAPIL 0555424269, lkapilchaudharygs55@g [16-04-2026
[FAUCETS PVT LTD CHAUDHARY (9313838370 mail.com
---do---- EX. (COMM) 36/2026 21-04-2026 RAJENDRAPRASAD Vs HIMASHURECEIVED BY} 21-04-2026
SHARMA ALIAS AASHU SHARMA [WAY OF
TRANSFER
---do---- EX. (COMM) 37/2026 23-04-2026 M/S JSB SATYAM Vs M/SSAKSHAM 8527156155 lawchambers.sk@gmail [22-04-2026
SUDHARAKARA INFRATECH PVTIKATHURIA .com
ILTD AND ORS
---do---- EX. (COMM) 38/2026 25-04-2026 INATHMAL VERMA Vs NISWASUMIT GUPTA 9811045845 ladvsumitguptaoy@gma[23-04-2026
[ENGG. SOLUTIONS INDIA PVT lil.com
LTD
---do---- [EX. (COMM) 39/2026 29-04-2026 CENTRAL BANK OF INDIA GEETANJALI 8285103528 lgeetanjali.tiwari@gmail [29-04-2026
Vs CRUISE CLUB TIWARI .com
---do---- MISC DJ 143/2026 01-04-2026 TUSHAR AGGARWAL Vs JAGDISH RAMAKANT 9582158748 lkantbandhu@gmail.co [20-03-2026
SHUKLA lm
---do---- MISC DJ 152/2026 07-04-2026 JOY BATH FITTINGS Vs MAA KALIDUSHYANT 0013173324 bhargavalegal @gmail.c |02-04-2026
[EMPORIUM BHARGAVA om
---do---- MISC DJ 169/2026 08-04-2026 SARASWATI CHAUDHARY  VsRAVI 8010677066 ladvocateravikumar22@ [08-04-2026
IBABA CYLINDER TEST HOUSE lgmail.com
---do---- IMISC DJ 173/2026 09-04-2026 IKOGTA FINANCIAL INDIA LTD VSANKUR 0811809439 lankurkatyal @asklegal.c [09-04-2026
IASFAK MOHD KATYAL 0.in
---do---- IMISC DJ 187/2026 13-04-2026 IRAJ IRON AND CONSTRUCTIONSRAHUL MALIK [9818160129 irahul.malik1978 @gmail{10-04-2026
Vs RAJENDER KUMAR .com
---do---- IMISC DJ 195/2026 17-04-2026 MS JSB SATYAM Vs MSRAVI RANJAN (8447990925 ladvraviranjan.official @ [16-04-2026
SUDHARAKARA INFRATECH PVT lgmail.com
LTD
---do---- MISC DJ 197/2026 20-04-2026 KUSUM CHEMICALS AND CO LTDISHWAR 0013388800 adv.ishwarchand255@g[18-04-2026
Vs G KRANGWALA AND COLTD (CHAND imail.com
39 ISH. SUDESHSHAHDARA 301, New CourtCS (COMMERCIAL02-04-2026 CS (COMM)/176/2026 [Earthling Vs Malhotra Bakery Store [Prerna Arora  [7838616124 radelegal@gmail.com [27-03-2026
IKUMAR, DISTRICT] Building D
UUDGE,
ICOMMERCIAL
ICOURT-01
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301, New CS (COMMERCIAL04-04-2026 CS (COMM)/178/2026 [MANOJ KUMAR BAFNA Vs GULAMNeelam Malik 7303296156 neelam.malik8512@gm [30-03-2026
Building D IALL lail.com
301, New CourtCS (COMMERCIAL04-04-2026 CS (COMM)/180/2026 [PANKAJ KUMAR JAIN Vs MANISHAvinash Suri 0810424804 lavinashsurilawyer@gm [30-03-2026
Building D VIJRA ail.com
301, New CourtCS (COMMERCIAL07-04-2026 ICS (COMM)/189/2026 [SANJEEV OFFSET PRINTERS VsMohit Aggarwal 9811449071 [patronuslaoffices@gma [13-03-2026
Building D GANGA RAM PRAKASHAN| il.com

MTHROUGH PROPERITOR MONIKA|

MANGAL
301, New CourtCS 07-04-2026 CS (COMM)/190/2026 [STATE BANK OF INDIA Vs SOHITVIJAY 8826374306 vijayprakash@gmail.co [07.04.2026
Building (COMMERCIAL) SADH PROP OF RANJEETPRAKASH m

GARMENTS
301, New CourtCS/COMMERCIAL |07-04-2026 CS (COMM)/191/2026 |STATE BANK OF INDIA Vs ATIQR.N SINGH 9818191024 AYSHANAAZI8 907.04.2026
Building 'UR RAHMAN 7(?7) GMAIL.CO
301, New CourtCS (COMMERCIAL07-04-2026 CS (COMM)/192/2026 [SAVEX TECHNOLOGIES PVT LTDAMIT SHARMA [9810589859 IAMIT506WW @GMAIL|01.04.2026
Building D Vs NAVNEET KUMAR ARORA .COM
301, New CourtCS 08-04-2026 Ex. - Award byM/s Sundaram Finance Ltd Vs RAMDeepak  Singhlo871724396 deepaksinghadv@gmail {19.03.2026
Building (COMMERCIAL) |Arb./23/2026 IKUMAR Thakur(P), .com
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301, New CS 08-04-2026 [Execution Vikas Jain Vs Shakti Footwear Deepak  Singhi9871724396 deepaksinghadv@gmail (04.04.2026
Building (COMMERCIAL) (Comm.)/61/2026 Thakur(P), .com
301, New CourtCS 08-04-2026 IMISC DJ/372/2026 M/S Rakesh Jeans Vs M/s R.K/|Aditya Gupta [9866778298 |Adityaguptas2@gmail.c|05.04.2026
Building (COMMERCIAL) |Apparels om
301, New CourtCS 13-04-2026 CS (COMM)/208/2026 |Crown Fabrics Vs Forever Kids SH. TUSHAR9893832019 |Advtusharsharma@gm [10.04.2026
Building (COMMERCIAL) SHARMA lail,com
301, New CourtCS 13-04-2026 CS (COMM)/209/2026 Ms VK APPARELS TEXTILES VsVANSH KALRA |9716777570 advvanshkalra@gmail.c(04.04.2026
Building (COMMERCIAL) M/s KESHAV SALES om

ICORPORATION
301, New CourtCS 15-04-2026 [Execution [Reyansh International PrivateDeepak  Singh/9871724396 deepaksinghadv@gmail [02.04.2026
Building (COMMERCIAL) (Comm.)/67/2026 LLimited Through Its Director RajeeviThakur(P), .com

Jain Vs Rakesh Rajput prop of Ms JP

[Enterprises
301, New CourtCS 15-04-2026 [Execution SURESH RASTOGI VsDeepak  Singh(9871724396 deepaksinghadv@gmail [02.04.2026
Building (COMMERCIAL) (Comm.)/68/2026 MOHAMMAD ADIL FAIYAZThakur(P), .com

IANSARI
301, New CourtlCS 15-04-2026 ICS (COMM)/212/2026 |State Bank of India Vs Vinod Kumar [Suchita Dixit(P),|896932838 suchitadixit@gmail.co [10.04.2026
Building (COMMERCIAL) Im
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301, New CS 15-04-2026 ICS (COMM)/213/2026 |[State Bank of India Vs Jai Prakash/Suchita Dixit(P),[896932838 suchitadixit@gmail.co [11.04.2026
Building (COMMERCIAL) Ojha  Proprietor of  Vinayak m
Construction
301, New CourtCS 16-04-2026 IMISC DJ/397/2026 HARISH KUMAR GOEL Vs 0810318865 imlsharmas20@outlook [14.04.2026
Building (COMMERCIAL) IYOGESH KUMAR .com
301, New CourtCS 17-04-2026 CS (COMM)/217/2026 |APL APOLLO TUBES LIMITED VsSHRIHAR 0548888420 ladvocate.shrihar(&,gmal09.04.2026
Building (COMMERCIAL) SWAROOP AND ORS TRIPATHI(P), il.com
301, New CourtCS 18-04-2026 CS (COMM)/224/2026 |Shri Mahavir Singh Vs Shri SurenderfPULKIT 08102-14626 ravishannacounse1@g [18.04.2026
Building (COMMERCIAL) [Kumar Sharma ILUTHRA(P), mail.com
301, New CourtCS 20-04-2026 [Ex. - Award  DbyAxis Bank Ltd Vs USHA TRADINGMAYANK 0873347330 mayank_mahajanos@y[20.04.2026
Building (COMMERCIAL) |Arb./28/2026 ICOMPANY IMAHAJAN(P), lahep.com
301, New CourtCS 20-04-2026 [Ex. - Award DbyAxis Bank Ltd Vs RM FASHIONMAYANK 0873347330 mayank_mahajanos@y[20.04.2026
Building (COMMERCIAL) |Arb./29/2026 [POINT IMAHAJAN(P), lahep.com
301, New CourtCS 20-04-2026 [Execution IANIL CHANDEL Vs PRADEEPAmit Kumar(P),9958893510 satishtomanadvocate@ [19.04.2026
Building (COMMERCIAL) (Comm.)/72/2026 SHARMA lgmail.com
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301, New CS 20-04-2026 [Execution IMS Sara Creation Inc Vs Ram NareshAshish 9958893510 satishtomanadvocate@ [19.04.2026
Building (COMMERCIAL) (Comm.)/73/2026 [Upadhayay(P), lgmail.com
301, New CourtCS 21-04-2026 CS (COMM)/225/2026 |AURETICS PUBLIC LIMITEDANUJ KUMAR/333707.603 lanujkumar@gmail.com [13.04.2026
Building (COMMERCIAL) ICOMPANY Vs SAMIR SHIHARIA  |[SHARMA(P),
301, New CourtlCS 21-04-2026 IMISC DJ/421/2026 IM/S NEC WIRE AND CABLE PVTDeepak Singh{8826108850 labhishekupadhyayadvo [28.03.2026
Building (COMMERCIAL) ILTD Vs M/S JAISPER ENTERPIES [Thakur(P), cate@gmail.com
301, New CourtCS 24-04-2026 OMP (COMM)/9/2026 |[SHRI GAURAV KASHYAP Vs THEBeenu(P), 7209200008 ISHRIRAMVERMA1990(18.04.2026
Building (COMMERCIAL) IASARSH CO OPERATIVE URBAN @GMAIL.COM
301, New CourtCS 24-04-2026 CS (COMM)/229/2026 [UNION BANK OF INDIA VsNIHARIKA 0811884579 ladv.niharikarai 1121.04.2026
Building (COMMERCIAL) BHAPPA JI DI HATTI prop of [RAI(P), l09@gmail.com

[Rohit
301, New CourtCS 24-04-2026 IMISC DJ/433/2026 Ms Mohan Infinity Vs Ms ShriVIVEK 0871652571 vivekkadyan@gmail.co [21.04.2026
Building (COMMERCIAL) Babosa Traders KADYAN(P), m
301, New CourtCS 25-04-2026 CS (COMM)/230/2026 SEEMA GOEL Vs SAURABHAmit Kumar(P), 9942231515 lawchambersfgl @gmail.[17.04.2026

Building

(COMMERCIAL)

SHARMA

com
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301, New CS 27-04-2026 OMP (DJAIN CO-OPERATIVE BANK LTDRITIK 0013572925 chauhanritikO18 @gmai[20.04.2026
Building (COMMERCIAL) (COMM)/2/2026 Vs CENTRAL BANK OF INDIA ICHAUHAN(P), l.co
301, New CourtCS 27-04-2026 [Execution INVICTUS DIGITAL Vs M/Spraveen kumar [7017895042 lbabbabita@gmail.com [27.04.2026
Building (COMMERCIAL) (Comm.)/82/2026 IDIGAMBAR COMPUTECH PVT,
ILTD.
301, New CourtCS 27-04-2026 CS (COMM)/232/2026 [MS RAVI AIRCON PVT LTD Vs MSRAHUL 0811006720 rahuladv@gmail.com [21.04.2026
Building (COMMERCIAL) SEVEN ELEVEN ENTERPRISESKUMAR(P),
IAND ORS
301, New CourtCS 27-04-2026 CS (COMM)/233/2026 |Avinash Kumar Shasodia aliaslUmesh Joshi(P),/90811006819 ladvocateumseshjoshi@ [25.04.2026
Building (COMMERCIAL) IAvinash Chauhan Vs Mohd Shakeel lgmail.com
301, New CourtCS 28-04-2026 OMP (COMM)/11/2026 GOVERNMENT OF NCT OF DELHIANKIT 0891803682 IVCl~ilankitgupta@gma [277.04.2026
Building (COMMERCIAL) Vs M/S ASLAM BUILDERS IGUPTA(P), lil.com
40 IMS. KIRAN BANSAL,SHAHDARA ROOM NO 208 ICOMMERCIAL 02-04-2026 CS (COMM)/177/2026 MS  GALAXY NON WOVEN[U.K. SINGHAL (9599043045 legal@sigmalegal.in 28-03-2026
[IDISTRICT JUDGE, THROUGH ITS PARTNER|
(COMMERCIAL IASHWINI THUKRAL Vs NASIR
ICOURT) IAHMED PROPRIETOR OF ZUBIA
IROOM NO 208 ICOMMERCIAL 04-04-2026 CS (COMM)/183/2026 [RAVI KHURANA Vs SAKSHATISIDHANT 0650677902 sidhantdhingra@advoc [04-04-2026
IMADAN IDHINGRA atesidhantdhingra.com
ROOM NO 208  |(COMMERCIAL 04-04-2026 CS (COMM)/184/2026 NKG Enterprises Through its PropROBIN 9560905884 vandyvb.16dec@gmail.clo1-04-2026
INitin Kumar Gupta Vs Municipa BHARDWAJ om
Corporation of Delhi And Another
IROOM NO 208 ICOMMERCIAL 04-04-2026 IMISC DJ/350/2026 SUNEHREE Vs THE SUNHERIHARSHIT 9718975363 llegonomics2017@gamil |02-04-2026
STUDIO KHANNA .com
ROOM NO 208  |COMMERCIAL 06-04-2026 IARB. AShri Indresh Kumar Yadav Vs MsABHAY 9958760086 ladvocateabhaypandey@{06-04-2026
(COMM)/4/2026 Bajaj Finance Ltd PANDEY lgmail.com
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ROOM NO 208  |[COMMERCIAL 06-04-2026 Ex. - Award DbyAxis Bank Ltd Vs HIMANSHUMAYANK 09873347330 mayank_mahajano5@y[06-04-2026
|Arb./22/2026 CHOUDHARY MAHAJAN lahoo.com
IROOM NO 208 ICOMMERCIAL 06-04-2026 CS (COMM)/186/2026 |[SANJAY NAHAR Vs NARENDERROBIN 0811767893 ladvrobinbaisoyal17@g [02-04-2026
IKUMAR JAIN BAISOYA mail.com
IROOM NO 208 ICOMMERCIAL 09-04-2026 CS (COMM)/198/2026 |[SURESH VIJ Vs HAIR MASTERANEJA 059931015 raneja@anejaandaneja. [07-04-2026
SALON PRIVATE LIMITED com
THROUGH ITS DIRECTOR,
IASHISH BATRA
ROOM NO 208 |ICOMMERCIAL 10-04-2026 [Ex. - Award by Arb./24/2AXIS BANK LTD Vs PANKAJSANJEEV 9717028845 litigation@srcslegal.co [10/04/2026
KUMAR KUMAR m
PATHAK
IROOM NO 208 ICOMMERCIAL 10-04-2026 CS (COMM)/199/2026 [DHERAJ KUMAR Vs BISMILLAHSIDHANT 0650677902 sidhantdhingra@advoc [09-04-2026
IQURAISI IDHINGRA latesidhantdhingra.com
ROOM NO 208  |[COMMERCIAL 10-04-2026 ICS (COMM)/200/2026 |Crown Fabrics Vs Minnie Choice Tushar Sharma 9899832019 tusharsharma.adv@gm [10/04/2026
lail.com
IROOM NO 208 ICOMMERCIAL 10-04-2026 CS (COMM)/201/2026 |ANIL UPPAL Vs RAKESH SINGH VINAY KUMAR [9711349502 ladvvinayvishwakarma [10/04/2026
(@gmail.com
IROOM NO 208 ICOMMERCIAL 11-04-2026 CS (COMM)/206/2026 |ANAND DUTT Vs VIKAS KUMAR VINAY KUMAR [9711349502 ladvvinayvishwakarma [10/04/2026
(@gmail.com
IROOM NO 208 ICOMMERCIAL 13-04-2026 CS (COMM)/211/2026 |ANIKET KUMAR R.N. PANDEY (9811179209 irndubeyandassociates2 {13-04-2026
Vs KOMAL PRASAD 02@gmail.com
IROOM NO 208 ICOMMERCIAL 16-04-2026 [Ex. - Award by Arb./25/2Axis Bank Ltd RAHUL 9971891788 linfo@aualegal.com 16-04-2026
Vs VIRENDER CHAUHAN
IROOM NO 208 ICOMMERCIAL 16-04-2026 CS (COMM)/214/2026 |ARVIND KUMAR RASTOGI Survansh 0811506867 linfo@psplegal.org 15-04-2026
Vs M/S JAI BHOLE GARMENTS Vasisth
IROOM NO 208 ICOMMERCIAL 18-04-2026 [Execution (Comm.)/71/2POONAM KAPOOR IAMAN NARULA7838386664 INot Mention 17-04-2026
Vs SONU
ROOM NO 208 |COMMERCIAL 18-04-2026 CS (COMM)/221/2026 [SMT RENUKA JAIN KANISHKA 9999457850 lkanishka.kharbanda2o [17-04-2026
Vs MOHD NIYAMAT ANSARI KHARBANDA (@gmail.com
IROOM NO 208 ICOMMERCIAL 18-04-2026 CS (COMM)/222/2026 |[CANARA BANK SANJEEV 9711142200 chopra6791@gmail.comf17-04-2026
Vs KAUSHAL KUMAR GAUR ICHOPRA
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IPVT LTD

IROOM NO 208 ICOMMERCIAL 18-04-2026 CS (COMM)/223/2026 MS ROBIT ENTERPRISESHARI PRASAD|9999019360 advhprao@gmal.com  [17-04-2026
THROUGH ITS PROPRIETOR SHRAO
ROBIT JAIN
Vs M/S CHADDHA COLLECTION|
IROOM NO 208 ICOMMERCIAL 21-04-2026 [Execution (Comm.)/75/2KOMAL PRASAD SINGHAL VSKARTIKJAIN [8368060074 ladvocatekartikg8 @gma [18-04-2026
GAURAV GERA il.com
IROOM NO 208 ICOMMERCIAL 21-04-2026 OMP (I) (COMM)/1/202(HDFC BANK LTD IAJAY UPAL 9811740125 virtuous.people@gmail. [21-04-2026
Vs OM PRAKASH VERMA com
IROOM NO 208 ICOMMERCIAL 21-04-2026 CS (COMM)/226/2026 [FUGROISS INITN GARG 0811865967 lgglegalconsultants@gm [17-04-2026
Vs MR AJAY KAUL lail.com
IROOM NO 208 ICOMMERCIAL 22-04-2026 CS (COMM)/228/2026 M/S NITYA ELECTRO CONTROLSAVANTIKA 9625941599 ladvocate@legals365.co [22-04-2026
IPVT LTD IPACHAURI m
Vs M/S BGR ENERGY SYSTEMS
LIMITED
[ROOM NO 208 ICOMMERCIAL 23-04-2026 [Execution (Comm.)/78/2RICHCREDIT FINANCE PRIVATEANURAG GARG|8130917222 concept.legals@gmail.c [23-04-2026
LIMITED om
Vs DHARAM PRAKASH
ROOM NO 208 ICOMMERCIAL 24-04-2026 [Ex. - Award by Arb./32/2MS SANDHU MOTOR FINANCESUDHIR 0313885241 sgadvo472@gmail.com [24-04-2026
PVT LTD GUPTA
Vs AMIT KUMAR
IROOM NO 208 ICOMMERCIAL 25-04-2026 [Execution (Comm.)/81/2SHRI RAKESH VERMA KUNWAR [Not Mention INot Mention 25-04-2026
Vs SHRI PRANESH KUMAR JAIN [NAGENDRA
IROOM NO 208 ICOMMERCIAL 27-04-2026 CS (COMM)/234/2026 [Pashupati Trading Co c 9911750282 imike82adv@gmail.com [25-04-2026
Vs NEW MADHUKUNJ GARMENTS
IROOM NO 208 ICOMMERCIAL 28-04-2026 CS (COMM)/236/2026 [BANK OF BARODA SUDHA 9899913203 ladvsudhashukla@gmail [28-04-2026
Vs VIJAY RAM SHUKLA .com
IROOM NO 208 ICOMMERCIAL 30-04-2026 OMP (I) (COMM)/3/202HDFC BANK LTD IAJAY UPAL 9811740125 virtuous.people@gmail. [30-04-2026
Vs NEELU ARORA com
41 ISH. SANJAYSHAHDARA EX AWARD NO01.04.2026 M/S SUNDARAMNITIN MEHTA 8802218291 ladvocate.mehtaass{27.03.2026
ISHARMA-II, 17/2026 IFINANCE LTD VS
IDISTRICT JUDGE,| SHOBHIT KUMAR
ICOMMERCIAL
ICOURT ICS(COMM) 01.04.2026 CANARA BANK VSSUNIL KUMAR JHA 9810179740 lkihasunilg43@gmal30.03.2026
175/2026 IVAIBHAV GOYEL
ICS(COMM) 04.04.2026 IMUNEESH GAKHREJAAPOORVA THAKRAL 8800002499  [mittalm612@gmaill29.03.2026
179/2026 VS M/S EASY BAKE|



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
mailto:advocate.mehtaassociates09@gmail.com
mailto:kjhasunil943@gmail.com
mailto:mittalm612@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OF
REGISTRATION

PETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

ICS(COMM)205/20
26

INARENDER KUMAR

EX AWARD BY|04.04.2026 IM/S  GUPTA  ANDDILIP KUMAR ARYA 9568005020  |adv.dilipkumar@g118.03.2026
IARB 21/2026 COMPANY VS KOSAN|
ISFPL. PROJECT INDIA|
PVT LTD
EX(COMM) 04.04.2026 BABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 ladvkushalaggarwal{30.03.2026
58/2026 IKILKATA BAZAAR
ICS(COMM) 04.04.2026 IBANK OF BARODA VSUMESH JOSHI 9910568669 ladvocateumesh20004.04.2026
181/2026 RISHABH KUMAR
EX(COMM) 04.04.2023 IACHAL KUMAR JAINMOHD BABAR ALI 0591146454 mohdbabaradv@gn27.03.2026
59/2026 VS ABHI BHUILWARA
[EX(COMM) 04.04.2026 JAKSHAY JAIN VS ABHIMOHD BABAR ALI 0591146454 mohdbabaradv@gn27.03.2026
60/2026 IBHILWARA
ICS(COMM) 04.04.2026 GURINDER SINGHF VSVIKAS SHARMA 7011449005 vikassharmag664@01.04.2026
185/2026 IM/S PET TRADERS
ICS(COMM) 06.04.2026 IM/S PANDEXVASUDHA AERY 7303702603 ladvvasudhaaery@001.04.2026
187/2026 STORAGE SYSTEMS
PVT LTD VS M/S
INOIDA METRO RAIL
ICS(COMM) 07.04.2026 IBANK OF BARODA VSUMESH JOSHI 9910568669 ladvumeshjoshi@gnos.04.2026
193/2026 IFAHAD HAYAT KHAN
IMISC DJ 363/2026 07.04.2026 IPADMAVATI ISK KAUSHIK 9910703213 lkaushiksurender78/06.04.2026
GARMENTS VS MB
ICOLLECTION
IMISC DJ 371/2026 08.04.2026 IM/S BIO CABHONEY KAUSHIK 9899709664 ladvhoneykaushik@18.03.2026
IMARKETING VS
[ELEGANT INFRACON|
IPVT LTD
EX(COMM)63/202[10.04.2026 IMUNNA LAL VSMS. PAYAL BAHL 99108604430 |[PAYAL@ADVOCA708.04.2026
6 IRAKESH DHONDIYAL .COM
EX(COMM)64/202 M.R TELECARE PVT.HARMESH KUMAR 9871010071 lharmeshkradv.45@08.04.2026
610.4.2026 ILTD. VS ANKUR TYAGI
ICS(COMM)204/20 [11.04.2026 M/S CRYSTALVIJAY KUMAR 0810169432 ladvvijaykumar@gno8.04.2026
26 GRAPHIIES VS M/S
GRAIN GRAPHICS &
ORS.
11.04.2026 IBANK OF BARODA VSGEETANJALI SHARMAS8447833470 ladvocate.134@gmal08.11.2026
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ICS(COMM)203/20 [11.04.2026 IBANK OF BARODA VSUMESH JOSHI 9910568669 ladvumeshjoshi@gr09.04.2026
26 IAMIT
EX(COMM)66/202 13.04.2026 BABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 ladvkushalaggarwal|04.04.2026
6 CHILUKA SHIVA|

[KUMAR
ICS(COMMO0210/20 [13.04.2026 IMAHESH CHAND VSANKIT KUMAR 9015505737 ladv.aankitarya@gn|08.04.2026
26 IFAMILY HEALTH]

CARE HOSPITAL PVT,

ILTD.
IMISC DJ 399/2026 (16.04.2026 SHREE BANKEYRAKESH NAUTIYAL 9718565756 rakesh.nautiyal21@t2.04.2026

IBEHARI FABRICS PVT.

LTD VS. CHAMAN

IMIYAN
EX(COMM)69/202 (16.04.2026 INTEGRAGED SUNEHA JAIN 9818900024  |suneha.jaingo@gm09.04.2026
6 ICASETECH

ICONSULTANTS  PVT

LTD VS UTTAM
[EX(COMM)70/202 [17.04.2026 IVEE PFF FABRICS PVTKUNAL MADAN 8178766086 ladmin@kmalawoffi23.03.2026
6 LTD VS ASHOK|

IKUMAR JAIN
ICS(COMM)220/20 (18.04.2026 IAAK. TRADERS VS.ANIKET CHAUHAN 9717656466 laniketadv34@gmail15.04.2026
26 IPURE WORLD & ANR.
[EX(COMM) 20.04.2026 RAHUL GUPTA VSP CJOSHI 9911445112 [pcsharmay71@gmal15.04.2026
74/2026 IATUL
EX AWARD BY[21.04.2026 IKOTAK MAHINDRAAMIT KUMAR SINHA 9990659331 lkmpspartner@gmal04.04.2026
IARB 30/2026 [PRIME LTD VS

IANSHUL BAJAJ
EX AWARD BY[21.04.2026 IKOTAK MAHINDRAAMIT KUMAR SINHA 9990659331 lkmpspartner@gmal04.04.2026
IARB 31/2026 [PRIME LTD VS

BHANESHWARIA
ICS(COMM) 21.04.2026 IAURETICS PUBLICVASUDHA AERY 7973981758 ladvvasudhaaery@of13.04.2026
277/2026 ILIMITED COMPANY V§

IBASANTI DEVI
EX(COMM) 22.04.2026 INARENDER  KUMARSSANTOSH KUMAR 0810468040  |[santoshkumar@kini8.04.2026
76/2026 JAIN Vs YASHU|

IMAKKAR
EX(COMMo 22.04.2026 SURESH JAIN  VSSHEFALI AGGARWAL 9560868923  |advocateshefaliaggii5.04.2026
77/2026 RAHUL GUPTA
EX(COMM)79/202 [23.04.2026 YWamil Khan Vs RajeevLOKESH KUMAR JHA 8383854861 ladvzurairkhan @gm22.04.2026
6 |Aggarwal
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IPANWAADI PRIVATE LIMITED

IMISC.DJ429/2026 [23.04.2026 WAI PRAKASH GUPTAKAMAL MEHTA 0868249232 [Kamal77mehta@gr21.04.2026
IVS. GOVIND CABLE
INDUSTRIES & ORS
EX(COMM)80/202[24.04.2026 ISTATE BANK OF INDIAARUN UPADHYAY 0045375818 [UPADHYAYARUN/{21.04.2026
6 VS SH. SANJAY|
ISRIVASTAV
EX AWARD?25.04.2026 IFPL. TECHNOLOGIESPRANSHU VASHISHTH 9999737225 ladvpranshuvashish|06.04.2026
33/2026 PVT LTD VS NEETU
ISHARMA
EX(COMM)83/202 [27.04.2026 IM/S RAINBOW|GULSHAN SHARMA 7065300298  |gulshansharma331(22.04.2026
6 [PACKAGING
INDUSTRIES VS M/S
INDIA LIGHT]
CS(COMM)235/20 [28.04.2026 CANARA BANK VSMANISH KUMAR 0968466963  |aormanishkumar@(18.04.2026
26 IABHISHEK
EX(COMM)84/202 28.04.2026 RAHUL KATYAL VSJAGJIT SINGH SAHNI 9548741524 jagjitsinghadv@gm(24.04.2026
6 IMAYASHEEL RETAIL
INDIA LIMITED
[EX(COMM) 29.04.2026 SHREE JAI DURGE DIPINKI SAH 85905136264 ladvpinkisah22@gnj24.04.2026
85/2026 CUTTING DIE VS M/S
IARV IMPORT EXPO
ICS(COMM) 29.04.2026 IMANOJ JAIN VS MSRISHABH GUPTA 0899890747 ladvrishabh45@gmi24.04.2026
237/2026 RARO STILE
INTERIORS PVT LTD
42 ISH. PAWAN KUMARSHAHDARA [C. No. 304 ICOMMERCIAL [Ex - Award by Arb/18/2026 |01-04-2026 INDUSIND BANK LTD Vs ANURAGManoj 0811133644 IMANOJK.ADV@YAHO [27-03-2026
IMATTO DJ (COMM- ISONY AND ANR Kumar(P), 0.COM
04)
ICOMMERCIAL [Execution (Comm)/57/2026 |01-04-2026 [UNION BANK OF INDIA Vs PranjalB K Agrawal(P), 817835923 licloudlawpartners@gm [23-03-2026
[Kulshresth PROP OF M/S Shree lail.com
Chitragupta Enterprises
ICOMMERCIAL [Ex - Award by Arb/20/2026 |01-04-2026 INDUSIND BANK LTD VsManoj 0811133644 IMANOJK.ADV@YAHO [26-03-2026
UPENDRA KUMAR SINGH AND[Kumar(P), 0.COM
IANR
ICOMMERCIAL [Ex - Award by Arb/19/2026 |01-04-2026 INDUSIND BANK LTD Vs SANJAYManoj 0811133644 IMANOJK.ADV@YAHO [27-03-2026
ISINGH AND ANR [Kumar(P), 0.COM
ICOMMERCIAL CS (COMM)/182/2026 04-04-2026 SH DHERAJ KUMAR Vs SHSIDHANT 9650677902, sidhantdhingra@advoc (19-03-2026
INANDU KUMAR NANDAN IDHINGRA AND| latesidhantdhingra.com
IASSOCIATES(P)
ICOMMERCIAL ICS (COMM)/188/2026 06-04-2026 RISHABH RATHORE Vs NIGAMZDK SINGH(P), [8527302001 virenderrajput.4@gmaill28-03-2026

.com
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ICOMMERCIAL CS (COMM)/196/2026 07-04-2026 G World Collection Vs M/s Big Boss |Arpit Jain(P), [9811595800 17-03-2026

ICOMMERCIAL CS (COMM)/195/2026 07-04-2026 Catalysts Bio Technologies PrivateARCHIT 0599043048 legal@sigmalegal.in 03-04-2026
LLimited Vs M/s Sangamnath SugarsSINGHAL(P),
Pvt Ltd

ICOMMERCIAL CS (COMM)/194/2026 07-04-2026 IBANK OF BARODA Vs Ajay Mittal [Umesh Joshi(P),[9910568669 ladvumeshjoshi@gmail. [05-04-2026

com
ICOMMERCIAL CS (COMM)/197/2026 08-04-2026 Sonu Jain Vs Manoj Kumar Jain Piyush 8700925528 Ipivushkatyalg8 @gmail. |[07-04-2026
Katyal(P), com

ICOMMERCIAL [Execution (Comm)/62/2026 [08-04-2026 SATISH KUMAR Vs RAKESH[Rakesh K Gupta (9810266298 ladv.rakeshgupta77@gm(08-04-2026
[DHONDIYAL lail.com

ICOMMERCIAL IMISC DJ/378/2026 09-04-2026 M/S NITYO GARTEX PVT LTD VsVinay Gupta(P), 981005303 jcguptavinay@gmail.co [06-04-2026
SHRI KHATU SHYAM MEGA MART] m
ILLP

ICOMMERCIAL CS (COMM)/202/2026 10-04-2026 Mohit Khanna Proprietor of M/siSumit Jain(P), 9999391395 advt.sumitjain@gmail.c[10-04-2026
Virat Trading Company Vs Sanjeev| om
IBhola and Anr

ICOMMERCIAL [Execution (Comm)/65/2026 [11-04-2026 ISH Sukhdeep Singh Vs Perfect ValueChirag Aggarwal[7048926509 ladv.chiragaggarwali4@ [08-04-2026
Mega Mart India Pvt Ltc lgmail.com

ICOMMERCIAL CS (COMM)/207/2026 11-04-2026 M/s Crystal Graphics Vs M/sVijay Kumar(P), 9810169432 - 08-04-2026
IDiamond Printer N Pack Pvt Ltd

ICOMMERCIAL CS (COMM)/216/2026 16-04-2026 M/S LAKHMI CHAND TEJOO MALSiddhant 9999369931 siddhantbangao4@gmali1-04-2026
Vs Ms AMANPREET KAUR (PROPBanga(P), lil.com
OF M/S GTB FASHION BY SETHIS

ICOMMERCIAL CS (COMM)/215/2026 16-04-2026 IM/S NEW DEVRAJ AND SON Vs Ms|Siddhant 9999369931 siddhantbangao4@gma(i1-04-2026
IAMANPREET KAUR (PROP OF M/SBanga(P), lil.com
GTB FASHION BY SETHIS)

ICOMMERCIAL CS (COMM)/219/2026 17-04-2026 ISh Sukhdeep Singh Vs Sh SumitSandhaya 0873822121 ladv.chiragaggarwal14@ [10-04-2026
Gupta Gupta(P), lgmail.com

ICOMMERCIAL CS (COMM)/218/2026 17-04-2026 M/S AURETICS LIMITED VsVasudha Aery [7973981758 ladvvasudhaaery@outlo [07-04-2026
IMANOJ KUMAR ok.co

ICOMMERCIAL [Ex. - Award by Arb./26/2026 [18-04-2026 |Axis Bank Ltd Vs MOHD AKRAM  MAYANK 0873347330 mayank_mahajanos@y(14-04-2026

IMAHAJAN

lahoo.com
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LTD Vs  M/S
MARKETING PVT LTD AND ORS

ALAKRITY|Gupta(P),

IShivaniguptaadvocate@
lgmail.com

ICOMMERCIAL [Ex. - Award by Arb./27/2026 (18-04-2026 Axis Bank Ltd Vs ARJUN IMAYANK 09873347330 mayank_mahajano5@y[02-04-2026
MAHAJAN lahoo.com
ICOMMERCIAL CS (COMM)/231/2026 25-04-2026 Pradeep Kumar Jain Vs Naresh[Piyush Katyal (8700925528 [pivushkatyalg8 @gmail. [24-04-2026
Chandra Yadav com
ICOMMERCIAL OMP (COMM)/10/2026 25-04-2026 IGYAN SHANKAR SHUKLA Vs AxisDiwakar Kumar [9999914191 - 23-04-2026
Bank ltd
ICOMMERCIAL IMISC DJ/451/2026 27-04-2026 Shri Bhagwan Projects Pvt. Ltd. V§SURENDRA (9868520336 snpadv88@gmail.com [25-04-2026
Mahagun(India) Pvt. Ltd INATH PANDEY
ICOMMERCIAL OMP MISC (COMM)/1/2026 [29-04-2026 RICH PAL SINGH Vs GURU TEGHDEEPAK 0810662291 deepakbhardwaj_adv@ [28-04-2026
IBAHADUR HOSPITAL AND ANR. BHARDWAJ lvahoo.co.in
ICOMMERCIAL ICS (COMM)/238/2026 20-04-2026 BANK OF BARODA Vs DEEPMALASUDHA 0899913203 ladvsudhashukla@gmail [28-04-2026
[RASANTA SHUKLA .com
ICOMMERCIAL IMISC DJ/467/2026 130-04-2026 PAWAN KUMAR GUPTA Vs SUNNYPOOJA 0811270025 - 28-04-2026
IARORA GUPTA(P),
ICOMMERCIAL OMP (I) (COMM)/4/2026 30-04-2026 HDFC BANK LTD Vs ASHWANIajay uppal(P), [9811740125 virtuous.people@gmail. [28-04-2026
IKUMAR com
ICOMMERCIAL CS (COMM)/239/2026 30-04-2026 DHERAJ KUMAR Vs BOLBAMSIDHANT 9650677902, sidhantdhingraftfadvoc [21-03-2026
[PRASAD GUPTA IDHINGRA AND| latesidhantdhingra.com
IASSOCIATES(P)

413 ISH. DEVENDERNORTH- ko6 Civil CS (COMM)/239/2026 01-04-2026 ICROCS INC AND ANR Vs PAWAN|Shravan 120-4939659 fil: 15-05-2026
IKUMAR JANGALA,WEST GUPTA Bansal(P), unitedmark @unitedand|
[IDISTRICT JUDGE, lunited.com
ICOMMERCIAL
[COURT CS (COMM)/240/2026 01-04-2026 SIGNATURE FRESH BIOAbhinav 9711004290 05-08-2026

IPRODUCTS Vs Prince Gautam Garg(P), IFARVISIONGLOBALL
IAW@GMAIL.COM
CS (COMM)/243/2026 02-04-2026 M/S EMPIRE ALCOBREV PVT LTDNAGENDRA  |9999405805 ladvocatepushpendragirijo5-05-2026
Vs RAMA OBEROI [PRATAP (@gmail.com
SINGH(P),
CS (COMM)/245/2026 02-04-2026 HYGOSAP PHARMA  PRIVATEPrashant 87505-09178 [progressivelawoffices.pl[28-07-2026
ILIMITED Vs SANTOSH BABARAO|Sharma(P), oCaigmail.com
GHUTE
CS (COMM)/244/2026 02-04-2026 IM/S PADMAVAT PLASTICS PVTShivani 9990367676 20-07-2026
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ICS (COMM)/246/2026 02-04-2026 M/S PNPP EXIM PVT LTD Vs M/SAnupam 0891475320 P 28-07-2026
CHITPURNI OVERSEAS PVT LTD Jindal(P), IANKAJSINGHAL.ADV
OCATE@GMAIL.COM
CS (COMM)/241/2026 02-04-2026 M/S VICTORIA FOODS PRIVATESUNNIRUDH [9560792632 umesho8choubey@gmal04-08-2026
ILIMITED Vs M/S DHRITI FOODS |[KUMAR(P), il.com
CS (COMM)/242/2026 02-04-2026 M/S PNPP EXIM P LTD Vs KUSHAnupam 9891475320 [P 28-07-2026
GOYAL Jindal(P), IANKAJSINGHAL.ADV
OCATE@GMAIL.COM
CS (COMM)/249/2026 04-04-2026 Pawan Bansal Vs Jitender @ARUN 8700334389 28-07-2026
Jitender Siradhana BANSAL(P),
ICS (COMM)/250/2026 04-04-2026 State Bank of India Vs PREM SINGH ACHAL 0560012821 IAKRAJGOPAL@GMALI [30-07-2026
KESHAV L.COM
RAJGOPAL(P),
CS (COMM)/251/2026 04-04-2026 State Bank of India Vs ROSHANACHAL 0560012821 IAKRAJGOPAL@GMALI [30-07-2026
GOHAR KESHAV L.COM
RAJGOPAL(P),
CS (COMM)/252/2026 04-04-2026 State Bank of India Vs ANITA IACHAL 0560012821 IAKRAJGOPAL@GMALI [30-07-2026
KESHAV L.COM
RAJGOPAL(P),
CS (COMM)/254/2026 04-04-2026 M/S MIDEX GLOBAL PVT LTD Vsmanish 0818218885 manishkaushik.law@g [28-07-2026
IM/S NEELKANTH RETORTS lkaushik(P), imail.com
CS (COMM)/253/2026 04-04-2026 IM/S SWIFT SECURITAS PVT LTDSUMAN 7011959348 30-07-2026
Vs M/S CINELINE INDIA LTD ANDKUMAR IADVOCATESUMANGS82
ORS SINGH(P), @GMAIL.COM
CS (COMM)/255/2026 04-04-2026 M/S EMPIRE ELCOBREV PVT LTDBHANU 9999405805 advocatepu03-08-2026
Vs M/S MANOJ JI AND COMPANYMOHAN(P), shpendragiri@gmail.
PVT LTD AND ORS com
CS (COMM)/261/2026 06-04-2026 SNEHA POLYFAB PVT LTD VsNIKITA 0711894248 ladvnikitagupta@gmail. [08-05-2026
IRAGA PRINT PACK AND ORS IGUPTA(P), com
CS (COMM)/265/2026 08-04-2026 State Bank of India Vs Ratna BabuPankaj 8010812345 ladvocatepankaj2018@g(09-07-2026
Gopathoti Kumar(P), imail.com
CS (COMM)/269/2026 09-04-2026 DOSHI PHARMACEUTICALS Vsjamit talwar(P), 9911000928 15-07-2026
WOCKWIN HEALTHCARE talwar_amit@rediffmai
l.com
CS (COMM)/270/2026 10-04-2026 SSF  POLYMERS PVT LTD VsHARISH 0811669755 08-05-2026

SHASHI KUMAR

KUMAR(P),

vijendrasuryan@gmail.
com
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CS (COMM)/271/2026 10-04-2026 IAmar Ceramic LLP Vs ChanderShreshth 08712-06484 shrrshth@lawkins.in ~ [10-07-2026
Shekhar Taneja Jain(P),
CS (COMM)/272/2026 13-04-2026 State Bank of India Vs SURAJ Gopal ~ Chand9810210832 [prakashg682@gmail.co|07-08-2026
ISharma(P), m
CS (COMM)/273/2026 13-04-2026 |Abhaya International LLP  VSTARUN ,920550241 rohinichamber1221@g [17-08-2026
IROSEATE MEDICARE AND ORS ISHOKEEN(P), mail.com
CS (COMM)/276/2026 15-04-2026 IM/S TOTAL KITCHEN SOLUTIONSSWITI(P), 0868643592 ladv.nps8o@gmail.com [06-08-2026
Vs DLF PUBLIC SCHOOL
CS (COMM)/280/2026 15-04-2026 State Bank of India Vs ANJALIADAITA 0015565892 lakroutadvocate@gmail. [03-08-2026
GUPTA KUMAR com
ROUT(P),
CS (COMM)/279/2026 15-04-2026 State Bank of India Vs VAIBHAVADAITA 0015565892 lakroutadvocate@gmail. [03-08-2026
SHARMA KUMAR com
ROUT(P),
CS (COMM)/277/2026 15-04-2026 Ms Avni Jain (Proprietor) M/SMANNAT 8800441766 lhskohli@legumperitis.c |03-08-2026
ISAAVN AGRI Vs Ashish Gupta KOHLI(P), om
CS (COMM)/278/2026 15-04-2026 State Bank of India Vs MANIKIADAITA 0015565892 lakroutadvocate@gmail. [03-08-2026
IMORYA PROP OF JMDKUMAR com
IENTERPRISES ROUT(P),
CS (COMM)/290/2026 16-04-2026 RSPL. HEALTH PVT LTD VSANIL KUMAR9810134793 I: allipcare@gmail.com [15-05-2026
IDHAVALBHAI TULSHIBHAISAHU(P),
IGHELANI AND ANR
CS (COMM)/291/2026 16-04-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 : krtrkt21@gmail.com |08-05-2026
IKAPOOR ENTERPRISES KUMAR(P),
CS (COMM)/292/2026 16-04-2026 IMUKESH SINGLA Vs TASKARASHISH 0810231104 09-07-2026
GLOBAL PVT LTD IDABAS(P),
CS (COMM)/289/2026 16-04-2026 State Bank of India Vs BHIMACHAL 0560012821 IADV.AKRAJGOPAL@G|05-08-2026
BAHADUR GURUNG KESHAV IMAIL COM
RAJGOPAL(P),
CS (COMM)/304/2026 20-04-2026 M/s Design View Expert Vs M/S(Chinmaya 9911610547 06-05-2026
IOPSIS PROJECTS INDIA PVT LTDSeth(P), confluencelegal. law@g
IAND ORS imail.com
CS (COMM)/306/2026 21-04-2026 Nuova Sivam and Genver CoatingsNeeraj 9811267045 05-05-2026

[Pvt Ltd Vs M/s Liebe Homes and Ors

Gupta(P),

linfo@juslawassociates.c|
om
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Industries
Khurana

Prop Naveep Singh|

ISharma(P),

CS (COMM)/305/2026 21-04-2026 BANK OF MAHARASHTRA VsSHAILESH 0891285888 IADVSHAILESHKUMA |05-05-2026
VIRENDER ATRI KUMAR(P), R@GMAIL.COM
CS (COMM)/308/2026 22-04-2026 [POSITEX PVT LTD Vs HANSTECHVikas 9999368137 10-08-2026
INFRABUILD PVT LTD Sharma(P),
CS (COMM)/309/2026 22-04-2026 IM/S ASHA RAM AND SONS PVTIRAJENDER 8802224777 20-07-2026
ILTD Vs M/S KOMAL INDUSTRIESSINGH IADV.RAJPUTRS@GM
IAND ANR RAJPUT(P), IAIL.COM
CS (COMM)/312/2026 24-04-2026 Nicholas Healthcare Limited Vs OM|Ishaan 9555777622 09-07-2026
[PRAKASH KUMAR Sharma(P), ladvocateishaansharma
@gmail.co
ICS (COMM)/316/2026 27-04-2026 PIYUSH BINDAL Vs RAHULSarthak 8527817330, [prannayajaiin@gmail.c {14-05-2026
IMISHRA verma(P), om
CS (COMM)/319/2026 28-04-2026 BL AGRO INDUSTRIES LTD VSRAJESH 9312400662 20-08-2026
VARSHA AND SONS TRADERS SHARMA(P), thecaltrade@gmail.com
CS (COMM)/318/2026 28-04-2026 SH SHYAM SUNDER GOSWAMI VsSHASHAANK 9971271076 ladvjatindahiya@gmail.cj20-08-2026
IAMIT AHUJA AND ORS SHARMA(P), om
CS (COMM)/323/2026 30-04-2026 IHYGOSAP PHARMA PVT LTD VsBhawna 9810905600 bhawnaadv|06-05-2026
IAKASHDIP SINGH Jain(P), 17@gmail.com
414 SH.VINOD YADAV,NORTH- 205 Civil CS (COMM)/237/2026 01-04-2026 IHYGOSAP PHARMA PVT LTD VsPranav 9953290847 [pranavsapra.adv(@gma|25.03.2026
IDISTRICT JUDGE,WEST Jay Sadhuram Sirwani Sapra(P), lil.com
(COMMERCIAL
ICOURT)
CS (COMM)/247/2026 02-04-2026 M/s MYSORE DEEP PERFUMERYANIL KUMAR9810134793 allipcare@gmail.com [25.03.2026
[HOUSE Vs M/s TAVISHA INCENSESAHU(P),
IHOUSE
CS (COMM)/248/2026 02-04-2026 IMYSORE DEEP PERFUMERYANIL KUMAR9810134793 allipcare@gmail.com  [25.03.2026
I[HOUSE Vs Atulit Dutta SAHU(P),
CS (COMM)/257/2026 04-04-2026 BANK OF INDIA Vs Gulshan PropVarun 9811161300 ladv.varunsharma@gmaf24.03.2026
JSK Trading co Sharma(P), lil.com
CS (COMM)/258/2026 04-04-2026 SAMRIDDH CABLES AND CORDSABHISHEK 9311040628 linfo@aklegalfirm@gma|21.03.2026
PVT LTD Vs VARDHMANKEDIA(P), lil.com
IAPPLIANCES LTD
CS (COMM)/259/2026 04-04-2026 BANK OF INDIA Vs Fast teckVarun 9811161300 ladv.varunsharma@gma|21.03.2026

lil.com
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CS (COMM)/262/2026 06-04-2026 M/S NEOVATION GRAPHICS PVTHritik 0811427955 munishlaw.vohra@gma[01.04.2026
ILTD Vs M/S RASIK PRODUCTSKashyap(P), lil.com
IPVT LTD
CS (COMM)/263/2026 06-04-2026 STATE BANK OF INDIA Vs TACHAL 9560012821 INA 29.03.2026
KAMSIMON KESHAV
RAJGOPAL(P),
CS (COMM)/264/2026 06-04-2026 STATE BANK OF INDIA VsACHAL 9560012821 INA 29.03.2026
SUKHPAL KESHAV
RAJGOPAL(P),
ICS (COMM)/266/2026 08-04-2026 [Electoplast and Chemical IndustriesNeeraj 90013888822 01.04.2026
Vs HIMGANGA POLYMERS INDIAGupta(P), shubhamaggarwaladv@
PVT LTD lgmail.com
ICS (COMM)/267/2026 08-04-2026 ICANARA BANK Vs BRIJESH Sanjeev 0711142200 chopra6791@gmail.com(26.03.2026
Chopra(P),
ICS (COMM)/268/2026 08-04-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 krtrkt21@gmail.com  |17.03.2026
Shri Ram Enterprises Through itsKUMAR(P),
Proprietor Mrs Akanshi
CS (COMM)/274/2026 13-04-2026 [Puma Se Vs Ashok Kumar Gautam 9999306881 eludication.legal@outlo [07.04.2026
Bhasin(P), ok.com
CS (COMM)/275/2026 13-04-2026 Manju Singhal Vs Arun KumarRohit Kumar(P),9582551234 [ymittal808 @gmail.com [06.04.2026
ISomani
CS (COMM)/281/2026 15-04-2026 IDJT RETAILERS PVT LTD Vs JotSIDHANT 9205437671 ladv.sidhantmalik23@g [10.04.2026
[Enterprises IMALIK(P), imail.com
CS (COMM)/282/2026 15-04-2026 State Bank of India Vs SUNILGopal Chand[NA INA 07.04.2026
PAHWA ALIAS SUNIL KUMARSharma(P),
PAHWA
CS (COMM)/283/2026 15-04-2026 Neo Technofield Company VsVishwendra 9871704611 verma.vishwendra@yah|06.04.2026
Capacite Infraprojects Limited Verma(P), 00.co.in
CS (COMM)/284/2026 15-04-2026 Pukh Raj Bansal Proprietor ShriMadhav 0560366379 ladvmadhavkumar@gm [02.04.2026
Salasar Tech India Vs NeerajKumar(P), lail.com
Sachdeva Proprietor Sachdeva Sales
|Agencies
CS (COMM)/285/2026 15-04-2026 State Bank of India Vs AJEETGopal ChandNA INA 22.03.2026
IKUMAR Sharma(P),
CS (COMM)/286/2026 15-04-2026 Rajiv.  Bhandari Propprietor ofARCHIT 90599043045 legal@sigmalegal.in 01.04.2026
Ganpati Imperial India Vs ABHINAVISINGHAL(P),
ICOLOUR PRINTS (THROUGH ITS
PARTNERS)
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CS (COMM)/287/2026 15-04-2026 INAVEEN GOEL THROUGH SPAARCHIT 0599043045 legal @sigmalegal.in 03.04.2026
IAMIT GOEL Vs SHAILESH JAIN SINGHAL(P),
CS (COMM)/288/2026 15-04-2026 Hygosap Pharma Pvt Ltd Vs Sri Saillshaan 9555777622 ladvocateishaansharma [31.03.2026
Surgical Sharma(P), @gmail.com
CS (COMM)/293/2026 16-04-2026 ISTB TECHNOLOGIES PVT LTD VsAmanpreet 9891845353 wslegalsolutions@gmail|03.04.2026
IDEVTA ELECTIRCALS Singh(P), .com
ICS (COMM)/294/2026 16-04-2026 IDURGA FERROUS PVT LTD Vs MSUdit Gupta(P), (9999829858 office.merakilegal@gmal08.04.2026
SHREE KHATU SHYAM TUBES lil.com
LLP
CS (COMM)/295/2026 16-04-2026 ICANARA BANK Vs AMIT SHARMA [Sanjeev 0711142200 chopra6791@gmail.com(08.04.2026
Chopra(P),
CS (COMM)/297/2026 18-04-2026 IBANK OF BARODA Vs Daya NandGeetanjali 0811209030 sharmageetanjali@gma
Singh Sharma(P), lil.com
CS (COMM)/298/2026 18-04-2026 Sanju Varshney Vs Indira Gas andSatish 0711232232 s.kumargg9g@gmail.co
IPetroleum Pvt Ltd Kumar(P), im
CS (COMM)/299/2026 18-04-2026 SIDDHARTH GUPTA Vs JACKSONPRANAV 9650501903 [parnavdwivedi21@gmai
IPAINTS IDWIVEDI(P), l.com
CS (COMM)/300/2026 18-04-2026 IARCHANA TAYAL Vs VAIBHAVBANKE BIHARI0818310262 [bbsharma@gmail.com
IBABAN PAWAR ISHARMA(P),
CS (COMM)/301/2026 18-04-2026 [RICHA GUPTA Vs arabtec projectsPRANAV 8802200600 Iparnavdwivedi21@gmai
pvt Itd IDWIVEDI(P), l.com
CS (COMM)/302/2026 18-04-2026 IMOON LIGHT INDUSTRIES VsgVirender kumar9911103142 virenderpuri3z4@gmail.
RAHUL JAIN AND ORS IPuri(P), com
CS (COMM)/303/2026 18-04-2026 IANIL KUMAR Vs MS LOVABLEDHIRAJ 0899584189 dhirajkumargg@gmail.
ILINGERIE LTD KUMAR(P), com
CS (COMM)/307/2026 21-04-2026 South Indian Bank Vs Anil Kumar  janshu shukla(P),9810600656 lanshushuklag@gmail.c
om
CS (COMM)/310/2026 22-04-2026 INICHOLAS HEALTHCAREPrashant 9312520717 [prashantsharma@gmail|
ILIMITED Vs HASTNANDAN PATEL|Sharma(P), .com
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IFINANCIAL SERVICES LTD

Gupta(P),

CS (COMM)/311/2026 22-04-2026 CHETAN AGGARWAL VsVikas 9999132159 vksharma3i@gmail.co
I[HANSTECH INFRABUILD PVT LTD{Sharma(P), m
CS (COMM)/313/2026 24-04-2026 [Padmini Min Chem Vs AKJ Plast PvtiSUNIL 8010909016 s.kumar76 @gmail.com
ILtd KUMAR(P),
CS (COMM)/314/2026 25-04-2026 IMS R S AGENCIES Vs MS SYSCOMMANISH INA dewanmanish31@gmail
ORGANIC WORLD PVT LTD DEWAN(P), .com
CS (COMM)/315/2026 25-04-2026 IDHARAMVIR AND COMPANY Vslamjad khan(P), (9999448797 khanamjad @gmail.com
IDELHI DEVELOPMENT]
IAUTHORITY
CS (COMM)/317/2026 27-04-2026 IRELAXO FOOTWEARS LIMITED VsMUKESH 0891188839 mkjha@gmail.com
SUMAN ENTERPRISES THROUGH[KUMAR
ITS PROPRIETOR MRS NEELAMJHA(P),
IDEVI
CS (COMM)/320/2026 28-04-2026 Mr Nikhil Goyal Prop RoyalAYUSH 0868501599 layush.mittal@gmail.co
Industries India Vs Pramod RathoreMITTAL(P), m
IProp of Ms Shri Radha Rani Traders
CS (COMM)/321/2026 28-04-2026 IM/S NUOVA SIVAM AND GENVERNeeraj 0871495838 lguptaneeraj@gmail.co
ICOATING PVT LTD Vs VIKAS PURI Gupta(P), m
CS (COMM)/322/2026 29-04-2026 IMANJU KUMARI Vs INDUPrateek 0899222913 imittalprateek76 @gmail
IKAPOOR Mittal(P), .com
CS (COMM)/324/2026 30-04-2026 SIMPLEE PHARMA Vs SHYAMHardik 8882639476 lhardikgogia@gmail.co
IENTERPRISES Gogia(P), m
CS (COMM)/325/2026 30-04-2026 IAwani Enterprises Vs BLU SMARTAnkur 9718209970 lankursharmag@gmail.c
IFLEET PRIVATE LIMITED Sharma(P), om
45 ISH. JAGDISHNORTH 307 Civil OMP (COMM.)/9/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDB|Nitesh INOT MENTIONED ASNOT
[KUMAR, DISTRICT] I[FINANCIAL SERVICES LTD Gupta(P), SINGLE PAGE ISMENTIONED
JUDGE, RECIEVED THROUGHI|AS SINGLE|
ICOMMERCIAL IMAIL IPAGE IS|
ICOURT RECIEVED
THROUGH
IMAIL
OMP (COMM.)/9/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDBNitesh INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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OMP (COMM.)/10/2026 01-04-2026 PARVAT STONE CRUSHER Vs HDBNitesh INOT MENTIONED ASNOT
[Financial Services Ltd Gupta(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/67/2026 |01-04-2026 INARESH AGGARWAL Vs BHALCONAVEEN INOT MENTIONED ASNOT
INDUSTRIES PVT LTD SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/194/2026 01-04-2026 Shree Ganik Udyog Vs Ajay Goyal = [NAVEEN INOT MENTIONED ASNOT
SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/195/2026 01-04-2026 KAWAL MAHAJAN PROPREITORNAVEEN INOT MENTIONED ASNOT
INDIA THERMOPLASTICSSHARMA(P), SINGLE PAGE ISMENTIONED
IENGINEER Vs GLADIUS| RECIEVED THROUGHI|AS SINGLE|
MEDITECH PVT LTD IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/196/2026 01-04-2026 IKAWAL MAHAJAN PROPREITORNAVEEN INOT MENTIONED ASNOT
INDIA THERMOPLASTICSSHARMA(P), SINGLE PAGE ISMENTIONED
[ENGINEERS Vs SRS HEALTHCARE RECIEVED THROUGHIAS SINGLE]|
THROUGH ITS PARTNER| IMAIL PAGE IS
VAIBHAV AGARWAL RECIEVED
THROUGH
IMAIL
CS (COMM.)/197/2026 01-04-2026 MTRZ MART PVT LTD Vs MOHD NAVEEN INOT MENTIONED ASNOT
IMAFIZUR RAHMAN SHARMA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/502/2026 01-04-2026 ZIPPER HOUSE ENTERPRISES LLPNAVEEN INOT MENTIONED ASNOT
Vs SACHIN PRUTHI SHARMA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM.)/662/2026 |01-04-2026 TATA CAPITAL LTD Vs SHAHINNAVEEN INOT MENTIONED ASNOT
IPARVEEN SHARMAC(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/663/2026 [01-04-2026 TATA CAPITAL LTD Vs SANTOSHNAVEEN INOT MENTIONED ASNOT
IKUMAR SINGH ISHARMA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/664/2026 |01-04-2026 TATA CAPITAL LTD Vs JYOTIGAGAN INOT MENTIONED ASNOT
IMINERALS JINDAL(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/665/2026 |01-04-2026 TATA CAPITAL LTD Vs RANNORAJESH INOT MENTIONED ASNOT
IDEVI JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/666/2026 |01-04-2026 TATA CAPITAL LTD Vs KAMLESHRAJESH INOT MENTIONED ASNOT
SINGH JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/667/2026 [01-04-2026 TATA CAPITAL LTD Vs RAJANRAJESH INOT MENTIONED ASNOT
KUMAR SRIVASTAVA JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
RECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/668/2026 [01-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SAMRITI THAPAR | JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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IOMP (I) (COMM.)/669/2026 |01-04-2026 TATA CAPITAL LTD Vs KULWANTRRAJESH INOT MENTIONED ASNOT
ISINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/670/2026 |01-04-2026 TATA CAPITAL LTD Vs MANISHRAJESH INOT MENTIONED ASNOT
GODANI JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/671/2026 [01-04-2026 Baldev Finlease Private Limited VsG S INOT MENTIONED ASNOT
Wasi Haider IGANGWAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/672/2026 [01-04-2026 MTOYOTA FINANCIAL SERVICESVineet Jain(P), INOT MENTIONED ASNOT
INDIA LTD Vs VICKY VIJAY| SINGLE PAGE ISMENTIONED
IBANGAR RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/673/2026 |01-04-2026 MTOYOTA FINANCIAL SERVICESSANJAY INOT MENTIONED ASNOT
INDIA LTD Vs JITU TRAVELS 9310 KUMAR SINGLE PAGE ISMENTIONED
SHARMA(P), RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/674/2026 |01-04-2026 MTOYOTA FINANCIAL SERVICESSANJAY INOT MENTIONED ASNOT
INDIA LTD Vs PANKAJ KUMARKUMAR SINGLE PAGE ISMENTIONED
MISHRA SHARMA(P), RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/675/2026 |01-04-2026 TOYOTA FINANCIAL SERVICESROHIT(P), INOT MENTIONED ASNOT

INDIA LTD Vs SANDEEP S

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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OMP (I) (COMM.)/676/2026 |01-04-2026 MOYOTA FINANCIAL SERVICESNITIN INOT MENTIONED ASNOT
INDIA LTD Vs RAHUL RAJMANGARG(P), SINGLE PAGE  ISMENTIONED
ILOUTAN RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Counter Claim/7/2026 02-04-2026 BABITA GARG AND ANR VsQuaisar Ali(P), INOT MENTIONED ASNOT
SHELLZ INDIA LIMITED SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by02-04-2026 IMS SUNDARAM FINANCERajiv Tehlan(P), INOT MENTIONED ASNOT
|Arb.Comm/32/2026 ILIMITED Vs VICKY R SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
[RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj02-04-2026 MS SUNDARAM FINANCERAJESH INOT MENTIONED ASNOT
|Arb.Comm/33/2026 LIMITED Vs PINTOO D JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj02-04-2026 MS KOTAK MAHINDRA BANKRAJESH INOT MENTIONED ASNOT
|Arb.Comm/34/2026 ILIMITED Vs SANJEEV KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj02-04-2026 MS SUNDARAM FINANCERAJESH INOT MENTIONED ASNOT
|Arb.Comm/35/2026 ILIMITED Vs ARUN R JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by02-04-2026 MS SUNDARAM FINANCENAVEEN INOT MENTIONED ASNOT
|Arb.Comm/36/2026 ILIMITED Vs AAKASH SINGH SHARMA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL
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[EX. CIVIL/149/2026 02-04-2026 M/s P P Auto Innovators Vs M/sNAVEEN INOT MENTIONED ASNOT
Macro Powertech India Pvt Ltd ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/201/2026 02-04-2026 [PUNJAB NATIONAL BANK Vs GITARAJESH INOT MENTIONED ASNOT
SHARMA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/202/2026 02-04-2026 Sudarshan Industries Vs SwastikRAJESH INOT MENTIONED ASNOT
[Home Appliances JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/203/2026 02-04-2026 IBANK OF BARODA Vs PRAVEEN  [RISHABH INOT MENTIONED ASNOT
IGUPTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
ICS (COMM.)/204/2026 02-04-2026 IBANK OF BARODA Vs JAGDISH | Abhishek INOT MENTIONED ASNOT
Kaushik(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/690/2026 [02-04-2026 MTOYOTA FINANCIAL SERVICESAbhishek INOT MENTIONED ASNOT
INDIA LTD Vs SANKET NANDU[Kaushik(P), SINGLE PAGE ISMENTIONED
IAGARKAR RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/691/2026 |02-04-2026 MOYOTA FINANCIAL SERVICESAbhishek INOT MENTIONED ASNOT
INDIA LTD Vs GOHEL MANISHKaushik(P), SINGLE PAGE ISMENTIONED
IKUMAR GANPATBHAI RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT
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CASE TYPE
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OMP (I) (COMM.)/692/2026

DATE OFPETITIONER NAME
REGISTRATION RESPONDENT NAME

VSADVOCATE

TOYOTA FINANCIAL SERVICESAbhishek
INDIA LTD Vs NAJIULLAHKaushik(P),
SAFIULLAH KHAN

02-04-2026

ADVOCATE EMAIL ID

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

DATE OF E-
FILING

oT
IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/693/2026

TATA CAPITAL LTD Vs AHBABJAbhishek
IAHMAD Kaushik(P),

02-04-2026

INOT MENTIONED AS
SINGLE PAGE I
IRECIEVED THROUGH]|
IMAIL

INOT
IMENTIONED
IAS  SINGLE|
IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

OMP (1) (COMM.)/694/2026

02-04-2026 TATA CAPITAL LTD Vs BHAWNAQuaisar Ali(P),

SINGH

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
MENTIONED
IAS  SINGLE
IPAGE IS|
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/695/2026

MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs PUSHPENDRAJANGRA(P),
IDANGI

02-04-2026

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]|
IMAIL

INOT
MENTIONED
IAS  SINGLE|
IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/696/2026

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs ABHIJITJANGRA(P),
IPRUTHVIRAJ GIRI

02-04-2026

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
MENTIONED
IAS  SINGLE
IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/697/2026

IPRABHU GOODS CARRIERS VsRAJESH
AXIS BANK LTD JANGRA(P),

02-04-2026

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
IAS  SINGLE
IPAGE IS|
RECIEVED
[THROUGH
IMAIL

Ex.Comm - Award by
|Arb.Comm/40/2026

IAXIS BANK LTD Vs Jitendra KumarRAJESH
[Karn JANGRA(P),

04-04-2026

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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Ex.Comm - Award byj04-04-2026 AXIS BANK LTD Vs WGRAJESH INOT MENTIONED ASNOT
|Arb.Comm/41/2026 [ENTERPRISES JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
Ex.Comm - Award byj04-04-2026 Indiabulls Asset ReconstructionRAJESH INOT MENTIONED ASNOT
|Arb.Comm/42/2026 Company Ltd Vs Raj Singh JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/210/2026 04-04-2026 Canara Bank Vs S G Industries INAVEEN INOT MENTIONED ASNOT
SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/706/2026 [04-04-2026 TATA CAPITAL LTD Vs UNIQUEVarun Mittal(P), INOT MENTIONED ASNOT
ICONSTRUCTION SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/707/2026 [04-04-2026 MTOYOTA FINANCIAL SERVICESRaghav INOT MENTIONED ASNOT
INDIA LTD Vs DHARMANDA S Saluja(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/708/2026 [04-04-2026 MTOYOTA FINANCIAL SERVICESVIMAL INOT MENTIONED ASNOT
INDIA LTD Vs SHIVAJI BIRAPPAKHURANA(P), SINGLE PAGE ISMENTIONED
SHENDAGE RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/709/2026 |04-04-2026 MOYOTA FINANCIAL SERVICESVIMAL INOT MENTIONED ASNOT
INDIA LTD Vs CAR ZONE KHURANA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/710/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESGAGAN INOT MENTIONED ASNOT
INDIA LTD Vs PAWAR SHYAMJINDAL(P), SINGLE PAGE ISMENTIONED
IKONDIBHAU RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/711/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESSUMAN(P), INOT MENTIONED ASNOT
INDIA LTD Vs NASIR HUSSAIN SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/712/2026 |04-04-2026 MTOYOTA FINANCIAL SERVICESANUJ INOT MENTIONED ASNOT
INDIA LTD Vs VADHELA NAYANICHATURVEDI( SINGLE PAGE ISMENTIONED
IARAVINDABHAI P), RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/13/2026 06-04-2026 IDELHI TOURISM ANDRAJESH INOT MENTIONED ASNOT
TRANSPORTATION Vs  NafeesJANGRA(P), SINGLE PAGE ISMENTIONED
IAhmed RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
[EX. CIVIL/163/2026 06-04-2026 IMS MATRIXINDIA POWERRAJESH INOT MENTIONED ASNOT
SOLUTION PVT LTD Vs M/SJANGRA(P), SINGLE PAGE ISMENTIONED
RADICON INFRASTRUCTURE RECIEVED THROUGHIAS SINGLE]|
IHOUSING PVT LTD IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/720/2026 |06-04-2026 Bd Credits Ltd Vs Sandeep kumar  RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/15/2026 07-04-2026 Delhi Tourism and TransportationRAJESH INOT MENTIONED ASNOT

Development ~ Corporation  Ltd
IDTTDC Vs Nafees Ahmed Proprietor
of MS Nafees Ahmed

JANGRA(P),

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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CS (COMM.)/215/2026 07-04-2026 Shree Ganik Udyog Vs AnuragRAJESH INOT MENTIONED ASNOT
[Kumar Chaudhary JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/216/2026 07-04-2026 ICANARA BANK Vs SUDESH RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (1) (COMM.)/721/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs PRAVIN DEVIDASJANGRA(P), SINGLE PAGE ISMENTIONED
IPISAL RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/722/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs PRIYANKAJANGRA(P), SINGLE PAGE ISMENTIONED
RAJENDRA KAMBLE RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/723/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs MINA GUMJA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/724/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESG S INOT MENTIONED ASNOT
INDIA LTD Vs DIVYA RAHULGANGWAR(P), SINGLE PAGE ISMENTIONED
IPRICE RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/725/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SUMAN JAYASWAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM.)/726/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs GAUTAMJANGRA(P), SINGLE PAGE ISMENTIONED
IDALSUKHBHAI MAKRUBIYA RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/727/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs DALVEER GURJAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (1) (COMM.)/728/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs BHAGYASHRIJANGRA(P), SINGLE PAGE ISMENTIONED
INANDRAJ ROTHE RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM.)/729/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs DHANANJAYSINHJANGRA(P), SINGLE PAGE ISMENTIONED
MOHANLAL CHAUHAN RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/730/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs ROHAN TOURS ANDJANGRA(P), SINGLE PAGE ISMENTIONED
TRAVELS RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/731/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESArun Kumar INOT MENTIONED ASNOT
INDIA LTD Vs RAKESHKUMARShukla(P), SINGLE PAGE ISMENTIONED
JAYANTILAL ACHARYA RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/732/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESMalay INOT MENTIONED ASNOT
INDIA LTD Vs MUKESH RAO Swapnil(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
MOBILE FILING

NUMBER

OMP (I) (COMM.)/733/2026 |07-04-2026 MOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LTD Vs DHIRAJ VIJAYRAOGUPTA(P), SINGLE PAGE ISMENTIONED
IMAHAJAN RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/734/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESSUNIL KUMAR| INOT MENTIONED ASNOT
INDIA LTD Vs PATHAN[TIWARI(P), SINGLE PAGE ISMENTIONED
IAADILKHAN AYUBKHAN RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/735/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESARCHIT INOT MENTIONED ASNOT
INDIA LTD Vs RAKHI SARKAR ISINGHAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/223/2026 08-04-2026 Ms Pansari Industries Pvt Ltd Sachin Malik(P), INOT MENTIONED ASNOT
Through its Authorized officials SINGLE PAGE  ISMENTIONED
|Authorized Representative Vs M/s RECIEVED THROUGHIAS  SINGLE]|
Coldex Logistics Private Limited IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/224/2026 08-04-2026 Suraj Wire Net Udyog Through ARLOKESH INOT MENTIONED ASNOT
IAvneesh Aggarwal Vs Arvind KumarKUMAR SINGLE PAGE ISMENTIONED
[Podar Proprietor Shri Arvind SalesAGGARWAL(P), RECIEVED THROUGHIAS  SINGLE
Corporation IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/558/2026 08-04-2026 JAYANTI JAIN Vs KONNECTAbhinav INOT MENTIONED ASNOT
INFRATECH PVT LTD Garg(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/75/2026 |09-04-2026 IMS SHREE KARANGAR TEXTILE PMayank INOT MENTIONED ASNOT

ILTD THROUGH ITS AR PARVEEN|
IKUMAR JINDAL Vs MAHAVIR
IPRASAD AGGARWAL ( Proprietor
of M/s Mahavir Enterprises)

Singhal(P),

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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[Execution (Comm.)/76/2026 |09-04-2026 Satin Finserv Ltd Vs MOHD ISA IMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/226/2026 09-04-2026 PUNJAB NATIONAL BANK VsMAYANK INOT MENTIONED ASNOT
IPULKIT SHARMA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/227/2026 10-04-2026 Mr JAWAHAR LAL AGGARWALMAYANK INOT MENTIONED ASNOT
IAND ORS Vs M/S ASHIMARAMAHAJAN(P), SINGLE PAGE ISMENTIONED
HOUSING PVT LTD RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/228/2026 10-04-2026 M/S CHAITANYA IMPEX Vs M/S|Vineet INOT MENTIONED ASNOT
[RATANMOTI TEXFAB INDIA PVTJindal(P), SINGLE PAGE ISMENTIONED
LTD RECIEVED THROUGHI|AS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/229/2026 10-04-2026 RAM KUMAR PROP OF MsANANT INOT MENTIONED ASNOT
BAJRANG TRADING CO Vs Ms SVSRAO(P), SINGLE PAGE ISMENTIONED
[FORMULATION PRIVATE RECIEVED THROUGHIAS SINGLE]|
ILIMITED IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/590/2026 10-04-2026 Jayanti jain Vs M/S KonnectMAYANK INOT MENTIONED ASNOT
infratech Pvt ltd IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
Ex.Comm - Award byj11-04-2026 Axis Bank Ltd Vs SAHEBRAOSanskar INOT MENTIONED ASNOT
|Arb.Comm/44/2026 MAROTI SONKAMBLE Saraf(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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[Ex.Comm - Award byj11-04-2026 Axis Bank Ltd Vs NISHANTVishal Garg(P), INOT MENTIONED ASNOT
|Arb.Comm/45/2026 SHARMA SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj11-04-2026 |Axis Bank Ltd Vs NAVEEN KUMARQuaisar Ali(P), INOT MENTIONED ASNOT
|Arb.Comm/46/2026 SHARMA SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Ex.Comm - Award byj11-04-2026 |Axis Bank Ltd Vs RAVI SHANKERshudhansu(P), INOT MENTIONED ASNOT
|Arb.Comm/47/2026 IPANDEY SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/232/2026 11-04-2026 VIJAY KUMAR PROP VJ FRUIT COPRINCE INOT MENTIONED ASNOT
Vs RAKESH KUMAR KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/233/2026 11-04-2026 Mrs Sudesh Sehgal Ritu Sehgal AnrRAJESH INOT MENTIONED ASNOT
Vs Shri Harish Gupta JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/234/2026 11-04-2026 Sushil Kumar Agro Private LimitedRAJESH INOT MENTIONED ASNOT
Vs Shanti Gopal saha JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/235/2026 11-04-2026 Himanshu Jalan Vs Ennobin IndiaAMIT INOT MENTIONED ASNOT
Pvt Ltd KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (E) (COMM.)/3/2026 [13-04-2026 |Ashvinder Singh Vs CHIARAJESH INOT MENTIONED ASNOT
TECHNOLOGIES PVT LTD JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/238/2026 13-04-2026 Bank of Baroda Vs RAHUL KUMARRAJESH INOT MENTIONED ASNOT
GUPTA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
CS (COMM.)/239/2026 13-04-2026 BANK OF BARODA Vs NAVEENRAJESH INOT MENTIONED ASNOT
KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
CS (COMM.)/240/2026 13-04-2026 Bank of Baroda Vs SANDEEPRAJESH INOT MENTIONED ASNOT
IKUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/241/2026 13-04-2026 KAUSHAL KUMAR Vs BEINGGeetanjali INOT MENTIONED ASNOT
IBARTER INDIA PVT LTD Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/751/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SONU HARIJANGRA(P), SINGLE PAGE ISMENTIONED
JADHAV RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/752/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SONAWANEJANGRA(P), SINGLE PAGE ISMENTIONED
IKESHOR GANESH RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
MOBILE FILING

NUMBER

IOMP (I) (COMM.)/753/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SUMAN SONOWAL [JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/754/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs NIKHIL RAJESHJANGRA(P), SINGLE PAGE ISMENTIONED
JIBHKATE RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/755/2026 [13-04-2026 KOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
ISURYAPRAKASH DURGAPRASADJANGRA(P), SINGLE PAGE ISMENTIONED
SHARMA RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM.)/756/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs K P TRAVELS JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/757/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SIDDHI TRAVELS JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/244/2026 15-04-2026 JITENDER KHUREJA VSRAJESH INOT MENTIONED ASNOT
IAMANPREET SINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/767/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT

INDIA LTD Vs RAJESH KUMARJANGRA(P),

GUPTA

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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IOMP (I) (COMM.)/768/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SAGAR RAJARAMUJANGRA(P), SINGLE PAGE ISMENTIONED
IPATIL RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/769/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs MAYUR P PANCHAL JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (1) (COMM.)/770/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SATISH URMALIYA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM.)/771/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs RAJIDUL ISLAM JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/772/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs OM ENTERPRISES JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/773/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESVINEET INOT MENTIONED ASNOT
INDIA LTD Vs ABDULA AJIJ SALEKAUSHIK(P), SINGLE PAGE ISMENTIONED
SAMA RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/774/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESNIRMAL INOT MENTIONED ASNOT

INDIA LTD Vs NAGESH SHIVRAM
IKUDALE

GUPTA(P),

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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IOMP (I) (COMM.)/775/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRavi Kumar(P), INOT MENTIONED ASNOT
INDIA LTD Vs NITIN| SINGLE PAGE ISMENTIONED
SAMPATHRAO DIMBLE RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/776/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SARVAGOD SUHASJANGRA(P), SINGLE PAGE ISMENTIONED
MARUTI RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/777/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs HEDA SIDDHANKMISHRA(P), SINGLE PAGE ISMENTIONED
MANOJ RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/779/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs JYOTI BALAJIMISHRA(P), SINGLE PAGE ISMENTIONED
CHAVAN RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/781/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs AJINKYAMISHRA(P), SINGLE PAGE ISMENTIONED
IANANTRAO DESHMUKH RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/782/2026 [15-04-2026 MTOYOTA FINANCIAL SERVICESrakesh garg(P), INOT MENTIONED ASNOT
INDIA LTD Vs DEEPAK SURESH SINGLE PAGE ISMENTIONED
IPARDESHI RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/77/2026 [16-04-2026 INEELAM TYAGI Vs RaagaShreeRAJESH INOT MENTIONED ASNOT

Impex Pvt Ltd (through its sandeep|
[Kapoor)

JANGRA(P),

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm.)/78/2026 [16-04-2026 shellzIndia ltd Vs M s AggarwalRAJESH INOT MENTIONED ASNOT
confectionary through its partners |JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/245/2026 16-04-2026 IDEEPAK GULATI Vs CHANDERRAJESH INOT MENTIONED ASNOT
BHAN JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/786/2026 [16-04-2026 SHRIRAM FINANCE LIMITED VsNAVEEN INOT MENTIONED ASNOT
IYOGESH KUMAR SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/787/2026 [16-04-2026 SHRIRAM FINANCE LIMITED VsNAVEEN INOT MENTIONED ASNOT
IDEEPAK SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/788/2026 [16-04-2026 PIRAMAL FINANCE LIMITED VsNAVEEN INOT MENTIONED ASNOT
SUMAYYA SUBAIR SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/789/2026 [16-04-2026 TATA CAPITAL LTD Vs MSNAVEEN INOT MENTIONED ASNOT
ICONSTRUCTION SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/790/2026 [16-04-2026 HDFC BANK LTD Vs ANOOPNAVEEN INOT MENTIONED ASNOT
IKUMAR GUPTA SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm.)/79/2026 [17-04-2026 Monsoon Agro Chemicals Pvt Ltd Vs/Aditya Goel(P), INOT MENTIONED ASNOT
M/S KOHINOOR CROP SCIENCE SINGLE PAGE  ISMENTIONED
IAND ORS THROUGH ITS| RECIEVED THROUGHI|AS SINGLE|
IPARTNERS IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/80/2026 [17-04-2026 BANK OF BARODA Vs d sNIKITA INOT MENTIONED ASNOT
lenterprises IGUPTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/246/2026 17-04-2026 BM Electrotech Castings Pvt Ltd VSNAVEEN INOT MENTIONED ASNOT
ILarsen and Toubro Ltd PassavantSHARMA(P), SINGLE PAGE ISMENTIONED
[Energy and Environment GMBH JV RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS|
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/247/2026 17-04-2026 SURYA SUNPACK PVT LTD VsSunny Arora(P), INOT MENTIONED ASNOT
SACHIN RATHEE SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/791/2026 [17-04-2026 SHRIRAM FINANCE LIMITED VsMAYANK INOT MENTIONED ASNOT
[Pankaj IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/792/2026 [17-04-2026 I[HDFC BANK LTD Vs BHURI Banke Bihari INOT MENTIONED ASNOT
Sharma(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/793/2026 [17-04-2026 [HDFC BANK LTD Vs SANJAY Banke Bihari INOT MENTIONED ASNOT
KUMAR Sharma(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/794/2026 [17-04-2026 MTOYOTA FINANCIAL SERVICESRAHUL INOT MENTIONED ASNOT
INDIA LTD Vs SAGPARIYA VISHALMANGLA(P), SINGLE PAGE ISMENTIONED
SURESHBHAI RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/795/2026 [17-04-2026 MTOYOTA FINANCIAL SERVICESRAHUL INOT MENTIONED ASNOT
INDIA LTD Vs RAMILABENMANGLA(P), SINGLE PAGE ISMENTIONED
IBHARATJI THAKOR RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/796/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESACHAL INOT MENTIONED ASNOT
INDIA LTD Vs PAVANKUMARKESHAV SINGLE PAGE ISMENTIONED
RAJARAM SHINDE RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/797/2026 [17-04-2026 HDFC BANK LTD Vs SMOOTHACHAL INOT MENTIONED ASNOT
IMOTORS KESHAV SINGLE PAGE ISMENTIONED
RAJGOPAL(P), RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj18-04-2026 Axis Bank Ltd Vs KALYANIACHAL INOT MENTIONED ASNOT
|Arb.Comm/52/2026 IENTERPRISES KESHAV SINGLE PAGE ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/250/2026 18-04-2026 ISTATE BANK OF INDIA Vs KULBIRSHIVAM INOT MENTIONED ASNOT
SINGH KHERA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
CS (COMM.)/251/2026 18-04-2026 ISTATE BANK OF INDIA Vs KAKAIVarun INOT MENTIONED ASNOT
BENJAMIN KIPGEN Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM.)/252/2026 18-04-2026 STATE BANK OF INDIA VsKUSHAGRA INOT MENTIONED ASNOT
MAHENDER BANSAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/253/2026 18-04-2026 BALDEV RAJ NARANG VsMonica Goel(P), INOT MENTIONED ASNOT
IMPERIAL GRAPHIX SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
CS (COMM.)/254/2026 18-04-2026 BANK OF INDIA Vs NEETUNAVEEN INOT MENTIONED ASNOT
IKUMARI SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
IMISC DJ/620/2026 18-04-2026 SANJAY KUMAR MANGLA VSNAVEEN INOT MENTIONED ASNOT
UYOTY BATTERY INDUSTRIES SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IMISC DJ/621/2026 18-04-2026 SANJAY KUMAR MANGLA VSAJIT INOT MENTIONED ASNOT
Monalisa Pradhan SIWACH(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/814/2026 (18-04-2026 BINDIYA CAPITAL LTD Vs HITESH|Varun INOT MENTIONED ASNOT
SINGH Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/815/2026 [18-04-2026 Shriram Finance Limted Vs SUMIT |ANURAG INOT MENTIONED ASNOT
IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/816/2026 [18-04-2026 HDFC BANK LTD Vs SUMANRAJESH INOT MENTIONED ASNOT
IKUMARI JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (I) (COMM.)/817/2026 [18-04-2026 [BINDIYA CAPITAL LTD Vs HITESHAnil Dagar(P), INOT MENTIONED ASNOT
SINGH SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/81/2026 [20-04-2026 SANDEEP AGGARWAL Vs PRITIAditya Goel(P), INOT MENTIONED ASNOT
GROVER SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/260/2026 20-04-2026 IALOK SHARMA PROP OF M/SDEVENDER INOT MENTIONED ASNOT
[DAWN HARVEST MARKETINGS VSKUMAR(P), SINGLE PAGE ISMENTIONED
IARUN SHARMA PROP OF M/S RECIEVED THROUGHI|AS SINGLE]|
VIRGIN CURE IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/628/2026 20-04-2026 M/S De Buono Creations Pvt Ltd VsGovind INOT MENTIONED ASNOT
IM/S Sadhguru Enterprises [Pandey(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/826/2026 [20-04-2026 IKOTAK MAHINDRA BANK LTD VsRavindra INOT MENTIONED ASNOT
[Harpalsinh Jayvantsinh Sarvaiya Narayan SINGLE PAGE  ISMENTIONED
Singh(P), RECIEVED THROUGHAS ~ SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/827/2026 [20-04-2026 [HDFC BANK LTD Vs ANIL KUMAR |Aakash Rana(P), INOT MENTIONED ASNOT
SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
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OMP (I) (COMM.)/828/2026 [20-04-2026 IHDFC BANK LTD Vs SAIF HANFI |[Ravindra INOT MENTIONED ASNOT
[Narayan SINGLE PAGE ISMENTIONED
Singh(P), RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/262/2026 21-04-2026 [RANJANA KUMARI Vs M/S SWISSShambhu INOT MENTIONED ASNOT
IELEMECH PVT LTD AND ORS Kumar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/263/2026 [21-04-2026 BANK OF INDIA Vs DHARMESH[Sunny Arora(P), INOT MENTIONED ASNOT
SINGH TOMAR SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/830/2026 [21-04-2026 MOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LTD Vs VISHAL JALINDARMAHAJAN(P), SINGLE PAGE ISMENTIONED
KALE RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/831/2026 [21-04-2026 SHRIRAM FINANCE LIMTED VsAMIT INOT MENTIONED ASNOT
IMUSATKIN AHMED KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Counter Claim/10/2026 22-04-2026 ILokesh Sehrawat Vs Rakesh KumarMohd Suhail(P), INOT MENTIONED ASNOT
Aggarwal SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/265/2026 22-04-2026 PARD ENGINERRING SOLUTIONSABHISHEK INOT MENTIONED ASNOT
Vs LOKESH KUMAR IGUPTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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India Private Limited Vs CHARAN|
UEET SINGH 9864

CS (COMM.)/266/2026 22-04-2026 IPUNJAB NATIONAL BANK VsABHISHEK INOT MENTIONED ASNOT
ISHANT PRO SHREE SHYAMGUPTA(P), SINGLE PAGE ISMENTIONED
IFOOTWEAR AND BOYS STYLE RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/267/2026 22-04-2026 Indian Bank Vs Manoj TiwariVishal INOT MENTIONED ASNOT
(Proprietor of M/s Tiwari PlasticKhattar(P), SINGLE PAGE ISMENTIONED
Industries) RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/268/2026 22-04-2026 STATE BANK OF INDIA VsVishal INOT MENTIONED ASNOT
BHAWANA JHA [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by[23-04-2026 BIZLOAN PRIVATE LIMITED VsVishal INOT MENTIONED ASNOT
|Arb.Comm/53/2026 UDAY Khattar(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/272/2026 23-04-2026 STATE BANK OF INDIA VsVishal INOT MENTIONED ASNOT
BHUSHAN SHARMA PROP OF M/S[Khattar(P), SINGLE PAGE ISMENTIONED
SMART MOBILE SHOPPE RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by]24-04-2026 [Kotak Mahindra Prime Ltd Vs YASH|Vishal INOT MENTIONED ASNOT
|Arb.Comm/54/2026 VARU Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/832/2026 [24-04-2026 Nissan Renault Financial ServicesArchit Arora(P), INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHIAS  SINGLE]|

IMAIL IPAGE IS|
[RECIEVED
[THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/833/2026

DATE
REGISTRATION

24-04-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

KOTAK MAHINDRA BANK LTD V5|
Mahakal Tyres

ADVOCATE

Gurmit  Singh|
Hans(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHIAS  SINGLE]|

IMAIL IPAGE IS|
[RECIEVED
[THROUGH

IMAIL

OMP (I) (COMM.)/834/2026

24-04-2026

HDB FINANCIALSERVICES

IC P RAJAN(P),

INOT MENTIONED ASNOT

IPRIVATE LIMITED Vs INDIAN| SINGLE PAGE ISMENTIONED
IBANK RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/275/2026 25-04-2026 GP STALLION INDUSTRIES PVTHarmesh INOT MENTIONED ASNOT
LTD Vs DHANRAJ RAGHUNATH[Kumar(P), SINGLE PAGE ISMENTIONED
BANGDE RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/276/2026 25-04-2026 IASHISH GUPTA HUF Vs DHANRAJVIKAS = DEEP| INOT MENTIONED ASNOT
RAGHUNATH BANGDE JAIN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/835/2026 [25-04-2026 Toyota Financial Services IndiaAMIT INOT MENTIONED ASNOT
Limited Vs SABALE MADHURIKUMAR(P), SINGLE PAGE ISMENTIONED
[KISAN RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by]27-04-2026 IAAR KAY FIN LEASE PVT LTD VsRAJESH INOT MENTIONED ASNOT
Arb.Comm/55/2026 IOM PRAKASH PANDEY AND ORS JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/85/2026 [27-04-2026 INIRAJ JAIN Vs Deepak Sabbarwal RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH

IMAIL
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CS (COMM.)/278/2026 27-04-2026 IAnkit Polytex Pvt Ltd Vs PremiumRAJESH INOT MENTIONED ASNOT
[Laminators Pvt Ltd JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/279/2026 27-04-2026 SEWA SINGH Vs YOGESH KUMARRAJESH INOT MENTIONED ASNOT
GUPTA JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IMISC DJ/680/2026 27-04-2026 IMS ANB AUTO INDIA PVT LTD VSGAGAN INOT MENTIONED ASNOT
IMS KAFILA FORGE LTD JINDAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/836/2026 [27-04-2026 Toyota Financial Services IndiaRAJESH INOT MENTIONED ASNOT
ILimited Vs MOTILAL S RATHOD JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/837/2026 [27-04-2026 Toyota Financial Services IndiaYOMESH INOT MENTIONED ASNOT
Limited Vs ASHISH SUMATILALSHARMA(P), SINGLE PAGE ISMENTIONED
[TATHED RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/838/2026 [27-04-2026 Toyota Financial Services IndiaRAJESH INOT MENTIONED ASNOT
LLimited Vs PRAMOD GURJAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
IOMP (I) (COMM.)/839/2026 [27-04-2026 Toyota Financial Services IndiaAshok Jain(P), INOT MENTIONED ASNOT
ILimited Vs SUTHAR RAVIKUMAR J SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/848/2026

28-04-2026

MTOYOTA FINANCIAL SERVICES
INDIA LTD Vs ALBEL MAVAI

Bharat
Bagga(P),

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

oT
IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/849/2026

28-04-2026

MOYOTA FINANCIAL SERVICES

JYOTI

INDIA LTD Vs CHUNNILALADVOCATE(P),

CARPENTER

INOT MENTIONED AS
SINGLE PAGE I
IRECIEVED THROUGH]|
IMAIL

INOT
IMENTIONED
IAS  SINGLE|
IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

OMP (1) (COMM.)/850/2026

28-04-2026

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SHUBHAM S

IPRADEEP
IKUMAR
IPANDEY(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
MENTIONED
IAS  SINGLE
IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/851/2026

28-04-2026

KOTAK MAHINDRA BANK LTD Vs
VIMALKUMAR KISHANLALJI
RAMAVAT

HARDIK
SAXENA(P),

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]|
IMAIL

INOT
MENTIONED
IAS  SINGLE|
IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/852/2026

28-04-2026

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs
HANUMANT PAWAR

sudhir

YALAPPAkumar(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
MENTIONED
IAS  SINGLE
IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

Contempt Petition|
Civ./15/2026

20-04-2026

IAMITA JAIN Vs M/S ADISH
ASSOCIATES PVT LTD Through its
IAR/Director

rajiv kumar(P),

INOT MENTIONED AS
SINGLE PAGE IS
RECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
IAS  SINGLE
IPAGE IS|
RECIEVED
[THROUGH
IMAIL

[Execution (Comm.)/86/2026

20-04-2026

mukesh jhuthra Vs hari om

ankit narwal(P),

INOT MENTIONED AS
SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

INOT
IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm.)/87/2026 [29-04-2026 IAshwmegh Spices Pvt Ltd Vs DoroRAJIV INOT MENTIONED ASNOT
[Food Products pvt Itd BHASIN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
CS (COMM.)/283/2026 29-04-2026 M/S SARTHAK CONSTRUCTIONNitesh INOT MENTIONED ASNOT
ICO SOLE PROPRIETOR SH PAWAN|Gupta(P), SINGLE PAGE ISMENTIONED
KUMAR Vs Municipal Corporation| RECIEVED THROUGHIAS  SINGLE
of Delhi Through Commissioner IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/853/2026 [29-04-2026 Baldev Finlease Private Limited VsNitesh INOT MENTIONED ASNOT
Rahmat Khan Gupta(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/855/2026 [29-04-2026 PRATHAM CREATIONS VS[NAVEEN INOT MENTIONED ASNOT
ININOLINE EDUTCEH AND ANR  |SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/856/2026 [29-04-2026 TOYOTA FINANCE SERVICE INDIANAVEEN INOT MENTIONED ASNOT
ILTD Vs ROHIT JAT SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/857/2026 [29-04-2026 TOYOTA FINANCE SERVICE INDIANAVEEN INOT MENTIONED ASNOT
LTD Vs  SANJAY BAPUSOSHARMA(P), SINGLE PAGE ISMENTIONED
CHOUGULE RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (COMM.)/17/2026 130-04-2026 HEENA SHOREWALA Vs SURYANAVEEN INOT MENTIONED ASNOT
MAINTENANCE AGENCY PVT LTD SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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[Execution (Comm.)/88/2026 [30-04-2026 IVISHAL GOYAL Vs KUMAR FOODNAVEEN INOT MENTIONED ASNOT
INDUSTRIES LTD ISHARMAC(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/89/2026 [30-04-2026 Broad Injectables Vs ROYAL DRUGNAVEEN INOT MENTIONED ASNOT
IDISTRIBUTORS SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/286/2026 30-04-2026 UNION BANK OF INDIA VsNAVEEN INOT MENTIONED ASNOT
IDEVENDER SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/287/2026 30-04-2026 Skyline Core Corporation Vs RanjeetACHAL INOT MENTIONED ASNOT
[Kumar  Proprietor of  SanjeevKESHAV SINGLE PAGE  ISMENTIONED
[Electricals Sales and Service RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/288/2026 30-04-2026 ANSHUL GOYAL PROPRITEOR OFACHAL INOT MENTIONED ASNOT
IMS AANYA ENTERPRISES Vs MSKESHAV SINGLE PAGE ISMENTIONED
SURYA COMPUNDS ANDRAJGOPAL(P), RECIEVED THROUGHIAS SINGLE]|
IMASTERBATCHES PVT LTD IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
46 ISH. SHAILENDERNORTH 303 Civil IOMP (I) (COMM)/682/2026 [01-04-2026 TATA CAPITAL LTD Vs MAHESHNAVEEN INOT INOT MENTIONED AS
IMALIK, DISTRICT] RAWAT SHARMA(P), [MENTIONED ASSINGLE PAGE
JUDGE(COMMERCI SINGLE PAGE [RECIEVED THROUGH|
AL COURT) RECIEVED IMAIL
[THROUGH MAIL
OMP (I) (COMM)/683/2026 |01-04-2026 TATA CAPITAL LTD Vs DHAIRYANAVEEN INOT INOT MENTIONED ASNOT
MAHAJAN SHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/681/2026 [01-04-2026 KOTAK MAHINDRA BANK LTD VSAMIT INOT INOT MENTIONED ASNOT
IASHOK KUMAR MAN SINGH KUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHIAS SINGLE|
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/680/2026 |01-04-2026 BALDEV FINLEASE PVT LTD VsGAGAN INOT INOT MENTIONED ASNOT
IAmarendra Kumar Ojha JINDAL(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE|
RECIEVED IMAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
MAIL
[ExComm - Award  by01-04-2026 GANESH INDUSTRIES Vs PANKAJMAYANK INOT INOT MENTIONED ASNOT
IArbComm/31/2026 SINGH IAHUJA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE IS|
THROUGH MAIL IRECIEVED
[THROUGH
IMAIL
IMISC DJ/503/2026 01-04-2026 ICANARA BANK Vs KALI CHARAN [Radha INOT INOT MENTIONED ASNOT
[Dhauni(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE|
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL [RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/678/2026 [01-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs JITU TRAVELS JANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/677/2026 [01-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs AJAYJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
VISHWAKARMA SINGLE PAGE ISRECIEVED THROUGHIAS SINGLE]|
RECIEVED IMAIL PAGE IS|
[THROUGH MAIL RECIEVED
[THROUGH
MAIL
OMP (I) (COMM)/679/2026 |01-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs PRANALI BHUSHAN
IMIRGE

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
IRECIEVED

THROUGH MAIL

SINGLE PAGE I
RECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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[Execution (Comm)/68/2026 |01-04-2026 IM/s Shree Ganik Udyog Vs BansalG SINOT INOT MENTIONED ASNOT
Traders GANGWAR(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
IMISC DJ/504/2026 01-04-2026 RAMA ENGRAVURES Vs KRISPRABHAT INOT INOT MENTIONED ASNOT
IFLEXIPACKS PVT LTD JAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/70/2026 |01-04-2026 IRUDRAKSH PAPERS PVT LTD VsJAGRITI INOT INOT MENTIONED ASNOT

M/S DIAMOND PRINT N PACKJAIN(P),

IMENTIONED AS|

SINGLE PAGE IS

MENTIONED

PVT LTD THROUGH ITS SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IDIRECTORS RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
CS (COMM)/200/2026 01-04-2026 Suprabha Mitra Through SPA HolderARCHIT INOT INOT MENTIONED ASNOT
Vs Mohd Asim SINGHAL(P), [MENTIONED ASSSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE|
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL [RECIEVED
THROUGH
IMAIL
CS (COMM)/198/2026 01-04-2026 SANJAY KUMAR GUPTA  Vsamit vohra(P), [NOT INOT MENTIONED ASNOT
IDURGESH BANSAL IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/199/2026 01-04-2026 ROUTECORP INDIA PVT LTD VsRishabh INOT INOT MENTIONED ASNOT
INikhil Verma Gulati(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
[THROUGH
MAIL
OMP (COMM)/11/2026 01-04-2026 PARVAT STONE CRUSHER Vs HDBSANJAY INOT INOT MENTIONED ASNOT
[FINANCIAL SERVICES LTD KUMAR IMENTIONED ASSINGLE PAGE  ISMENTIONED
SHARMA(P), [SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|

IRECIEVED
THROUGH MAIL

IMAIL

IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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OMP (COMM)/12/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDBSANJAY INOT INOT MENTIONED ASNOT
[FINANCIAL PVT LTD KUMAR IMENTIONED ASSINGLE PAGE ISMENTIONED
SHARMA(P), [SINGLE PAGE ISRECIEVED THROUGHJAS SINGLE|
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/700/2026 |02-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SUVARNA MANOJJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IATAK SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE|
RECIEVED IMAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/701/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs THAKORJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[PRAVINBHAI PRAHLADBHAI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE IS|
THROUGH MAIL IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM)/702/2026 |02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs RATHOD VISHNUJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IKUMAR SUKHAJI SINGLE PAGE ISRECIEVED THROUGHAS SINGLE|
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL [RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/703/2026 [02-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SUBHAMAYJANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SARKAR SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/704/2026 [02-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SUNIL I TIWARI JANGRA(P), |[MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHIAS SINGLE]|
RECIEVED IMAIL PAGE IS|
[THROUGH MAIL RECIEVED
[THROUGH
MAIL
OMP (I) (COMM)/705/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs UJWALAJANGRA(P), |[MENTIONED ASSINGLE PAGE ISMENTIONED
RAJENDRA BORATE SINGLE PAGE ISRECIEVED THROUGHIAS SINGLE|
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/698/2026 [02-04-2026 TATA CAPITAL LTD Vs ANKITINAVEEN INOT INOT MENTIONED ASNOT
ISHUKLA SHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE]|
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/699/2026 |02-04-2026 TATA CAPITAL LTD Vs JITENDRANAVEEN INOT INOT MENTIONED ASNOT
BAHADUR SINGH SHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHHAS  SINGLE|
RECIEVED IMAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/205/2026 02-04-2026 MLT ROYALTECH PVTI LTD VsMandeep INOT INOT MENTIONED ASNOT
JASBIR SINGH Bansal(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHIAS  SINGLE|
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/208/2026 02-04-2026 |Alufine International Vs Lalit NarainRAJ INOT INOT MENTIONED ASNOT
[Khanna KUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE|
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/209/2026 02-04-2026 [UNION BANK OF INDIA Vs ShitalDeepa Gupta(P),[NOT
[Prop of M/s Ronak Collecation IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/206/2026 02-04-2026 [UNION BANK OF INDIA Vs PunamDeepa Gupta(P),[NOT
Kumari Prop of M/s Leepra Nail Art IMENTIONED AS|
and Fashion Point SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
ExComm - Award  by02-04-2026 MS SUNDARAM FINANCEAbhishek INOT
ArbComm/38/2026 ILIMITED Vs GULJAR F Kaushik(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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ExComm - Award  by02-04-2026 MS SUNDARAM FINANCEAbhishek INOT
ArbComm/37/2026 LIMITED Vs SATYANARAYANKaushik(P), IMENTIONED AS
IPRASAD KESARI SINGLE PAGE IS
RECIEVED
THROUGH MAIL
ExComm - Award byj0o2-04-2026 MS SUNDARAM FINANCEAbhishek INOT
IArbComm/39/2026 ILIMITED Vs SAMEER KHAN Kaushik(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/207/2026 02-04-2026 BANK OF BARODA Vs SANJEEV|Quaisar Ali(P), [NOT

KUMAR IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/713/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs G S TYRE CARE JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/714/2026 [04-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs DINESH SINGH JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/715/2026 [04-04-2026 MOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIJISAN EXPORTSJANGRA(P), |MENTIONED AS
IPVT LTD SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/716/2026 [04-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs AAYUSH TOURS
AND TRAVELS

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
IRECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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OMP (I) (COMM)/717/2026 |04-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT

CHANDAN BABU JANGRA(P), |[MENTIONED AS|
SINGLE PAGE IS
[RECIEVED

THROUGH MAIL

OMP (I) (COMM)/718/2026 [04-04-2026 TATA CAPITAL LTD Vs KARMVIRNAVEEN INOT

SINGH SHARMA(P), [MENTIONED AS
ISINGLE PAGE IS|
RECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/719/2026 [04-04-2026 TATA CAPITAL LTD Vs JYOTINAVEEN INOT

IMINERALS SHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

CS (COMM)/211/2026 04-04-2026 KAUSHAL KUMAR Vs R D RETAILPRINCE INOT

INDIA PVT LTD IKUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ExComm - Award  by04-04-2026 [AXIS BANK LTD Vs MOHAMMADVIMAL INOT
IArbComm/43/2026 KURBAN KHURANA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

CS (COMM)/212/2026 04-04-2026 Canara Bank Vs Kamakshi Varun Mittal(P),[NOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

CS (COMM)/213/2026 04-04-2026 |Akzonobel india limited Vs BlastRaj KumangNOT

Coats Ruhil(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

CS (COMM)/214/2026 06-04-2026 IPRAVEEN AGGARWAL Shreshth INOT
ISANSKAR DIXIT Jain(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/71/2026 [06-04-2026 BANK OF MAHARASHTRA Vs INOT
IANSHUL KUMAR BHASIN IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (COMM)/14/2026 06-04-2026 IM/S MANAPPURAM FINANCE LTDJEEWAN INOT
Vs ASHISH BHASIN IPARKASH IMENTIONED AS
IGUPTA(P), SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/217/2026 07-04-2026 Himanshu Jalan Vs PLASTIPLUSVishal Garg(P), [NOT
I[ECOTRONICS PVT LTD IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/218/2026 07-04-2026 PRIME HORTIAGRO PROJECTSNeeraj INOT
ILIMITED Vs JCO INTERNATIONALGupta(P), IMENTIONED AS|
IA PARTNERSHIP FIRM SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/221/2026 07-04-2026 Shri Hanuman Textile Vs SSM|Sneha INOT
enterprise IAgarwal(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/741/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RUSHIKESHJANGRA(P), IMENTIONED AS|

RAMESH ALANJKAR

ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM)/737/2026

DATE

REGISTRATION

07-04-2026

OFPETITIONER NAME VS

RESPONDENT NAME

MTOYOTA FINANCIAL SERVICES

INDIA LTD Vs
SANJAYBHAI LAKHBHAI

ADVOCATE

RAJESH

SACHALAJANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL

OMP (I) (COMM)/740/2026

07-04-2026

MOYOTA FINANCIAL SERVICES
INDIA LTD Vs PRITI PRAKASH
IHARODE

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

OMP (1) (COMM)/739/2026

07-04-2026

MOYOTA FINANCIAL SERVICES
INDIA LTD Vs rajesh vasant
machutre

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

OMP (I) (COMM)/749/2026

07-04-2026

MTOYOTA FINANCIAL SERVICES
INDIA LTD Vs LOPA VASANTRAO
CHER

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

OMP (I) (COMM)/738/2026

07-04-2026

TOYOTA FINANCIAL SERVICES

RAJESH

INDIA LTD Vs SANA ALFIYAJANGRA(P),

INOT
IMENTIONED AS|

IKAOSAR SABIR KHAN SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/747/2026 |07-04-2026 MOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs VINOD DILIP
JAGTAP

JANGRA(P),

IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED

[THROUGH MAIL

OMP (I) (COMM)/748/2026

07-04-2026

MTOYOTA FINANCIAL SERVICES
INDIA LTD Vs SANJIB DEB

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
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IOMP (I) (COMM)/736/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs LAXMI RAT JANGRA(P), |[MENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/745/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs KHUSHBUKUMARIJANGRA(P), IMENTIONED AS|
R PATEL ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (1) (COMM)/746/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs KALPESHKUMARJANGRA(P), IMENTIONED AS
RAMANLAL BHATIYA ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/222/2026 07-04-2026 Shree Ganik Udyog Vs Gulshan LalG SNOT
Gulati GANGWAR(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/744/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIRENDRAJANGRA(P), IMENTIONED AS|
SHARMA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/743/2026 |07-04-2026 MOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ASLALMBHAIJANGRA(P), |MENTIONED AS
[HARUNBHAI GOGADA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/750/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs
IRAJENDRA AHIRE

GAURAVJANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
IRECIEVED

THROUGH MAIL
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CASE NUMBER
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REGISTRATION

OFPETITIONER
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FILING

OMP (I) (COMM)/742/2026 [07-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs MADHURI TOURSJANGRA(P), |MENTIONED AS
IAND TRAVELS SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/219/2026 07-04-2026 CANARA BANK Vs KISHANArun KumangNOT
KUMAR Shukla(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/74/2026 [07-04-2026 SHIV KRAFT PAPER PVT LTD VsJAGRITI INOT
IM/S R S INDUSTRIES AND ANRJAIN(P), IMENTIONED AS
THROUGH ITS ISINGLE PAGE IS
[PARTNER/AUTHORIZED RECIEVED
ISIGNATORY MR RAKESH YADAV THROUGH MAIL
[Execution (Comm)/73/2026 [07-04-2026 RICH CROP PROTECTION PVTJAGRITI INOT
ILTD Vs M/S FRITO AGRO INDIAJAIN(P), IMENTIONED AS
OPC PVT LTD THROUGH ITS SINGLE PAGE IS
IDIRECTOR MR SURENDRA| RECIEVED
KUMAR [THROUGH MAIL
[Execution (Comm)/72/2026 [07-04-2026 RAKESH GOEL Vs ANUSUYAJAGRITI INOT
IPRASAD RATURI JAIN(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/220/2026 07-04-2026 IVARUN GUPTA Vs Sh Rohan Arora INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/225/2026 08-04-2026 STATE BANK OF INDIA VsGopal ChandNOT

IENTERPRISES

ANSHUL PROP OF ANSHULSharma(P),

IMENTIONED AS
SINGLE PAGE IS
IRECIEVED

THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IMISC DJ/595/2026

DATE
REGISTRATION

09-04-2026

OFPETITIONER

NAME VS

RESPONDENT NAME

SUSHIL
ICHEMICALS Vs MS PREETI GOYAL|

CORUGATING|

ADVOCATE

CHARU
SHARMAC(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

CS (COMM)/230/2026

00-04-2026

IRANJAN
SHARMA

JAIN Vs

SANJAYMandeep

Bansal(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

CS (COMM)/231/2026

09-04-2026

IPUNJAB NATIONAL BANK Vs
[RAVINDER KUMAR GUPTA

Sachin Malik(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

IMISC DJ/593/2026

10-04-2026

IDEEPAK KUMAR Vs SUNDARAM|
IFINANCE LTD

sudhir
lkumar(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

ExComm - Award
IArbComm/48/2026

b,

11-04-2026

Axis Bank Ltd Vs
INDUSTRIES

VARNIT]

MAYANK
MAHAJAN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

IMISC DJ/599/2026

11-04-2026

INDO CHEMICALS PVT LTD Vs
VAISHALI FOIL CONTAINER

SAURABH
SHOKEEN(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IMISC DJ/598/2026

11-04-2026

Malwa Automobiles Pvt Ltd Vs Jail
Mahakal Stock

[Praveen
Rana(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/237/2026 11-04-2026 Shree Ganik Udyog Vs Sachin Bhel |G SNOT
IGANGWAR(P), MENTIONED AS;
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

CS (COMM)/236/2026 11-04-2026 Shree Ganik Udyog Vs Hari Om G SINOT
IGANGWAR(P), MENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

CS (COMM)/242/2026 13-04-2026 BANK OF INDIA Vs HARISHshudhansu(P), [NOT
IMALHOTRA IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

OMP (I) (COMM)/766/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs VISHAL NARAYANJANGRA(P), [MENTIONED AS
PATIL SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/760/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs PRASAD SHRIKANTJANGRA(P), @ [MENTIONED AS
IDESHAPANDE SINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

OMP (I) (COMM)/761/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs SHYAMNARAYANJANGRA(P), |MENTIONED AS
ISOHAN YADAO SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

OMP (I) (COMM)/765/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs SUMIT CHOUBEY |JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM)/764/2026

DATE
REGISTRATION

13-04-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

MTOYOTA FINANCIAL SERVICES
INDIA LTD Vs KAVITA GAIKAWAD

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

OMP (I) (COMM)/762/2026

13-04-2026

MOYOTA FINANCIAL SERVICES
INDIA LTD Vs K P TRAVELS

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

OMP (1) (COMM)/763/2026

13-04-2026

IKOTAK MAHINDRA BANK LTD Vs
IKRISHNA INDUSTRIES

AMIT
KUMAR(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

OMP (I) (COMM)/758/2026

13-04-2026

MTOYOTA FINANCIAL SERVICES
INDIA LTD Vs ASANUO
KHRUOMO

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

OMP (I) (COMM)/759/2026

13-04-2026

TOYOTA FINANCIAL SERVICES

IPOTDAR

RAJESH

INDIA LTD Vs VAIBHAVI LAXMANJANGRA(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

CS (COMM)/243/2026

13-04-2026

IBANK OF INDIA Vs ANJU

Geetanjali
Sharma(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IMISC DJ/607/2026

13-04-2026

IAXIS BANK Vs NARBIR SINGH

Zareef
|Ahmad(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ExComm - Award  byj13-04-2026 IAXIS BANK LTD Vs ARVINDRahul INOT
IArbComm/49/2026 IBAIRWA Chauhan(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/785/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs HAJRA S JANGRA(P), [MENTIONED AS|
ISINGLE PAGE IS|
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/784/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs POOJA KUNALJANGRA(P), IMENTIONED AS
KUMBHAR ISINGLE PAGE IS|
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/783/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ABHIJIT SHIVAJIJANGRA(P), IMENTIONED AS
SAVEKAR SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/778/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIKAS RAIKWAR JANGRA(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/780/2026 [15-04-2026 MOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RENUKA NAMDEVJANGRA(P), |[MENTIONED AS
BHALERAV SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/805/2026 [17-04-2026 IKOTAK MAHINDRA BANK LTD VSAMIT INOT
ISANJAY JAYANTIBHAI CHAU KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (I) (COMM)/801/2026 [17-04-2026 KOTAK MAHINDRA BANK LTD VSAMIT INOT
IRAVICHANDRAN C NATTAR KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/800/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs MOHAMMADJANGRA(P), IMENTIONED AS|
SHAHID SHAKEEL AHAMAD ISINGLE PAGE IS
IANSARI RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/803/2026 [17-04-2026 IHDFC BANK LTD Vs SIDDHARTHANAVEEN INOT
IKHERA SHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

OMP (I) (COMM)/804/2026 [17-04-2026 HDFC BANK LID Vs SHIVAMNAVEEN INOT
IMISHRA SHARMA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

OMP (I) (COMM)/807/2026 [17-04-2026 HDFC BANK LTD Vs SUSHILNAVEEN INOT

KUMAR VERMA SHARMA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/808/2026 [17-04-2026 IHDFC BANK LTD Vs SHER SINGH NAVEEN INOT

SHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

IOMP (I) (COMM)/809/2026 [17-04-2026 SHRIRAM FINANCE LTD VSANURAG INOT

IYOGESH KUMAR IMISHRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

IOMP (I) (COMM)/810/2026 [17-04-2026 SHRIRAM FINANCE LTD VSANURAG INOT
IDEEPAK MISHRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/811/2026 [17-04-2026 IKOTAK MAHINDRA BANK LTD VSAMIT INOT
VIJAY PRATAP SINGH RAJAWAT [KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IRP/6/2026 17-04-2026 Qualitest Infotech Pvt Ltd VsManish INOT
ILOVONAV INDIA PVT LTD [Kumar(P), IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/799/2026 [17-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ESSAREJANGRA(P), IMENTIONED AS
TRANSSOLUTIONS PRIVATE SINGLE PAGE IS
ILIMITED RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/798/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIJAY HARIJANGRA(P), IMENTIONED AS
IGAIKWAD SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IMISC DJ/616/2026 17-04-2026 ICICI BANK LTD Vs M/SMahesh INOT
KAMDHENU ENTERPRISES Kumar(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/813/2026 [17-04-2026 HDFC BANK LTD Vs MONUNAVEEN INOT
KUMAR SHARMA(P), [MENTIONED AS

ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM)/812/2026

DATE
REGISTRATION

17-04-2026

OFPETITIONER NAME VS
RESPONDENT NAME

HDFC BANK LTD Vs

THAKUR

ADVOCATE

RINKUNAVEEN

SHARMAC(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

OMP (I) (COMM)/802/2026

17-04-2026

TATA CAPITAL LTD Vs RAMESH
[YADAV

INAVEEN
SHARMA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/806/2026

17-04-2026

SHRIRAM FINANCE LTD Vs
YOGENDER MALIK

Manoj
[Kumar(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

CS (COMM)/248/2026

17-04-2026

M/S  FUSION Vs
INSURANCE COMPANY LTD

NATIONALtanu singhal(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

CS (COMM)/249/2026

17-04-2026

ANTIZE FOODS PVT LTD Vs M/S
ARNEJA FOOD

KOMAL
JAIN(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

ExComm - Award by
IArbComm/50/2026

17-04-2026

IM/S MANAPPURAM FINANCE LTD
Vs KRISHAN KUMAR

Sandeep
INehra(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

ExComm - Award by
IArbComm/51/2026

17-04-2026

IM/S MANAPPURAM FINANCE LTD
Vs Prashant Sehrawat

Sandeep
Nehra(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/258/2026 18-04-2026 BANK OF INDIA Vs VISHALVarun INOT
IBANSAL Sharma(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/820/2026 [18-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VISHAL NARAYANJANGRA(P), IMENTIONED AS|
IPATIL SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/819/2026 [18-04-2026 IM/S DOST FINCAP PVT LTD VsBanke BihariNOT
IPRATAP SINGH Sharma(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (I) (COMM)/818/2026 [18-04-2026 IADITYA BIRLA HOUSINGYashvardhan  [NOT
[FINANCE LIMITED Vs EDELWEISSSingh(P), IMENTIONED AS|
IASSET RECONSTRUCTION| SINGLE PAGE IS
ICOMPANY LIMITED RECIEVED
THROUGH MAIL
CS (COMM)/257/2026 18-04-2026 STATE BANK OF INDIA VsACHAL INOT
IMOAYANGER KESHAV IMENTIONED AS|
[RAJGOPAL(P), |[SINGLE PAGE IS|
RECIEVED
[THROUGH MAIL
CS (COMM)/256/2026 18-04-2026 STATE BANK OF INDIA VsACHAL INOT
VIYIETO KERA KESHAV IMENTIONED AS|
[RAJGOPAL(P), |[SINGLE PAGE IS|
RECIEVED
[THROUGH MAIL
CS (COMM)/255/2026 18-04-2026 State Bank of India Vs S YANKIU | ACHAL INOT
KESHAV IMENTIONED AS|
RAJGOPAL(P), [SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/259/2026 18-04-2026 IBANK OF INDIA Vs VIJAY TOMAR |[Varun INOT
Sharma(P), IMENTIONED AS
SINGLE PAGE IS
[RECIEVED

THROUGH MAIL

OMP (I) (COMM)/821/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT
Gayatriba Harpalsinh Sarvaiya KUMAR(P), IMENTIONED AS
SINGLE PAGE
RECIEVED

THROUGH MAIL

OMP (I) (COMM)/822/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT
Gayatriba Harpalsinh Sarvaiya [KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED

THROUGH MAIL

OMP (I) (COMM)/823/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT

Gayatriba Harpalsinh Sarvaiya KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/824/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT

[Harpalsinh Jayvantsinh Sarvaiya KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/825/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT

[Harpalsinh Jayvantsinh Sarvaiya KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

[Execution (Comm)/82/2026 [20-04-2026 BANK OF INDIA Vs YOGESH|Varun INOT
BHARDWAJ Sharma(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

CS (COMM)/261/2026 20-04-2026 M/S SUSHIL CORUGATING ANDRitu Sharma(P),[NOT
CHEMICALS P LTD THROUGH ITS IMENTIONED AS|
IDIRECTOR SUSHIL KUMAR GARG SINGLE PAGE IS
Vs M/S WEPACK THROUGH ITS RECIEVED
[PROP MOHAK VADHERA THROUGH MAIL
OMP (I) (COMM)/829/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs DATTA SUDHAKARJANGRA(P), IMENTIONED AS|
MEHTRE ISINGLE PAGE IS|
RECIEVED
THROUGH MAIL
ICS (COMM)/264/2026 21-04-2026 IALLURE ENTERPRISES PVT LTDK KNOT
Vs KRISHNA FOOTCARE AND ANR KHURANA(P), [MENTIONED AS
ISINGLE PAGE IS|
RECIEVED
THROUGH MAIL
IMISC DJ/656/2026 22-04-2026 IMOHIT POLYMERS Vs KoresliteROHIT KUMARNOT
Industries Pvt Ltd GARG(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/269/2026 22-04-2026 ISTATE BANK OF INDIA Vs SAANVIRavindra INOT
IPROP OF M/S SAANVISNarayan IMENTIONED AS
IMAKEOVER SALOON Singh(P), SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/270/2026 22-04-2026 MS APRAJIT IMPEX LLP Vs SHMANJEET INOT
IAMIT KUMAR PROP M/S OPINESHARMA(P), [MENTIONED AS
INDIA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/271/2026 22-04-2026 BANK OF INDIA Vs GurleenVarun INOT
Sachdeva Sharma(P), IMENTIONED AS|

ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/273/2026 23-04-2026 STATE BANK OF INDIA VsRavindra INOT
SUBBROTA PANDEY PROP OF M/SNarayan IMENTIONED AS
IPANDEY ENTERPRISES Singh(P), SINGLE PAGE IS
RECIEVED
THROUGH MAIL
OMP (COMM)/16/2026 23-04-2026 JAGDISH KUMAR Vs KOTAKHARISH INOT
IMAHINDRA PRIME LTD AND ANR KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/83/2026 [24-04-2026 BERLIA  STEELS PVT LTDJ SINOT
MTHROUGH ITS AR VIKAS BERLIAJAISWAL(P), [MENTIONED AS
Vs AKANSHA MISHRA PROP OF SINGLE PAGE IS
IMS ADITYA ENTERPRISES RECIEVED
THROUGH MAIL
ICS (COMM)/274/2026 24-04-2026 IBANK OF MAHARASHTRA Vs RAMRajiv Ranjan(P),[NOT
SINGH Proprietor of M/s R S IMENTIONED AS|
International SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/84/2026 [25-04-2026 MS SHIVA OIL MILLS THROUGHMayank INOT
ITS PROP SH SUMIT GARG Vs MsSinghal(P), IMENTIONED AS
Shree ~ Shyam  Communication ISINGLE PAGE IS
Through its Ar Prop Smt Sapna [RECIEVED
Sahay [THROUGH MAIL
CS (COMM)/277/2026 25-04-2026 MS SL YADAV CRANES PRIVATEGurmit  SinghNOT
ILTD Vs SH CHITRAVEER Hans(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
OMP (I) (COMM)/840/2026 [27-04-2026 MOYOTA FINANCIAL SERVICESVishal INOT
INDIA LTD Vs RAMESHVARKhattar(P), IMENTIONED AS
IDAYAL SINGLE PAGE IS
[RECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ExComm - Award byj27-04-2026 GAMBIT LEASING AND FINANCEVIKAS  DEEPNOT
IArbComm/56/2026 IPVT LTD Vs AJAY AND ORS JAIN(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/281/2026 27-04-2026 K P STEEL HOLDINGS VsManoj KumarNOT
RAMANAND INDUSTRIES Bhagat(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/280/2026 27-04-2026 M/S MANKA GLASS Vs VIKASpulkit mittal(P), NOT
INARAYAN IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/847/2026 [28-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT
IPRAVIN SHAMJI LAVADIYA KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/846/2026 [28-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SODHAJANGRA(P), IMENTIONED AS
CHATRAPALSINH ALUBHA SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/841/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SHEKH ANWARJANGRA(P), |MENTIONED AS
SHEKH ALI SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/845/2026 [28-04-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs CHAITANYAJANGRA(P), |MENTIONED AS
IGANESH RAJPURKAR SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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OMP (I) (COMM)/844/2026
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REGISTRATION

28-04-2026
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TOYOTA FINANCIAL SERVICES
INDIA LTD Vs JITENDRA SINGH

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

OMP (I) (COMM)/842/2026

28-04-2026

MOYOTA FINANCIAL SERVICES
INDIA LTD Vs RAZIYA BIBI

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

OMP (1) (COMM)/843/2026

28-04-2026

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs RIYAZ KHAN

RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

OMP
(COMM)/1/2026

(MISC)|

29-04-2026

AJAY KUMAR DANGRE Vs
SANDEEP KUMAR

[Utsav Garg(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

OMP (I) (COMM)/854/2026

20-04-2026

BALDEV FINLEASE PVT LTD Vg
|Abdul Jabbar

GAGAN
JINDAL(P),

INOT
IMENTIONED AS|
SINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

ExComm - Award by
IArbComm/57/2026

20-04-2026

INEGI

AXIS BANK LTD Vs BHASKARSANJEEV

PATHAK(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

CS (COMM)/284/2026

20-04-2026

BANK OF INDIA Vs M/S GAMUT]
MTRADING CO THROUGH ITS
IPROPRIETOR HARISH KUMAR

JAmrendra Nath]|
Shukla(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
IRECIEVED
THROUGH MAIL
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CS (COMM)/285/2026 29-04-2026 GREEN FIELD INDUSTRIES Vsdeepak INOT
CHARAN PADUKA INDUSTRIESchopra(P), IMENTIONED AS
IPRIVATE LIMITED SINGLE PAGE IS
RECIEVED
THROUGH MAIL
IMISC DJ/708/2026 30-04-2026 ICLASSIC CAPS Vs VIJAY PACKERS [SHIV INOT
KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/290/2026 30-04-2026 UNION BANK OF INDIA Vs M/Srajiv kumar(P), NOT
STAR GRAPHICS THROUGH] IMENTIONED AS
[PROPRIETOR MAHIPAL SINGH ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/291/2026 30-04-2026 IM/S KRISHI INDUSTRIES Vs M/S[Kushagra INOT
SHYAM JI DISTRIBUTER Goel(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/292/2026 30-04-2026 M/S KRISHI INDUSTRIES Vs M/SKushagra INOT
IBH ENTERPRISES Goel(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
[Execution (Comm)/90/2026 [30-04-2026 M/s SHREE GANIK UDYOG VsG SINOT
Varun IGANGWAR(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
CS (COMM)/293/2026 130-04-2026 UCO BANK Vs M/S UJJWALMANOJ INOT
MODULAR KITCHEN AND ANR  [KUMAR(P), IMENTIONED AS

ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
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Bhasin(P),

ok.com

IMISC DJ/709/2026 130-04-2026 INAMAN METAL CRAFT VsSaurav Joon(P), NOT
ILOVYAM UDYOG AND PACKERS IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
a7 SH. RAJ KUMAR,SOUTH- 603 Commercial Suit  |CS (COMM)/177/2026 01-04-2026 VINOD SINGH LOCHAV  VsRAMIT 0212375979 balajimindworkz@gmail27.03.2026
IDISTRICT JUDGEWEST INDOSPIRIT DISTRIBUTION LTD [SEHRAWAT(P), .com
(COMMERCIAL
ICOURT-01
603 ICommercial Suit  [CS (COMM)/179/2026 01-04-2026 BANK OF INDIA Vs Anshu KumarVarun 8384089688 ladv.varunsharma@gma|24.03.2026
Singh Sharma(P), lil.com
603 Commercial Suit  [CS (COMM)/180/2026 01-04-2026 [Runu Mishra Proprietor R P TradersMandeep Singh{9212002049 lkapoorin@yahoo.com [27.03.2026
Vs The New India Assurance Co Ltd [Kapoor(P),
603 Commercial Suit  [CS (COMM)/184/2026 02-04-2026 Sanjay Saluja And Anr VsRahul Rajpal(P),[9999080438 ladvocaterahulrajpal @g [27.03.2026
TAJESHWAR SINGH GHAI And Anr| Imail.com
603 ICommercial Suit  [CS (COMM)/188/2026 04-04-2026 RAMESH YADAV Vs M/S BNMAshu Ralhan(P),|9818923612 bnmindustry@gmail.co [20.03.2026
INDUSTRY m
603 Commercial Suit  |CS (COMM)/195/2026 04-04-2026 CANARA BANK Vs BHAWNASubhash Kumar|9050279420 [bhawna26988varuna@ [27.03.2026
VERMA PROPRIETOR OF M/SJha(P), lgmaill.com
VERMA CARPETS
603 Commercial Suit  [CS (COMM)/201/2026 06-04-2026 IPUMA SE Vs GHANSHYAM SINGH |Gautam 999930688 eludication.legal@outlo [02.04.2026
Bhasin(P), ok.com
603 Commercial Suit  [CS (COMM)/205/2026 07-04-2026 SEEMA BEHL Vs SUPERARCHIT 9599043045 legal@sigmalegal.in 02.04.2026
IPLASTRONICS PVT LTD SINGHAL(P),
603 ICommercial Suit  [CS (COMM)/208/2026 08-04-2026 [UNION BANK OF INDIA Vs Shri SaiUzair Elahi(P), 9999332412 confierlawfirm @gmail.c[28.03.2026
[Enterprises And Anr om
603 Commercial Suit  [CS (COMM)/210/2026 09-04-2026 IGONSAI LOGISTICS PVT LTD Vsujjawal Kuman8130412316 raiujjwal198@gmail.coo007.04.2026
Trident Shipping Private Limited Rai(P), m
603 Commercial Suit  (CS (COMM)/211/2026 09-04-2026 Punjab National Bank Vs Smt BimlaArun 0899138242 larunbhardwaj1206@g [24.03.2026
Bisht and Anr Bhardwaj(P), mail.com
603 Commercial Suit  |CS (COMM)/219/2026 13-04-2026 XVsY Gautam 9999306881 eludication.legal@outlo [08.04.2026
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603 ICommercial Suit  [CS (COMM)/224/2026 16-04-2026 CANARA BANK Vs RAVINDERNILENDU 9999050853 nilendwasyayan@gmail [04.04.2026
KUMAR VATSYAYAN(P) .com

603 Commercial Suit  |CS (COMM)/225/2026 16-04-2026 IMS BATRA BREWERIES ANDrajeev  kumar9312276651 r.tewari88@gmail.com [22-03-2026
DISTILLERIES PVT LTD Vs MStewari(P),
KASHISH MANAGEMENT AND
SERVICES PVT LTD

603 Commercial Suit  |CS (COMM)/227/2026 16-04-2026 [Punjab National Bank Vs MR NITIN|Saurav 9899331166 sauravbhasinio@gmail.[14-04-2026
IBHATIA AND ANR Bhasin(P), com

603 Commercial Suit  [CS (COMM)/229/2026 17-04-2026 IKONCEPT AUTOMOBILES PVTVivek Singh(P), (9999130332 nitya@nakslegal.com  (13.04.2026
LTD Vs ORIX LEASING AND
IFINANCIAL SERVICES INDIA LTD

603 ICommercial Suit  [CS (COMM)/232/2026 18-04-2026 PUNJAB NATIONAL BANK VsSANCHEET 9548667393 sssanchitog@gmail.co (16.04.2026
IFORTUNE HUMAN CAPITAL PVT[SHARMA(P), m
ILTD AND ORS

603 Commercial Suit  [CS (COMM)/233/2026 18-04-2026 [PUNJAB NATIONAL BANK Vs SLGSANCHEET 0548667393 sssanchitog@gmail.co (16.04.2026
IFASHIONS AND ANR ISHARMA(P), Im

603 ICommercial Suit  [CS (COMM)/236/2026 20-04-2026 State Bank of India Vs Vikas Kumar |Akanksha 0811343911 Irbsamaiyar.adv@gmail. [13.04.2026

IAhuja(P), com

603 Commercial Suit  [CS (COMM)/237/2026 21-04-2026 CANARA BANK Vs DAPINDERCHITRA 0212888057 chitramalhotrasobli@g [11.04.2026
SINGH SACHDEVA PROP M/SMALHOTRA(P), imail.com
IRATTAN ENTERPRISES

603 ICommercial Suit  [CS (COMM)/239/2026 22-04-2026 IM/S DURA BUILD CARE PVT LTDSanjay 9711067747 sanjayshukla84.adv@g [18.04.2026
Vs NARAYAN SETHIA[Shukla(P), imail.com
ICONSTRUCTIONS

603 Commercial Suit  [CS (COMM)/241/2026 23-04-2026 M/s Sahana Buildtech Pvt Ltd VSANJALI 0891434698 ladvsandeepk11@gmail. [18.04.2026
Shri Rakesh Jolly INEHRA(P), com

603 Commercial Suit  [CS (COMM)/247/2026 25-04-2026 BHAWAN SINGH Vs SHIPBOLTRAMIT 02142375979 ladvocateramit@gmail.c [23.04.2026
INDUSTRIES PRIVATE LIMITED |[SEHRAWAT(P), om

603 Commercial Suit  [CS (COMM)/248/2026 25-04-2026 Punjab National Bank VSVED 0711900673 ladvocateprakashved@g [22.04.2026
MUJJAMIL KHAN IPRAKASH(P), imail.com

603 Commercial Suit  [CS (COMM)/251/2026 27-04-2026 State bank of india Vs KAPILMohit Tiwari(P),9301232373 ladvkmishra@outlook.c [23.04.2026
SHARMA om

603 ICommercial Suit  [CS (COMM)/256/2026 29-04-2026 IPAWAN SOLANKI Vs MS BLINKNaveen 9999926997 questlexpartners@gmai[25.04.2026
ICOMMERCE PRIVATE LIMITED  |Sehrawat(P), l.com
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603 PETITION U/S9 |OMP (I)(COMM)/1185/2026 |01-04-2026 BMW INDIA FINANCIALASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
SERVICES PVT LTD Vs SAYEDKUMAR com
IMURTHALA THANGAL

603 PETITION U/S9 |OMP (I)(COMM)/1186/2026 |01-04-2026 BMW INDIA FINANCIALASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
SERVICES PVT LTD VsKUMAR com
INITYOTSAVA ROOFING
ISOLUTIONS

603 PETITION U/S9 |OMP (I)(COMM)/1187/2026 |01-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [11.03.2026
Gourav Sharma SHANKAR lil.com

603 PETITION U/S9 [OMP (I)(COMM)/1188/2026 [01-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargi@gma [11.03.2026
IShri Ram Roadlines And Ors SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1189/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
IShri Ram Roadlines And Ors SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1190/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
Sanjeev Sangwan SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1191/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 associatesrsgargi@gma (17.03.2026
Baljinder Singh SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1212/2026 |04-04-2026 Toyota financial services india ltd VSASHOK 0013493108 ladvocateashok1@gmail.[28.02.2026
IDEEPAK KUMAR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1213/2026 |04-04-2026 Toyota financial services india ltd VSASHOK 0013493108 ladvocateashok1@gmail.[10.03.2026
INDER PAL SINGH KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1214/2026 |04-04-2026 Toyota financial services india 1td VSASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
IMANDEEP KAUR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1215/2026 |04-04-2026 Toyota financial services india 1td VSASHOK 0013493108 ladvocateashok1@gmail.[12.03.2026
IPANKAJ MISHRA KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1216/2026 |04-04-2026 Toyota financial services india ltd VSASHOK 0013493108 ladvocateashok1@gmail.[16.03.2026
IKAPIL PANDEY KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1217/2026 |04-04-2026 Toyota financial services india ltd VSASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
IANAM A KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1218/2026 |04-04-2026 Toyota financial services india ltd VSASHOK 9013493108 ladvocateashok1@gmail.[20.03.2026
SUKHPREET SINGH KUMAR com
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603 PETITION U/S9 |OMP (I)(COMM)/1238/2026 |06-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargi@gma [02.03.2026
IShri Ram Roadlines ISHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1239/2026 |06-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma [07.03.2026
IShri Ram Roadlines ISHANKAR il.com

603 PETITION U/S9 |IOMP (I)(COMM)/1240/2026 |06-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma (18.03.2026
IShri Ram Roadlines SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1241/2026 |06-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [23.03.2026
IShri Ram Roadlines SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1242/2026 |06-04-2026 [KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [12.03.2026
IShri Ram Roadlines SHANKAR lil.com

603 PETITION U/S9 (OMP (I)(COMM)/1243/2026 [06-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9911883595 associatesrsgarg1@gma [09.03.2026
[Parveen SHANKAR lil.com

603 PETITION U/S9 (OMP (I)(COMM)/1244/2026 [06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9911883595 associatesrsgargl@gma 27.02.2026
IAND FINANCE COMPANY[SHANKAR lil.com
ILIMITED Vs Balinder Kumar

603 PETITION U/S9 (OMP (I)(COMM)/1256/2026 (07-04-2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[07.03.2026
INDIA LIMITED Vs BILATERALKUMAR com
SOLUTIONS PRIVATE LIMITED

603 PETITION U/S9 |OMP (I)(COMM)/1257/2026 |07-04-2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SACHIN J KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1258/2026 |07-04-2026 MTOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.|17.03.2026
INDIA LIMITED Vs POONAMKUMAR com
GUPTA

603 PETITION U/S9 |OMP (I)(COMM)/1259/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[02.03.2026
INDIA LIMITED Vs UPINDERJITIKUMAR com
ISINGH BRAR

603 PETITION U/S9 (OMP (I)(COMM)/1260/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.13.03.2026
INDIA LIMITED Vs KSHITIJKUMAR com
IKUMAR SHUKLA

603 PETITION U/S9 (OMP (I)(COMM)/1261/2026 [07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma (13.03.2026
Govinda Narayan Patil SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1262/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma (17.03.2026
Ganesh Chimanaji Ade SHANKAR lil.com
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603 PETITION U/S9 |OMP (I)(COMM)/1263/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [09.03.2026
|Ashabai Dinkar Suryawanshi ISHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1264/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [02.03.2026
Balu Uttam Chavan SHANKAR il.com

603 PETITION U/S9 |OMP (I)(COMM)/1265/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [03.03.2026
IYogesh Brijlal Bhapkar SHANKAR lil.com

603 PETITION U/S9 [OMP (I)(COMM)/1266/2026 [08-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0911883595 lassociatesrsgargi@gma [22.03.2026
IAND FINANCE COMPANY[SHANKAR lil.com
LIMITED Vs Praveen Kumar

603 PETITION U/S9 |OMP (I)(COMM)/1267/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [02.03.2026
Mahesh Purushottam Sonawane SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1268/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgarg1@gma [03.03.2026
Shakirmo Abdul Rajak SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1269/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 associatesrsgargi@gma [07.03.2026
[Bharatsing Ramsing Patil SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1270/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargl@gma [23.02.2026
Manisha Nagesh Kashte SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1271/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargl@gma [25.02.02026
Ganesh Rathod SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1297/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs AJAY SINGHKUMAR com
RATHOD 3075

603 PETITION U/S9 |OMP (I)(COMM)/1298/2026 |09-04-2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[17.03.2026
INDIA LIMITED Vs ADITYAKUMAR com
IKUMAR 9382

603 PETITION U/S9 |OMP (I)(COMM)/1299/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[12.03.2026
INDIA LIMITED Vs ROHIT B 5224 [KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1300/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SAURAV GILLKUMAR com
6532

603 PETITION U/S9 |OMP (I)(COMM)/1301/2026 |09-04-2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[17.03.2026
INDIA LIMITED Vs SHIVAMKUMAR com
KUNWAR 7510
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603 PETITION U/S9 |OMP (I)(COMM)/1302/2026 |09-04-2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs RISHIPALKUMAR com
IDHARMVIR 8466

603 PETITION U/S9 |OMP (I)(COMM)/1320/2026 [10-04-2026 M/s cholamandalam investment andRAVI 9911883595 lassociatesrsgarg1@gma [02.03.2026
ffinance co ltd Vs Basant Yadav SHANKAR il.com

603 PETITION U/S9 |OMP (I)(COMM)/1321/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 9911883595 lassociatesrsgarg1@gma [02.03.2026
finance co ltd Vs Just QualitySHANKAR lil.com
Concrete

603 PETITION U/S9 |OMP (I)(COMM)/1322/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargi@gma [11.03.2026
finance co ltd Vs Satyam TransportSHANKAR lil.com
[Equipment

603 PETITION U/S9 |OMP (I)(COMM)/1323/2026 [10-04-2026 M/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargi@gma [11.03.2026
finance co Itd Vs Harsh Logistics PviSHANKAR lil.com
ILtd

603 PETITION U/S9 |OMP (I)(COMM)/1324/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 lassociatesrsgargl@gma [17.03.2026
finance co ltd Vs Sanjay Singh Sihag SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1325/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 associatesrsgargi@gma [07.03.2026
finance co ltd Vs Pankaj M SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1326/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargl@gma [09.03.2026
ffinance co ltd Vs Mahesh A SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1343/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgargi@gma [02.03.2026
IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Parveen Kumar

603 PETITION U/S9 |OMP (I)(COMM)/1344/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgargi@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Harjinder Singh

603 PETITION U/S9 |OMP (I)(COMM)/1345/2026 [13-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgarg1@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Lakhvinder Singh

603 PETITION U/S9 |OMP (I)(COMM)/1346/2026 [13-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0911883595 lassociatesrsgargi@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Amit Kumar

603 PETITION U/S9 (OMP (I)(COMM)/1347/2026 [13-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgarg1@gma [20.03.2026
IAND COMPANY LIMITED Vs StcSHANKAR lil.com
[Enterprises

603 PETITION U/S9 |OMP (I)(COMM)/1348/2026 [13-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgarg1@gma (10.03.2026
IAND COMPANY LIMITED Vs KhyatiSHANKAR lil.com
Kakaria
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603 PETITION U/S9 |OMP (I)(COMM)/1349/2026 [13-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9911883595 lassociatesrsgargi@gma [13.03.2026
IAND COMPANY LIMITED Vs UdaySHANKAR lil.com
Singh

603 PETITION U/S9 |OMP (I)(COMM)/1350/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[18.03.2026
INDIA LIMITED Vs HUKMA RAMKUMAR com
IMURAWATIYA

603 PETITION U/S9 |OMP (I)(COMM)/1351/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs SHINDEKUMAR com
DHANANJAY BABURAO

603 PETITION U/S9 |OMP (I)(COMM)/1352/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.|11.03.2026
INDIA LIMITED Vs MANISHKUMAR com
KUMAR

603 PETITION U/S9 |OMP (I)(COMM)/1353/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[12.03.2026
INDIA LIMITED Vs ASHISHKUMAR com
KUMAR

603 PETITION U/S9 |OMP (I)(COMM)/1354/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs VIJAY KUMAR [KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1388/2026 [16-04-2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargl@gma [02.03.2026
ILTD Vs Kailas Rustum Rathod SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1389/2026 [16-04-2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargl@gma [02.03.2026
ILTD Vs Sunil Dongar Koli SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1390/2026 [16-04-2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargi@gma [02.03.2026
LTD Vs MohammadfaruqueSHANKAR lil.com
Mohammad Fazil

603 PETITION U/S9 |OMP (I)(COMM)/1391/2026 [16-04-2026 Toyota financial services india 1td VSASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
ICHANDRA SHEKHAR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1392/2026 [16-04-2026 Toyota financial services india 1td VSASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
INAM ALI KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1393/2026 [16-04-2026 Toyota financial services india ltd VSASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
JITENDRA RAMESH MORE KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1481/2026 [25-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
INDIA LIMITED Vs CHAUHANKUMAR com
SHAILESH KAMABHAI

603 PETITION U/S9 |OMP (I)(COMM)/1508/2026 [27-04-2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs AKASHKUMAR com
RAMESH MAHALGAVE
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603 PETITION U/S9 |OMP (I)(COMM)/1543/2026 [29-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0911883595 lassociatesrsgargi@gma (18.03.2026
IAND FINANCE COMPANYSHANKAR lil.com
ILIMITED Vs Ashish D

603 PETITION U/S9 |OMP (I)(COMM)/1544/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargi@gma (18.03.2026
ILTD Vs Vinod SHANKAR il.com

603 PETITION U/S9 |OMP (I)(COMM)/1545/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargi@gma (18.03.2026
ILTD Vs Gurmej Singh SHANKAR lil.com

603 PETITION U/S9 [OMP (I)(COMM)/1546/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargi@gma (18.03.2026
ILTD Vs Sonu SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1547/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargi@gma (18.03.2026
ILTD Vs Kamlesh SHANKAR lil.com

603 PETITION U/S9 |OMP (I)(COMM)/1552/2026 [30-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs ADARSH P KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1553/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs MEENU AK KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1554/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs FAISAL P H KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1555/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SHADIYAKUMAR com
IFARHANA

603 PETITION U/S9 |OMP (I)(COMM)/1556/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SHAKEELA P A [KUMAR com

603 EXECUTION [EX. (COMM.) 123/2026 13.04.2026 IAXIS BANK LTD VS VINODMAYANK 9873347330 mayank_mahajanos@y|07.04.2026
IKUMAR IMAHAJAN lahoo.com

603 EXECUTION [EX. (COMM.) 104/2026 04.04.2026 IGSI ENTERPRISES PVT. LTD. VSVALI & CO. 0910358225 office@vali.co.in 02.04.2026
SHUBH GUPTA

603 EXECUTION [EX. (COMM.) 105/2026 04.04.2026 M/S GREATECH TELCOMINAVDEEP 0560523320 IMAIL.ATTRIANDATTR|07.04.2026
MTECHNOLOGIES PVT. LTD. VS M/SSINGH I@GMAIL.COM
ISHRING CRAFT INC

603 EXECUTION [EX. (COMM.) 115/2026 07.04.2026 IAXIS BANK LTD. VS NANDANMAYANK 9873347330 mayank_mahajano5@y(02.04.2026
SINGH MAHAJAN lahoo.com
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603 EXECUTION [EX. (COMM.) AWARD BY|09.04.2026 KOTAK MAHINDRA BANK LTD. VSARVIND 0811317311 ladvocatearvindgupta@ (08.04.2026
IARB. COMM 20/2026 IROSHAN KUMAR SINGH GUPTA lgmail.com
603 EXECUTION [EX. (COMM.) 129/2026 15.04.2026 IAXIS BANK LTD VS BIJENDERMAYANK 0873347330 mayank_mahajano5@y[06.04.2026
ISINGH IMAHAJAN lahoo.com
603 EXECUTION [EX. (COMM.) 130/2026 15.04.2026 IAXIS BANK LTD. VS RITA GARG |MAYANK 9873347330 mayank_mahajano5@y[06.04.2026
IMAHAJAN lahoo.com
603 EXECUTION [EX. (COMM.) 137/2026 16.04.2026 PUNJAB NATIONAL BANK VsSaurav 0899331166 Sauravbhasinio@gmail [15.04.2026
GOLDEN SAPHIREBhasin(P), .com
INTERNATIONAL
603 EXECUTION [EX. (COMM.) 138/20238 16.04.2026 IPUNJAB NATIONAL BANK VsSaurav 0899331166 Sauravbhasinio@gmail [15.04.2026
INARENDER MOHAN Bhasin(P), .com
603 EXECUTION [EX. (COMM.) AWARD BY[|21.04.2026 IEQUITAS SMALL FINANCE BANKARUN KUMAR9990151720 gloriouslawassociates@ [06.04.2026
IARB. COMM 22/2026 ILTD. VS G S TRADERS SHARMA lgmail.com
603 EXECUTION [EX. (COMM.) 145/2026 10.04.2026 IM/S ALP OVERSEAS PVT. LTD. VSKULWINDER [9818143967 ladvomattoo@gmail.co [10.04.2026
IM/S S M ENTERPRISES SINGH m
603 EXECUTION [EX. (COMM.) 155/2026 28.04.2026 IKOTAK MAHINDRA PRIME LTD.KUSHAL 7009793548 Rishabh.eruditelegal @g[24.04.2026
VS ARUN SHAH KUMAR Imail.com
603 EXECUTION [EX. (COMM.) 122/2026 11.04.2026 RICHARD HARRISON VSBASANT 0312632614 bkguptaadvo@gmail.co [09.04.2026
IMINISTRY OF WOMEN ANDKUMAR GUPTA| m
ICHILD DEVELOPMENT
603 EXECUTION [EX. (COMM.) 98/2026 01.04.2026 STATE BANK OF INDIA VS AJAY|VINAY KUMAR [9811134771 [Kkumarvinay.65@gmai [30.03.2026
IKUMAR l.com
603 EXECUTION [EX. (COMM.) 99/2026 01.04.2026 ISTATE BANK OF INDIA VS SUMIT|VINAY KUMAR [9811134771 [Kkumarvinay.65@gmai [30.03.2026
IKUMAR l.com
u8 SH. BALWANT RAISOUTH- 613 ICommercial OMP (I)(COMM)/1394/2026 [17-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46072
IBANSAL, DISTRICTWEST Suit INDIA LIMITED Vs MD RAGIBBhardwaj(P), .com
WDUGE, IANJUM 6108
ICOMMERCIAL
ICOURT-02 613 ICommercial IOMP (I)(COMM)/1192/2026 |01-04-2026 IDFC FIRST BANK LTD Vs TESULMAYANK 9873347330 Imayamk_mahajanos@ [46101
Suit IPRIVATE LIMITED 0817 IMAHAJAN lvahoo.com
613 ICommercial ExXCOMM - Award by Arbjo1-04-2026 SUNDARAM FINANCE LTD VsNITIN 8802218291 ladvocate.mehtaassociat [46100
Suit Comm/15/2026 IDHIRENRA KUMAR SINGH IMEHTA(P), le0g@gmail.com
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613 ICommercial OMP (I)(COMM)/1194/2026 |01-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46104
Suit INDIA LIMITED Vs MANJINDERBhardwaj(P), .com
IKAUR 4579
613 ICommercial IOMP (I)(COMM)/1193/2026 [01-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46104
Suit INDIA LIMITED Vs SUDHANSHU PBhardwaj(P), .com
1910
613 ICommercial OMP (I)(COMM)/1195/2026 |01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 lassociatesrsgarg8@gmal46104
Suit IAND FINANCE COMPANY[SHANKAR lil.com
LIMITED Vs Harbir Singh GARG
613 ICommercial OMP (I)(COMM)/1197/2026 [01-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmaf26-03-26
Suit IAND FINANCE COMPANY[SHANKAR lil.com
LIMITED Vs Buoyant StockpileGARG
Private Limited
613 ICommercial IOMP (I)(COMM)/1198/2026 [01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmaf26-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Buoyant Stockpile PviGARG
ILtd
613 ICommercial OMP (I)(COMM)/1199/2026 |01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmaf26-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Sanjay Yadav GARG
613 ICommercial OMP (I)(COMM)/1200/2026 |01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg8@gmal27-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Just Quality Concrete |GARG
613 ICommercial OMP (I)(COMM)/1201/2026 |01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal27-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Vijay Garg GARG
613 ICommercial OMP (I)(COMM)/1202/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal27-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Rajmani H GARG
613 ICommercial OMP (I)(COMM)/1330/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail24-03-26
Suit INDIA LIMITED Vs SAPANBhardwaj(P), .com
IKATHARYA 8099
613 ICommercial IOMP (I)(COMM)/1331/2026 [13-04-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail24-03-26
Suit INDIA LIMITED Vs ASAD ALI 6355 Bhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/1332/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail24-03-26
Suit INDIA LIMITED Vs RUKHSARBhardwaj(P), .com
KHAN 1402
613 ICommercial CS (COMM)/181/2026 01-04-2026 SMT KANTA DEVI PROP OFCHANDRA 8802185404 trilokpanditadvocate@g|28-03-26
Suit IKANTA ASSOCIATES Vs M/S CREWKANT imail.com
IBUILDTECH KUMAR(P),
613 ICommercial IOMP (I)(COMM)/1219/2026 [04-04-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg8@gma|31-03-26
Suit Jayavanta Bapu Thorat SHANKAR lil.com
GARG
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613 ICommercial OMP (I)(COMM)/1220/2026 |04-04-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg8@gma|31-03-26
Suit [Rushikesh Panjab Kale ISHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1221/2026 |04-04-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg8@gma|31-03-26
Suit Devanand Narayanrao Khadse ISHANKAR il.com
GARG
613 ICommercial IOMP (I)(COMM)/1222/2026 [04-04-2026 Kotak Mahindra Bank Ltd VSRAVI 90958683230 lassociatesrsgarg8 @gmal31-03-26
Suit [Ravindra Bharatsing Pawara SHANKAR lil.com
GARG
613 Commercial OMP (I)(COMM)/1223/2026 |04-04-2026 IKotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg8 @gmal31-03-26
Suit Sheikharif Sheikhsultan Chhaware |SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1224/2026 |04-04-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal31-03-26
Suit [Dhanraj Ajay Mahale SHANKAR lil.com
GARG
613 ICommercial CS (COMM)/200/2026 04-04-2026 IAXSYS SOLUTION VsSanjay Bajaj(P), (90811082913 sanjaybajaj@bblsdelhi.cj25-03-26
Suit IKAMALADITYA CONSTRUCTION| om
IPRIVATE LIMITED
613 ICommercial CS (COMM)/202/2026 06-04-2026 IM/S A Crafts Vs Rams CreativeNISHTHA 8860009190 chambers_nishtha@outf25-03-26
Suit Technologies Pvt Ltd IAGARWAL(P), llook.com
613 ICommercial OMP (I)(COMM)/1333/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[28-03-26
Suit INDIA LIMITED Vs HAMEEDBhardwaj(P), .com
IPARAMBATH 7965
613 ICommercial OMP (I)(COMM)/1334/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[28-03-26
Suit INDIA LIMITED Vs PRADEEP K PBhardwaj(P), .com
2896
613 ICommercial IOMP (I)(COMM)/1335/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail[28-03-26
Suit INDIA LIMITED VsBhardwaj(P), .com
IPULLARIPADATH AYAPPAN|
RANJITH 9o17
613 ICommercial [EXCOMM - Award by Arbj06-04-2026 |Axis Bank Ltd Vs SHAHBAZ KHAN MAYANK 9873347330 mayamk_mahajano5@ [28-03-26
Suit Comm/16/2026 IMAHAJAN lvahoo.com
613 ICommercial CS (COMM)/226/2026 16-04-2026 ICURRIE AND BROWN INDIA PVTIAMAR 9717101829 sksingh7002@gmail.co [28-03-26
Suit LTD Vs ECHO BUILDTECHKUMAR(P), m
LIMITED
613 ICommercial OMP (I)(COMM)/1245/2026 |06-04-2026 Kotak Mahindra Bank Ltd Vs ShahajiRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit Baliram Jadhav SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1246/2026 [06-04-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit Shivcharan Kashirao Bidkar SHANKAR lil.com
GARG
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613 ICommercial OMP (I)(COMM)/1247/2026 |06-04-2026 Kotak Mahindra Bank Ltd Vs BabulalRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit ILasha Valvi ISHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1248/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY Vs ArunSHANKAR il.com
Kumar GARG
613 ICommercial OMP (I)(COMM)/1249/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY LTD VsSHANKAR lil.com
Daljit Singh GARG
613 Commercial OMP (I)(COMM)/1250/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY LTD VsSHANKAR lil.com
Vikram GARG
613 ICommercial OMP (I)(COMM)/1251/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY LTD VsSHANKAR lil.com
INitin GARG
613 ICommercial OMP (I)(COMM)/1252/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY LTD VsSHANKAR lil.com
Just Quality Concrete GARG
613 ICommercial OMP (I)(COMM)/1253/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg8 @gmalo2-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Ritesh Khurana GARG
613 ICommercial OMP (I)(COMM)/1254/2026 |06-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal02-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Bhawna Goel GARG
613 ICommercial OMP (I)(COMM)/1336/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail{p2-04-26
Suit INDIA LIMITED Vs GURRATTANBhardwaj(P), .com
IPAL SINGH 3372
613 ICommercial OMP (I)(COMM)/1337/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail{p2-04-26
Suit INDIA LIMITED Vs VIRENDERBhardwaj(P), .com
ISINGH 6465
613 ICommercial OMP (I)(COMM)/1338/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail(p2-04-26
Suit INDIA LIMITED Vs SANJAY TAXIBhardwaj(P), .com
SERVICE 6826
613 ICommercial OMP (I)(COMM)/1339/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailjp2-04-26
Suit INDIA LIMITED Vs MUKESHBhardwaj(P), .com
KUMAR BHAMBHU 2762
613 ICommercial EXCOMM - Award by Arbf15-04-2026 IAxis Bank Ltd Vs SANJIB KUMARMAYANK 9873347330 mayamk_mahajano5@ [02-04-26
Suit Comm/21/2026 SINGH IMAHAJAN lvahoo.com
613 ICommercial ExXCOMM - Award by Arbjo8-04-2026 Axis Bank Ltd Vs JATIN KUMARMAYANK 9873347330 mayamk_mahajanos@ [02-04-26
Suit Comm/18/2026 CHAUHAN MAHAJAN lvahoo.com
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613 ICommercial [ExXCOMM - Award by Arbjo8-04-2026 |Axis Bank Ltd Vs DEEPAK IMAYANK 0873347330 mayamk_mahajano5@ [02-04-26
Suit Comm/19/2026 MAHAJAN lvahoo.com
613 ICommercial OMP (COMM)/14/2026 20-04-2026 S S MOTA SINGH SENIORAranya 882625642 laranya.moulick@mouli [02-04-26
Suit SECONDARY SCHOOL VsMoulick(P), cklawoffice.com
IAPPALON OVERSEAS THROUGH
MR DEEPAK VIJ PARTNER
613 ICommercial CS (COMM)/216/2026 10-04-2026 PRAKASH PIPES LIMITED VSAVTAR SINGH|9810910333 lavtarsingh786@yahoo.c/03-04-26
Suit ICAREWELL REPELLENTSBHAMLOT(P), om
PRIVATE LTD
613 Commercial IOMP (I)(COMM)/1340/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailjo2-04-26
Suit INDIA LIMITED Vs SARFARAJ GBhardwaj(P), .com
4102
613 ICommercial IOMP (I)(COMM)/1341/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailjo2-04-26
Suit INDIA LIMITED Vs AWADHESHBhardwaj(P), .com
KUMAR MISHRA 3130
613 ICommercial OMP (I)(COMM)/1342/2026 [13-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill02-04-26
Suit INDIA LIMITED Vs HARDEEPBhardwaj(P), .com
ISINGH 9638
613 ICommercial CS (COMM)/213/2026 09-04-2026 CANARA BANK Vs BIJENDRANILENDU 9999050853 milenduvatsyayan@gmalo4-04-26
Suit SINGH IVATSYAYAN(P) fil.com
613 Commercial CS (COMM)/214/2026 09-04-2026 Ms Sapna Aggarwal Vs Smart ChipsAMIT 9810591404 lamlawassociates2020@|04-04-26
Suit IPvt Ltd KUMAR(P), lgmail.com
613 ICommercial OMP (I)(COMM)/1319/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal08-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Harbir Singh GARG
613 ICommercial [Execution (Comm)/121/2026 [10-04-2026 M/S JYOBHA ENGINEERS PVTA. K. PATHAK (9971931446 lpathak26.adv@gmail.co10-04-26
Suit LTD Vs M/S KONCEPT] m
IPROSTHETIC PVT LTD
613 ICommercial CS (COMM)/218/2026 11-04-2026 MEDIA 24X7 ADVERTISING PVTArvind 8010005212 linfo@lexavapatners.co [09-04-26
Suit ILTD Vs TEHRI HOUSE PRIVATEVashistha(P), m
ILIMITED
613 ICommercial OMP (I)(COMM)/1374/2026 [13-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmali0-04-26
Suit IAnd Finance Company Limited VsSHANKAR lil.com
Wazir P GARG
613 ICommercial CS (COMM)/228/2026 17-04-2026 M S RAGHUBIR SINGH JAGBIRASHOK KR 8587937809 lashokkaushikadv827@ [15-04-26
Suit SINGH Vs M S SPIRE INDUSTRIESKAUSHIK lgmail.com
IAND ORS
613 ICommercial IOMP (I)(COMM)/1396/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail(13-04-26
Suit INDIA LIMITED Vs OVO CABSBhardwaj(P), .com
PRIVATE LIMITED 4647
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613 ICommercial OMP (I)(COMM)/1397/2026 [21-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs PRIYABhardwaj(P), .com
ISHARMA 0299
613 ICommercial IOMP (I)(COMM)/1398/2026 [21-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs GYAN CHANDBhardwaj(P), .com
6820
613 ICommercial IOMP (I)(COMM)/1399/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs SHYAMBhardwaj(P), .com
ISUNDER 7377
613 Commercial IOMP (I)(COMM)/1400/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs ARIF AHAMADBhardwaj(P), .com
3437
613 ICommercial OMP (I)(COMM)/1401/2026 [21-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs HIMANSHUBhardwaj(P), .com
[YADAV 8307
613 ICommercial IOMP (I)(COMM)/1402/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail{13-04-26
Suit INDIA LIMITED Vs SHEELA DEVIBhardwaj(P), .com
1617
613 ICommercial IOMP (I)(COMM)/1403/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail{13-04-26
Suit INDIA LIMITED Vs MOHAMMADBhardwaj(P), .com
IRASHEED 3480
613 Commercial IOMP (I)(COMM)/1404/2026 [21-04-2026 [Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg8@gmaf16-04-26
Suit Sandeep Singh SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1405/2026 [21-04-2026 [Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal16-04-26
Suit [Rohtash SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1406/2026 [21-04-2026 IKotak Mahindra Bank Ltd Vs Sunder[RAVI 9958683230 lassociatesrsgarg8@gmal16-04-26
Suit Lal SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1407/2026 [21-04-2026 Kotak Mahindra Bank Ltd Vs VijayRAVI 9958683230 lassociatesrsgarg8@gmali6-04-26
Suit Pal SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1408/2026 [21-04-2026 [Kotak Mahindra Bank Ltd Vs Bintu [RAVI 9958683230 lassociatesrsgarg8@gmal16-04-26
Suit SHANKAR lil.com
GARG
613 ICommercial OMP (COMM)/13/2026 18-04-2026 IMS SOMANY BATH FITTING PVTISATENDER RAI|9953485570, Satendra.rai@dsklegal. [17-04-26
Suit ILTD Vs KANWARDEEP SINGH 0971949272 com
613 ICommercial IOMP (I)(COMM)/1445/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail(14-04-26
Suit INDIA LIMITED Vs RICARDOBhardwaj(P), .com
STONE PRIVATE LIMITED 7300
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613 ICommercial OMP (I)(COMM)/1446/2026 [24-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs PARAMJITBhardwaj(P), .com
IKAUR 8504
613 ICommercial OMP (I)(COMM)/1447/2026 [24-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs VIJAY PALBhardwaj(P), .com
JATOL 2555
613 ICommercial IOMP (I)(COMM)/1448/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs DILIP KUMARBhardwaj(P), .com
8757
613 Commercial CS (COMM)/235/2026 20-04-2026 Netsarang Computer Ine and Anr VSRISHI 8826232692 rishiooogp@gmail.com(17-04-26
Suit |Alepo Technologies Private LimitedPRAKASH(P),
and other
613 ICommercial OMP (1)(COMM)/1449/2026 [24-04-2026 BMW INDIA FINANCIALRahul 0013493108 ladvocateashok.1@gmailf17-04-26
Suit SERVICES PVT LTD Vs POOJABhardwaj(P), .com
IMEHRA 2220
613 ICommercial OMP (I)(COMM)/1450/2026 [24-04-2026 BMW INDIA FINANCIALRahul 0013493108 ladvocateashok.1@gmailf17-04-26
Suit SERVICES PVT LTD Vs VINDUBhardwaj(P), .com
BATRA 9440
613 ICommercial OMP (COMM)/15/2026 20-04-2026 IM/S AGRO LIFE SCIENCESANJEEV KR/|9810148367 legalvibes.lawfirm@gm [17-04-26
Suit ICORPORATION Vs M/S GOYALSINGH lail.com
IAND GOEL STAINLESS STEELS
613 ICommercial ExCOMM - Award by Arbj24-04-2026 ISTATE BANK OF INDIA Vs ShantiAARTI 9971729922 Ino email 17-04-26
Suit Comm/23/2026 Book Binding House BANSAL(P),
613 ICommercial CS (COMM)/238/2026 21-04-2026 IDIBAKARCHEM ENTERPRISESH. S. YADAV  [9999384586 lharishyadavi7a@gmail. [17-04-26
Suit IPROPRITOR SH SUNIL KUMAR| com
SWAIN Vs SAMANT]
IPOWDERTECH PRIVATE LIMITED
613 ICommercial OMP (I)(COMM)/1409/2026 [21-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmali8-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Rashid Ali GARG
613 ICommercial [Execution (Comm)/143/2026 [20-04-2026 IAvlan India Vs De Decor EngineeringPrasann 9266715001 ladvocatesunnyjain@gm(i7-04-26
Suit Pvt Ltd Kumar(P), lail.com
613 ICommercial OMP (I)(COMM)/1451/2026 [24-04-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs RAJ KAMALBhardwaj(P), .com
IGUPTA 0446
613 ICommercial OMP (I)(COMM)/1452/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs MOHDBhardwaj(P), .com
IMUSTAFA 2940
613 ICommercial IOMP (I)(COMM)/1453/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail(14-04-26
Suit INDIA LIMITED Vs DHARAMBIRBhardwaj(P), .com
ICHOPRA 4749
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613 ICommercial OMP (I)(COMM)/1455/2026 [24-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf14-04-26
Suit INDIA LIMITED Vs ANJALI SOODBhardwaj(P), .com
2762
613 ICommercial IOMP (I)(COMM)/1462/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal18-04-26
Suit and Finance Co Ltd Vs ShubhamSHANKAR il.com
Sharma GARG
613 ICommercial IOMP (I)(COMM)/1470/2026 [25-04-2026 m/s cholamandalam investment andRAVI 9958683230 lassociatesrsgarg8 @gmal18-04-26
Suit finance co ltd Vs Suresh Kumar SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1442/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs SHREEKANTIKAPOOR elawoffices.com
ISURENDRAPRATAP SINGH
613 ICommercial OMP (1)(COMM)/1443/2026 [24-04-2026 MOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs MINAKSHIKAPOOR elawoffices.com
ISURESH BHOI
613 ICommercial OMP (1)(COMM)/1444/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs NAVNATHKAPOOR elawoffices.com
IHANUMANT FADKE
613 ICommercial IOMP (I)(COMM)/1464/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gma|21-04-26
Suit and Finance Co Ltd Vs Mohd Qadir |SHANKAR lil.com
GARG
613 ICommercial CS (COMM)/242/2026 24-04-2026 IPUNJAB NATIONAL BANK Vs RAM|VED 9711900673 ladvocateprakashred@g [22-04-26
Suit SHANKAR PRAKASH(P), imail.com
613 ICommercial IOMP (I)(COMM)/1465/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Vikash S SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1466/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs Kuldeep A |[SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1467/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs DeepakSHANKAR lil.com
Taneja GARG
613 ICommercial IOMP (I)(COMM)/1468/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs MurariSHANKAR lil.com
Mohan Mishra GARG
613 ICommercial IOMP (I)(COMM)/1469/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs Ankit Dahiya SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1463/2026 [25-04-2026 m/s cholamandalam investment andRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit ffinance co ltd Vs Leebanshu VijaySHANKAR lil.com
Singh GARG
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613 ICommercial OMP (I)(COMM)/1471/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs MaheshSHANKAR lil.com
Sharma GARG
613 ICommercial OMP (I)(COMM)/1472/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Bishnoi RoadSHANKAR il.com
Carrier GARG
613 ICommercial IOMP (I)(COMM)/1473/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 90958683230 lassociatesrsgarg8 @gmal23-04-26
Suit and Finance Co Ltd Vs SabuddinI  SHANKAR lil.com
GARG
613 Commercial IOMP (1)(COMM)/1474/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal23-04-26
Suit and Finance Co Ltd Vs Rinku Kumar SHANKAR lil.com
GARG
613 Commercial OMP (I)(COMM)/1475/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs Shiv Kumar SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1476/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Rohit Kumar [SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1477/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Mangal Singh SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1478/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Suhaib I SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1479/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf23-04-26
Suit and Finance Co Ltd Vs Arshad K SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1480/2026 [25-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal23-04-26
Suit and Finance Co Ltd Vs Mohd DilshadSHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1497/2026 [27-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[23-04-26
Suit IMOHD SHAKIR 1373 IBhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/1501/2026 [27-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail23-04-26
Suit JAGDIP SINGH 7995 IBhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/1500/2026 [27-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[23-04-26
Suit IROHIT KUMAR 2934 Bhardwaj(P), .com
613 ICommercial ExCOMM - Award by Arb28-04-2026 M/s Kotak Mahindra Prime Ltd VsKushal 7009793548 rishabh.eruditelegal@g [23-04-26
Suit Comm/27/2026 IPRADEEP KUMAR Kumar(P), imail.com
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613 ICommercial ExXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd VsKushal 7009793548 rishabh.eruditelegal @g [23-04-26
Suit Comm/24/2026 ROHIT Kumar(P), mail.com

613 ICommercial ExXCOMM - Award by Arb28-04-2026 M/s Kotak Mahindra Prime Ltd VsKushal 7009793548 rishabh.eruditelegal @g [23-04-26
Suit Comm/25/2026 ISACHIN KUMAR Kumar(P), mail.com

613 ICommercial ExXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd VsKushal 7009793548 rishabh.eruditelegal @g [23-04-26
Suit Comm/26/2026 VINOD KUMAR YADAV Kumar(P), mail.com

613 ICommercial OMP (1)(COMM)/1499/2026 [27-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[23-04-26
Suit RAHUL PASWAN 3690 Bhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1498/2026 [27-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[23-04-26
Suit ISUKHWINDER SINGH 2394 Bhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1495/2026 [27-04-2026 Toyota Financial Ser India Ltd VSVANDANA 0717182168 vandana.kapoor@patin [23-04-26
Suit BIRAMLAL D KAPOOR elawoffices.com

613 ICommercial IOMP (I)(COMM)/1496/2026 [27-04-2026 Toyota Financial Ser India Ltd VSVANDANA 9717182168 vandana.kapoor@patin [23-04-26
Suit IBIMAL DEY KAPOOR elawoffices.com

613 ICommercial OMP (I)(COMM)/1494/2026 [27-04-2026 Toyota Financial Ser India Ltd VSVANDANA 0717182168 vandana.kapoor@patin [24-04-26
Suit IDATTATREY SHANKAR BHOIR KAPOOR elawoffices.com

613 ICommercial IOMP (I)(COMM)/1536/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail25-04-26
Suit IRAVI KUMAR 1088 Bhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1541/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[25-04-26
Suit IBHAWANI SINGH 3752 Bhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1540/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail|25-04-26
Suit JASVEER VED 5460 IBhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1537/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit SHANAWAJ K 1692 IBhardwaj(P), .com

613 ICommercial OMP (I)(COMM)/1542/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit SHASHI BHUSHAN S SHUKLABhardwaj(P), .com

2143

613 Commercial OMP (I)(COMM)/1539/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 ladvocateashok.1@gmail|25-04-26

Suit INITIN N 9636 Bhardwaj(P), .com
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613 ICommercial IOMP (I)(COMM)/1538/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit SAGEER N 4664 Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1535/2026 [28-04-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmail[25-04-26
Suit ISYED MOHSIN ALI 8053 Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1548/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail[27-04-26
Suit INDIA LIMITED Vs MOHAMMADBhardwaj(P), .com
SHAFIK 3915
613 Commercial IOMP (I)(COMM)/1549/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail[27-04-26
Suit INDIA LIMITED VsBhardwaj(P), .com
KHUSHLANDER BISHT 8965
613 ICommercial OMP (I)(COMM)/1550/2026 [30-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[27-04-26
Suit INDIA LIMITED Vs HAYA KHANBhardwaj(P), .com
4889
613 ICommercial OMP (I)(COMM)/1551/2026 [30-04-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[27-04-26
Suit INDIA LIMITED Vs HAYA KHANBhardwaj(P), .com
4219
613 ICommercial [Execution (Comm)/103/2026 |02-04-2026 RABINDRA SINGH Vs PAWANVirender kumarng911569395 pruies.1@yahoo.co.in  [13-12-25
Suit IAGARWAL IPuri(P),
613 ICommercial [Execution (Comm)/146/2026 [24-04-2026 Sunita Kanwar Vs Gymactive Sameer 9999918302, INO EMAIL 21-04-26
Suit Sidhar(P),
613 ICommercial [Execution (Comm)/131/2026 [15-04-2026 SAHARA ENGINEERS AND [Karamveer 0811191254 lad.karamveer@gmail.c [11-04-26
Suit ICONSULTANTS Vs RASIK[Tokas(P), om
IPRODUCTS PVT LTD
613 ICommercial OMP (I)(COMM)/1327/2026 [11-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmali0-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Sulakhn Ram GARG
613 ICommercial OMP (I)(COMM)/1329/2026 [11-04-2026 IDELCON ENGINEERING Vs NTPCURVASHI 0818541348 ladvocateurvashibehl@g10-04-26
Suit I[EMPLOYEES CO OPERATIVE IBEHL mail.com
613 ICommercial IOMP (I)(COMM)/1328/2026 [11-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmali0-04-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Krishana R GARG
613 ICommercial CS (COMM)/209/2026 08-04-2026 DELCON ENGINEERING Vs THEURVASHI 0818541348 ladvocateurvashibehl@g08-04-26
Suit INTPC EMPLOYEES CO OPERATIVEBEHL imail.com
613 ICommercial IOMP (I)(COMM)/1196/2026 (01-04-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmal26-03-26
Suit IAND FINANCE COMPANY|SHANKAR lil.com
ILIMITED Vs Mukesh Kumar GARG
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613 ICommercial OMP (I)(COMM)/1203/2026 |01-04-2026 Kotak Mahindra Bank Ltd Vs Sonu  [RAVI 9958683230 lassociatesrsgarg8@gmaf26-03-26
Suit ISHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1255/2026 |07-04-2026 SANGRAM PRAJAPATI Vs BANKPBrijesh 08116 99122 sssastry@lexambit.in  [02-04-26
Suit IVIHAR CGHS LTD THROUGH ITSTiwari(P),
IPRESIDENT SECRETARY
419 ISH. GAUTAMSOUTH- 614 EXECUTION [Execution 01-04-2026 SUNDARAM FINANCE LTD VsMS. MANISHA8826750777 IMANISHABARUAHLE [25.03.2026
IMANAN, DISTRICTWEST (Comm.)/100/2026 IAMIT KUMAR BARUAH GAL@GMAIL.COM
UUDGE,
ICOMMERCIAL
ICOURT-03 614 EXECUTION [Execution (Comm.)/101/2026|01-04-2026 IKOTAK MAHINDRA PRIME LTD VsMR. KAUSHAIL}7009793548 RISHABH.ERUDITELE|27.03.2026
IDEEPAK GAHOT KUMAR GAL@GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1179/2026 |01-04-2026 IDFC FIRST BANK LTD VsMR. MAYANK/9873347330 IMAYANK_MAHAJANO[]24.03.2026
ICHANDRA PAL MAHAJAN l5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/1180/2026 |01-04-2026 RBL BANK LTD Vs AFSAR IMR. MAYANK9873347330 IMAYANK_MAHAJANO[]24.03.2026
IMAHAJAN l5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/1181/2026 |01-04-2026 IDFC FIRST BANK LTD Vs TESULMR. MAYANK9873347330 IMAYANK _MAHAJANO[]24.03.2026
IPVT LTD IMAHAJAN lF@YAHOO.COM
614 IARBITRATION OMP (COMM.)/11/2026 04-04-2026 IM/s Pran Printers Pvt Ltd Vs M/sMR. RAHULj9711406438 SINGHLA.RAHUL7@G [27.03.2026
[Punjab Ferro Controls Pvt Ltd ISINGLA IMAIL.COM
614 ICOMMERCIAL CS (COMM)/187/2026 04-04-2026 BTC TRADERS VS. GUPTAMR. JASPREET|9899641617 WASPREET.LAW@GM [01.04.2026
SUIT IENGINEERS AND CONTRACTORS |SINGH IAIL.COM
614 ICOMMERCIAL CS (COMM)/189/2026 04-04-2026 RODISH HOSPITALITY Vs KAPILMR. ADITIYA9599553812 IADITYA2407RANA@G [02.04.2026
SUIT IKOHLI IRANA IMAIL.COM
614 ICOMMERCIAL CS (COMM)/190/2026 04-04-2026 IPUNJAB NATIONAL BANK VsMS. SABHYA9811577425 ISABHYAJAINO8@GM [02.04.2026
SUIT IMAHAVIR SINGH JAIN IAIL.COM
614 ICOMMERCIAL CS (COMM)/194/2026 04-04-2026 CANARA BANK Vs PRAVEENMR. SUBHASH|9810840045 ISKJHAASSOCIATES@ [30.03.2026
SUIT VERMA KUMAR JHA GMAIL.COM
614 ICOMMERCIAL CS (COMM)/197/2026 04-04-2026 PUNJAB NATIONAL BANK VsMR. ARUN[9899138242 IARUNBHARDWAJ120 [02.04.2026
SUIT IASHOK KUMAR BHARDWAJ 6@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/198/2026 04-04-2026 PUNJAB NATIONAL BANK VsMR. ARUN[90899138242 IARUNBHARDWAJ120 [02.04.2026
SUIT IMANOJ KUMAR BHARDWAJ 6@GMAIL.COM
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614 ICOMMERCIAL CS (COMM)/199/2026 04-04-2026 SURINDER PAL LAMBA VsMR. MANOJ[9213155125 LAWYERMANOJ07@Gl|30.03.2026
SUIT ISOURABH TIWARI KUMAR IMAIL.COM
614 EXECUTION [Ex.COMM - Award by Arb.06-04-2026 IAXIS BANK LTD Vs RAVINDRAMR. MAYANK9873347330 IMAYANK_MAHAJANO0|04.04.2026
Comm./17/2026 INAIK UPPOOR MAHAJAN F@YAHOO.COM
614 EXECUTION [Execution (Comm.)/113/202606-04-2026 IAXIS BANK LTD Vs ALOK KUMAR MR. MAYANK9873347330 IMAYANK_MAHAJANO0|04.04.2026
IMAHAJAN lF@YAHOO.COM
614 ICOMMERCIAL CS (COMM)/203/2026 06-04-2026 IN.S COMMUNICATION PVT LTD VsMR. SAHIIj9999025817 ISAHILRAO455@GMAI [04.04.2026
SUIT IBHARTI AIRTEL LTD IRAO L.COM

614 IARBITRATION OMP (I)(COMM.)/1225/2026 |06-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@/04.04.2026
IMOHAMED ASHKAR KM BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1226/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
INASLATH UP IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1227/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
RAVI SINGH IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1228/2026|06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ |04.04.2026
SAMEEUDDIN ALAM BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1229/2026|06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@|04.04.2026
VISHAL M BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1230/2026|06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ |04.04.2026
[VIVEKANAND R BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1231/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ |04.04.2026
IAJAY KUMAR IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1232/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@|04.04.2026
IAJAY SINGH IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1233/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
HEMANT CHAUDHARY BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1234/2026 [06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@|04.04.2026
VANDNA D BHARDWAJ GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1235/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
SARVESH KUMAR MISHRA BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1236/2026|06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IFAROOK MIYAN BHARDWAJ GMAIL.COM
614 IARBITRATION  |OMP (I)(COMM.)/1237/2026 [06-04-2026 BMW INDIA FINANCIALMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@|04.04.2026
SERVICES Vs CHINMAY APURBABHARDWAJ GMAIL.COM
CHATTERJEE
614 ICOMMERCIAL ICS (COMM)/206/2026 07-04-2026 IBANK OF BARODA Vs AJAY PAL  [MS. DEEPAQ312292558 IADVOCATE.DEEPAGU |02.04.2026
SUIT GUPTA IPTA@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/207/2026 08-04-2026 IBANK OF MAHARASHTRA VsMR. ARVIND|9810618195 IARVINDSINHA@GMA [30.03.2026
SUIT INARENDRA KUMAR SHARMA SINHA IL.COM
614 EXECUTION [Execution (Comm.)/118/2026/09-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI|9911883603 IJASSOCIATESRSGARG1(02.04.2026
IANAND SHARMA SHANKAR (@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/212/2026 09-04-2026 ICANARA BANK Vs RAJU BOSS IMR. RAVI9911883603 IJASSOCIATESRSGARG1(02.04.2026
SUIT SHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1272/2026 [09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
SACHIN DAYANAND GAUND SHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1273/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IHIMANSHU SHUKLA
614 IARBITRATION IOMP (I)(COMM.)/1274/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY Vs SHRISHANKAR (@GMAIL.COM
IBALAJI TRAVELS
614 IARBITRATION IOMP (I)(COMM.)/1275/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IRANBIR R
614 IARBITRATION IOMP (I)(COMM.)/1276/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
SOMBIR J
614 IARBITRATION IOMP (I)(COMM.)/1277/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
I[HARSH LOGISTICS
614 IARBITRATION IOMP (I)(COMM.)/1278/2026 [09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
ISHWAR RAMESH RATHOD SHANKAR (@GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1279/2026 |09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IMUKTAR MOULA SAYYED SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1280/2026/|09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IMAHADEV GOVINDASHANKAR @GMAIL.COM
CHAKRANARAYAN

614 IARBITRATION OMP (I)(COMM.)/1281/2026 |09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI19911883603 IASSOCIATESRSGARG1/02.04.2026
USHA GANGADHAR JADHAV SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1282/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI19911883603 IASSOCIATESRSGARG1/02.04.2026
IBHAGAVAN RAJARAM ERANDE |[SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1283/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI19911883603 IASSOCIATESRSGARG1/02.04.2026
SARVAJIT LAXMAN PATIL SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1284/2026/|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IRAGHUNATH RAJARAM KUWAR [SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1285/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
ROHIT PRAVIN CHAUDHARI SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1286/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
ISACHIN BHAGWANRAO RATHOD [SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1287/2026 |09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IMOHAN SADASHIV PANDHARE |[SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1288/2026/09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IMAHESH DATTATRAY|SHANKAR @GMAIL.COM
SONAWANE

614 IARBITRATION IOMP (I)(COMM.)/1290/2026(09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
REEMA RAJEEV

614 IARBITRATION OMP (I)(COMM.)/1291/2026 |09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
RAGHUVEER SINGH

614 IARBITRATION IOMP (I)(COMM.)/1292/2026 [09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
[UMAR FARUK

614 IARBITRATION OMP (I)(COMM.)/1293/2026|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY|SHANKAR |@GMAIL.COM
ILIMITED Vs YOGESH KUMAR
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614 IARBITRATION OMP (I)(COMM.)/1294/202609-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IANKUR SHARMA

614 IARBITRATION OMP (I)(COMM.)/1296/2026|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY Vs SHRISHANKAR @GMAIL.COM
KHALIFA INFRADEVELOPERS

614 IARBITRATION OMP (I)(COMM.)/1303/2026/|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
ISONU KUMAR

614 IARBITRATION OMP (I)(COMM.)/1304/2026[09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.04.2026
IAND FINANCE COMPANY VsSHANKAR |@GMAIL.COM
IYOGINDER SINGH

614 IARBITRATION OMP (I)(COMM.)/1305/202609-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1/02.04.2026
IAND FINANCE COMPANY VsSHANKAR |@GMAIL.COM
BUOYANT STOCKPILE

614 IARBITRATION OMP (I)(COMM.)/1306/2026/|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCTATESRSGARG1/02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
BUOYANT STOCKPILE

614 IARBITRATION OMP (I)(COMM.)/1307/2026|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCTATESRSGARG1/02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
ROHIT H

614 IARBITRATION OMP (I)(COMM.)/1308/2026|09-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IGOPAL SINGH

614 IARBITRATION OMP (I)(COMM.)/1309/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
ISURAJ DEVI SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1310/2026 |09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
SAROHA EARTH MOVERS SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1311/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IMOHIT SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1312/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IASHISH KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1313/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
JAKIR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1314/2026 |09-04-2026 SURYODAY SMALL FINANCEMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
IBANK LTD Vs AASHIF SHANKAR @GMAIL.COM
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614 EXECUTION [Execution 10-04-2026 JAMMU AND KASHMIR BANK LTDMS. UZMA[9873029772 RAUZLEGAL@GMAIL.|09.04.2026
(Comm.)/120/2026 Vs SUHAIB MOHAMMAD IASHRAF COM
614 IARBITRATION OMP (I)(COMM.)/1315/2026 [10-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(06.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IMANISH PAL
614 IARBITRATION OMP (I)(COMM.)/1316/2026 [10-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/06.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
BHARAT X
614 IARBITRATION OMP (I)(COMM.)/1317/2026 [10-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/06.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
VIKAS VEER SINGH
614 IARBITRATION OMP (I)(COMM.)/1318/2026 [10-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/06.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
MUKESH KUMAR
614 EXECUTION [Execution 13-04-2026 JAXIS BANK LTD Vs FARZANAMR. MAYANK/9873347330 IMAYANK_MAHAJAN0|06.04.2026
(Comm.)/124/2026 IKHATOON IMAHAJAN l5@YAHOO.COM
614 EXECUTION [Execution (Comm.)/125/2026[13-04-2026 IAXTS BANK LTD Vs MONA SINGH MR. MAYANK9873347330 IMAYANK_MAHAJANO[06.04.2026
MAHAJAN lF@YAHOO.COM
614 EXECUTION [Execution 13-04-2026 IAXIS BANK LTD Vs YASH KUMAR MR. MAYANK9873347330 IMAYANK_MAHAJANO[06.04.2026
(Comm.)/126/2026 IMAHAJAN l5@YAHOO.COM
614 EXECUTION [Execution (Comm.)/127/2026[13-04-2026 IAXIS BANK LTD Vs MINTUMR. MAYANK9873347330 IMAYANK_MAHAJANO(04.04.2026
KUMAR IMAHAJAN l5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/1356/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.04.2026
ISAVITRI BAI BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1357/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.04.2026
IPRAVEEN KAUNDAL IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1358/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.04.2026
RAMESH KUMAR ARORA IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1359/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [02.04.2026
RINKOO S BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1360/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IA' S ENTERPRISES BHARDWAJ GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1361/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IMOHD RASHID KHAN BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1362/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [02.04.2026
VIRENDER SINGH BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1363/2026[13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@[04.04.2026
IASAD MANZER BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1364/2026(13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@[04.04.2026
IRAHMATH GAFOOR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1365/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@]06.04.2026
IARSHANA KV BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1366/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IMOHIT BAJAJ IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1367/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IPRACHI SRIVASTAVA IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1368/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
VIKAS ROSE BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1369/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
JITENDRA SINGH BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1370/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IABHISHEK SINGH BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1371/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
CHANDRAPAL SINGH IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1372/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
SRVISION POWER SOLUTIONSBHARDWAJ GMAIL.COM
OPC

614 IARBITRATION OMP (I)(COMM.)/1373/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IDEVENDER BAINSLA BHARDWAJ GMAIL.COM

614 EXECUTION [Execution (Comm.)/132/2026(15-04-2026 IAXIS BANK LTD Vs SONU GUPTA MR. MAYANK9873347330 IMAYANK_MAHAJANO0|09.04.2026

IMAHAJAN l5@YAHOO.COM
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614 EXECUTION [Execution (Comm.)/133/2026[15-04-2026 IAXIS BANK LTD Vs JITENDRAMR. MAYANK9873347330 IMAYANK_MAHAJANO(09.04.2026
SINGH MAHAJAN 5F@YAHOO.COM
614 EXECUTION [Execution 15-04-2026 IAXIS BANK LTD Vs MANISHMR. MAYANK9873347330 IMAYANK_MAHAJANO0|09.04.2026
(Comm.)/134/2026 KUMAR GUPTA MAHAJAN F@YAHOO.COM
614 EXECUTION [Execution (Comm.)/135/2026[15-04-2026 SANTOSH KUMAR Vs AZEEMMR. 0810053768 RINDR.RAWAT@GMA(13.04.2026
SHAH ANSARI RAJENDER IL.COM
KUMAR
RAWAT
614 EXECUTION [Execution 15-04-2026 IBINDU JAGGI Vs JAI RAM IMR. SUNILj9313345075 IADVOCATESUNILDUT{10.04.2026
(Comm.)/136/2026 DUTT T1@GMAIL.COM
614 COMMERCIAL  [CS (COMM)/222/2026 15-04-2026 PRAKASH PIPES LTD Vs RADHIKAMR.  AVTAR|9717101829 IAVTAR78 @GMAIL.CO [13.04.2026
SUIT ICONFECTIONERY SINGH M
614 ICOMMERCIAL CS (COMM)/223/2026 15-04-2026 ICURRIE AND BROWN INDIA PVIMR. AMAR[9717101829 IADVOCATEAMAR1977 [13.04.2026
SUIT ILTD Vs TARC PROJECTS LTD KUMAR @GMAIL.COM
614 EXECUTION Execution 16-04-2026 IJARISTO HEALTH CARE Vs TEJASMR. KUSHAIL}7011271638 [KUSHALMISHRA199@[09.04.2026
(Comm.)/139/2026 JEEVAN HEALTH CARE PVT LTD MISHRA GMAIL.COM
614 EXECUTION [Execution 16-04-2026 [UNION BANK OF INDIA Vs MOOLIMR. 9999372685 IVIJAYENDRAPRATAP 09.04.2026
(Comm.)/140/2026 ICHAND PALIWAL AND ORS VIJAYENDRA IADOVATE3465@GMAI
IPRATAP L.COM
614 EXECUTION [Execution 17-04-2026 IALLWAYS LOGISTIC INDIA VsMR. SUNIL KRi9971113447 IADVSUNILVERMA.DE [15.04.2026
(Comm.)/142/2026 IMOTION LOGISTIC VERMA LEGAL.COM
614 ICOMMERCIAL CS (COMM)/231/2026 18-04-2026 IPUNJAB NATIONAL BANK Vs N KMR. 9548667393 ISSSANCHIT09@GMAI [13.04.2026
SUIT INTERIOR SANCHEET L.COM
SHARMA
614 IARBITRATION OMP (I)(COMM.)/1395/2026 [18-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [18.04.2026
IKAMAL SINGH LODHI IBHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/234/2026 20-04-2026 INATSARANG COMPUTER INCr VsMR. RISHI[8826232692 RISHI0009P@GMAIL. [18.04.2026
SUIT INFINERA INDIA IPRAKASH COM
614 IMISC MISC DJ ADJ/377/2026 22-04-2026 KULDEEP SINGH Vs SHUBHAMMR. NISHANT7982997412 INISHANTSHARMA389(16.04.2026
SUYAL SHARMA 0@GMAIL.COM
614 IARBITRATION IOMP (COMM.)/16/2026 23-04-2026 [UNION OF INDIA Vs ROYALMR. ARVIND/9811317311 IADVOCATEARVINDG |(15.04.2026
IMERIDIAN INDIA GUPTA UPTA@GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1417/2026 [23-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.04.2026
ISIDDHI TRAVELS BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1418/2026 [23-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
IMOHAN DEDHA BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1419/2026 [23-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1(16.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IMALKIT SINGH

614 IARBITRATION OMP (I)(COMM.)/1423/2026 [23-04-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@[16.04.2026
INDIA LIMITED Vs YOGESHBHARDWAJ GMAIL.COM
IARJUN VITKAR

614 IARBITRATION OMP (I)(COMM.)/1424/2026[23-04-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@[16.04.2026
INDIA LIMITED Vs VISHALBHARDWAJ GMAIL.COM
I[EKNATH BHOIR

614 IARBITRATION OMP (I)(COMM.)/1425/2026 [23-04-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
INDIA LIMITED Vs  ANKITBHARDWAJ GMAIL.COM
IFULCHAND SHENDE

614 IARBITRATION OMP (I)(COMM.)/1429/2026[23-04-2026 IDFC FIRST BANK LTD Vs BHOLEMR. MAYANK9873347330 IMAYANK_MAHAJANO|17.04.2026
IKASHYAP MAHAJAN lF@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/1430/2026[23-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(16.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
JASWANT D

614 ICOMMERCIAL CS (COMM)/243/2026 24-04-2026 RAMESH KUMAR SINGH VsMR. BIPUL9958429668 IBK3556252@GMAIL.C [23.04.2026

SUIT RANJEET SINGH VERMA KUMAR OM

614 IARBITRATION OMP (I)(COMM.)/1454/2026 [24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
IAND FINANCE Vs KULDEEP R SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1456/2026 [24-04-2026 M/s ChoCHOLAMANDALAMMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
INVESTMENT AND FINANCE VsSHANKAR @GMAIL.COM
GURJEET SINGH

614 IARBITRATION OMP (I)(COMM.)/1457/2026 [24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
ILAKHAN PANCHAL

614 IARBITRATION OMP (I)(COMM.)/1458/2026 [24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
TAIMOOR S

614 IARBITRATION IOMP (I)(COMM.)/1459/2026 [24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1{18.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IROHIT KUMAR
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614 IARBITRATION OMP (I)(COMM.)/1460/2026[24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
AND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
INASIR R
614 IARBITRATION OMP (I)(COMM.)/1461/2026 [24-04-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(18.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
SHAHIDA PARVEEN
614 ICOMMERCIAL CS (COMM)/246/2026 25-04-2026 GREEN HEAVEN PLANTSCAPEMR. DEEPAK9315829356 IADVDEEPAKSINGHO [16.04.2026
SUIT THROUGH ITS SPA HOLDER VsSINGH FFICIAL@GMAIL.CO
CHEMPRIMO FLOURINE M
INTERNATIONAL PVT LIMITED
614 EXECUTION [Execution 27-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI19911883603 IASSOCIATESRSGARG1[22.04.2026
(Comm.)/148/2026 IROHITASH YADAV SHANKAR @GMAIL.COM
614 EXECUTION [Execution 27-04-2026 STATE BANK OF INDIA VsMS. AARTI9873347330 INOT AVAILABLE 25.04.2026
(Comm.)/149/2026 IKRISHWAVE ENGINEERINGBANSAL
ISOLUTIONS
614 ICOMMERCIAL CS (COMM)/249/2026 [27-04-2026 INEERAJ MALHOTRA VsMR. RAVI9810894605 IADV.RAVITHAKUR28 [24.04.2026
SUIT IMAHADEV ADVISORY THAKUR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1482/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IKULDEEP SHARMA IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1483/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
ISANJAY D BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1484/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
RADHEY SHYAM YADAV BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1485/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
SHAH PUBLICATION BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1486/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
RAHUL SHARMA IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1487/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IKAPIL KALKHANDAY IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1488/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
ISAGAR NAGAR BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1502/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IHARI SINGH BHARDWAJ GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1503/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IROHIT KASHYAP BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1504/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
RIMPLE CHOUDHARY BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1505/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IDARSHANSING BABUSINGBHARDWAJ GMAIL.COM
THAKUR

614 IARBITRATION OMP (I)(COMM.)/1506/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IMRAN JAINULABDIN KHAN BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1507/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IARJUN BABAN KATAKE BHARDWAJ GMAIL.COM

614 EXECUTION [Execution (Comm.)/154/2026[28-04-2026 IKOTAK MAHINDRA PRIME LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
VIMAL MATHUR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1521/2026 [28-04-2026 SURYODAY SMALL FINANCEMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IBANK Vs TARA CHAND SUMITISHANKAR (@GMAIL.COM
ICONSTRUCTION COMPANY

614 IARBITRATION OMP (I)(COMM.)/1522/2026 [28-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IRAHUL SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1523/2026 [28-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
OMPRAKASH SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1524/2026 [28-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IDALIP SINGH SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1525/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
YOGESH SHANKAR (@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1531/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
MONU SHANKAR (@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1532/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IAMAN SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1533/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
ANCHAL SHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1534/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
DEEPAK SHANKAR |@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/253/2026 29-04-2026 DIVYA SINGH Vs M/S H.R. ISPAT [MR. VAIBHAV|9810888702 INFO@SINHAANADP [28.04.2026
SUIT [TRIVEDI IARTNERS.COM
614 ICOMMERCIAL CS (COMM)/254/2026 29-04-2026 [UPGRID SOLUTIONS Vs MANJU |MR. KRITIKAl9643008880 ICONTACT@AAALEGA [22.04.2026
SUIT TUTEJA IL.PRO
614 ICOMMERCIAL CS (COMM)/255/2026 29-04-2026 [UPGRID SOLUTIONS Vs SAURABHMR. KRITIKA{9643008880 ICONTACT@AAALEGA [22.04.2026
SUIT SINGH TUTEJA L.PRO
614 ICOMMERCIAL CS (COMM)/257/2026 29-04-2026 SUNIL DUTT Vs INSTAMOJO IMR. AJAY|9212193958 IADV.FATYALAJAY@G [23.04.2026
SUIT IFATYAL IMAIL.COM
50 SH. AJAY GULATI-I,SOUTH- 509 Execution (Comm.) |97/2026 01-04-2026 STATE BANK OF INDIA VsVINAY KUMAR [9811134771 kumarvinay.65@gmail. [28.03.2026
[IDISTRICT JUDGE,WEST IPRIYANKA BARAL com
ICOMMERCIAL
ICOURT-04
509 CS (COMM) 178/2026 01-04-2026 S S Property Through ProprietorfPRAMOD 0810940458 lpramodrath.rath4@gm [24.03.2026
Dileep Kumar Gupta Vs Dr VirendraKUMAR RATH lail.com
Swarup Educational Foundation and|
Ors
509 CS (COMM) 182/2026 01-04-2026 Satya Prakash Dubey Vs MS Sanmah[RSHAD 081196283 ladv.irshad1@gmail.com[19.03.2026 &
Infotech Pvt Ltd IAHMAD 09.04.2026
509 Execution (Comm.) 102/2026 02-04-2026 [Kotak Mahindra Bank Limited VSARVIND 9811317311 ladvocatearvindgupta@
RAJESH KUMAR GUPTA lgmail.com
509 ICS (COMM) 183/2026 02-04-2026 XXXXX Vs YYYYY GAUTAM 9999306881 31.03.2026
BHASIN eludication.legal@outlo
ok.com
509 ICS (COMM) 185/2026 02-04-2026 PUNJAB NATIONAL BANK VsAAKASH 8750052500 ladvocatejhangu@gmail.[30.03.2026

JATINDER SINGH

JANGHU

com
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509 ICS (COMM) 186/2026 02-04-2026 JCC tiles Vs MAHAGUN INDIA PVIMANISH 9899951140 advocatemanishvermas 25.03.2026
ILTD VERMA K9@gmail.com

509 OMP (I)(COMM.) 1204/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(12.03.2026
INDIA LIMITED Vs TEJASBHARDWAJ & .com
IAGARWAL 1587 CO.

509 OMP (I)(COMM.) (1205/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[23.03.2026
INDIA LIMITED Vs SHILA DEVIBHARDWAJ & .com
9092 CO.

509 OMP ()(COMM.) [1206/2026 02-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[21.03.2026
INDIA LIMITED Vs AMBROSE P TBHARDWAJ & .com
8829 CO.

509 OMP (I)(COMM.) 1207/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail|21.03.2026
INDIA LIMITED Vs ARVINDRABHARDWAJ & .com
IKUMAR MISHRA 3198 CO.

509 OMP (I)(COMM.) (1208/2026 02-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(18.03.2026
INDIA LIMITED Vs NARENDRABHARDWAJ & .com
ISINGH 1675 CO.

509 OMP ()(COMM.) [1209/2026 02-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(18.03.2026
INDIA LIMITED Vs JANGVEERBHARDWAJ & .com
ISINGH 5065 CO.

509 OMP (I)(COMM.) 11210/2026 02-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail23.03.2026
INDIA LIMITED Vs SANJEEVBHARDWAJ & .com
IKAUSHIK 7028 CO.

509 OMP (I)(COMM.) (211/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[23.03.2026
INDIA LIMITED Vs SADHANABHARDWAJ & .com
IARYA 8097 CO.
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509 ICS (COMM) 191/2026 04-04-2026 punjab national bank Vs FAISALRAGHAV 9717610124 vsradvisors@gmail.com[29.03.2026
I[HUSSAIN KHAN ISHARMA
509 CS (COMM) 192/2026 04-04-2026 ICANARA BANK Vs AKASH VERMASUBHASH KR.9810840045 skjhaassociates@yahoo.[27.03.2026
[PROPRIETOR OF M/S AKASHJHA com
IENTERPRISES
509 CS (COMM) 193/2026 04-04-2026 CANARA BANK Vs MALIK RAJSUBHASH KR|9810840045 skjhaassociates@yahoo.[27.03.2026
SINGH PROPRIETOR OF SAIJHA com
IENTERPRISES
509 CS (COMM) 196/2026 04-04-2026 Punjab National Bank Vs Mr |ARUN 9899138242 larunbhardwaj 24.03.2026
Sanjeev Kumar Prop Of  AbhiBHARDWAJ 1206@gmail.eom
[Enterprises
509 Execution (Comm.) 106/2026 06-04-2026 M/S CARITAS ECO SYSTEMACHAL GUPTA |9953900145 office@aeqlaw.com 03.04.2026
IPRIVATE LIMITED Vs ALL INDIA|
INSTITUTE OF LOCAL SELF
GOVERNMENT
509 Execution (Comm.) [107/2026 06-04-2026 Axis Bank Ltd Vs SATYAMMAYANK 0873347330 31.03.2026
IPARSHURAM TRANSPORTMAHAJAN imayank_mahajano5@y
ISERVICES lahoo.com
509 Execution (Comm.) 108/2026 06-04-2026 IAxis Bank Ltd Vs PANKAJ GAUTAM MAYANK 0873347330 28.03.2026
MAHAJAN mayank_mahajanos@y
lahoo.com
509 Execution (Comm.) 109/2026 06-04-2026 |Axis Bank Ltd Vs ROBINSON IMAYANK 0873347330 28.03.2026
MAHAJAN imayank_mahajanos5@y
lahoo.com
509 Execution (Comm.) [110/2026 06-04-2026 Axis Bank Ltd Vs AKHILESHMAYANK 0873347330 28.03.2026
KUMAR IMAHAJAN mayank_mahajanos@y
lahoo.com
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509 Execution (Comm.) [111/2026 06-04-2026 IAxis Bank Ltd Vs NATWAR KUMARMAYANK 0873347330 28.03.226
JHA MAHAJAN mayank_mahajanos@y
lahoo.com
509 CS (COMM) 204/2026 06-04-2026 IAmit Singhal Vs Shahana Parween |[VISHAL GARG (9810131702
509 Execution (Comm.) [116/2026 08-04-2026 Axis Bank Ltd Vs VANDANAMAYANK 9873347330 28.03.2026
CHOPRA IMAHAJAN mayank_mahajanos@y
lahoo.com
509 Execution (Comm.) [117/2026 08-04-2026 |Axis Bank Ltd Vs SIMRAN IMAYANK 9873347330 28.03.2026
MAHAJAN mayank_mahajanos@y
lahoo.com
509 IOMP (COMM.) 12/2026 09-04-2026 Sunrise Embedded Solutions Pvt LidANUPAM 0891629964 07.04.2026
Vs Design Graphics DWIVEDI lanupamadvsc@gmail.c
om
509 ICS (COMM) 215/2026 09-04-2026 Canara Bank Vs SONU SINGH INILENDU 9999050853 milenduvatsyayan@gma|o4.04.2026
[VATSYAYAN lil.com
509 Execution (Comm.) [119/2026 10-04-2026 IAxis Bank Ltd Vs SHYAM MISHRA [MAYANK 0873347330 02.04.2026
MAHAJAN mayank_mahajanos@y
lahoo.com
509 CS (COMM) 217/2026 10-04-2026 VIVAVE GLOBAL PRIVATE[Lalan 8585997719 03.04.2026
LIMITED Vs MOUSERChaudhary
IELECTRONICS INC
509 ICS (COMM) 220/2026 13-04-2026 IABHISHEK YADAV Vs ASHOKAMISHA 7503916176 lamishavohrag@gmail.c [10.04.2026

KUMAR GAUR

VOHRA

om
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509 ICS (COMM) 221/2026 13-04-2026 The Supreme Industries Ltd VsGAUTAM 9999306881 0.04.2026

Sandhya BHASIN eludication.legal@outlo
ok.com

509 OMP (I)(COMM.) 1375/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026

INDIA LIMITED Vs ALI MP 4739 | BHARDWAJ & .com
CO.

509 OMP (I)(COMM.) 1376/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs SATHIKUMARIBHARDWAJ & .com
S S 2078 CO.

509 OMP (I)(COMM.) [1377/2026 15-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs SANJAYBHARDWAJ & .com
KUMAR 3251 CO.

509 OMP (I)(COMM.) 1378/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(02.04.2026
INDIA LIMITED Vs ARJUN SINGHBHARDWAJ & .com
6165 CO.

509 OMP (I)(COMM.) 1379/2026 15-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(02.04.2026
INDIA LIMITED Vs ASHISHBHARDWAJ & .com
KHOKHAR 3830 CO.

509 OMP (I)(COMM.) [1380/2026 15-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(24.03.2026
INDIA LIMITED Vs S S VBHARDWAJ & .com
ICONSTRUCTION 3415 CO.

509 OMP (I)(COMM.) 1381/2026 15-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(p2.04.2026
INDIA LIMITED Vs MANOJBHARDWAJ & .com
IKUMAR 5144 CO.

509 OMP (I)(COMM.) 1382/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs DANIYALBHARDWAJ & .com
IDHAN SUKH 6718 CO.
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509 OMP (I)(COMM.) 1383/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs TEJDANBHARDWAJ & .com
IRANIDAN 0184 CO.

509 OMP (I)(COMM.) 1384/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaill24.03.2026
INDIA LIMITED Vs SHEEL WATIBHARDWAJ & .com
IDEVI 2415 CO.

509 OMP (I)(COMM.) 1385/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs VIRENDRABHARDWAJ & .com
IMAURYA 6390 CO.

509 OMP (I)(COMM.) [1386/2026 15-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
KUMAR SINGH 0936 CO.

509 OMP (I)(COMM.) 1387/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs BARKHA RANIBHARDWAJ & .com
0180 CO.

509 Execution (Comm.) [141/2026 16-04-2026 [Punjab National Bank Vs VIVEKISAURAV 0899331166 sauravbhasinio@gmail.14.04.2026
IKUMAR BHASIN com

509 CS (COMM) 230/2026 17-04-2026 M/s CAPARO MIDDLE EAST FZEPRATIBHA 9711543472 adv.psharmalo@ 09.04.2026
PRIVATE LIMITED Vs M/s JPC [SHARMA lgmail.com
IPIPES PRIVATE LIMITED

509 OMP (I)(COMM.) (1410/2026 21-04-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 17.04.2026
IFINANCUAL SERVICES LIMITEDMAHAJAN imayank_mahajanos5@y
Vs ASHISH GULIA 4837 lahoo.com

509 OMP (I)(COMM.) 1411/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.04.2026
INDIA LIMITED Vs TEJPAL SINGHBHARDWAJ & .com
1532 CO.
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509 OMP (I)(COMM.) 1412/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.04.2026
INDIA LIMITED Vs AFROZBHARDWAJ & .com
SHEKHAR CHAMOLI 6065 CO.

509 OMP (I)(COMM.) 1413/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
ISINGH 1090 CO.

509 OMP (I)(COMM.) (1414/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.04.2026
INDIA LIMITED Vs SUDHAKARBHARDWAJ & .com
RAI 2997 CO.

509 OMP (I)(COMM.) [1415/2026 21-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.04.2026
INDIA LIMITED Vs ASHISHBHARDWAJ & .com
KUMAR 6095 CO.

509 OMP (I)(COMM.) 1416/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs SATISHBHARDWAJ & .com
IKUMAR SINGH 8336 CO.

509 ICS (COMM) 240/2026 23-04-2026 IKSJ ENGINEERING ANDAshish S.0811166164 lashishskog4@gmail.com
IPROJECTS PVT LTD Vs VINITAKulshreshtha
[ENTERPRISES

509 OMP (I)(COMM.) 1426/2026 23-04-2026 MOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21.04.2026
INDIA LIMITED Vs MANSINGKAPOOR elawoffices.com
SAMPAT SHILAWANT

509 OMP (I)(COMM.) 1427/2026 23-04-2026 [TOYOTA FINANCIAL SERVICESVANDANA 0717182168 Ivandana.kapoor@patin [21.04.2026
INDIA LIMITED Vs MAHESH B KAPOOR elawoffices.com

509 OMP (I)(COMM.) 1428/2026 23-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21.04.2026
INDIA LIMITED Vs PATELKAPOOR elawoffices.com
IROSHANKUMAR
GHANSHYAMBHAI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 OMP (I)(COMM.) 1431/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs NISHANTBHARDWAJ & .com
ISHARMA 4016 CO.
509 OMP (I)(COMM.) 1432/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs PUNEETBHARDWAJ & .com
ISINGH RAWAT 4924 CO.
509 OMP (I)(COMM.) 1433/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs ASHUTOSHBHARDWAJ & .com
DWIVEDI 4512 CO.
509 OMP (D(COMM.) [1434/2026 23-04-2026 BMW INDIA FINANCIALRAHUL 8376049807 ladvocateashok.1@gmail(17.04.2026
SERVICES PVT LTD Vs MOHD BHARDWAJ & .com
ZAHAIB 9992 CO.
509 OMP (I)(COMM.) 1435/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs JATIN S 1513 |BHARDWAJ & .com
CO.
509 OMP (I)(COMM.) (1436/2026 23-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(14.04.2026
INDIA LIMITED Vs SANJAY P 7583 BHARDWAJ & .com
CO.
509 OMP ()(COMM.) [1437/2026 23-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs VIJAY SINGHBHARDWAJ & .com
YADAV 1345 CO.
509 OMP (I)(COMM.) 1438/2026 23-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs SHAMSHERBHARDWAJ & .com
ISINGH 0770 CO.
509 OMP (I)(COMM.) 1439/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(14.04.2026
INDIA LIMITED Vs DHARAMBIRBHARDWAJ & .com
ICHOPRA 4747 CO.
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509 OMP (I)(COMM.) 1440/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs IMRAN KHANBHARDWAJ & .com
5589 CO.

509 OMP (I)(COMM.) 11441/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf14.04.2026
INDIA LIMITED Vs VIJAY KUMARBHARDWAJ & .com
5654 CO.

509 CS (COMM) 244/2026 24-04-2026 RLG Systems India Private LimitedAMAN 9891602513 lamanthukral@outlook. [06.02.2026
Vs Almehtab Industries PrivateTHUKRAL com
Limited

509 CS (COMM) 245/2026 24-04-2026 RLG Systems India Private LimitedAMAN 9891602513 lamanthukral @outlook. [05.02.2026
Vs Shiva TexFabs Limited THUKRAL com

509 Execution (Comm.) [147/2026 27-04-2026 IKotak Mahindra Bank Limited VSARVIND 0811317311 ladvocatearvindgupta@ [23.04.2026
[Pradeep Sharma GUPTA lgmail.com

509 [Execution (Comm.) 150/2026 27-04-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal @g [23.03.2026
IANIL KUMAR KUMAR imail.com

509 Execution (Comm.) 151/2026 27-04-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal@g [23.03.2026
ROHIT GARG KUMAR mail.com

509 [Execution (Comm.) 152/2026 27-04-2026 KOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal@g [23.03.2026
RAJU RAM VILASH PATEL KUMAR imail.com

509 Execution (Comm.) [153/2026 27-04-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal @g [23.04.2026
RAHUL YADAV KUMAR mail.com
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509 ICS (COMM) 250/2026 27-04-2026 ICANARA BANK Vs RAJIV BANSAL RAJIVB.SAMALI [9811343911 rbsamaiyar.adv@gmail. [25.04.2026
PROP OF M/S BANSALYAR com
IENTERPRISES

509 CS (COMM) 252/2026 27-04-2026 QTLOADS TECH TRANSIT PVTJ.D. SHARMA (9810874706 ladvocatejaidevsharma [24.04.2026
ILTD Vs JSR ENTERPRISES (@gmail.com

509 OMP (I)(COMM.) 1489/2026 27-04-2026 MTOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [24.04.2026
INDIA LIMITED Vs AYAAT TOURSKAPOOR elawoffices.com
IAND TRAVELS

509 OMP (I)(COMM.) 1490/2026 27-04-2026 MOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [24.04.2026
INDIA LIMITED VsKAPOOR elawoffices.com
CHANDRASHEKHAR MANOHAR|
INIUL

509 OMP (I)(COMM.) 1491/2026 27-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail23.04.2026
INDIA LIMITED Vs GAGANPREETBHARDWAJ & .com
B 4455 CO.

509 OMP (D(COMM.) [1492/2026 27-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(23.04.2026
INDIA LIMITED Vs RESHMABHARDWAJ & .com
[PARVEEN 0168 CO.

509 OMP (D(COMM.) [1493/2026 27-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(23.04.2026
INDIA LIMITED Vs SARABJEETBHARDWAJ & .com
SINGH 5941 CO.

509 OMP (I)(COMM.) [1509/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 0058683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
lAyaan Transport Services GARG AND|

SUMIT KUMAR

509 IOMP (I)(COMM.) [1510/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Jai Singh GARG AND|

ISUMIT KUMAR
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509 OMP (D(COMM.) [1511/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Titu Kumar GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) f1512/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230, lassociatesgarg2@gmail.[23.04.2026
IAnd Finance Company Limited VsSHANKAR com
Amar Pal Singh GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1513/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Mohd Sarif GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) [1514/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
IAnd Finance Company Limited VsSHANKAR com
[Rahaman Ali GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1515/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2 @gmail.[23.04.2026
IAnd Finance Company Limited VsSHANKAR com
Vikash F GARG AND|
SUMIT KUMAR
509 IOMP (I)(COMM.) [1516/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Braham Prakash GARG AND|
SUMIT KUMAR
509 OMP (D)(COMM.) [1517/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
[Kayyum Ali GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1518/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Subodh B GARG AND|
SUMIT KUMAR
509 IOMP (I)(COMM.) [1519/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Monu S GARG AND|
SUMIT KUMAR
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509 IOMP ()(COMM.) [1520/2026 27-04-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Surender Singh GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1526/2026 28-04-2026 Kotak Mahindra Bank Ltd Vs DeepakRAVI 9958683230 lassociatesgarg2@gmail.[25.04.2026
[Kumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1527/2026 28-04-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[25.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
IMISHRA 3300 CO.
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509 OMP (I)(COMM.) 1528/2026 28-04-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[25.04.2026
INDIA LIMITED Vs KHUSHNUMABHARDWAJ & .com
M 8939 CO.
509 OMP (I)(COMM.) 1529/2026 28-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[25.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
IDEORAO BHAJE 0336 CO.
509 OMP (I)(COMM.) 1530/2026 28-04-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[25.04.2026
INDIA LIMITED Vs RAJU BAJPAIBHARDWAJ & .com
8254 CO.
509 OMP (COMM.) 17/2026 30-04-2026 VICHITRA CONSTRUCTIONS PVTARIHANT JAIN (9811799646 arihant1992 @hotmail.c [27.04.2026
LTD Vs GENERAL MANAGER| om
TELECOM DISTRICT BSNL
IAMBALA
509 ICS (COMM) 258/2026 30-04-2026 SHAKUNTALA DEVI PROPERITORAJIT SINGH 9899695740 lajitpsingh1978 @yahoo. [20.03.2026
OF SHAGUN FURNITURE com
THROUGH ITS AUTHORISED
SIGNATORY Vs PAWAN KUMAR|
IMANDAL
509 CS (COMM) 259/2026 30-04-2026 State Bank of India Vs rahul kumar [ANKIT 9711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m
509 CS (COMM) 260/2026 30-04-2026 State Bank of India Vs yash rai IANKIT 9711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m
509 CS (COMM) 261/2026 30-04-2026 State Bank of India Vs SONU IANKIT 9711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m
509 CS (COMM) 262/2026 30-04-2026 State Bank of India Vs Unnati Anshu ANKIT 0711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m

TOTAL




	Form-1

